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[MR. SPEAKER in thB Chah) 

ORAL ANSWERS TO QUESTIONS 

[TtamrIaIIon) 

~ wah German Collaboration 

+ 
·'01. SHRIMUMTAZANSARI: 

SHRJ SIMON MARANOI: 

WII the PRIME MINISTER be pleased 
to .... : 

(a) whether lOme German industrial-
Ills .. keen on setting up some joint 
ventur. In India; 

(b) • to. .. deIaIII of the negotla-
tiona held wlh "m; 

(c) 1M cIe&aIa and Iocaliona 01 the 
IndUlbtel P.OPOI8d to be set up wlh Ger-
man coIaboraIIan and the Ihar8 01 1M 
UnIon Government and tIw Germans In 
each proJIct; 

Cd) .. tennI and condIIonIlaIcI 
clown In thII rwgard; and 

(e) lhellme by which ...... projec:Is 
.. !Ire!y to .... functIonIna? 

[EnglIsh) 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J . 
KURtEN) Ca) to (e). AstaIemenIls laid on the 
Table of the House. 

STATEIIBfr 

Ca> and Cb). PolIcy initiatives liberalising 
the provisions and siq)llfylng the proce-
·dures relating to foreign Investments, as 
spell oullnthe statement on industrial PoTic:y 
tabled In both Houses 01 Parliament on 
24.7.1QQ1, have generated considerable 
Interest amongst foreign Investors of many 
countrlea including those trom Germany. 

Delegallons of German industrlallstsl 
business man have been visiting India In the 
post Policy period to explore possibilities of 
further stepping up German investment and 
technology transfer InlO india. To this end, 
they have had talks and negotiations with 
ntprasentallv8S of Indian Industries. 

(c) to (e). the details of approved for-
eign coIIaboraIIon proposals viz., name of 
the Indian CCIf1lJ8AY, name of the foreign 
collaborator, the nalUre of c:oIaboralion and 
Items of manufacture are published on a 
I8gU1arbasis by the Indian Investment Cen-
Int, New Delhi as a supplement to Its Monthly 
NIwa Latter. Ccpes of these publications 

. .. .. nt raguladyto the ParlIament LbaIy. 

the gestation period of an industrial 
proJect wiD vary not only from Industry to 
Industry but also from project to project. 
CIearance·of fol8lgn Inveatment praposaIs 
Is aile) an on-golng process. No tkne sched-
ule can, thereto .. , be Indicated in this 18-
gard. 

SHRI MUMT AZANSARI: Mr. Speaker, 
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Sir, on 14th February, In Madras, Dr. Hans 
George Wiek, the AmbusadorofGermany, 
said that • the Uruguay Round of GATT 
negotiation faDs, • wHl become disastrous 
for the whole world. . 

• gives an 1fI1)l'8Ssion that Germany 
also beans round the pollciesSpeh OUi by Mr. 
Dunkel. the Oirector-General of GATT. WID 
our Government accept the policies of Mr. 
Dunkel and also the conditionalities I~ 
posed by him? 

MR. SPEAKER: How does it come oUi 
of this question? 

PROF. P.J. KURlEN: Sir, as you know, 
this question does not come un~r the 
purview of the main question. 

SHRI MUMTAZ ANSARI: This Is also 
regarding industries. 

MR. SPEAKER:Youformulatetheques-
tion relating to this question. 

SHRI MUMTAZ ANSARI: My another 
supplementary question is this. How many 
joint ventures wiD be started In the field of 
capital goods producing industries and how 
many of them win be started In our country 
In the field of consumer goods producing 
industries? 

PROF. P.J. KURIEN: SIr,' do not know 
what he means. Do you mean that how 
many will be started In public sector; how 
many wiD be started in the private sedor or 
do you want the total number? Or do you 
want the total Investment which will come 
from abroad? What Is your question? , 

SHRI MUMTAZ ANSARI: What win be 
the total amount of capital investment? What 
wlU be the total number of Industries, both In 
the public sedOr and In the private sedor? 
And how many capital goods producing 
InduSlrias and consumer goods producing 
IndusIries will be ther8? 

MR. SPEAKER: Prof. Kurlen, how are 
you going to use this German assistance to 
develop public. private and other kinds of 

Industries? You give a broad outline of It. 

PROF. P.J. KURlEN:TheGovemment, 
after the New industrial Policy, Is trying to 
ensure that adequate investment is made In 
the industrial sedor, especially, in the high 
prIorltyaAlas. We have identified the priority , 
aAlas and have been classified in Annexure-
Ill. Any Investment in Annexure-III which are 
priority areas, are being cleared on aUlo-
matic basis by the Reserve Bank of india. 
AlAlady, we have given a number' of such 
approvals. The list Is wlt~ me. We aAl en-
couraging such Investments. . 

With regard to the domestic Investment 
In these areas, the memoranda bave been 
flied In the SeCAltariat of industrial Approv-
'als which comes to more than 3500. Most of 
them are in the core sedor and infrastruc-
ture sector. 

SHRI RAGHUNANDAN LAL BHATIA: 
Sir, this question is a very general and a 
broaa based question. BUll would like to ask 
the Govemment whether they are having 
collaboration with the German industrialists 
in the field of defence and also other such 
developed areas where we need the techni-
cal knowhow from abroad. I want to know 

" whether defence materials can also be held 
in the this joint collaboration. 

PROF. P.J. KURIEN: 'have alreadj' 
made It clear that the Government hal 
announced high priority areas and bave put 
them in Annexure-III. In aU those Industries 
which come under Annexure-Ill, we are 
permitting automatic clearance. 

In other sectors,lI there are Investment 
proposals from Germany or any otharcoun-
try, we decide on merit. 

SHRICHANDRAJEET'AOAV:The 
PrIme Minister, during his visit to Gennany, 
had elaborate dIscUssions wIIh Gennan in-
dustrialists. He also took some of the indian 
Industrialists along with him. After thai, the 
decisions which have been taken according 
to the new economic polley and the 
liberalisatlon policy, whether they have con-
veyed to the Govemment of Indian that It II 
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not enough and they woulcl like that the 
Government shoulcl come out with more 
specific proposals. And also they have made 
certain specific proposals. Those decisions 
are pending with the Govemment. 

PROF. P.J. KURIEN: No. Our hon. 
PrIme Minister visited there where he ad· 
dressed the Indian industrialists. Anei-that, 
the Garman Delegation visited India. They 
have expressed appreciation over the 
llberallsatlon policy; and the Delegation also 

,lndentified certain ar_as for investment. 
There Is nothing like that the Investors ara 
not satisfied with what we have already 
done; that can ba very clear from the invest· 

I ment proposals which are baing cleared 
after ths new policy has baen announced. 
For the benefit cf the hon. Members, I would 
like to say that, aner the policy has been 
announced, we have cleared foreign invast· 
ment proposals; they are cleared and is· 
sued by the Secretariat for Industrial Ap-

. proval. The clearance was for As. 997.63 
crores; nearly As. 1000 aores. How does he 
compare It with the corresponding period of 
the previous year? It is Interesting to know 
that In the corresponding period of the pre-
vious year, the Investment was only Rs. 
72.99 aores; nearly As. 73 crores. So, you 
can know that after the policy announce-
ment, the increase In Investment is 14 times 
more than corresponding period Qf the 
provious year. This shows that our policy 
has been widely welcomed; and· not only 
that. our policy has gone very mLlch to the 
benefit of the nation that we are getting the 
much needed foreign e).change through 
Investments. 

Most of these .investments are in the 
priority sectors also. 

THE PRIME MINISTER (SHRI 
P.V.NARASIMHA RAO): I would like to add 
something to which my colleague perhaps 
has not come to know. In the next two or 
til ... days, we are lkaly to jump from As. 
900 or As. 1000 crorea to another Rs. 1000 
croras. Very big projects are In the Qfflng; 
they are more or less at the final stage, yet 
I cannot say that • has been done, but there 
.. a Ilkelhood of their being cleared; which 

means that from As. 1000 to Rs. 2000 
crores, there wiU be a wide jump during the 
next few days. 

SHRI DIGVUAYA SINGH: At least, the 
Leftists and the JD should support the In-
dustrial Policy. 

Improvement of Fiscal management 
+ 

·,02 SHRIGEORGEFERNANDES: 
SHRI MOHAN RAWALE: 

Will the MiniSter of PLANNING ANU 
PROGRAMME IMPLEMENTATIOIJ be 
pleased to state: 

(a) whethertha National Development 
Council met at Deihl in the last week of 
December, 1991; 

(b) If so, whether the steps to Improve 
fiscal management for Increasing revenue 
and reducing expenditure both by the Unio'1 
and State Govemments were also r .;cusaaa 
in the meeting; and 

(c) If so, the salient features tt,ereof? 

THE MINISTER OF STATE, >F THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATIO" (SHRI 
H.R. BHARDWAJ): (a) Yes, Sir .• 18 43rd 
meeting of the National Developme, t Coun-
cil was held In Delhi on 23rd and 24th 
Decef'lber, 1991. 

(b) and (c). A statement is laid on th( 
Table of the House. 

The question of Improving fiscal man· 
agement for Increasing revenue and reduc-
Ing expenditure has been adequately taken 
care of In para 91 of the Directional paper 
entitled -Objectives, Thrusts and Macro Di-
mensions of the Eighth Plan- which was 
conslclered and endorsed by the National 
Development Council in Its meeting held on 
23rd and 24th December, 1991. The docu-
ment was laid on the Table of Lok Sabha on 
26th February 1992. The relevant extracts 
as given In para 91 of Jhe Directional. Paper 
are as foUows: 
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-Improved fiscal management by the 
Slales and Centra must aim both at 
increasing revenue and restricting ex-
penditures. With regard to revenue 
some of the araas which may need 
increased attention are; increasing the 
direct taxes as a proportion of GOP, 
minimising exemptions and concessions 
In the computation of taxable Income 
and ~dening the tax net through such 
measures as presumptive taxes and 
bringing agricultural Income under the 
tax net. Besides the disinvestment of 
shares of public aeclor enterprises to 
an extent larger than contemplated in 
the recent Budget. the sale of public 
sector enterprises which are not in the 
essential cora sedor may form part of 
an overall strategy to raise receipts. 
Rationalisation of subsidies and a more . 
appropirate pricing of certain products 
and SBlVices such as electricity, water 
and transport are also relevant. As for 
expenditures, besides the containment 0' growth in staff strength, some thought 
wi. have to be givan whether in some' 
areas the duplication of functions by the 
Centre and the States can be avoided 
leading to a more rational distribution of 
starr. Pruning of defence expenditures 
is also needed, If the effort to contain 
the overall expenditure is to succeed.-

. Translation) 

SHRI GEORGE FERNANDES: Mr. 
Speaker, Sir, the question has come up at a 
time when we are going to discuss the 
Budget. I shall not ask any big questio.n 
relating to the policias of tha Government 
but • appealS to me that tha policies of the 
Govemmentpresentedinthe meetir:g of the 
National Development CouncU on Decam-
ber 23-24 and those implemented through 
the Budget ara contradictory. It is contradic-
tory In the sense that here you are stating: 

[English) 

- Improved fiscal managament by the 
States and Centre must aim both this 
and that. with ragard to revenue some 

, of the araa. which may need Increased 
attention are: increasing thadiracttaxes 
as a proportion 0' GOP ..•. • 

[ Translation1 

Further you are stating that as per 
expenditure 

{English) 

• 
• Containment of staff strength, etc. and 
pruning of defen~ expenditura Is also 
needed.-

[ Ttans/ationl 

Now we are finding that tha points 
included in this document, which might have 
been passed unanimously by the National 
Development CounCil, and those in the Bud-
get for the current year are contradictory. 
What does. the Governmant want to say In 
this regard? 

[English] 

SHRI H.R. BHARDNAJ: Sir, so far as 
the question is concerned, the ·point is how 
te Improve the fiscal management and In-
creaSing the revenues and reduce the ex-
penditura. The NDC was unanimous in this, 
that it Is high :~ma that wa reduce our 
expenditure and incr6ase the revenues. 
There are no t .)inions aboL.1 this. For 
that, the Prime tJhnlster immediately consti-
t~d a committea on austerity headed by 
Shrl Biju Pao.tna!k. Chief Minister of Orissa 
in which four Cr.ief Minister and Central 
Ministers are members. So, austerity Is the 
only measure which wiil improve liscal man-
agement. Second point is.how to augment 
the reven'Jes. I am not going to answer what 
is provided In the Budget. But overybody 
feels that If you have a proper rationale and 
a proper taxation system, the revenues are 
going to improvo.1t Is now provided and you 
wiD have a lull debate on the Budget about 
the benefits of the proposals In the Budget. 
That Is a dlflerant question altogether. 
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(Translaffon] . 

SHRI GEORGE FERNANDES: Mr. 
Speaker, Sir, there Is no AtJeVanc8 between 
my question and the reply given by him. I 
have asked that the points Included In this 
document in the National Development 
Council and the policies Atflected In the 
Budget present'Kf just now are not In any 
consonance. "'O.Y the Government has 
talked about austerity, I would not like fo say 
anything on il because a 101 of things can be 
said on it and t+lere will be separate time 
allotted for it but he Is not saying anything to 
contradict it. 

[English} 

SHRI H.R. BHARDWAJ: Let the hon. 
Member pUI a specilic question where there 
is antarviroc1h and all that. I do nol find any 
Anfarvirodl7. 

SHRI GEORGE FERNANDES: 
Ahtarvirodh is you are saying that increasing 
the direct taxes as a proportion to GOP will 
help is that whal you have done? 

SHRI H.R. BHARDWAJ: It is done t9 
increases volume of taxes. If the realisation 
of tax increases we get more revenues and 
by these policies you get more taxes and 
re~enue. There Is nothing Irrational in thal 

MR. SPEAKER: Now the NDC has 
recomm~nded. They have bom in min.d and 
to the extent possible they have accepted. 

SHRI GEORGE FERNANDES: NDC 
has recommended and the Govemment will 
consider them in the next year's budget. 

MR. SPEAKER: They have accepted to 
the extent possible. 

[ Translation] 

SHRI GEORGE FERNANDES: Mr. 
Speaker, Sir, I wuuld like to ask more ques-
tion on the reply given by the hon. Minister. 
My question Is that the Govemment is stat-
Ing that It has to reduce expenditure and It 
has proceeded In that dlractJon. On page 24 

In the Economic Survey presented heAt, the 
Government has defined fiscal polic:y. Now 
I want to subnit thattheAt maybe contradic-
tion In the policy of the Government and Is 
management as it exists be1w¥n the docu-
ment passed by the N.D_C. a:'ldthebehavlour 
of the Governmeot. In the same way, the 
Govemment has formulated its policy which 
Is contradictory to Its statement made just 
now. Because it states In Its fiscal policy:-

(EngUsh) 

It Is done to direct Government expenditure 
towards providing essentiai public services 
of high quality to Atstore the Government 
capacity to make higher InVestment in Infra-
structure and human resources and to guide 
the economy and look after the weak and 
less privileged. 

l Translation] 

There is no consonance between the man-
agement set-up contained in the Budget tor 
the current year and the policy given in the 
Economic survey as well as the policy being 
practised. There is total contradiction. there-
fore, I would like to know from the 
Government... (Interruptions) ... That means 
contradiction. I thought that your mother 
tongue Is Hindi. I was not awaAt that Hindi 
Is not your mother tongue .... 
Clnterruptions) ... Please excuse me. I can-
not understand that people face such diffi-
culties even on the use of Hindi. I wanted to 
submit whether the Governments will take. 
steps to bring about a consonance among 
all the three diffeAtnt Government Depart-
ments, namely the Ministry of Finance, the -
Planning Commission and the National De-
velopment Council as there is no such con-
sonance among them? I am seeing a gap 
between words and deeds, It should be 
made clear. 

MR. SPEAKER: Shri Fernandes, com-
parative analysis of the statements of the 
Minister of Finance, the N.D.C. and the 

• Planning CommiSSion is not proper during 
question hour. 

SHRI GEORGE FERNANDES: Mr. 
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Speaker, SIr, I have already told you .•• 

MR. SPEAKER: Please beabit specific 
In your questions. 

SHRI GEORGE FERNANDES: The 
Govemment has raduced the aUocation of 
funds in aU the sectors in comparision with 
Is objectives. B~ now III saying here that 
III Is policy .• (lntsrruptlons).. . 

MR. SPEAKER: What he means to say 
Is that there Is difference between the words 
and deeds of the Govemment. Is tltere 
anything like this? 

(Interruptions) 

MR., SPEAKER: AU this comparison is 
not possible d!Jrlng OUestion Hour. You are 
aIowed only two minutes. 

( Interruptions) 

SHRI H.R. BHARDWAJ: Mr. Speaker, 
Sir, I would like to tell the han. memberlhat 

. there is neitheranydifferallC8 between words 
and deeds nor Is any contradiction. The 
question Is that It is felt that In order to 
overcome economic crisis, non-plan expen-
dlure should be restricted. Therefore, ex-
port subsidy was abolished, fertilizer sub-
sidy was rationalized and programme is 
going on to raduce some other non-plan 
axpenditura, also. It has to be done by 
various Govemments and the Central Gov-
ernment aiso. Further, minimising exemp-
tion Introduction of prasumptive taxation 
etc. are, all aimed in this direction. So far as 
allocation of money is concerned •. (Inter-
tUptlons) •• 

[English] • 

SHRIGEORGE FERNANDES: That is 
not true. Sir, he is misleading the House. He 
should notba aDowed to do thai. Here is your 
Budget aI a glance. Your revenue expendl-
tur8went upfrom 73,516 to Rs.89.000. Your 

=~~=~!)~~t!;!~:~~ · 
not be allowed to mislead the 
House •• (/nlemlptlons) 

SHRI H.R. HBHARDWAJ: Sir, It Is not 
my habit to mislead the House. And It Is on 
the other side. I do not mislead the House. 
I will not tolerate .uch 
remarks •• (/ntsrrupllons) 

SHRf GEORGE FERNANDES: Mr. 
Speaker, Sir, you should aDow him to mis-
lead the House ••• (/ntsrruptlons) 

MR. SPEAKER: The data can be com-
pared. 

( Interruptionsf 

SHRI GEORGE FERNANDES: Am I 
not making a pointed question? (/nterrup-
lions) when you are giving wrong infonna-
tion, should I not be excited? It If. not my 
habit..( Interruptions) 

SHRI H.R. BHARDWAJ: You always do 
that. You lose yourbalanoe. (Interruptions) 

SHRI GEORGE FERNANDES: You 
have no business to mislead the 
House •• (lnlBrruptions) 

MR. SPEAKER: May I raquest the 
Members to address the Chair? 

[Tra, )slation] 

SHRi MOHAN RAWALE: Mr. Speaker, 
Sir, the Chief Ministers of all States have 
supported the call given by the Prime Minis-
ter in the N.D.C. meeting to reduce Govern-
mer· ; xpenditure but the Government has 
taken no steps in that regard. I would like to 
know from the han. Minister that a sum of 
Rs. 3, 000 crore was spent on non-plan-
expenditure In 1975-76 and now this expen-
diture Is Rupees fifteen thousand crore. 
Now I would like to know as to how much 
money is to be reduced in next three years 
to minimise expenditure and In what way the 
Government would earn money to cover up 
the reduction? 

[English) 

SHRI H.R. BHARDWAJ: Sir, the deci-
sion laken In the NDC meeting Is being 
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Implemented. On 19th February, a Commit-
tee has been constituted, as I mentioned 
earlier, consisting of some of the Chief 
Ministers and the Central Ministers. And the 
terms of referencearethere. Thatls the only 
way we can discuss n because It Is a national 
effort. The Centre and the States will have to 
coordinate on this. And on that matter, I will 
collect the figures and pass it on to the hon. 
Member. 

PROF. K.V. THOMAS: Sir, tne new 
Industrial Policy of fJle Govemment and the 
new proposals in the present Budg' shows 
the thrust given by the present Govttrnment 
on the fiscal management. Sir, unless the 
State Governments also function in the 
same wave length, this new thrust gi' 'en by 
the Government of India will not become 
more effective. What are the steps taken by 
the Government so that both at the Centre 
and in the States, there are more or less the 
same Industrial Policy and more or less the 
same economic measures and also the 
things can go In a more effective manner 
both at the Centre and In the States? • 

MR. SPEAKER: For Policy co-ordina-
tion, at the Central level and at the State 
level, are there any steps? 

• 
SHRI H.R. BHARDWAJ: So far as the 

Industrial Policy Isconcemed,lt Is well known 
that it is formulated and put before the 
honorable House and debated, And then we 
take it up In the Implementation part In the 
Planning Commission and all allocations are 
made according to the dlscuslons that take 
place between the State and the Centre. 
Nothing Is being decided in iSQlation or 
without discussion. 

foreign Capllallnvestment In India 

·103. SHRI HARI KISHORE SINGH: 
Will the PRIME MINISTER be pleased to 
state the details of the plan chalked out by 
the Union Government to attract foreign 
capital Investment In India? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INDUSTRY (P80F. P.J. 

KURIEN): A statement Is laid on the Table of 
the House. 

STATEMENT 

Various Policy Initiatives adopted by 
the Govemment to attract foreign capital for 
Industrial Investment in India have already 
been span out In the Statement on Industrial 
Policy tabled In both Houses of Partiament 
on 24th July, 1991. Under the Policy, auto-
matic approvals are being given by the 
Reserve Bank of India for direct foreign 
investment upto 51 % foreign equity In high 
priority industies listed In Annex III to the 
Statement. To provide access to Interna-
tional markets, majority foreign equity hold-
ing upto 51% Is also being autonwically 
permitted by the Reserve Bank of India for 
trading companies, primarily .engaged In 
export activities. Further, automatic approval 
is also given by the RBI for raising foreign 
equity upto 51% in existing companies with 
some foreign equity, provided they under-
take an expansion in the high priority sector 
(Annex III) or if they are already engaged in 
an Annex III activity. Other foreign Invest-
ment proposals, outside the parameters for 
automatic clearance, are also considered 
and cleared on merits by the Government. 

Govemment have also constituted a 
special e~wered body, namely the For-
eign Investment Promotion Board, to Invite 
and facilitate investment In india by Interna-
tional companies In projects of benefit to the 
Indian economy and which do not fall within 
the parameters of the existing policy for 
clearance of foreign Investment proposals. 

SHRI HARI KISHORE SINGH: Sir, from 
this Statement It Is a not very cle;-r what the 
further detailed policies the Government 
proposes to adopt. 51 per cent equity par-
ticipation by foreign companies has been 
allowed. May I know from the hon. Minister 
what has been the result and whether any 
substantial foreign investment has been 
coming and if so In which sector? Secondly, 
Is • a fact that there has been a pressure on 
the Government to allow investment In con-
sumer goods sector partlcul ... ·1y the Coca-
Cola and the Kellog breakfast foods? 
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PROF. P.J. KURIEN: Sir, I have al-

req stated that the response te the new 
Industrial Policy Is very poshlve. I have also 
rna&J It clear that we have got nearly As. 
1000 crores clear foreign Investment which 
Is more than 14 times to the corl'8spondlng 
period of the previous time. Honorable Prime 
Minister has already said that another Rs. 
100 cl'Ores Is In the pipeline. 

As far as the second part of the ques-
tion Is concerned, I would Ike to Inform the 
House that these Investments are moStly In 
the priority escort and rnore than 70 percent 
of theso foreign Investments are In the 
Annexure III, that Is priority sector. 

SHRI HARI KISHORE SINGH: I woulc 
Hke to know whether there Is any pressure 
on the Government to allow Coca-Cola and 
Kellog foods to have units in the country or 
not and what is the Policy ofthe Government 
in this l'8gard? 

PROF. P.J. KURIEN: Sir,l would Ike to 
make it very clear that the Government do 
not go by any pressure frorn any side. We 
take decisions which would be best in the 
interest of the Government. 

SHRI MRUTYUNJAYA NAYAK: Just 
as Insurance Policy or Bank Security Bonds 
whether the Government has any such pro-
posal to encourage. to enable the Non Resi-
dents Indians or foreign investors to buy 
such bonds and acquire more foreign in-
vestment for our country? 

PROF. P.J. KURIEN: The FinanCe Min-
Isterin his Budget Speech has already made 
it clear what Is the Government's policy. 

National Renewal Fund 
+ 

·104. SI*II V. KRISHNA RAO: 
SHRI SUDARSAN 

RAYCHAUDHARI: 

Will the PRIME MINISTER be pleased 
to state: 

(a)whelhertheUnionGovernmentpro-
pose to set up a National Renewal Fund for 
the workers; 

(b) If so, the salient features of the 
proposed fund; 

(c) whetherthe Government propoee to 
consult various trade unions and State Gov-
ernments In this regard; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF.P.J. 
KURIEN): (a) to (d). A statement Is laid on 
the Table of the House. 

STATEMENT 

(a) and (b). Government have constl-
tutlKi a National Renewal Fund. The Fund 
will provide assistance to meeting costs of 
retraining and redeployment of labour and 
also provide compensation to labour in the 
event of restructuring of any industrial unit. 
The Fund would help technological 
upgradation and rnodernisation in Indian 
Industry. The fund would cover both public 
and private enterprises with contributions 
from Government of India, State Govern-
ments, Financial Institutions, Gttnerallnsur-
ance Corporation of India and Industrial 
units. 

The Fund will be administered by the 
Ministery of Industry. Procedures for admin-
istering the Fund are being worked out. 

(c) and (d). The Ministry of Labour has 
constituted a Special Tripartite Corrmlttee 
to consider the impact of New Industrial 
Policy on Labour and other related Issues. 
The Concept paper on National Renewal 
Fund was placed before the Committee at 
Its second meeting held on·20.1.92In New 
Deihl. 

The Special Tripartite Committee is 
composed of representativeS of Govern-
ment, ef1l)loyees and Trade Unions. 

The CoflcePt paper was also circulated 
at the State labollr Ministers' Conference 
on 6th FebruarY, 1992. 

SHRI V. KRISHANA RAO. Sir, I con-
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gratulate our han. Prime Minister and con-
cerned Ministers for IfT1)Iementing this new 
Industrial Policy and lifting the poorest of the 
poor below the poverty line today. May I 
know from the Government whether the 
Government has formulated any concrete 
scheme for implementation of this National 
Renewal Fund, "If not, when the concrete 
scheme would be IfIlJlemented? 

MR. SPEAKER: Is there a concrete 
scheme and what Is the concrete plan of 
implementing It? 

• 
PROF. P.J. KURIEN: Ves, there Is a 

concrete plan. Our Finance Minister has 
already anocated, as the House Is :Mare, 
As. 1000 emres from IDA and Rs. 1000 
crores from disinvestment plan and already 
during the last Budget there was Rs. 200 
crores. Thus, we have a provision of As. 
22OOcrores, out of which Rs. 5OOcroreswiU 
be specially earmarked for weaker sections 
separately, ytho are affected by the policy 
changes and the remaining wU! be for re-
training and redeployment of the workers 
who are affected by restructuring. And Spa-
clic action plan Is on the stage of formula-
tion. 

SHRI V. KRISHNA RAO: Sir, win the 
han. Minister be pleased to state whether 
this Fund will be getting Budget allocation at 
least for the next five years as It was In the 
case of I. O. B.I. ? 

MR. SPEAKER: Mr. Minister, can you 
guarantee for the next five years? 

PROF.~.J. KURIEN: Sir, It is already 
clear for the next year. For the coming 
years, as the situation demands ttle Gov-
ernment will react to It. 

SHRI SUDRASAN RAVCHAUOHURI: 
Sir, the concept of National Renewal Fund Is 
closely linked with the present Govemments 
exit policy which is one of the crucial ele-
ments of the new economic policy against 

'whlch there has been a lot of discontent-
ment and today Itsell the Left Front M.Ps. 
and M.L.As. from the whole of the country 

are staging a Ohama. In the written state-
ment, the hon. Minister himself stated that 
the meeting of the special Tripartite Com-
mittee was held on 20.1.1992 and the Con-
cept paper was also circulated at the State 
Labour Ministers' Conference on 6.2.1992: 
I would like to know from the han. Minister 
what we,. the reactions of the different 
central trade unions and of the different 
Labour ~lsters of the States of India to-
wards thIS National Renewal Fund. 

I also want to know from the han. 
Minister whether the Government Is ready 
to reconsider the entire concept of National 
Renewal Fund and exit policy too In the light 
of that reaction. 

PROF. P.J. KURIEN: Sir,l would like to 
answer the second part of the question first 
because Govemment do not consider It 
necessary to reconsider the question of 
National Renewal Fund because Govern-
ment feel that it Is in the Interests of the 
workers, that this Fund should be there and 
II Is not necessary to reconsider It. WIth 
ragard to exit policy, I do not know from 
wheN the han. Member Is saytng what he 
said. What .. aD said is that sick units wII 
be refaned to B.I.F.R which Is the body to 
find out whether a unit can be revived or not. 
The question of exit does not come. There 
is no exit at all We want to revive, to the 
extent poutie, aU sick units and It Is for the 
B.I.F.R to decide finally. That Is the answer 
to the second part of the question. 

WIth regard to the first part. It Is true that 
a Concept paper has been discussed in the 
special Trfpartite Committee. If you perml, 
my senior colleague Shri Sangrna who was 
Chairing that meeting and who Is here may 
answer that quesfton and he may be able to 
give details of It. 

MR. SPEAKER: No. It Is not like that. 

( interruptions) 

, PROF.P.J. KURtEN: 0.1(, I wUI shara 
Whatever Information thai Is available wIh 
me.(bJten'LfJtlons) 



19 Oral AnSMHS MARCH 4.1992 Oral An,MHS 20 

THE PRIME MINISTER (SHRI P.V. 
NARASIMHA RAO): The other Minister has 
bean dealing with It. I C8I' always make 
available to the hon. Mermers the latest 
position in the negotiations in the Tripartite 
Committee. That should be no problem. 

SHRI SUDARSANRAY CHAUDHURI: 
Sir. I would like to know what Is the precise 
l8ad1on of dlffel8nt trade unions expressed 
in the special T"_rtite meeting and also 
What is the reaction of the State Labour 
Ministers. 

PROF. P.J. KURIEN: The Concept 
paper was circulated to the State Labour 
Ministers. I would like to categorically say 
that the trade unions welcomed re-tralnlng 

. and re-deployment of the workers because 
lost of the trade unions are convinced that Is 
in the interests of the workers. (Intenup-
tions) 

SHRI SUDARSAN RAYCHAUDHURI: 
Do you agree to the concept? 

PROF. P.J. KURIEN: I will give you the 
information. Let me say. (Interruptions). 
Please bear with me.(lnIsnuptions) 

SHRI P.V. NARASIMHA RAO: Sir. It is 
put to a wrong minister. The point is that a 
Tripartite conference is going on. Consulta-
tions aI8 going on. Now It is not possible 
from day to day to report what has been the 
position. I am preparae:! to tell the han. 
Member or any other member what the 
position as of today is. But that will have to 
come from the other Ministry or the Minister 
dealing with that subject. I am sorry that the 
industries Ministry is not dealing with this. It 
is Shrl Sangarna who Is dealing with It. I also 
the labour Minister. I am under obligation to 
give that information to the House or to any 
Member. I am preparae:! to do that. 

SHRI RAM NAIK: Sir. a question was 
asked whether a concrete plan has been 
formulated. The reply to It had not come. 
That means the concrete. II appellll, is 
without cement. Now; my specific question 
is; Whatever is being drafted or whatever is 

~ingformulat8d, wRithe PrlmeMlnlateraay 
that Is the exact position as on today about 
this Issue so that we will come to know of It. 
And the PrIme Minister has Yolunteerae:! to 
say that he will give the Information about 
this Issue of the plan which is being 
formumated- the latest position as to where 
• stands. If he can Inform us, we will be 
happy. 

SHRI P.V. NARASIMHA RAO: One 
point In the latest position Is that not a single 
worker has bel 1 thrown out of erJl)loyment . . 

SHRI P.C. CHACKO: Sir, the National 
Renewal Fund is an extraordinary step taken 
by the Government to provide re-tralnlng 
and re-deployment of workers In the event 
of their suffering due to this new Industrial 
Policy. A very conscious and conserted 
vilification campaign Is being taken up by 
some trade unions especially the laft trade 
unions who are sitting on dharna for no 
reason today I want to know whether the 
Govemment will caD a conference or caD 
these trade unions and try to convince them 
and try to persuade them from this unneces-
sary agitation which dilutes the whole ben-
et" which is derived out of this new Industrial 
Policy and take new initiatives? 

SHRI P.V NARASIMHA RAO: Sir, as I 
said, the consultations are going on. So far 
as the agitation is concemed • we all know 
that ?gitation needs no reason 

SHRI SUDARSAN RAYCHAUDHURI: 
It is not correct to say like that. The whole 
nation knows what were the l8asons for 
which the teft Front M.Ps. are taking a 
dhama ther\.(lnterruptlons). Yes, political 
and economic also. That Is the precise 
182son. There is definitely a·reason. No, It 
cannot be distorted like that. The whole 
nation knows what your policies aI8 aimed 
at.(lntenuptions) 

MR. SPEAKER: You need not have to 
reply. You just keep quiet please. 

Now question No. 107. Shri Naraln 
Singh Caudhri 
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[ Tnrnslatlon] 

Supply of soft Coke to States 

·107. SHRI NARAIN SINGH 
CHAUDHRI: Will the Minister of COAL be 
pleased to state: 

(a) the criteria for providing soft coke to 
various States; and 

(b) the quantity provided to each State 
during the last three years? 

[Eng/ish] • 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COAL (SHRI S.B. 
NYAMAGOUDA): (a) and (b). A Statement 
is laid on the Table.ef the House. 

·STATEMENT· 

(a) Allocations of soft coke are being 
made by Ministry of Coal on han yearly basis 
in favour of consuming StatesAJnlon Terri· 
torles· Inter alia taking into account their 
requirements and past allocations. 

(b) Details of soft coke despetches to 
each StatelUplon Territory during the last 
three years are given as under:· . 

(Figures in '000 tonnes) 

StatelUT 1989·90 1990·91 1991·92 
( Upto jan. 92) 

1. E!lhar 423.1 436.4 343.56 

2. West Bengal 379.3 244.4 185.54 

3. Uttar Pradesh 33.10 26.0 !S.18 

4. Orissa 0.10 

5. Madhya Pradesh 1.2 3.8 1.65 

6. Maharashtra 

7. Gujarat 1.9 1 .. 7 4.36 

8. Rajasthan 1.00 0.4 

9. Delhi SO. 1 40.8 21.49 

10. Punjab 0.1 • 0.01 

11. Haryana 0.1 0.2 0.20 

12. Tamil Nadu 

13. Andhra Pradesh 

14. Karnataka 0.4 0.8 0.38 

15. Kerala , . 

16. • Jammu & Kashmir 0.3 
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(Figures In 'DOD tonnes) 

StatfllUT 1989-90 1990-91 1991-92 
(L.tJto jan. 92) 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

.., 
" 

Himachal Pradesh 

Chandigarh 

Assam 

Sikklm 

Nagaland 

Arunachal Pradesh 

Mlzoram 

Tr1KIra 
Manipur 

Meghalaya 

l Translation) 

I 

SHAINAaAIN SINGHCHAUDHRI: Mr . 
. Speaker, Sir, in reply to the part (b) of my 
question. it has been stated that except 
Gujarat coal has been supplied in lesser 
quantity as compared to the previous years 
to almost very State In 1991-92. What are its 
reasons? . 

[Eng6sh} 

THE MINISTEA OF STATE OF THE 
MINISTRY OF COAl(SHRI P.A SANGMA): 
Sir, the production of soft coke has been 
coming'tfown year by year, and I must 
confess before this august House that partly 
I has been intentional. because the cost of 
production of soft coke Is very high. 

Sir, today the cost of production of soft 
coke per tonne Is As. 555, and the State 
Government has fixed the selUng price of 
soft coke only at As. 175 per tonne. Thele-
fore, I has become very unvfabJe. And I 
must also say'thaI Coal India has been 

0.2 0.06 

7.7 9.5 2.95 

9.1 9.2 1.85 

\5.2 5.7 2.15 

0.4 0.5 0.34 

0.7 3.3 0.17 

0.15 

0.10 

facing !of of problems and our accumulated 
loss Is As. 2500 crores and one of l"e areas 
where the contribution of the losses has 
been coming from is this sector and there-
fore, in order to make Coal India viable we 
have not been producing much of soft coke 
as a resuh of which I must admit that the 
supply of soH coke to the State Govern-
ments had come dewn considerably over 
the years. 

[ Translation) 

. SHRINARAINSINGHCHAUDHAI:Mr. 
Speaker, Sir, I come fo the second supple-
mentary. Will the hon. Minlsterbe pleasadto 
state whether soft coal is produced accord-
Ing to the demand and needs of the States. 
If not, the percentage of less production 
than the demand and the measures befng 
taken to remove this shortage. 

(English) 

SHAJ P.A SANGMA: SIr, the produc-
tlon of cooking coal In 1990-g1 was 6.52 and 
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It is certainly less than the previous year. As 
I have said, the production is coming down 
and as a result of this, we are not able to . 
.rneElt the requirements of the State Govern-
ments. But, we have a plan to make coal as 

, a domestic fuel In this country. We have 
taken up two major steps for that. One is to 
have a special smokeless fuel unit and the 
other is setting up of brlcketting Unit. The 
setting up of brickeHing units will be much 
more easier. There are two problems of coal 
becoming a domestic fuel. It creates a lot of 
smoke. Therefore, we have developed a 
technology for that and that pro~lem has 
been overcome. The second problem is that 
the coal takes a iong time to burn. It takes 
five to 10 minutes to burn. We have to put 
some firewood and then out the coal and 
then It bums. In some countries like France 
and Korea, they have developed a technol-
ogy whore coal can be burnt instantly. It can 
be ignned instantly with a match box. 'We 
have sent samples of OJJr coal to France and 
just about a weeK ago, It had come baQc with 
aHtheresults. France is agreeable to give us 
that technology also. After havi"9 got that 
technology, I think, we can go in a big way 
to poplJlarlze coal as a dome~tic fuel. but I 
must say that it is going to take SOrTle time. 

[ Translation1 

SHRI HARIN PATHAK: Mr. Speaker, 
Sir, throl,;gh yoV, I would like to know from 
the hon. Minister whether coal is supplied to 
the States aoccrding to their demand. Do 
you supply coal in accaroance with the 
advance deposited under cash and carry 
system? 

MR. SPEAKER: Its reply has already 
been given. He has already stated that they 
are not able to supply the coal as per 
requirement. . 

[English] 

SHRI SHOBANADREESWAR.A RAO 
VADDE: Mr. Speaker, Sir, from thf' reply 
given by the hon. Minister there is no i'ldica-
tion at all regarding the allotment of coke to 
the State of Andhra Pradesh. The Sponge 
Iron (India) Limited, a public sector under-

taking is being closed in Palvancha for want 
of supply of coal. So, in View of the fad, will 
the hon. Minister take note of the require-
ment of that particular public sector unit and 
take adequate steps to supply to the unit that 
the unit do not become sick? 

SHRI P.A. SANGMA: Sir, soft coke is 
normally used only In those states where the 
coal is produced, There is a crude way of 
processing the coal and It is mainly confined 
to two major states of India, they a~ West 
Bengal and Bihar. 

SHRI SHOBANADREESWARA RAO 
VADDE: In Andhra Pradesh also, Singareni 
collerles is there. 

SHRI P.A. SANGAMA: This question 
has been addressed to Coal India. That is 
why I hava no information, but I will collect 
the information and give it to you. As far as 
the second part of the question Is con-
cerned, I will look into that. 

New DNg Policy 

·108. SHRI PRITHVIRAJ D. 
CHAVAN: 

SHRI DATTARAYA 
BANDARU: 

Will the PRiME MINISTER be pleased 
to state: 

(a> whe:hor the Government are con-
sidering to revise the national drug policy; 

(b) if so, ,,..~ changes likely to be ef-
faded; and 

(c) the time by which the new policy Is 
likely to come into force? 

THE MINISTER OF STATE OF THE 
MINISTRY Of CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAf{): (a) to (c). The 
review of the Drug Policy, 1986'and Drugs 
(Price Control) order, 1987 is under the 
adive consideration of the Government. 

, 
SHRI PRITHVIRAJ D. CHANVAN: Sir, 

the policy is under review, but there are 
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serious dmerence about which drugs are to Because of the policy of dUly dally of"" 
remain under the PrIce Control Order. The Govemment, adulteration and mushroom 
reported decision to reduce the number of growth of industry has come up. Because of 
drugs from 143 to 63 and dropping of 62 this, the prices have a~ increased. 
drugs from the Price control Act Is consid-
ered inflationary and antl-poor. There are 
representations by m,any voluntary 
organisations to review this decision. In view 
of this, I would like to ask the Minister 
whether there is any proposal to shift taking 
pricing decisions from department ofcheml-
cals to another body like the Drug price 
Control Commission or ,some other inde-
pendent body. 

DR. CHINTA M.OHAN: We have ap-
poioted a committe, t,) study this pricing 
scheme. In three months' time, they may 
give the recommendaUons. After that, we 
will be able to say about it. 

SHRI PRITHVIRAJ D. CHAVAN: It is 
well-known that action under the U.S. trade 
Act, Super 30 1 has been really promoted by 
the U.S. Pharmaceuticals industry which 
wants Indian Patent Laws to be changed. H 
that Is accepted, it is going to increase the 
price of druge and pharmaceutical items in 
India by as much as live to ten times. 

I want to a:.k whether the delay -in 
announcing dr ... g policy is as a result of U.S. 
pressure and whether this question has 
come up In the bilateral negotiation with the 
U.S. Govemment 

DR. CHINT A MOHAN: There is no pres-
sure from any side. But before giving the 
policy to the people, we want to take all the 
views of Parliament and others. 

SHRI DATTACRAVA BANDARU: The 
answer which the Minister has given is. "The 
policy Is under the adive considerati.:>n". I 
want to know, through you, what is the 
meaning of "active consideration" . 

MR. SPEAKER: "Active consideration" 
means consideration. 

SHRI DATTA TRAVABANDARU: I want 
to know the Inner meaning. Outer meaning, 
J understand. 

To control the prices and to avoid adul-
teration, are any special measure going to 
be taken by the Govemment? 

DR. CHINTA MOHAN: the Ministry of 
Health Is dealing with It. The Drug controller 
of India Is taking the review of that. 

, 
DR. KRUPASINDHU BHOI: While re-

d'JClng the number of drugs from 120 to 60 
under the Drug Price Contrel OrdElr, will he 
take cognizance that essential drugs which 
are being used for purposes like antl-l'B, 
anti-leprosy. anti-malaria are not affected 
and the prices are not affected by 
liberallsatlon? 

DR. CHINTA MOHAN: About this idea, 
we will study and take some oeclslon at the 
apporopriate time. 

SHRI SVEO SHAHBUDDIN: The wo.';d 
health Organisation, considering the inci-
dence of diseases In the tropical countries. 
has worked Olit a standard list "f essential 
drugs which would be available at reason-
able prices forthe people. What I would like 
to know from the hon. Minister is, in working 
out his liSt f 60 and odd drugs, has he . 
Included all those drugs which have been 
considered essential for the tropical partr "f 
the world, for exarJl)Ie, our country? 

DR. CHINTA MOHAN: That Is to talk 
about the future policy. Atpresent,underthe 
1986 drug policY, aD these essential drugs 
are there. 

SHRI MURlI DEORA: The basic objec-
tive of the drug policy Is to provide quality 
drugs at a cheaper price. For the last two 
months, more than 12,000 drug manufac-
turing units which are manufacturing under 
the loan licensing system with the bigger 
pharmaceutical Industry as ancillary unil!. . 
are closed down due to lack at coordlnatlo', 
between the Ministry of Healtll and th!;.. 
Department of Fertilizers and Chemicals. 
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lIIeDrugContfclllrwholssupposedto [TIlInBIaIIDn] 
supeMse the actlvtiIa • not In a poshlon to 

, 'saywhetherapartlcularunllsrlghlwhather 
... not be making apurIous drugs. 

SHRI NITISH KUMAR: Mr. Speaker, 
SIr,ln I'8pIytothepart (c) of the question, the 
Government has stated that thera was a 

I would I8qU81}the Prime Minister that profI of about As. 2367.74 croAtS In 1990-
1;heMlnlstrywnllntervaneandseethat12,OOO 91, whUe replying a question In the RaJya 
unls which are established allover india Sabha the Government said that the profit 
start functioning agafn. was, As. 3781 croAtS In 1989-90. It means 

o the profit Is decreasing every year. We 
MR. SPEAKER:ThIs Is aboutthepollcy. would Ike to know from the Government 

whetherthere Is anytime bound action plan 
DR. CHlNTA MOHAN: Some people to make the public sector more efficient so 

went to the courts and the courts are going that more profd can be earned from It, and 
Into It.· wastefulexpendllure may be raduced. Fur-

[ Trans/atlo~ 

Shant of Foreign Borrowing. In Capital 
Investment 

*110. NITISH KUMAR: 
SHRI BHAGWAN SHANKAR 

RAWAT: 

Will the PRIME MINISTER be pleased 
to state: 

<a) the shant of foreign borrowings In 
the capital Investment In all the public Seclor 
Undertakings; , 

(b) the estimated amount paid as Inter-
est on these borrowings; and 

(c) the net profit earned by these under-
takings during 1990-911 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDISTAY (SHRI P.K. 
THUNGON): <a) As on 31.3.1991, foreign 
loans constituted 15.54% of total Invest-
mentln Central Public Sector Enterprises. 

(b) Interast on foreign loans amounted 
to Rs. 1338.57 crores during 1990-91. 

Cc) Central Public Sector Enterprises 
earned overall net profit of Rs. 2367.74 
croras during 1990-91. 

ther, I would like to know whether the Gov-
ernment Is wlHlng to prepare anytime bound 
action pl~n for increasing net profit of this 
sedor. 

(EngBsh] 

MR. SPEAKER: Your question ralates 
to the foreign borrowings in capital Invest-
ment In all public sector undertakings and 
the net profit earned by these undertakings. 

SHRI P.K. THUNGON: The reason for 
decrease in profit was due mainly to low 
production of crude 011 and also due to rise 
In wages and cost of inputs besides the Gulf 
War. 

As regards the programme for Increase 
of production, It has been clearly stated 
aJready In our new Industrial policy that we 
are striving for more production and for 
mora efficiency. 

(TtanSlatlon] 

SHRI NITISH KUMAR: Mr. Speaker, 
Sir, with regard to extravagance and IneffI-
ciency of the public sector, I would like to 
know from the Government whether It has 
taken any decision to chalk out such 
programme for making public sector mora 
~ whetherthe Government Is going to 
constitute an expert committee to give sug-
gestions Is this ragard or whether the Gov-
ernment Is going to lncIudee"1lfoyees In the 
management to 1n.,l'OVe the functioning of 
public sector units. 
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[Engfsh) 

SHRI P.K. 1HUNGON: MakIng pubic 
sector enterprise efficient Is a conthIous 
process. We ,... a nMew of the perfor-
mance of every pubic sector undertaking 
almost every month and every year. 
Modemlslng and making • efllclent Is a 
continuous process. I have already staled 
that we are taking v'8rIous measures In the 
Ight 01 the new industrial poDcyto make the 
public sector units more efficient and these 
measures have already been discussed In 
this House. We haveplansandprogrammas 
for ravfvaI, ravItaIisatlon and modernisation 
of various pubic sedor unls. • the hon. 
Member wants to know the specific units, I 
can supply hin the Ust later on. 

I Translation) 

SHRI BHAGWAN-SHANKAR RAWAT: 
Mr. Speaker. Sir. under the planned devel-
opment programme, the Government of 
india has invested a large amount In the 
public seclor Industries. I would like to know 
from the Government as to how many of 
them are running In loss and the names of 
those industries and how !RICh amount has 

. beeIi Invested by the Government in these 
industries. 

(Englsh) 

MR.' SPEAKER: can you supply the 
statistics? 00 you have. them at the m0-
ment? . 

SHRI P.K. THUNGON: AI the moment, 
I do not haveJhe statistics. But I can say that 
tii 1989-80. the total sick Industrial units 
were 90. Thent were eight other sick units. 
Out of the 244,131 were making profIs. 

DR. DEBI PROSAD PAL: The PubIc 
Sector Under1akIngs often ~ foralgn 
technology. For paying the consideration In 
foreign technology. they night pay eIIher In 
forelgnexchangeorareolferfngequlfycapl-
tal. Is there any proposal In the C8Il!! of 
Public Sector Undertakings that. when they 
in1XH1 foreign technology, the consIder-

lilian may be they should pay I by the ill. 
of equIy capIaI for the falalgn lIMtItors? 

SHRI P.K. 1HUNGON: So f. _ this' 
8IpeCI Is CDlIC8I1I8d; I do not hav8 any 
Ip8CIIc propauI. But ourlndultrtal poley" 
quill clear on th... Thera Is nd such 
I8strIcIIon up to a certain level of eqully. 

IT~ 

..... har Rozgar Youjana 

*111. DR. P.R. GftNGWAR: WUI the 
PRIME MINISTER be pleased to state: 

(a) whether the Government have 
Increased the aBocation of funds for i~ 
mentation of the •. Iawahar Rozgar Yojana; 
and 

(b) If 80, the cletaDs thereof? 

(EngJ.otIJ) 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
($HRI G. VENKAT SWAMY): «a) No, Sir. 

(b) Does not arise • 

[ TranslalionJ 

DR. PARSHURAM GANGWAR: Mr. 
Speaker. SIr, I would like to know the funds 
that have been aDocated tao various States 
under the Rozgar Y$.na? Has aDocations 
to Uttar Pradesh has been Increasing keep-
Ing In view Its ~ardness? 

MR. SPEAKER: He Is asking questions 
about Uttar Pradesh? 

SHRI G. VENKAT SWAMY: Mr. 
Speaker. Uttar Pradesh has also been allot-
lid funds under Jawahar Rozgar Yojana. 
Govamment of IncIa had an annual BUdget 
ofTwenlyane hundredaoresforthls Yojana. 
Out of that budget. .. state II allocated 
fund In praportIonate to the population living 
under pcMH1y-l1ne In vIIages In a particular 
Slate. UItar Pradesh has also been allo-
caIed Its share In this manner. 
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DR. PARSHURAM GAt.1GWAR: Mr. to .. pauIbIIIIN of this yaar. that Is "'e 
Speakar,SIr.ltheallocallontoUltarPlw:lelh CUfl8nt year 1991-92thera has been a Ittle 
has not been Increased, • should be 1ft- reduction In alll8Clora. I did not wanl'thls 

. craased now. keeping In view lis backward- l8ducIIon In rural development. But still we 
ness. had to content with certain reductions. In ,_.a, we have taken prorf1Jl action to 

MR. SPEAKER: It Is a suggestion, • maIc8 up for this raducation. not only to "'e 
does not require an answer. extent It has been raduced In the cunant 

[English) 

SHRI RAMESH CHENNITHALA: SIr, 
there are a nurmer 01 complaints regarding 
the Implementatlo" of Jawahar Rozgar 
Yojana programme. I would like to know 
from the hon. Mlnlsterwhether"'e G0vern-
ment would conduct a concurrent evaIua-
,.on :1boutthe programmas and try to racIIfy 
the lacunae and sort out the compIaIn1s. 

t'f"tanslatlon] 

SHRIG.VENKATSWAMY:Many~ 
plaints have been received In this c0nnec-
tion and"we are trying to take action In this 
regard. 

[English] 

SHRI K.P. REDOAIAH YADAV: The 
hon. Minister has stated that thai. Is no 
fncrease In the alloc:allon 01 funds undarthe 
Jawahar Rozgar YoJana Does the hon. 
Minister know that by this the entation of 
rural 8fI1l!oyment was I8duCed by 20 par 
cent due to devalualion of the rupee? To 
plug the gap, what Is the Government going 
to do? " 

[ TtanS/afiGn) 

SHRI G. VENKAT SWAJIY: ~" 
lion would not affect It. 

MR. SPEAKER: .... I8ya thai due to 
devaluation aDocatIon wouiddacllneby2O% 

(Englsh) 

THE PRIME MINISTER (SHAI P. V. 
NARASIMHARAO): I would ... toexplaln a 
1liiie hera. This year has been parIIcuIarIy 
difficult and we aD know that. So, accorfng 

,..... butwe have gone beyondthaL And we 
have found money from other IOUIC8S to 
mak8 up forthls. this Is the position. I have 
to admIt.(iJtenuptions) 

(TtanSIaIIon] 

PROF. RASA SINGH RAWAT: • You 
reduce the States allocations then • would 
stal development process "! the State. 

1Ens11shl 
SHRI P. V. NARASIMHA RAe: I am not 

unaware of the consequences that would 
follow a raduclIon In the outlay on Jawahar 
Rozar Yojana It Is true that this hal hap-
pened In the current year. We have taken 
st8pI to ... that It Is not repeated In the next 
year. In fact •• has been Increased and the 
finance Minister has already said thai In his 
8peech. 

(TtansIaIIotIJ 

SHRIMATI KRISHANA SAHI: Mr. 
SpeaIcar, Sir., the honorable MInister has 
just now said thai GOvernment aIocaIes 
funds to the Slates under Jawahar Rozgar 
YoJanL I would Uke to know as to whether 
any monIlorIng has been done In ragard to 
the funds 80 allocated by the Central Gov-
ernment. If 80, the outcome thereof.· 

SHRI G. VENKAT SWAMY: I ha". 
anady 8tated that some c:Gq)IaintI have 
been racalvedlnthls raspecl StaleGovem-
mants and Central Government both are 
investigating Into them. 

SI-fIIMATiKRISHNASAHl:lwouId ... 
to IUbmI that when Central Govemmanlls 
aIocatIng funds to various Stat. Govern-
mentsthen it should also monftorthe aIoca" 
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tJon SO made. n should not be left on State But China hal rnadeg .... p' .... I.uural 
Governments. dev8Iopn'BnI by esIIIbIIIhlng ,anal InCIuI-

1rIea In their country. Hal GowInrMnt .... 
SHRI G. YENKATSWAMY: What we madeaftOl1ltostudy1heaystemliJaptillrby 

are doing, Is correct ChIna? 

(interruptIons) (EngIsh) 

Indu8trlal Ea1ate8ln Rural A.... PROF.P.J. KUREN: I do.notthlnk_ 
naec:I to adopt any system of .aIlY ather . 

·112. SHRI RAM NARAIN BERWA:' country. We have our own system which we 
WiD the PRIME MINISTER be pleased to feel very effective. 
state: 

(a) whether the Union Government 
propose to set up Industrial estates In the 
rural areas on the lines of big towns and 
cities; and 

(b) If so, the salient features of the new 
policy proposed In this regard during the 
Eighth five year Plan? 

[Englsh] 

1HE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF.P.J. 
KURIEN): (a) and (b). A statement Is laid on 
the Tabla of the House. 

STATEIENT 

(a) and (b). Thera Is no proposal to set 
up Industrial Estates In Rural Antes by the 
Central Government. However, a Scheme 
of Integrated Infrastructural Development 
<Induding Technological back-up ServIces) 
for SmaU scala Industries In RurallBack-
ward Areas has been Included In the Eighth 
five Year Plan (1992-97) pi'opcwals In 
pursuance of Policy Maasul8S for pnH'nDI-
Ing and sb8ngthanIng smaI, tiny and village 
enI8fprIsas announced on 6th august, 1891. 
The draft Schema Is under fmallsatlon In 
consultation wIIh the concamad aUlborlllel 
In the Centra and SIat8IUT Governments. 

I TtanSlallon) 

SHRI RAM NARAIN BERWE: .Mr. 
Speaker. Sir, I wouIdlb '0 subm111haI 
ChIna and Inda ant facing similar prabIems 
on the population and ..... ymant frant. 

(TtanSIafIon) 

SHRI RAM NARAIN BERWA: Mr. 
Speaker, Sir, our Prime MlnIs18Ithas stated 
just now that gl88tar 8ft1)has1s Is baing laid 
on rural daveIopmant since 75% of p0pula-
tion lives In villages. I would Ike to mow 
through you whether Government consid-
ers • sufflclanl to I...,..rnant the policy 01 
Intagndad Infra-structural Development for 
the d8veIopmant of vHlages. Would n be 
possI*t to develop vIIages through II? 

MR. SPEAKER: Hon. Minister ,PINSa 
slate whether you consIdar this scheme 
sufllclanl for the development of villages? 

(EngIsh) 

nE PRIME MINISTER (SHRI P.V. 
NARASIMHA RAO): Nobody can claim that 
In the five yaarplaus, thant wII coma a plan 
whant eveythlng wBI be COJ1l)Iataly dona. 
Thera wi. always be defIcIancy; thant wi. be 
growing needs. And our capacity to meat 
thOle ftII8ds Is lImIad by the 0lI8l' all ... 
sourat8 avaIabIa In t .... countJy. 

(TransIdcHI) 

SHRIDAlJDAYALJOSHtMr. ___ , 
~, Is • true 1haI under the new poIIcv aven 
In vIIagas export 0 ........ goodI ....... 
praducad? Even then GcMtmmanl Is noI 
promaIIng thani. 

MR. SPEAKER: Your HIncI should not 
be men dIIIcuIllhan English. 

... 1 DAU DAYAL JOSHI: KeepIng In 
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. view the fact that no foreign exchange Is 
_Ing spent on the production of export-
orIentedgoodstheGovemmentshouldclarly 
as to whether II Intends to provide special 
grants to promote rural export-oriented 
goods •. 

[English} 

PROF. P.J. KURIEN: I am sorry n Is not 
so. In fact, the whole Industrial Policy of the 

, Government Is aimed at promoting and 
,ncouraging export-oriented Industries. I 
canquoteanumberofdlsasfromthePol1cy 
ItseH. We are trying to Improve our export 
potential by Improving the quality, techno-

,logical upgradatlon and by giving all encour-. 
agement to export promotion Indusirles. 

[Tnrnslatlonl 

SHRI RAJENDRAAGNIHOTRI:Would 
the honorable Minister be ple'Jsed to state 
the areas which are Imbalanced from indus-
trial development point of view. Would the 

• Government conduct any survey to ldent!ly 
the areas where Industrle& can flourish H 
Government takes Initiatives for establish-
Ing Industries t:-tere? Would the C:over'l-
ment try to astabllsh Industrie~ on tho basiS 
of such a survey under the new policy? 

(EngHsh] 

PROF P J. KURlEN: Y~s, Sir. The 
Government I:; already having a list 'Of the 
backward areas In the country. And the 
Government:i:;trylng, whatever Is possible 
to attract t~ i!'l4l1stries in those areas. We 
have a GrOwth Centre Scheme through 

I) Defence Loan 

H) Stat. Plan : 
Urban 

which ...... trytng to provide the tnfr8strue-
tuN In the backwanf ...... 

• 
WRITTEN -ANSWERS TO QUESTIONS 

(English) 

Jodhpur lift Canal Pro~ 

·106. SHRI GIRDHARI LAL 
BHARGAVA: Will the Minister 01 PlAN-
NING AND PROGRAMME IMPlEMENTA-
TION be pleased to state: 

(a> whether a water supply schema of 
Jodhpur 11ft Canal from Indira Gandhi Canal 
was sanctioned by the Central Public Health 
and Engineering Organisation In 1989; 

(b) Irso, the amount made available for 
this project during 1991-92fromthe sources 
of Ministry of Defence, Life Insurance Cor-
poratlonlState Plan (Urban and Rural); 

(c) whether the Ue Insurance Corpo-
ralicn has given Ils shareforthls proJact;and 

(d) If not, the reasons therefor and 
action taken in this regard? 

"THE MINISTER OF STATE OF THE 
MINISTRY OF· PLANNING AND 
PPOGRAMME IMPLEMENTATION (SHRI 
H.R. BHARDWAJ): Ca) Yes, Sir. 

(b) The Government of Rajasthan had 
ptar.ned to make As. 25.52 CI'OI'8S avaBabie 
forthi~ project during the year 1991-92ffom 
the fol!ow!!19 sources:-

(Rs. crores) 

4.00 4.00 

.9.50 12.00 
----_.:_--------- _._-- _ .. 
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(Rs. croru) 

Rural 

HI) LIC Loan 
(8IItIq:Iated) 

Total: 

(c) The LlC has sanctioned a loan of 
Rs.23,69 crares InJune, 1989forthe project 
outside plaR allocation altha than prevaiUng 
cornmerci81 rate of inierest of 14%. The 
Interest rH! on such schemes has now 
been enhanced to 18% per annum. 

RaJasthan Water Supply and Saverage 
CorporatIon has not so 'arcomplied with the 
requirements for lilting any instalment of LIC 
loan for the project. . 

Cd) The Government of Rajasthan has 
not yet sent any request for release of first 
instalment of LlC loan due to high rate of 
interest: Matter of availing the already sanc· 
tioned LIC loan outside pian allocation at 
commercial rate of Interest is under consld· 
eration of the State Government. 

[ TranslatiOn] 

Small Scalelnduatrle.ln Madhya 
Pradesh 

., 09. SHRI PHOOL CHAND VERMA: 
Win the PRIME MINISTER be pleased to 
state: 

ia, Ihe numberof smaR scaIo industries 
set up.m Madhya Pradesh during 1991-92; 

(b) whether this number is low as 
companKItotheprevloustwoyears;lfso. to 
what 8Xbn; and 

OrIginal 
A/IocaIJon 

2.02 

10.00 

25.52 

ProvIsIon 
madesol/IT 

2.02 

18.02 

• (c) the steps ... n or proposed to be 
taken to set up more small scale industries 
In the State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY '(PROF. P.J. 
KURIEN): (a) and (b). As per Information 
furnished by GoYl. of Madhya Pradesh, the 
number of registered small scale units set 
up In Madhya Pradesh dUr!fIg the period 
April, 1991 to January, 1992 was 18,048. 
This is higher than the number of registered 
smaC scale units set up during the corre-
sponding periods of 1989·90 and 1990-91. 

Cc) the policy measures for promOting 
and strengthening smaH, tiny and vllage 
enterprises In the country Including Madhya 
Pradesh were laid in Parliament on 6th 
Augu~, 1991. 

(English) 

ProJec:l Reports of Growth Cent .... 

*113. SHRI ANNA JOSHI : 
PROF. (SHRIMATI) RITA 

VERMA: 

WUI the PRIME MINISTER be pleased 
to state: 

(al the States which have sent project 
reports of growth centres to the Union Gov-
ernment; 



41 Wrinen Answers PHALGUNA 14,1913 (SAKA) Written Answers 42 

(b) the broad details of the proposals 
sent to the Union Government by the Gov-
ernments of Uttar Pradesh, Rajasthan,' 
Maharashtra, Gujarat and Andhra Pradesh; 

. (c) the adion taken by the U!,ion 
Government thereon; and 

(d) the fund,· if any, anocated to these 
States in thiS regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF' INDUSTRY (PROF. P.J. 
KURIEN): (a) to (d). Project reports have 
been received from the Governments of 
Andhra Pradesh, Goa, GUjarat, Haryana. 
Jammu & Kashmir. Karnataka, Kerla; 
Maharashtra. Madhya Pradesh. Nagaland. 
Orissa. Punjab, Rajasthan. Tamil Nadu. 
Tripura and Uttar Pradesh. 

Under the Growth Centre Scheme, Uttar 
Pradesh, Rajasthan, Maharashtra, Gujarat 
and Andhta Pradesh have been alloned 8, 
5,5,3 and 4 Growth Centres, respectively. 
The final selection has been made If\consul-
tation with the State Governments. 

Th\l Government of Uttar Pradesh had 
sent 13 proposals which were Agra. Aligarh, 
Barabanki, Bulandshar. Basti, Etawah, 
Gorakhp.,Ir, Jhansi. Jaunpur. Kanpur Dehat. 
Moradabaa, Pauri Garhwal end 
Shahjahanpur. From out of these, the Dis-
tricts of Bulandshar, Etawah, Gorakhpur, 
Jhansi, Jaunpur, Moradabad, PauriGarhwal 
and ShahjahanpUr were selected .. 

The Government of Rajasthan had sent 
10 proposals which were Bharatpur, sawaJ 
Madhopur, BhUwara, Jhalawar, Blkaner, 
Slrohl, Almer, Alwar, Dholpur and Behor. 
From out of these the Districts of Bhllwara, 
Jhalawar, elkaner, Sirohi and Dholpur were 
selected. 

The Govemment of Maharashtra had 
sent 12 proposals which were PaRlhani, 

. Chandrapur, Nanded, Nashlk. Ratnaglrl, 
Gadchlroll, Akola, Wardha, Kolhapur, 
Yavatmal, Wardha and Dhule. From out of 
these, the DIstrIcts of Alcola, Char1drapur, 
Dhule,NandedandRatnagiriwereselecled. 

The Government of Gujarat has &!Int 6 
proposals which were Kutch, Banaskantha, 
Bharuch, Surendra Nagar. From out of these, 
the Districts of Kutch. Banaskantha and 
Bharuch were selected. 

The Govemment of Andhra Pradesh 
had sent 8 proposals which were Nalgonda. 
Medak, Khammam. Vizianagaram, 
Prakasam Rajamundhcy. Chitoor and 
Anantapur. From eut of these the Districts of 
·Khammam. Vizlanagaram. Prak~am and 
Anantapur were selected. 

From above States, only 4 projects 
from Andhra Pradesh. 4 from Rajasthan and 
2 from Uttar Pradesh were received upto 
31.3.1991 and a sum of As. 50 lakhs each 
was released to them. 

MInimum N .... Programme 

·114. SHRI GANGADHARA 
SANIPALlI: win the Minister of PLANNING 
AND PROGRAMME IMPLEMENTATION 
be pleased to state: 

(a) whether any survey has been con-
ductedto find out the perfonnance under the 
Minimum Needs Programme in the country; 

(b) • 80, the details thereof; and 

(c) the aRotmant made during the 
ctinanl year for this programme? 

THE MINISTEA OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATDN (SHRI 
H.~ BHARDWAJ): (a) No, SIr. There has 
been no surveyor study conducted at the 
natlonaltevelto ascertain IIMtpropress made 
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under the Mlniroom N'eeds Programme. 
However, the performance under the 
progranvne is I8vised in IIIter-ministerlal 
npttlngs from time to time. 

(b) Does not arise. 

(c) An amount of A$. 4282.07 CfOI8S 
was allocated 'or the Minimum Needs 
Programme during 1991-92. 

2O-Polnt Programme 

·'15. SHRI R. SURENDER REDDY: 
Will the Minister 0' PLANNING AND 
PROGRAMME IMPLEMENTATION, be· 
pleased to state: 

(a) whetherthe20-PointProgrammeis 
Iltely to be compressed Int9 a S-Polm 
Programme; 

(b) if so, the details tflereof; and 

(c) the lime by which it is flkely 10 be 
implemented? 

nE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI 
H.R. BHARDWAJ): (a) No, Sir. 

(b) and (c). Do not arise. 

Setting up of Newsprlntlndust, ... 

·11G. SHRI DHARMANNA 
MONDA YVA SADUL: Wililhe PRIME MIN-
ISTER be pleased 10 slate: 

(a) Whether somepropoaat. forsetllng 
up of newsprint IndusIrIas ant pending wtrh 
the Union Government; 

(b) If so, lhe details of such proposals 
SIaIe-wise; and 

(c) the time by which these proposals 
818 Ilkaly to be cleal8d? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) Yes, Sir. 

(b) Astatemem Is laid on the table oftha 
House. . . 

(c) Govemmenl will lake a view on' 
these proposals in accordance with estab-
lished procedures. 

STATEMENT 

Uttar Pradesh 

P) An application dated 9.1.1991 from 
Shrl R.K. Aggarwal for granl of lenar of 
Intent for manufaclul8 of (I) Sugar (45,000 
tonnes), (ii) Newsprint (30,000 tonnes) and 
(iii) IndustrialAlcohol/POlabie Alcohol (28,000 
tonnes) In district Ghazlabad (U.P.' at a lotal 
capital cost of Rs. 81 crores. 

Auam 

(I) An appIlcallon dated 17.2.1992 from 
Hlndustan Paper Corporation ltd., (Central 
PubflC Sector) forthe grant of Letteref Intam 
formanufaclureof 2O,OOOtonnes per annum 
of Newsprint within the overall licensed ca-
pacity of 11akh tonnes 0' paper and paper 
boards at Its Cachar Paper Mil' ir. Assam, 
involving installation of some balancing equip-
ment valued at Rs. 3 croms. 

(II) An application dated 17.2.1992 
from Hlndustan Paper Corporation Ud., 
(c.ntralPublIcSector)forthegrantof Letter 
of lJ1tem for manUfacture of 20,000 tonnes 
per annum of newsprint within the overan 
licensed capactty of 11akh tonn&s of paper 
and paper boards at Its Nagaon Paper MID In 
Assam. 
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(I) An application dated 10.9.91 from 
Andhra Pradesh Industrial Development 
Corpor8tlon Limned for the grant of Letter of 
,Intent for manufacture of Sugar (1.2 Lakh 
Tonnes), Newsprint (1 Lakh Tonnes) and 
PrlntlngIWrJtlng Paper C1 Lakh Tonnes) In 
DIstrIct East. Godavari at total estimated 
cost of As. 750 crores. 

(I) An application dated 26.2.92 from MI 
s Nagaland Pu'lp & Paper Co. Limited for 
grant of Letter of Intent for manufacture of 
2O,OOOtonnes of Newsprint wHhin the oVer-
an licensed capacity of 33,000 tonnes of 
Pulp & Paper at its existing mill. 

(Tnrnslatlon) 

IncIuatrIaIIy Backw8rd DIatrI. In e.har 

·117. SHRI LALIT ORAON: Win the 
PRIME MINISTER be pleased to state: 

Ca) the names of the industrially back-
ward districts In Bihar; 

Cb) the steps taken bV the Government 
for industrial development of these districts 
and the type of industries to which prIortty Is 
being given by the Union Government; and 

(c) the lime by which licences are lleely 
to be Issued In this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) The names of centraHy de-
clared backward districts in Bihar are;-
Bhagalpur. Champaran, Darbhanga. 
a.tunn.pur, Palamau. Pumta. Saharasa. 
Sanlhal Parga.,... Saran, Naiaoda. 
AInngabIId, Nawadah, Gaya, Bhojpur, 
Begu.ara.. Monghyr Khagarla and 
1IacIIepur. 

(b) and (c). For promoting 
industrialisation of backward areas, Gov-
ernment have announced a Growth Centre 
Scheme to be Implemented during the VIII 
Five Year Pian. The growth ~ntres would 
be endowed wHh basic infrastructural facili-
ties like power, water, telecommunications 
and banking. Under this scheme, Bihar has 
been allotted six growth centres. five of 
which have been selected and announced. 
Four out of the five are In the. backward 
districts of Aurangabad, Bhagalpur. 
Muzaffarpur and Purnea. 

Govemment have not identified anv 
priority industries for the backward areas. In 
thecase of industries subject of compulsory 
licensing, backward areas are given consid-
eration while granting ~ of intent. 

(Englsh) 

CrI ... In Sing" SUper Phosphat. 
Industry 

·118. SHRI HANNAN MOLLAH: 
SHRI GURUDAS KAMAT : 

Will the PRIME MINISTER be pleased 
to state: 

(a) whetherlheGovernmenta"re aware 
of the serious problems being faced by the 
fertiDzer units producing single super phos-
phate aU over the country; 

(b) the total number of SSP units In the 
COt.!ntry and the number out of these closed 
recently, toga1herwHh the reasons t~refor; 

(c) whether the Government have re-
ceived any memorandum In this ragard; and 

(d) ... the deIaIs 1her.ot and the 
steps proposadlobetakento overcome the 
sluatlon? 
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THE MINISTER OF STAle IN THE be helpful to the consumers? 
MINISTRV OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (c). 
Ves, Sir. A numbor of representations have 
been received by the Government from the 
Single SUperphosphate (SSP) units about 
their problems of liquidity and viability. 

(b) There are about 80 operating SSP 
units In the couritry. Out of them. _ per the 
Information available In the Department. 24 
units have suspended SSP production. 
However, some of these units continue to 
produce Sulphuric Acid. The Units have 
indicated the following as the main reasons 
for stoppage of SSP production : severe 
liquidity problem caused by inadequate/de-
layed payment of subsidy, il'\1)OSition of 
ceiling on subsidy and delay in colf1Mtnsat-
ing them for steep escalation In the cost of 
various inputs. 

(d) In the representations, It has been 
utged that the SSP units are facing hard-
ships on account of ceiling II'\1)OSed on 
subsidy, delays In payment, etc. The celHng 
on subs~y has since been revised upwards 
taking into ac:count escalations In the cost of 
~rted inputs. Further, every effort Is 
being made to expedite payment based on 
relevant data. 

Con.umer Council. for Coal Sector 

·"9. DR. LAXMINARAYAN 
PANOEYA: 

DR. A. K. PATEL: . 

Will the Minister of COAL be pleased to 
state: 

(a) whether one nationallev8l ~nd five 
regional level Consumer COuncIls for Coal 
Sector have been formed; 

(b) • so, the d8taIIa u..ot; and 

(cl the way In which t .... are likely to 

THE MINISTER OF STATE OF THE 
MlNlSlRYOF COAL (SHRIP.A. SANGMA): 
(a) to (c). Consumer Councils at the level 
of coal companies and at national level have 
been visualised as an integral part of griev-
ance redrassal process for coal consumers. 
Complaints recellled from consumers In a 
coal company.wlll be monitored by a Re-
gional Coal Consumer Council. For th. 
purpose one counc!1 may be set up for each 
coal company. In case the corf1)lalnant 
does not receive a reply within a month or 
the corf1)lalnan! is Dot satisfied with the 
reply, he may preter a complaint to th. 
National COat consumer Council proposed 
to be set up by Coal India Limited. Apart from 
monitoring complaints the councils may also 
deliberate on coal requirements, supply of 
coal, quality of coal, commercial matters 
etc. Since these couneUs are to be set up 
and operationalised by the coal companies. 
they have been since advised to take neces-
sary action in this regard. 

Upllftment of Rural Women folk 

°120. SHRIMATI SUSEELA 
GOPALAN: Will I.he PRIME MINISTER be 
pleased to state: 

(a) whether any specific programmes 
have been chalked out to Improve the con-
dition of the poor rural famUIes headed by 
women as Identified In the National Per-
spective Plan; and 

(b) If so. the main features of the plan 
together with the delaUs of the programmes 
Chalked out therefor? 

THE MINISTER OF STATE IN THE 
MlNISTRV OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAI H. PATEl): (a) and (b). 
Poor rural famIIes headed by women are 
eIgtie for aaIItance under the on going 
pnlgramrnMlblntegnded Rural Dew. 
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ment Programme (IRDP). Development of !l. ExIt""""n. 
Women and Children in Rural Are .. 
(OWCRA) and Jawahar Rozgar Yojana 
(JRY). etc. There is no separate programme 
for poor women·headed rural households. 

Hou ... for Rura' Poor 

·121. SHRI SUOHIR SAWAm: 
SHRI K. RAMAMURTHEE 

TINOIVANAM: 

Will the PRIME MINISTER be pleased 
to state: 

<a) the steps take" during the last six 
months to provide low cost fire-proof houses 
to the rural poor in Il"oe country; 

(b) whethpr 'hI'! G'':l'!ernmenl have 
sought financial assistar.ce "om World Bank 
and other ager.eles for this purpose; and 

(c) if so. the details thereof? 

THE MINISTEA OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRt G. VENKAT SWAMV): (a) to (c). 
Central Building Research Institute (CBRI) 
RoorXee fundioning under CSJR has devel-
oped several cOflstructiorJ techniques for 
making the houses fire retardant. They have 
been extending and propagating such con-
struction techniques in various rural regions 
through their Extension ('.entras and by 
organising demonstration programmes at 
different locations. The actions taken in this 
rugard during past six to seven months are 
as under:-

With a view to populariZe the technique 
for making different type 01 thatches (com· . 
ITI9nly used as roofing matenalln rural ar-
eas) the CBRI has given demonstration al8 
places In the states of Orissa and Andhra 
Pradesh. 

Exhlbllions at Pune. Nagpur. Bhopal. 
Blkaner and Roork .. have been organised 
on the low-cost fire retarelent house con-
structlon for rural areu. 

3. Integl'llted T,.'nlng Program"",. 

Six training programmes on low cost 
building materials and housing which In-
clude training In fire retardant construction 
techniques of rural hoUses also have been 
organised in racent past. 

4_ Indl,. A .... YoJ-'" (IA Y) 

Under the iA Y. which is a programme of 
building houses for ttoe poor among the 
Scheduled casles/Scheduled Tribes and 
freed bonded labourers. the houses JO be 
built are required to be durable and lasting. 
meaning inter alia Ihat they shcuid be fire-
resistant. Thttnurr.barol houses built under 
the programme during the period from Au-
gust. 1991 to January. 1992 is 87199. ac-
cording to the information furnished by the 
StateslUTs. 

5. Wodr." .. orpnlud by olhM 
..".. 
The institute participates in the Work-

shopslS8minars organiSed by other agen-
cies and puts up the demonstration/exhibi· 
tlon on various Items. Exhibition at 24 
Parganas and Nagpur included the Iow-cost 
lire l'8tardent construdion tech(liques. 

6. Demonstration Houses 

Low cost fire retarelent techniques are 
being used in the construction of demon-
stration houses at the following places where 
the construction is currently in progress; 

(a) 63 houses with latrines at village 
Sonka and Palka-District 
Bharatpur. Rajasthan. 
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(b) SOhauseswilhlatrlMsandsmoke- has liiio ent8l8d intO the oontract wlh 1he 
lass chullas at village Bhaktadar same person. 
Bazat -DIstrIct Barapetta. Assam. 

(c) 100 house. with latrines and 
.makeless chu'" at village -

~ Bldhan Nagar - District West 
. Dinap.r, West Bengal. 

No assistance has been sought so far by the 
Govemmentfromthe World Bank and other 
agencies for this purpose. The question of 
furnishing dataiIs, thenlfare, does not arise. 

1164. SHRI SHRAVAN KUMAR 
PATEL: WlIIthe .. inistarol URBAN DEVEL· 
OPMENT be pleased to state: 

Ca) whether the careasses of dead 
animals lying on roads and In the Slr8ets of 
DelhI unanandad lor many days Is a com-
rnorHIght; and 

(b) II 10, the details of the arrange-
ments made to enau .. quick removal ~ 
carcasses of dead animals? 

THE .. INlSTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI ... ARUNACHAl..AM): (a) and (b). 
The Municipal Corporation of OIIhi have 
IWpartad that conti'aCl hasbeM _ardad to 
one Shrl Ramay, SIo Shrl Attar SIngh. C-48, 
KoIIa~, TrlakColony, New Delhi 
for II1Ing carn .••• of dead animals. The 
contnIcl .. valid for the period ending 
31.3.1993. Shrl Ramay ... about 14 va-
hicIeIln 1111 fIIeI to Iftth. dead animals and 
four telephone No •. 690517, 4620321, 
4620322 and 460323 (R) for receiving the 
complaints and this arrangement has been . 
consIder8d to be adeqUate. The N.D .... C. 

The Cantonme .. Boald has NpOrted 
that _ lOOn as the dead anlmaf conwa 10 
the natIce of the staff, lis ramoved ImmedI-
atel, and disposed off outside the 
Cantonement area. 

WaitIng Ust of Cooperative Group 
Housing SocIeties 

1165. OR. ASIM BAlA: WIll the Minis· • 
ler of URBAN DEVELOPMENT be pleased 
to state: 

(a) whether the Rtlglstrar CooperalJve . 
Societies have scrapped the waiting 1st of 
II18fri)ers of several Cooperative Housing 
socIatl8s; 

(b) H so, the names of such Societies 
and the reasons fO~ scrapping the list; and 

Cc) whether under the guidelines is· 
sued by the U. Governor. Cooperative 
Housing Societies have been pennltted to 
maintain the waiting Mil by limng up lutu,. 
vacandes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): Ca) and (b). 
DurIng the year 1991-92 walt lists have been . 
ordel'8d to be scrapped In the case of the 
Cooperative House Building SocIeties 81 . 
par details given below :-

1. IshWar Nagar Cooperative House 
Building SocIaty-Walt list of 15' 
mermers has been scrappecI as the 
number of members had exceeded 
the nurmer of plots avaMabie wah 
the society. 

2. KohaLCooperatlve House Building 
SocIety • The IOCiety had pI8p8I'8d 
three walt lists of the members from 
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time to time. However, this IOCIety 
has only one plot 8VIIabIe. Since 
land II not avaI8bIewllhthe socIeIy, 
• was decided to scrap III wallllta 
__ the lilt 0121 members fIIec:I 
by the IOCIety In 1987. 

31.3.70toRa.15353.97c:rorasason31.3.91. 

(b) Accumulated losses of National 
Textle Group and GItter taken over Cenlral 
PSEa was as under :-

(c) Thedlr8dIvedl.S.7.norU.Gov- 31.3.70 31.3.91 
emor, Deihl specifically provides that In no 
case the mermershlp In a society shan NrC (Group) 1621.97 
. exceed the number or plots available. How-
ever, walt Ust may be maintained to fin up Olhertaken 7.37 2185.05 
tuture vacancies which may occur only aner over PSEs 
observing all the fonnaDtIes In this regard. ------------

Accumulat8d LoalProflt by Public 
Secto~ Unclertaklng. 

1166. SHRI MANI SHANKAR AJVM: 
WI the PRIME MINISTER be pleased to 
state: 

Ca) the total accumulated net losses of 
loss-making Central Public Sector Under-
takings during the pertod 1970-1991: 

(b) the· share of the National Textiles 
Corporation and otherCentral PublIc Sector 
Undertakings consIItuted by taking over, 
failed prlvale sectore".rpds8s.lnthe same 
period; 

(c) the total accumulated net profits 01 
profit-making Central Public Sector Under-
takings, In the arne pertod: and 

(d) the ..... In.ccumu1ated netprollts 
or Central PubIc Sector Undertakings deal-
Ing In petroleum and petroleum producIB,ln 
the same period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) Accumulated losses of 
loss makIi1g Public Sector Enterprises In-
creased from, RI. 427.54 crores as on 

(c) Tolaifree r8HI'V8S of Cenlral PSE. 
Increased from As. 248.74 crores as on 
31.3.70toRs.31282.35croresason31.3.g1. 

(d) Free ReI ..... or PalraleumSector 
Increased from As. 96.45 crores as on 
31.3.70toRs.17281.11croresason31.3.91. 

1167. SHRI SHIV SHARAN VERMA: 
Will the Minister of PlANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whe1herthe sub-commIttae set up 
by .... lndo-Japan studyc:onmltea regard-
Ing I8ltIng up of an industrial model town 
has submllted Its report; 

(b) II so, the detaIII or the recornnalf. 
elatIonS; and . 

(c) the steps proposed to be taken 
ther8OR? . 

., 
THE MINISTER OF STATE OF nE 

MINISTRY OF PLANNING AND 
PROGRAMME IMPlEMENTATION (SHRI 
H.R. BHMDWAJ): (a) Not yet, SIr. 

(b) and. (c). Do not arise. 
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c..ckaln ..... ofG...........a 
au ... 

1168. SHRI KESRI LAL: WI the MIrt-
lsIerofURBAN OEVELOPMENTbepllased 
10 state: 

Ca, whether the walls of • number of 
Govemmenl quarters In Laxml Bal Nagar 
and KIdwaI Nagar have developed cracks 
for a long time and as a resul of which • 
becomes danl» during the rainy season; 

(b) • so, lhe number of such quarters; 
and 

(c) the reasons for not repairing these 
quarters InspiIe ef lodging ~laints In this 
ntgard? 

TIE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHAlAM): Ca,lo (c). The 
Infonnalion Is beings coIIIcted and wit be 
laid on the Table of the Sabha. 

(Englsh) 

PrIces of Colour TMNIon 

1169. SHRI ARJUN CHARAN SETHI: 
Will the PR_ MINISTER be pleated to 
state: 

(a) whaIher the pric8I of colour lelavl-
sion have been 1ncr8aIed; and 

(b) If so, the reasons therefor? 

TtE MINISTER OF STATE IN TtE 
MINISTRY OF PERSONNel, PUBlIC 
GREVANCESANOPENSIONS(stRMATi 
MARGARET AlVA): (a) Y ... Si'. 

(b) The klCrl_ In caIourlV prtcllil 

mainly due to lncnlaaed costs of raw mate-
dais. ~, manpower, transport, 
working capital and excise duty. 

.... Cllpltalncome of Women 

1170. SHRI BAPU HARI CHAURE : 
SHRI MANIKRAO HOOL YA 

GAVIT: 

WUI the PRIME MINISTER be pleased 
to state: 

(a) the role played by Indian Women in 
~Ion of wo~ opportunities during 
the last one decade; 

(b) whether there has been a steady 
Increase In the case of women in tl"le coun-
1ry, both rural and urban areas; and 

(c) • so, lhe details oegardlng the 
women participation In wor1c as 'lieU as the 
per capita Income indicating the economc 
stalus of the women In the country. State-
.... ? 

THE DEPUTY MINISTER IN THE MIN-
ISTRYOF LABOUR (SHRI PABAN SINGH 
GHATOWAR): (a) and (b). The provisional 
ftgUf8S of Census, 19911ndlcate an increas-
Ing trend In lhe female work participation 
rate In both rural and urban areas. The 
pen:entage Increase In the number of fe-
mala workers Is 42.26 In aU areas, 40.25 In 
rural 8I8U and 60.99 In urban ara .. (ex-
c:IucIng Assam and JU). 

(c) A statement giving State·wIse In· 
auselnpercenlagelnlhenunt.rdwamen 
WOIkeq during 1981·1"' In all areas, Is 
enc:IoIed. Stat ..... data on per ~ .. 
Income of wonwn workers IndIcaIIng the 
economic ...... of the women In the coun-
try II nGI avaIIaI*. 
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STA"IEIENT 

"...,..,. til TGIJII FctI* WGItarIIn 'lIB' Md "" In N AINt 

,..".. 
....... UnkIn Petr»ntat1e til ".,.,.,.. hall_ 
Jamtoty ..... In .. 1UIbIItrII ..... 

111" ,,". 'IIB'-II' , 2 3 .. ..... 111.87 22.73 42.28 
s.&eI 

1. AncIva PracIIM 33.~ 34.81 2U2 

2- Arunachal ...... 45.87 ..81 17.7" 

So ... 13.50 15.. 4G.I5 

... Qpa 21.88 20 .... 1.17 

5. QuIInII 20 •• 27.08 57.71 

I. ....... 10.60 11..28 34.83 

7 • ....... PrIdIU 31 •• 34.71 31.14 .. KMaIIIIIU 25.33 28.27 3U5 

I. ... 16.61 16.10 16.50 

10. .....,. ... 'lih 30.84 32.51 33. • 

11. .......... 30.13 33.02 31." 

12- ..... ..... 37.50 . 21.47 

11.' ""'.'. 
37 •• 31.11 28.51 

14. .... es 37.12 _1M IUD 

11- I' • P , - a.ao' .. ..... 
• .. a.- 11.11 2O.IS 25.11 



1 

17. Punjab 

18. RaIasthan 

19. SIddm 

20. Tamil Nadu 

21. Tt1xn 

22. UIIar Pradesh 

23. W88l Bengal 

Union Terrlories 

1. Andaman & Nicobar 
Islands 

3. Oadra & Nagar Havel 

... Daman&Diu 

6. Lakshadweep 

7 .. PoncIicherry 

1981 

'2 

6.16 

21.06 

37.61 

26.52 

12.78 

8.07 

8.07 

10.78 

9:10 

41.33 

22.62 

6.84 

9.16 

13.48 

1991. 

3 

6.78 

27.01 

52.74 

30.88 

14.31 

12.87 

11.67 

12.86 

10.52 

48.88 

23.06 

7.67 

7.48 

15.48 

~-In IhII fIlII11bMJI ...,. 
1981~1 

33.08 

63.72 

14.71 

33.51 

49.76 

99.84 

80.14 

84.19 

&a77 

56.08 

25.26 

71.43 

3.19 

52.92 

• Excludes Assam and Jammu ti Kashnir. 
• FIgu,.. .. provisional. 

........ Invatmenlln Indl. 

1171. StlRI MANIKRAO HODLYA 
GAVIT: WIU tho PRIME MINISTER be 
pIHIed to stale: 

(a) whether Oovamment haw urged 
Ihe Industrla~ commen:IaI and 1Inanc:taI.. . 
tablahmenla 01 Japan to InveII In indian 
industries; If 80, the ..... theraof; 
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(b) .,..,.., .... ,..".. 110m...... (b) The «III LIIbour ..... ,.' ConIeT-
SO far fa nat~; Md ..... MId In ,..,,0IJtI1 on 8.2.e2. The 

Cc) If 10, ............ to hlghllghtlhe new IndusIrIIII policy _ wi _ to CI8IIIe 

faciI .... to alIraCI Japan ... In"..,..nt In 
1ncIa? 

nE MINISTER OF. STATE IN nE 
MINISTRY OF INDUSTRY (PROF. P .... 
KURIEN): (a, to (c). Various policy initiatives 
detailed In the Statemenlon industrial PolIcy 
tablec:lln both Houses or Parllamenl on 24th 
July, 1991 araalmedatgenerallyattractlng 
fOl'8ignlnvestmentandtechnologytransfer. 
Co~lromyartouscountriealncludlng 

Japan, have shown Interest In Investment In 
india. The total dlnlct foreign InYastment In 
IncIa proposed by Japanese eoq,&nlas In 
the foreign collabonllion approvals IssUed 
after the announcement of the new indus-
trial Policy totals Rs. 40.32 croras ito 31st 
December, 1991. ThIa Is moI8 than 8 times 
the Japanese diI'8ct foreign Investment • 
proved during the calendar year 1990. 

1172. StlRIBARELAlJATAV:Wllthe 
PRIME MINISTER be pleased to state: 

(a) whether necessary dellleratlons 
have been held with the State Government 
and AdmInistration or the Union Territories 
for exaRinlng the report of Ramanujam 
Commlltee on Industrial disputes; 

(b) • so, the delals ther8of; and 

(c) • not" the nNaSonSfordelaythereln? 

THE DEPUTY MINISTER IN THE MIN-
ISTRYOF LABOUR (StlRI PAeAN SINGH 
GHATOWAR): (a) Yes, Sir. 

eo. ....... lnIIr .... cor ........... 1'IpOIt 
d Ramanujam Commlt8e on Industrial 
A*IIonI Law. 

n... was a corwa .... 1n the III8IIIIng 
thatthe IWCOI1'IIII8IIdaIIons oflhe COmIiillnN 
which .,. unanlmoul may be adopIed. • 
was also decided to appoint a cornmlltee of 
five State labour MinIsters to examine the 
areas of dlsagreemenlS In the Ramanujam 
ConwnIItae Report wIh a YIaw to arrive at a 
CCY.IS8f1sus. In pursuance at this decision, a 
comnittae consisting of Labour Ministers of 
UItar Pradesh, west Bengal, Maharashtra, 
Ancllra Pradesh and TamI Nadu underthe 
~ at StIr! PA sar.;ma, Minis-
ter for Coal has been constl~. 

(C) Does not artse. 

(Eng Ish] 

Non-Payment of P.F. to Working of 
CIo8ed Indu8trIIiI UnIts 

1173. SHRI VUAY NAVAL PATIL: Will 
the PRIME MINISTER be pleasadto state: 

(a) whaIher the Government have ..... 
ceIved c:on1JIaInls 01 non-payment 01 Provi-
dent Fund and aIher"_' to 8fI1JIoyees 
of sick units thai have been closed; 

(b) "so, Ihe steps the Government 
propose to ensure thai workers .,. paid off 
at pra-cIosura arrears 01 wages and other 
beneflls; 

(c) whether the Govammenl propose 
toCl88le aspeclalcelto selllelhe problems 
arising due to cIosunt 01 theee industrial 
unlls;and 

(d) If so, the guldelnes that 81'8 to be 
giVen to the special eel? 



63 Written Answers MARCH 4,1992

tance for different coal and lignite projects;THE DEPUlY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH
GHATOWAR): (a) and (b). The payment of
PF, wages and other benefits are regulated
by the relevant statutes which provide for
suitable remadial action in case of defaults
in payment by the ernployers. The com-
plaints, as and when received, are brought
to the notice of appropriate authorftles for
remedial action.

(c) No Sir.
(d) Does not arise.

industries in Hima;:hal Pradesh

1174. SHRI D, D. KHANORIA. Will the
PFIME MINISTER bE' ;!Based to state:

(a; t/"!9 "';UfiiJeor of 3~iall, ~.edium and
hr~vy indu*,t;i.:os <:i"~tup in the public sector
i~ H!/'Mchal Praoash during the last two
years;

,
(b) whethar the GovArnment of

Himachal Pradesh have submitted any pro-
poS:'II to make available the raqulred power
at cheaper rates afld fUllds to in<.:tallsuch
ir1dus~rie5; and

(c) if so, the action taken by the Gov-
ernment thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) Nil.

(b) No, Sir.
(c) Question does not arise.

Assistance to Coal and Lignite
ProJects

1175. SHRIJ. CHOKKA RAO: Will the
Minister of COAL be pleased to state:

(a) whether the German financing
agency KFW is providing Financial assis-

Written Answers 64

(b) if so. the quantum of assistance
forthcoming there from to the open cast
mining project at Ramagundam of Singareni
Collieries in Andhra Pradesh; and

(c) the terms and conditions thereof?

THE DEPUTY MINISTER IN THE MiN-
ISTRY OF CUAl (SHRI S.B.
NYAMAGOUDA): (a) Yes Sir.

(b) The quantum of assistance for
Rarnagundam 11 Opencast Project of
Singareni Collieries is DMs 172.388 mHlion
equivaiaruto Rs. 263.75 crores atthe present
exchange rate.

(c) The broad terms and conditions for
assistance for Ramagunc!am 11Opencast
Protect are as under:-

1. Amount of
Credit OMs 172.388 million in

two aqua/portions of DMs
86.194 million.

2. Rate of
interest The composite interest

rateforthe loan as a whole
not to exceed 2.1% per
annum.

3. Repayment Portion I. In 77 Semi-an-
nual instalments (in DMs)
eommencing June 30,
2003A.O.

Portion 11; In 20 equal
consecutive semi-annual
Instalments (in DMs) com-
mencing December 31,
1993 A.D.

4. Final Maturity Portion-I June 30, 2039
A.D.
Portion-II June 30, 2003
A.D.
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[TI8IJ8IatIon) Pro/IId, Conpany 

Starting of ProjKta 11. ~oll OC WCl 

1176. SHRI VIlAS MUTIEt,4WAR: 12. Tapa Re-orgn. CCL 
Will the Minister 01 COAl be pleased 10 
state: 13. Padmavati Khani UG secl 

(a) the names ofthe coal projects likely 14. Kathara CCL 
to be started in the near future and the 
names of region thereof; and 15. Tawa UG WCl 

(b) the time by which these are likely to 16. Karo I OC CCl 
be started? . 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S N. 
NYAMAGOWDA): (a) and (b). During the 
currant financial year the Govt. have sanc-
tioned 3 new projec:ts viz. Ananta OCP (4 
mry), SECl,lJcniOCP(1.10mty), WCL and 
lakhanpurOC (5.0 mty), SECl. SOf1ltl 01 the 
other important projects which have been 
identified for development during the 8th 
Plan period are the fullowing : 

Company 

1. Kalinga Project SECl 

2. Oudhichua Expn. NCL 

3. Bakulia UG ECl 

4. Samleshwarl SECl 

5. Jhattdland OC CCL 

6, MadapaIH Mine 

7. Blna Mine-II NeL 

•. ParejOC 

9. K.D. Hesalong Expn CCL 

10. Gondegaon OC WCl 

17. AshokOC CCl 

18. Oipka OC (Expn.) SECL 

19. BlOck 'B' OCP NCl 

20. Muraidih OC BCCL 

21. KaveriOC CCL 

The Investment decisions on projects 
arelnler-aliadependent ontechno-econo"*: 
feasbllity, financial resources, prospeds of 
establishing coal production, environment 
and forestry clearance etc. 

ConatNction ot Earthquake RHlatent 
Hut. 

l1n. SHRIVISHWANATHSHASTRI: 
Withe Ministerof URBAN DEVELOPMENT 
be pleased to state: 

.., WheIher the eanhqoake resistent 
hull .... been constructed for the earth-
quIIre aIIectad ~opI8 of una, Kashi; 

(b) jf to, !.,. number thereof; 

(c) Ih~ time by which the said huts are 
likely to be allotted: 

(d) whelherGovemment arefomulatlnQ 
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qllGhemelDconstrucIpennanenl houses 
Inthe.,.uldearlhquakealfecled_ 
on 1tIIs technique; and 

(e, • so, the details 1ha,.of? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a, to (C). The 
Slate GoY8mrnent is I8pOf18d to be con· 
SllUding about 2000 .... rgency shea.rs 
for the artected families. 

Cd) and C.). HUOCO has sanctioned 
two schemes of stat. geNt. for the racon-
strudlon of houses of earthquake affected 
people of Uttar Kashi worth ~s.38.7' crores 
with a loan commitment of Rs.30 crores, out 

.. of which Rs. 14.25 crores has aJready been 
released to Uttar Pradesh Rural Housing 
Board. These Scheme win provide about 
20,000 dweling units. These houses inCor-
porate earthquake rasis1an1 techniques and 
designs. 

_e .. ed Demand 

1988-89 

118.58 

71.45· 
Nitrogen 

126.13 

1.11 

(EngIsh) 

Production end Import of U .. 

1178. PROF. ASHOK ANANDRAO 
DESHMUKH:WlllthePRIMEMINISTERbe 
pleased to stat.: 

(a) the details 01 production, demand, 
suppty and import 01 Urban during the last 
three years, year-wise; 

(b) wh81har Government propose to 
forrnJlat. any programma to Incraase its 
produc:tion; and . 

(c) n so, the details thereof? 

THE MINISTER OF STATE IN THE 
'MINISTRY OF CHEMICAlS AND FERTIl-
IZERS (OR. CHINTA MOHAN): (a) The 
details of production. assessed demand. 
esttmatedcons&Jn1)tlon and ifY1)OrtS of Urea 
during the last three years, year-wise are 
given beIow:-

1989-90 

124.81 

n.64· 
Nitrogen 

125.38 
(Excluding 
Gujarat)·· 

Nolmpons 

LaIch tonfHIS 

1990-91 

128.91 

141.26 
Urea 

140.n 

Note: • In ntIp8Ct of 1988·89 and '989·90. the demand was all •• I.d in terms 
of Nlrogen and no sepatate assessment was done in lenna of Uta. 

•• The figures regarding co~ 01 Ute. in GujaraI during 1989-90 are 
yet to be firmed up. 

(b) and (C). As a part 01 the EIghth five 
Year Plan, it ispraposedtOI8l uprwwplanls 
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..sor incraasing the production of various types 
"Of fertHlZers, Including Urea. The Eighth 
Plan Is yet to be finalised and further details 
wlft be available only after the- Plan is 
finalised. 

Public Sector Bond. 

1179. SHRI GEORGE FERNANDES: 
WID the PRIME MINISTER be pleased to 

,. state: 

(a) whether the Govemment propose 
toralsefundsfromtheCapitalmarketthrough 
issue of Public Sector bonds: Is so, the 

o details thereof; 

(b) it not, the reasons th.refore: 

(c) whether non raising of funds from 
the Capilal market is likely to affect the 
investment plans of a large numberof Public 
Sector Undertakings: and 

(d) if so. the details thereof? 

THE MINISTER OF S'fATE IN THE 
MINISTRY OF INDUSTRY (PROF P.K. 
THUNGON): (a, to (d). In order to partly 
finance their plan projeCts, various central 
public seelor enlerprlses have been raising 
funds from the Capital market through Issue 
of Public Sector Bonds, details Of which are 
given In the Annual Budget Documents laid 
in the Partiament every year 

[ TnmslatiOnJ 

.... 118m c.puo .... "00. Vyavuylk 
,.... Yo'" ~ Dene IC8 VMI. 

Adhura" 

1180. SHRlSUREt«lRAPALPATHAK: 
Willthe Minister of URBANOEVELOPMENT 
be pleased to state: 

(a) whether the anention 01 the Govem-
ment has been drawn to the news·item 

captioned 'OOA Vyavsayik flats yojana-
Kable dene k8 wada Adhura' appearing In 
Jansatta dated January 8, 1992; and 

(b) if so, the stagataken by the Govem-
mant In this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a, Yes, Sir. 

(b, As per statement given below. 

STATEMENT 

The DDA has reported that ir\ 1984 a 
Self Financing Scheme was advertised for 
aootment of commercial flats in the following 
District Centres :. 

1 . Nahru Place District Centre. 

2. Bhikaji Cama Place District Centre 

3. Janakpuri District Centre 

4. Laxmi Nagar District Centre. 

In aU 699 applications ware received. 
OUt of Which 673 ware found eligible. Tile 
draw for anocation among the registrants 
was held on 5.9.84 and the fooowing alloca-
lions were made :-

1. Nehru Place DisH. Centre 133 

2. Bhlkaji cama Place 56 

3. Janakpurl Distt. Centre 42 

4. Laxmi Nagar Dislt. Centre 47 

The unsuccessful registrants were .... 
ther given refund of the registration money 
or the option of re-raglstratlon under SFS 
1985 scheme. Th .... after demand cum 
allocation letters were issued to the allo-
cates indicating the schema 01 payment of 5 
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inIhIImentspayabiebysixmordhlrlntervale will be adj .. slild at Oist Centre Janak Purl 
each, payable between AprIl, 85 to January, and Laxml Nagar _ per their opIions. 

,1987. The f1ttl Instalment was to be de- . 
manded Ialerandwasto lncIudethe balance 
cost of ftat. 

The proposed building at.Nehru Place 
could not beconstructacl due to ban on high 
rise buildings In 1985. Sub8aquently the 
Idea of eonstRlCtion of commercial building 
at Nehru PIac:e on tl'le plot earmarked for the 
same was abandoned andb was decided to 
offer option to the allocates of Nehru Place 
for re ... lIocatlon at BhkajI Carna Place. Only 
33 Nehru Place allocates accepted the offer 
and opted accordingly .. 

At the time of completion of Bhikaji 
Carna Place building the number of awaiting 
aIocaI_ was as u_" :-

Bhlkajl Carna Place a) original 33 
b) adjusted from 

Nehru Place 34 

Janakpuri Disn. Centre 12 

Laxmi Nagar Disl. Centre 10 

The draw was held on 6.3.91 fer aint-
ment of 33 flats 10 the original allocates 01 
Bhlkajt Cama Place and allotments made 
accordingly. The demand letter for the 6th 
and final instalment were Jssuec:lln Novem-
ber, 1991 . Another draw was held on 6 12.91 
for those aBocates of Nehru Place wl'lO had 
accepted reallocation at Bhikaji cama PI .... 
and 19 nats were allotted. On flat has been 
allotted to MIs Visvesvaraya Iron & Steel 
Ltd. who was on origina, allocate of Nehru 
Place. 08mand letters for paymitnt of the 
tN¥nce cost of the flats are being issued 
shortly to these aJIottes: There a" 14 
I8m8inIng aRocates of Nehru Place and 9 
ftalsavaJlabIe at Bhikajl Cama Place. A draw 
is being-held shortly for aHotment of specific 
Gats to these. The unsuccessful.allocatees 

TheN has been an IncreaIIe In the COSt 
of construction of these flats on account of 
steep increase in the cost of material& of 
construction during the period of consIruc-
tlon. ThebulldlngatB~CamaPiacehas . 
been fully constructed and IS ... .,.."dy for p0s-
session. Theelearanc8fromtheflreauthort-
ties has aJready been obtained. It has been 
ensured that the bUilding Is free from aI 
encumbrances. The possession wli be " 
handed over to the allottees alter fut pAt- . 
mlum has been realised. 

(English) 

1181. SHAI SYEO SHAHABUDDIN: 
wm th8 PRI~ MINISTER be ple8$8d to 
state: 

(a) tho installed capacity of nUClear , 
power in the country, power Station-wise as 
on 31st December, 1991; 

(b) the aOdRional capacity under instal-
laria!", project-wlse. during 1991; 

(c) tho capac:iry utilisation of the oxlst· 
ing power stations during 1.991; and 

(d) whether the Depattment of 1he 
Nuclear Power Corporation has finalised 
long-term plans 'or the inslallation of addI-
tional nuclear power capacity; " so,' the 
target In terms of capacity and time frame? 

THE MINISTER OF STATE IN THE 
MINISTRV OF PERSONNEL, PUBLIC 
GRJEVANCESANDPENSIONS(SHRIMATI 
MARGARET ALVA):· (a) The rerauled ca-
pacities of nUclear power stations in opera-
tion are as follows: 
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SIaIIon 0rVMI FI1IifIINd 
RatIIIg (AIW) Rating (JIW) 

_on 1.1.92 

Tarapur Atomic Power. 2x210 2x 160MWe-
Station 1 & 2 

Rajasthan Atomic Poww 1 x 220 1 x 100MWe 
SlaIIon - 1 

. RajasIhan Atomic Power 1 x 220 1 x200MWe 
Station -2 

Madras Atomic Power 2x235 2x220MWe 
Statioo 1 & 2 

Harora Atomic Power 2x235 2 x 220 MWe--
Station 1 & ~ 
---------

- Derated in August, 1985. 
•• The second unit was synchronised to the grid for the fItsI time on SIll January 1992. 

(b) The additional units underconslrudion during 1991818: 

Kakrapar AtomiC Power Project 1 and 2 2x22O MWe 

Rajasthan Atomic Power ProjecI3 and 4 2x22OMWe 

Kaiga Project 1 & 2 2x220MWe 
----.- ---_. --...,--- ----------------

Tarapur Atomic Power ProjecI3 and 4 
with 2 x 500 MWe units has been sanctioned 
In January, 1991 and commenc:ement of 
plant construction work Is availing availabil-
Iy of funds. 

Tarapur • 1 

Tarapur ._ -2 

Rajaathen - 1 

.. Rajllllban ·2 

(c) The capacIIy factors achieved 
during 1M calendar year 1991 (1.1.1991 to 
31.12.1991) In I'8Ip8d of nuclear power 
~Ions In operaIIon are as tolows: 

CIIpdy ExpIwsed as a 
UIiIIaftGn ~,.aI 

61% 160MWe 

66% 160MWe 

18% 22OMWe-

5S% 22W2OOUWe·· 
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- 1 235MWe··· 

-2 61~ 235UW •••• 

-1 235UW.··· 

• AIIndad to· 100 MWe •••• f. 1.1.1992. 

- Re~ from 220 UW. to 200 UW •••.•. f. 1.4.1991. 

Aerated to 220 MWe w .• .t. 1.1.1992. 

Cd) SWieCt to availability or funds. the 
present plan is to set up a total installed . 
capacily or 7700 UW. by the year 2002 
including propos8d 2000 UWe as per Inter-
GcMtmment Agreement of co-operation 
signed ..... en USSR and IncIa in Novem-
ber 1988 tor ...... up an atomic power 
station. 

ao.u .. 01.......,.. Units 

1182. OR JAYANTARONGPI: Will the 
PRIME IaIIS1'ER be plaBsad to stat.: 

Ca)thenumberoh:lo .. dindustrialunls 
in dftenJnI sectors and at diIIe,.nt scales, 
SllIa"'; 

(b) the number 01 workers and public 
capilli ala cted by Iheae cIasur8s; 

(c) the ,. __ for such closures; and 

(d) "" ..... taken or proposed to be 
Iakenbythe.Gowemmnltorravivalof ..... 
units? 

THE DEPUTV...sTER IN THE MIN-
ISTRYOF ~ (SHRIPABAN SINGH 
GHATOWAR): (a)a-donlhe""" avail-
... inIoiii ....... I ... menl~number . 
or unII dilled. .......... during 191' In 
..... 111 ..... II aIIaChed. Scale .... 

information on cIoau ... is not maintained in 
the Ministry. 

(b) Nurmer of workers affected by 
these closures are 4338. Intonnation on 
publlccapllal atl3CI8d due to closures is not 
available as such information is not c0m-
plied In IhIs MInistry. 

(c) Reasons for such eIosures are 
financial strtngency. shortage of raw mate-
rial. shortage of power. Jack of demand for 
produCIS, ere. 

(ct) Rehab-.oon packages in raspacI 
of viablesic*industriaJ unlls ara drawn up by 
the banks and financial lnsIiluIiona con-
c:emad on. case to case basis in tenn8 of 
guidelines iIIued by the Reserve Bank of 
india. The banks and ftnanciaIlnstiIuIions 
pariodicaIIJ nMew the ~tation of 
lWhabIIaIionpM:kagasbythemanagemant 
01 sick industrial uniIs and IniIiale correc:Iive 
action whent ....... ry. 

In raspec:t of uniIs c:omk1g wiIhin the 
puIVIIw of the Sick IndusIriaI CoqtanIes 
(Special Provisions) Ad. 1985, the Board 
tor Industrial and Financial ReconsIrucIIon 
(BFA) II ~ to take MC .. a., 
actIDnford ... nlalion andenloatnenlof 
........ measuras In ratpeCt 01 sick unIIs. 
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STA1EIENT 

MInIItIr til ..... doI!Kl dutIng ,,,, (PtrwIM1tuIIJ 

St_s Public Sector 

, 2 

Andhra Pradesh 

Arunachal Pradesh 

Assam .... 
Goa 
Gujaral 

Haryana 

...... Pradesh 

JamnII & KasM* 

Ka'nlltaka 

Kanda 

Madhya PnIdesh 

Maharashfra 

Mantpur 

MaghaIaJa 

Mlzoram 

NIIgaIand 

Ortua 

Punjab 

RIIjaIIbn 2 

SIddm 

Tamil....., 

T,.,.". 

....... PradHb ......... 

Private S«:tCIr 

3 

8 

1 

.-
26 

5 

1 

2 

30 

2 

6 

2 

. 17 
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, 
MNIsIandS 
atancIgarh 

Dadra & Nagar Havel 

Delhi 

Daman & Diu 

l.akaIlcbaep 

Total 

- = Nil 

Not available. 

2 3 

2 

2 113 

Source • labour Bureau, Shinla. 

(T nIIIISIaIiotI) 

a.mtc.I Factortas In Rajsthan 

1183. SHRI DAU DAYAl JOSHI: WiD 
1he PRIME .... ISTER be pleased to state:. 

(a) the detals of the chemicals indus-
tries siIualed in Rajasthan; 

(b) . whalher ex gratia and chemicaf 
aIIoMullC8S .. not tJe!ng given to the em-
ployees of a-1nduIIIries; and 

(c) Iso. "'stepapnlpOl8dtobetaken 
fortiMuring .... .,.,...,..cilsaidalowanCN 
10 .... 1iIIbowarI? 

THE MNS'TER OF STATE IN THE 
MINISTRY OF CtEMICALS AND FEAT"-
IZERS (DR. CHlNTA MOHAN): (a> to (c). 
The dItaIinIonnalio .. not avalable will 

the Ministry. II is considered that the time 
and effort involved in cOllection/compilation 
of the same would not be commensurate 
with the results to be achieved. 

[Engish) 

SubeIdIsIng the Price of Rice by KenI1e 

1184. SHRI P.C. THOMAS: 
SHRI T.J. ANJAlOSE: 

WII the PRIME MINISTER be pIaaud 
to 81*: 

(a) wheIher the Government til KaraIa 
.. IIIbsidiIing prIce.of rice disd)ufad by 
II8tutory I1IIionqIlo avoid price hie.; and 

(b) wheIher the Government propose 
to prcwide 8I8isIance 10 lhe Government of 
KenIIa for 1hts purpose? 
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THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUM~R AFFAiRS AND PUBLIC DISTRI-
BUTION (SHRI K.A.MALUDDIN AHMED):
(a) Yes Sir. The Government of Kerala is
subsidising the price of rice by an amount
equal to the enhancement in its Central
Issue Price made by the Central Govern-
ment w.e.f. 28.12.1991.

(b) The Central Government has in-
creased the Central Issue Price of rice,
wheat Issued to the StateslU.Ts. for distri-
butiol1 undert .e Public Distribution System
for all StateslU. Ts w.e.t. 28.12.1991 10 par-
tially absorb th~ increase in the minimum
support price!' of rice and wheat till 1991-92
khaliil and fa i mark "ling se-sons. Even
aftar this incres se, the Centra! Government
bears substantial amount 01subsidy on the
tsscs of foocqralns distributed under Public
Distrloutlo« Sy tern. No separate financial
assistance is giver> to any State Govern-
ment/U.T. Administration towards
subsidising the price of commodities issued
for the Public Distribution System.

Conversion of Residential Plots into
Commercial

1185. SHRI RAJVEER SINGH: Will the
Minister o! URBAN DEVELOPMENT be
pleased to state:

(a) whether the residential roadside
plots in Rohini have .oeen converted into
commercial plots, and

(b) if so, the steps the Government
have taken to check commercialisalion of
residential areas in Rohini?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELQPMENT
(SHRI M. ARUNACHALAM): (a) and (b).
Residential Plots in Rohini have not been
converted into commercial plots. However,
some cases of misuse of residential pre-

rnises for commercial purposes have come
to the notice of the Delhi Development Au-
thority. It is reported by the DDA that in
cases where the misuse of premises have
been found to be correct. action has been
initiated. Such action includes issue of show-

. cause notices, termination of lease and
prosecution under Section 14 read with
Section 29 (2) ofthe Delhi Development Act,
1957.

Introduction of Dual Ratio Cards in
Maharashtra

1187. SHRI RAM NAIK: Wiillhe PRI~tE
MINISTER be pleased to state: .

(a) whether the Government ef
Maharashtra intrOduce dual ration card sys-
tem;

(b) if so, whether the Union Govern-
ment has approved the above 5 stem; and

(c) if so, the reasons thereof?

THE MINISTER OF STATE IN THE.
WNISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DlSTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) No, Sir.

(b) and (c), Do not arise.

Development of Slum Areas In
Hyderabad

1188. SHRI DHARMABIK SHAM: Will
the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether the Union Government are
contemplating to take up a master plan for
the welfare and development of slum areas
in Hyderabad with Wor1d Bank assistance;
and .

(b) if so, the details thereof?
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THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHAlAM): (a) No, Sir. 

(b) Does not arise. 

Ban on Recruitment 

1189. SHRI SATYAGOPAl MISRA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Union Government have 
decided to put a ban on the recruHment in 
jobs; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) and (b). Govern-
ment have not issued any general orders 
putting a total ban on racrulment for Govt. 
jobs. 

Coal R'I'rvas 

1190. SHRI SRIBAlLAV PANIGRAHI: 
Will the Minister of COAL be pleased to 
state: 

ca) the estimates of the Coal reserve; 

(b) whether the Government propose 
to streamline the marketing policy tor coal, 
I so,. the de,ai~ thereo1~ and 

(c) the steps taken to implement an 
effective demand - supply management with 
a system approach in consumption. produc-
tion and movement of coal'; 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S. B. 
NYAMAGOUOA): (a) Geological Survey of 
India has estimated a total of about 196 

billion tonnes of coaIl'8S81V8S In the country 
as on 1.1.92. 

(b) In order to streamline chtrIbutlon 
policy 01 coal, periodical nwIews are con-
ducted, as and when necessary, to adjust 
the changing patterns of demand and sup-
ply to maximise consumers satisfaction. 

(c) The existing distribution policy pro-
vides tor allocation as well as movement of 
coal on priority to core sector industries! 
consumers like power, cement. steel, rail-
ways etc., on the basis of sponsorships by 
Ceiltral Electricity Authority, Ministry of In-
dustries. Railways etc. The demand from 
consumers in the non-core sector receives 
a lower priority. Coal is also made freely 
available to all consumers, , 000 ton085 at a 
time, on first come lirst served basis, from 
certain"*'-placed underUlenlIisad Sales 
Scheme'. Rec:anlly a decision has also been 
taken to release twenty million tonnes of 
coal trom the accumulated pit -head stocks. 

Dec .... In Production of Electronic 
Goods 

1191. SHRIGOPINATHGAJAPATHI: 
WI the PRIME MINISTER. be pleased to 
state: 

(a) whether the production of an type or 
Electronic equipments has declined in the 
country since last twO Years: 

(b) it so, the reasons thereof; and 

(c) the steps proposed to be taken to 
enhance the production 01 electronic equip-
mants in the country? 

THE MINISTER OF STATE IN THE 
MINISTRV OF PERSONNEL, PUBLIC 
GREVANCESANOPENSIOt'S(~fMATI 

MARGARET AI. VA): (a) and (b). While the 
total production of electronics has grown 
~rginany by 5.5% (estimated) in terms 01 
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value during the year 1991. there has been 
a decline In tenns of quantity. This was 
mainly due to the slackness in demand for 
1V sets which in tum affected the demand 
for components. The ntStrictlons on imports 
too had an adverse impact on production. 
As various govemment organisations are 
the major users in some of the sectors. 
financial constraints of the government also 
depressed the demand. 

(e) Measures lakenlinitiated by the 
Government to give boost to. the growth of 
Electronic industry are given in the state-
mentbelow. 

STATEMENT 

Measures tal<en/initiated by the Govern· 
ment to give boost to the growth of 

electronics industry 

I. General Policy and Procedural 
Measures: 

Licensing 

(a) The entire electronics industry has 
been exempted from the Iocational limita-
tions imposed on other industries. 

(b) Licensing has been abolished for all 
industrial undertakings including companies 
covered under Monopolies and Restrictive 
Trade Practices (MRTP) and Foreign Ex· 
change Regulation Act (FERA) except the 
sub-sectors 01 consumer electronics and 
strategic electronics. 

(c) The system of phased manufactur-
ing programme (PMP) run on case by case 
basis has been abolished. 

(d) Development of small scale industry 
is being encouraged. ApprovalS/registra-
tions have been totally decentralised to the 
level 01 State Directorates 01 Industries. 
Investment limit lor this sector has been 

revised upwards to Rs.50 lakhs and that for 
ancIHary units. to As. 75 lakhs. 

(e> Existing units are permlttedto manu-
facture any article without aClditionallnvest-
ment under broad-banding subject to cer-
tain conditions. 

(I) Amendment to the MRTP Act has 
removed the threshold limit of assets in 
respect of MRTP companies. 

Foreign Colla!Joratlon 

(a) Foreign Investment-Automatic ap-
proval is accorded for direct foreign invest-
ment upto 51 % foreign equity in high priority 
industrieS. 

(b) Foreign Technology - Automatic 
pernission is given for foreign technology 
agreements in high priority industries with 
certain ceiling on oayments. 

Non-Resident Indians (NRIs) 

Automatic approvals to Non-Resident 
Indians and Overseas Corporate Bodies 
(OCB) predOminantly owned by NRIs for 
direct foreign investment upto 100% of the 
equity with full benefits of repatriation in high 
priority indllstries .. 

Itrport and Export Policies 

(a) Access to foreign exchange for the 
import of capital goods .. parts and compo-
nents required has been provided freely 
through the system of partial convertbillty 
introduced in the Budget 1992-93; 

(b) Tools. Dies. moulds are available 
under OGL at concessional rate of customs 
duty. 

(c) The import policy is being 
rationalised with a view to incre~sing pro· 
duction. 
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(a) Excise duly has been reduced on 
thegoodSpennilledlo be sold in the domes-
tic larat area under the Export procesSing 
Zones (EPZ) schemes. 

(b) forCOrt1)On8nt industry. the import 
duly on raw materials. piece parts etc. has 
been rationalised. 

(c) Customs duty on cofl1)Ol18nt parts 
required in th8 manufaclU18 of C.G .• com-
pulers, telecommunications equipment etc. 
hCl$ been rationalised and brought down to 

. a level of 50% (Basic and Avxiliary). 

GowerMlent is amsidering a proposal 
to s.et up EtedJonic Tedtnolog~ ¥BtU to 
attraci major international eleCtronic com-
pan .. toestabiishgiobalsc;aJe nianufactur-

~ .. facllUes incDpoIalingtha lalesttec:hnol-
ogy. ThIs ... ..., NtIp Indian 8R1a1prisesto 
altainglobal$Calasdopel8liollSandthenlbf . 
enhance their p!"odud and prct:eSS quality 
and international ~ .... 

VeIDcIy at Business 

Action has...,. inIriaI8d for~ 
the 'VeIocIly of 8usiness'1n 1M ElllcttURlcs 
indusfry. • aims at removing procedural 
bcIIItenack$pertaining 10 licensing. customs. 
~8IC. to speed upthede¥elap-
IIIenI aI EIeetnJftics indusI_ry. . 

t. PolIcy ........ _Inspeclflc_ 

." CorrpIIr Sc1f111a18 

(8) e-aption ....... granladunder 
SecIIon eo t*E of the ~ Tax AICI on 1trt:IJtM"'..,., til ...... 

'" To .......... 11 ........ 
51 •• uTe' *IIJAIdIs(S1Ps"" 

, 
Elcpott Oriantad UniIs have been set up. in 
various parts of the courmy. 

Cc) A value added data comrnunicaIion 
netwoIk Is being set up 10 .facllitate expon of 
sottw .. to all parts of the world inlIallyfnKn 
Delhi, Bonmy and BMgalore: 

Programmes have been initiated 'or 
building Institutionalln'rastruclU18 'or tRlIn-
ing scIantIlc manpower and' undertaking 
R&Dtosolvesome of the Industrial problem 
using computer technology . 

IL InfrastlUClu,. end other tacHI-.... : 
Ca> Govemment is promotingappropri-

ate applications of electron; ," to. iq)rove 
productivity. quality and safetY. 

(b) RebofiIlnginindUSlriesin_1ke 
Cement.,TN. Paper and Pulp SUgar. Textile 
and Power Sector wIIh proceSs instruQ1en-
tallon. tedtnology dev8Ioped underlunclng 
by Department of Elactronics Is being en-
couraged to Increase the prodUdIvIy. em-
ciency.lIIIIIabiIIty. etWgy COManfalion eIC. 

(c) For developing awareness 01 qual-
ily. aMlWOfttof alandanleation. t88tingand 
quaIIy controllaborat ... have been sal 
up.Samealtheselebonllories .. ~ 
to t8It 8fId CINtiIy for inlernatlon8f and na-
tional quality standatds. This must ... in 
.... 8IPOI1 aI electronic products . 

(d) ........... tak8n to pa .1. 
the ... of information technology in Gov-
......... DeparlmenIs and aeMces. 

CIl)v..... ........ llllln ......... 
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by the Technology Development Council, 
, National Radar Council, National M.lcroelec-
tronles Council and Electronic Materials 
Devolopment Council with a view to pro-
mote innovation, product design and devel-
opment and technology development which 
are all basic for the growth of a healthy 
electronics industry. 

(b) Various research centres and labo-
ratories such as the Society for Applied 
Microwave Electronics Engineering ·and 
Research, . National Centre ior Software 
Technology Centre for Development of 
Telematlcs, Centre for Development of Ad-
vanced Computing Technology, Centre for 
Materials for Electronics Technology for 
Development of Material and several Elec-
tronics Research and Development Cen-
tres have been set up to carry out R&D in 
well identified areas which is also a measure 
for developing self reliant industrial base. 

cadre Structure of Scientists 

1192. PROF. PREM DHUMAL: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Department of Science 
and Technology has finalisfKj its recom-
mendations to bring uniformity in cadre struc-
ture scientists in all the scientific depart-
ments? 

(b) if so, the details thereof; and 

(c) if not, the reasons therefore? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBL.IC 
GRIEVANCESANDPENSIONS(SHRIMATI 
MARGARET ALVA): (a) to (e)~ The cadre 
structure of scientists in a scientific depart-
ment depends on its organisational needs. 
The Government, as part of Its normalexer-
cise, reviews from time to time the cadre 
structure With a view to rationalising II. This 
is a continuous proc88I and appropriate 

.measures are taken, wherever necessary. 

.News Ham captioned -The Rich .Make.· 
a Beeline for Plot." 

1193. SHRICHHITUBHA'GAMIT:WIII 
the Minister of URBAN DEVELOPMENT be 
pleased to state: 

<a) whether the attention of the Govem-
ment has been drawn to the news item "The 
rich makes a beeline for plots appeared in 
the Hindustan Times of January 21, 1992; 
and 

(b) if so, the Government's reaction 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Yes, Sir. 

(b) A reported by Municipal Corporation 
of Delhi, action as per Delhi Municipal Cor-
poration ActJ8u1ldlng Bye Laws Is taken as 
and when unauthorised construction is de-
tected. In Alipur area 101 cases of 
unauthorised construction are reported to 
have been booked in the past five years. 

DIscovery of Naw Coal Deposit. 

1194. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of COAL be pleased 
to state: 

(a) the approximate coal reserves in the 
country at present (gradewise); 

(b) whether the Government have 
recently discovered any new coal deposits: 

. (e). if so, the details of the new coal 
reserve areas and qunatum thereof; . 

, 
(d) the steps \aken-to develop the coal 

mines so far; and . 
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<e) the specific plan formulated. II any, 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI P.A. SANGMA): 
(a) Geological Survey of India have esti-

Coking Coals 

Non-Coking Coals 

Tetal: -------.-------
(b) and (c). As a resuh of exploration carried 
vut during '91 by Geolcgical Survey ollnoia 
and other agencies, a cumulative total of 
1,96,022.90 m.t. ofeoal reserves have been 
estimated as on'.' .92 compared te a total 

State 
as on 
1.1.91 

Andhra Pradesh 10,771.35 

Arunachal Pradesh 90.23 

Assam 295.18 

E!~ar 62.084.85 

Madhya Pradesh 37,053.18 

Maharashtra 6,071.1& 

Maghalaya 459.43 

Nagalan9 19.94 

Orissa 44,304.43 

uttar Pradesh 1.062.21 

Wes' Bengal 30,147.17 

1,92,359.15 

mated a total of 1,96,022.90 million tonnes 
of Coal reserves down to 1,200 metre depth 
(In seams of more than 0.9 metre thickness) 
as on 1.1.92. The category-wise details of 
these reserves are Indicated as below:-

29700.23 million tonnes 

. 166322.67 million tonnes 

1.96.022.90 million tonnes 

of 1,92,359.15 million tonnes of coal re-
serves estimated on 1.1.91, showing an 
increase of 3,663.75 million tonnes. The 
cetails of statewise coal reserves as on 
1.1.91 and 1.1.92 are given below:· 

Year 

(Reserves in million ronnes) 

as on 
1.1.92 

10,810.75 

90.23 

295.18 

63,398.31 

38,451.85 

6,099.51 

459.43 

19.94 

45,188.32 

1,062.21 

30,147.17 

1,96,022.90 

Additional 
reserves 
estimated 

39.4 

1313.46 

1398.67 

28.33 

883.89 

3663.75 
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(d) and (e). Development of. new coal 
projects etc. Is a continuous iICIlvlty. During 
1990-91 ,the iICIual production of coal In the 
countrywas211. 13m.t. Accordiogtopresent 
long-term projectlo~~, the coal production Is 
likely to be about 306 m.t. by the end of 8th 
Plan I.e. 1996-97. This production is ex-
pected to be achieved from exISting mines, 
on-golng projects, re-organisation of mines 
as well as new projects. 

[ Translation) 

Implementation of IRDP/JRY 

1196. SHRI GOVINDRAO NIKAM: Will 
the PRIME MINISTER be pleased to state: 

(a) whether any survey has been con-
ducted to see that the schemes like IRDP, 
JAY for rural development are properly Imple-
mented: 

(b) if so, the details thereof; and 

(c) If not, the steps taken to take this 
scheme to the ne8dy persons? 

THE MINISTER OF STA'rE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAI H. PATEL): (a) Yes, 
Sir. 

(b) From time to time, the Ministry of 
Rural Development has taken up Concur-
rent Evaluation of various programmes like 
IRDP, NREP etc. At present, a Concurrent 
Evaluation of Jawahar Rozar Yojana (JRY) 
has been initiated from January, 1992 
through independent research Instltutlonsl 
organisations to assess the impact of the 
programme. Another (Fourth) round of the 
Concurrent Evaluation of IRDP Is proposed 
to·be undertaken during the year 1992-93. 

In addition to the Department, 
. programme Evaluation Organisation (PEO) 

of the Planning Commission has also under-

taken a quick J:tudy of JRY i:. 10 major states 
Of the country to assess usefulness of the 
assets created etc. 

(c) The findings Of the Concurrent Evalu-
ations In the past have been utilised for. 
improving the strategies for poverty allevia· 
tion. State specific findings have been com-
municated to the states for rectification of 
the process of implementation. 

Collaboration with Gennany for Motor 
Cye'" 

1197. SHRI ARVINO TRIVEDI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Union govemment pro-
pose to have joint venture with Germany for 
the manufacture of Motor Cycles; 

(b) it so, the ot:tails thereof and the 
location of the proposed project; 

(c) the estimated cost of the project and 
the share of German Government thereto; 
and 

(d) the time by which the production is 
likely to commence? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. fI.J. 
KURIEN): (a) No, Sir. 

(b) to (d). do not arise. 

Private Computer Training Institutes 

1198 SHAI RAJENDRA AGNIHOTRI: 
Will the PRIME MINISTER be pleased to 
state: 

(a> the number of private computer 
training Institutes recognised by the Union 
Government during the last one year, State: 
wise; 
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(b) whether the degf88 or d."oma of 1990. The state-wise bntakup Is given In the 
the_Institutes Is racognlsed and Is equlva- statement Under the Scheme, examfna-
tent to that of the Govemment corfl)uter lions for an the four levels of coulSes viz. 
training Institutes; O(Foundatlon). a (Advance Diploma). 

(c) whether the Govemment propose to 
open new computer training Institutes In 
backward areas of different States; 

B(Graduate) and C(Post-Graduate) are 
conducted by two professional bodies 
namely, the computer SocIety of india (CSI) 
andthelnstttutionofEleclronlcs& TelecOm-
munication Englneers(IETE). The success-

(d) if so. the details thereof with particu- ful candidates are awarded certlficates/dl-
lar raference to Bundelkhl"d area; and 

(e) If not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET AlVA):(a)and(b).200pnvate 
computer training institutions have tlden 
given provisional recOgnllion forcondUCling 
the '0. (Foundation) level course under the 
accreditation scheme announced by the 
Government oft India. Department of Elec-
tronics vide Resolution dated August 16 • 

plomas. which are recognised as equivalent 
tocertificatasldiplomas and degree awarded 
by the GovemmenVGovemment aided in-
stitutes etc. 

(c) to (e). There is no proposal to open 
new computer institutes in backward areas 
since the Govemment has already sup-
ported a number of Instllutes at the degree. 
~oma and certificate levels In all parts of 
the country. TheaboYeaccradilatiorrscheme 
which is directed at private ~mputer train-
ing institutes will further augment computer 
training factllties all over the country. 

. STATEMENT 

o Level Accredited Institutes StatewlS8 Break-up 

51. No. Name of 5tatelUnion Territoi'y N., of Institutes. 

Andhra PraQgsh 21 

2. Chandigarh (UT) 2 

3. Gujarat 6 

4. Haryana 

5. Kamataka 16 

6. Kerala 33 

7. JarnmJ & Kashmir 

8 Maharashlra 29 

9. Madhya PradeSh 6 
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51. No'. Nams of StatBlUnion Tllffflory No of Institutes 

10. TamilNadu 

11. Punjab 

• 12 Orissa 

13. 
o 

Rajasthan 

14. Bihar 

15. Goa 

16. Uttar Pradesh 

17. West Bengal 

18. Delhi (UT) 

Total 

(English) 

industrialisation of Backward and 
Tribal A ..... 

1199. SHRI P.G. NARAYANAN: Will 
the PRIME MINISTER be pleased to state: 

ca) whether the schemes meant for' 
opening of Industries Introduced under the 
new industrial policy have been withdrawn; 

(b) if so, the reasons therefor; 

(c) Whether the subsidy being given for 
setting up new industries In the backward 
districts is being discontinued; 

(d) if so, the reasons therefor: 

Ce)WhethertheUnIon Government pr0-
pose to encourage industrialisation of the 
backward, undeveloped and tribal areas of 
the country; and 

6 

2 

13 

14 

14 

200 

Cf) if so, the details of the steps taken! 
proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) and (b). Government are can· 
tinuing the Growth Centre Scheme and the 
Transport Subsidy Scheme for promoting 
Industrialisation of backward areas in the 
country. 

(c) and (d). the Central Investment 
Subsidy Scheme Introduced in July, 1971 
waswlthdrawnw.e.f. 1.10. 1988. The Growth 
Centre Scheme endeavours to create 
Infrastructuralfacilllies on an adequata scale 
to attract such industries which would be· 
come focal points of Industrialisation in back· 
ward areas. 

(a) and (f). Industrialisation of an area is 
primarily the responslbiRty of the Stata gov· 
ernment' concerned. The Central Govern· 
ment supplement their efforts wherever 
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possible. In respect of Industries whiCh ... 
quire licenses, consideration Is given to 
backward al'8aS In Issuing letters of intent. 

Export of Marutl cars to Yugoslavl. 

1200. SHRI.VLlAY KUMAR YADAV: 
SHRI BAlRAJ PASS!: 
SHRI BARE LAl JATAV: 
SHRI RAMKRISHNA 

KUSMARIA: 
SHRI SANTOSH KUMAR 

GANGWAR: 
SHRI PRABHU DAYAL 

KATHERIA: 
SHRIMA n GIALlA DEVI: 
SHRI RAM BADAN: 
SHRI DEVENDRA PRASAD 

YADAV; 

WiD the PRIME MINISTER be pleased 
to state: 

(a) Whetherthe anention of the Govern· 
ment has been orawn to the news item 
captioned 'Maruti, Kamane Aur Gawane Ki 
Kahanl • appearing In HIndi Dally Jansalta 
dated January 27, 1992; 

(b) whether 125 left hand driven MarL;: 
cars were sent to Kanda port tor Shipment 
to Yugoslavia In 1989 without any tener of 
end from Yugoslavia; 

(c) it so. the reasons therefor; 

Cd) wheIher tnese cars were damaged 
duetopoorhandling alKanclaandlaterlOkl . 
to Hungary wIhout any foreign exchange; 

(e) if so, the details thereof and the 
reasons thentfor; 

(f)whetherthespeedom8lers~ 
from Hungary In Iitu of .... cars went 
faulty: 

(g) whetherthe Union Govemment have 
conducted any inquiry In this regard; 

. Ch) If so, the detaRs theraaf; and 

(I) If not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON) (a) Yes, SIr. 

(b) and (c). A contract for the export of 
300 Lefthand DrIve cars was signed by 
MaNti Udyog Ltd. (MUL)wIth MIs. Balkanija 
in Yugoslavia on 7-4-89. U/s .Balkanija in 
Yugoslavia on 7-4-89. MIs. Balkanija had 
desired that shipment If cars be made in ttle 
period May.June 1989, and had promised to 
open the lener 01 credit. In order to meet the 
shipment schedule production of vehicles 
was taken up and despatch 01 vehicles to the 
port was started. However. despatches were 
stopped on 19-5-89 when 120 cars had 
been sent to Kandla because it then ap-
peared that Bakanlja would not open the 
letter of crec:Ilt. The producIion of these cars. 
and despatch to Kandla, was started in good 
• I·th assuming that Balkanlja would open 
the letter of credit. 

Cd) and Ce). There was no serious dam-
age to the cars, and subsequently these 
cars were export8dto Hungary, on payment 
of the fuJI price in foreign exchange. 

(f) The speedometers ant being im-
ported to Hungary, a. a part of the Frame 
Agreement signed witt thai country, and 
only those speedometers. which meet wlh 
1p8CIicIItions. are accepted and paid for by 
MaNti Udyog limited. 

(I) to (I). Do not .... 
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( Translation] 

Electronic Park. 

1201 SHRIYASHWANTRAOPATIL: 
SHRI M.V.V.S. MURTHY: 
SHRI GURUOAS KAMAT: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Govemment propose 
to accord the approval for the construction 
of some hardwarelSoftware electronic par!(s 
in the country; 

Cb) if so, the details thereot; 

Cc) whether the Govemment also pro· 
pose to accord the approval for thf' con· 
struction of such parks in Ahmednagar of 
Maharashtra and Jaipur of Rajasthar~: 

Cd) if so. the details thereof; and 

. (e) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCESANDPENSIONS(SHRIMATI 
MARGARET ALVA): (a) to (e). Government 
of India. have already sel up seven so'tware 
Technology parks at Pune. Bangalore. 
Bhubaneshwar Hyderabad. 
Thiruvanathapuram, Gandhinagar and 
Nadia. The Software Technology par!( at 
Jaipur has been set up by the Government 
of Rajasthan underthe aegis ofthe Ralasthan 
Electrol')ic instruments Ltd .. Jaipur. It has 
also been decided to set up 7 more SoHware 
Technologyparks at Mohali. Gurgaon. Patna, 
Coimbatore, Bhopal, Calcutta andGuwahati, 
subject to availability of funds. 

A proposal to perrTlit sening up 01 Elec· 
tronic Hardware Technology parks in differ-
ent parts of the country by the State govern-
ments & Union Territory administration as 

well as the private sector is under consider-
ation of the Government. 

Cold Storage Facility 

1202. SHRI .RAM TAHAL 
CHOUDHARY: 

SHRI SUKDEO PASWAN: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Govemment are aware 
ti . <ltthe storage facility for fruits, vegetables 
an·.: millets in Bihar is inadequate; and 

(b) if so, the efforts made or proposed 
!o be made by the Government in this 
r .. gard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRIUTTAMBHAIH. PATEL): (8) and (b). 
Tha Govemment have not received any 
report regarding inadequacy of storage fa-
cilitIes for fruits, vegetables and millets in 
Bih1r. 

There are 208 Coid Storages already 
func~loning in Bihar with a total capacity of 
435 ::'kh tonnes. Permission has already 
been !ranted for construction of 8 more 
Cold Storages during the last year. 

(English] 

FIlling up of backlog of R ... rved 
vacancl .. for SCsIST. 

1203. SHRI RAM VILAS PASWAN: 
SHRI RABI RAY: 

Win the PRIME MINISTER ~ pleased 
to state: 

(a) whetherGovemment have launched 
any special drive to flU up the backlog of 
reserved vacancies for SCslSTs and other 
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backward and economically weaker sec-
tions; 

(b) if so, when such a drive was 
launched; and 

(c) the extent to which the backlog is 
cleared and whether any timebo.und 
programme has been formulated to fill up 
the reserved vacacncies in various catego-
ries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANDPENSIONS(SHRIMATI 
MARGARET AL VA): (a) and (b). A Special 
Recruitment Drive for filling up of backlog of 
reservations for Scheduled Castes and 
Scheduled Tribes as on 31.3.91 in Minis-
tries/ Departments of the Central Govern-
ment has been launched in October. 1991. 
A similar drive has also been undertaken by 
the Central Public Sector Undertakings The 
target date for fiDing up the vacancies Iden-
tified under the drive is 31st March. 1992. 
The entira issue of reservation for socially 
and educationally backward classe~ and 
other economICally backward .sectlons 01 
people is subjudice in the Supreme Court. 
Hence, the questioh of undertaking a spe-
cialdrivetofillupbacklogofreservedvacan-
cias for socially and educationally backward 
classes and other economically backward 
sections of people. does not arise at this 
stage. 

(c). According to reports received uptil 
now, the backlog of reservations for SCIST 
identliedin·MinistriesJDepartments is' 1056. 

As against this, appointment offers have 
been Issued In ra~ped of 3348 vacancies. 

( Translation] 

Volunt'Y Orgenlutlona .. celvlng 
. g .. nta from CAPART 

1204. SHRI SRIKANTA JENA: 
SHRI HARI KEWAL PRASAD: 

Will the PRIME MINISTER be pleased 
to state: 

(a) the particulars 01 the voluntary 
organisations, state·wise'to whom grants 
are being provided by CAPART in order to 
encourage their wenare activitieS; 

(b) the amount granted to each of them 
during the last three years and in the current 
year. year·wise; 

(e) the particulars of the orgasnistions 
which are not presenting their accounts and 
annual reports regularly: and 

(d) the extent to which these 
organisations have achieved their objec-
tives? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RllRAL DEVELOPMENT 
(SHRIUTTAMBHAIH. PATEL): <a) and (b). 
CAPART has provided assistance to volun-
tary organisations during the last three years 
and in the current year as per details given 
below: 

Year No. ~f vol. Organisations Amount sanctlonfld 
(Rs. In Croras) 

1988-89 1257 28.26 

1989-90 1154 20.84 

1990-91 1157 17.34 

1991-92 1877 28.50 
(uplo Jan. '92) 
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(c) Organisations which have not pre-
sented their accounts and annual reports 
regularly are 132. 

(d) By and large the voluntary 
organisations are successful in achieving 
their objectives. 

[Eng/ish) 

Subsidy to Imported wheat through 
Public Distribution System 

1205. PROF. K.V. THOMAS: w,n the 
PRIME MINISTER be pleased to state: 

(a) the total consumption of wheat. rice 
and sugar in the country at present: 

(b) whether there is a proposal to give 
subsidy to imported wheat to be distributed 
through Public Distribution System; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES 
CONSOUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION (SHRI KAMALUDDIN 
AHAMED): (a) The estimated per capita net 
availability per annum of cereals and sugar 
are as under: 

Cerals (1991) -171.6kg 

Sugar'(1990-91) - 12.5 kg 

(b) and (c). Importecl wheat as well as 
wheal procured indigenously are issued at 
the same Central Issue Price by FCI (ex-FCI 
godowns) to State Governments and Union 
Territories Administrations for the Public 
Distribution System. The current Centrai 
Issue Price 01 Rs. 2801-per quintal 01 wheat 
is below the economiC cost incurred by FCI 
and does involve subsidy on the part of the 
Central Government. 

Unemployment Allowance 

1206 SHRI K.H. MUNIVYAPPA: 
SHRI V. KRISHANA RAO: 

Will the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) the names of the States where 
unemployment allowance is being paid; 

(b) whether there is any proposal under 
consideration of the Union Government to 
provide unemployment allowance at all In-
dia level; and 

(c) if so, the de~ails thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI 
H.R. BHARDWAJ): (a) According to avail-
able information the State Governments of 
Andhra Pradesh. Assam, Bihar Haryana, 

. Maharashtra. Kamataka, Kerala, Punjab, 
Tamil Nadu, and West Bengal have been 
paying unemployment allowance lor a lim-

. 'ited period to certain specified categories of 
. job-seekers in their respective States from 
their own resources. 

(b) Tt~'..:re is no such proposal at pre~nt, 

(c , i../::es not arise. 

Setting up of Gas-Based 
Petrochemlc...s Projects 

1207. KUMARIPUSHPADEVISINGH: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether Government propose to 
set up some gas-based pertroChemlca1 
projects during Eighth Five Year Plan; 

(b) if so, the locations thereof; 
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(c) whether Government have a pro-

posaltoset up one such project nearVijaipur 
in Madhya Pradesh: and 

(d) if so, the likely expe~iture on the 
project and the time by which It Is likely to be 
setup? 

THE MINISTER OF STArE OF THE 
MINISTRY OF CHEMICAlS AND FERTIL-
IZE;RS (DR_ CHINTA MOHAN): (a) and (b). 
Letters if intent have been issued by the 
Govammentforsetting up gas based cracker 
complexes at Gardhar (Gujarat). auraiya. 
(U.P.) and in assam. 

(c) to (d). Gas Authority of India have 
submitted a proposal lor use of C3 steam lor 
manufacture of Propylene (100,000 TPA 
capacity) based on Propane Dehydrogena-
tion technology at Vijaipur (M.P.). The pro-
posal, however, could not be approved for 
want of tie up of proven technology. 

Drought Prone A .... 

1208. SHRI K. PRADHANI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Govemment have 
identr.ied the drought prone areas in various 
States; 

(b) If so, the details thereof, State-wise; 
and 

(c) the schemes proposed to be 
launched by the govemment to assist the 
farmers of the drought prone areas during 
the Eighth Five Year Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI G. VENKAT SWAMY): (a) Yes, Sir. 

(b) In the identified drought prone ar-
eas, tile Drought Prone Areas Programme 
(DP .\P) which is a centrally sponsored 
scheme is in operation. The details regard-
ing the drought prone areas identified and 
covered under DPAP are given in the State-
ment below. 

(c) The DPAP is proposed to be cOntin-
ued during the 8th Five Year Plan. This 
Programme is an areas development 
programme and is not beneficiary oriented. 
Nevertheless, the core activities to be taken 
up in the areas of soil and moisture conser-
vation, water resources development and 
afforestation and pasture development in 
the 8th Five Year Plan would unir .ately 
benefit the farmers of the project arol:lS in 
terms of improved soil, more irrigation ~acili
ties and control of soil erosion etc. lead r g to 
increased productivity of land, water , hu-
man resources. 



. 
109 Written Answers PHAlGUNA 14.1913 (SAKA) Written Answers 110 

. I ~ I II) ~ ~ 
.- ~ ~ ~ ~ 0 J§; II) 0 

J:: ~ .- M G iii g G ~ II) Gt 

!t c:-a'O I -i: 
I~ ,s., 

~ i II~ 
I~ -Q,,~ ... Gt t') t') II) CD N II) CD 

l~l ... '"' t') ... CD N '"' CD t') 

Ii eli .,j .,j c;j c;j M .,j .,j N ... 
:::-JQ &1 I I ..... ; 

~i "t Gt ~ ~ Gt t') Gt (') 
... r! m 

~~ 
CD ... " '"' t') 

I :! 
'Ii! 
.~ :1 '" CD II) CD N CD N '"' ... 

a. 
~ 
Q ... 
1 
I 
I .!= 

.c E .c 

J .c I ! e 
.e I a.. 1: 

e. ! ! I '" i a ~ 1i ~ '" I Qi .!!. E· 11 -'= I 
:5 ;:, :! ~ i 'C - lID 0 -, ~ 0 

..: N M .,j ui cD ,..: aci eli 



111 Wtltlen Answets MARCH 4.1992 WtItIen Answets 112 

. I 
i g ~ 8 Ie t3 0 CD 

". olir It) "! (') 

III ~§i ~ ...: oj - ~ !i - .... -
~~ CII 

ii -s 
.sIlO c: III • E is & I !II "? 

I~ 
.... Q.,Q ..... N ..... co It) §.~ ~ "Ot N CD a. ..... 

§.~ Q.Cl.§. C') ..j cD N ci ,... 
Il"i 
'i.!& Jt to: l '" ..... B 
= ... ~j 'lit 

~ !t (') 0 ~ ..... ~ It) 

~8 
(') CD CD 

I . .!! 

~I co CD CD (') 0 - a. 
Q. 
~ 
Q 

t :::a 

t 
8 

I s= • ii 
c: I I ~ ! .II 

I J 'E ... iii ii III 
(!. 5 ~ ;2 

d ~ N C') - - - -



113 Written An.wets PHALGUNA 14,1913 (SAKA) Wtirten Answets 114 

( TI8nBIa(ton] 

OffIcial !enguagelmplementatlon 
Committee 

1209. SHRI VINAY KATIYAR: Will the 
PRIME MINISTER be pleased to state: 

(a) the number of offices of vanous 
central public sector undertakings II: Unar 
Pradesh where the number of officers and 
staff Is 25 or more than that; 

(b) the number of offices out of them 
where oHiciallanguage implementation com-
mittee has been constituted and it.; regular 
quarterly meeting is held; and 

(c) ihe number of offices out of them 
where inspection has been conducted to 
see that official language is used in official 
work and whether the official language policy 
is being followed or not? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) to (c). the information is 
being collected and will be laid on the table 
of the House. 

(English) . 

Detergent project 

1210.DR.C.SILVERA:WillthePRIME 
MINISTER be pleased to state: 

(a) whether the International. Finance 
Corporation has offered to make equity 
investment in SPIC fine Chemicals. a joinl 
venture between Tamil Nadu Petro prod-
ucts ltd. and Henkel of Germany. for manu-
faclul"8 of detergent products; • 

(b) if so. the details thereof with terms 
and conditions of such investment; 

(c)"""" any decI8Ion on location of 

the detergent project has since been taken; 

(d) If so, the details thereof with target 
fixed to launch the commercial production; 

(e) whether similar projects are pro-
posed to be launched In Mizoram with IFC 
investment; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) and (b). Mis Spic Fine Chemi-
cals Ltd., a joint vt!nture company promoted 
byM/S. Tamil Nadu Petro products Ltd. and 
MIs Henkel KGaA, Germany, who are set-
ling up a Synthetic Detergents plant In the 
Union Territory of Pondicherry, has been 
allowed to issue 23 lakh equity shares 
amounting to Rs.234 lakh out of the pro-
posed total paid up capital of Rs. 2340 lakh 
to MIs International Finance Corporation, 
Washington on repatriation basis. 

(c) and (d). The project is proposed to 
be located in Tehsil & Distrid Karalkal in the 
Union Territory of Pondicherry. The com-
me)'CiaJproduction is expected in November 
1992. 

(e) and (f). No proposal has been re-
ceived In this Ministrt ot setting up industrial 
units in Mizoram with Similar investmenl 
from Mis Intemational Finance Corporation, 
Washington. 

( TtanSIation) 

CI ..... Officers In Central Secretariat 
Services 

1211. SHRI UPENORANA TH VERMA: 
WHI the PRIME MINISTER be pleased to 
state: 

Ca) the number of Class-I officers work-
Ing In the CenIraI SacratarIal S8rv1cas; 
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(b) whether the Class-I officers from 
States are also posted in the Central Secre-
tariat Services; • 

(c) if so. the details thereof. State-wise 
during the last three years: 

(d) whether the government have fixed 
some nGrms to post certain number of I.A.S. 
officers from States in the Central Secre-
tariat Services; and 

(e) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) The numOer of 
Class-I officers (Under Secretary and above) 
working in the Central Secretariat Under the 
Central Staffing Scheme is 2072 as on 
1.1.92. 

(b) Yes. Sir, Officers from All India 
Services belonging to different State Cad-
res are posted to Central Secretariat under 
the Central Staffing Scheme. In rare cases, 
officers belonging to State Government 
services are also posted to the Central 
Secretariat 

(c) The officers from All India Services 
viz: Indian Administrative Service, Indian 
Police Service and Indian Forest Service 
are drafted to the Union Govemment at 
various levels of posts which are covered 
under the Central staffing Scheme. The 
Staff-wise break-up in respect,of lAS offic-
ers may please be seen In the statement. 
The number of I.P.S. and I.F.S. officers 
working in the central secretariat is small 
and as such their state-wise break up is not 
given. 

(d) Yes. Sir. 

(e) Each State Carde of an All India Service 
has been aliotted a central deputation re-
serve which is proportional to the total size 
of the State cadre. This is counted as 40% 
of the senior dUly posts of each State cadre 
in the case of the lAS. and the I.P.S. and 
20% of the senior duty posts in the case of 
the Indian Forest Service. The number of 
officers of All India Services from different 
states selected to work in the Central Sec· 
retariat/Central Police Establishments/Of· 
fice of the I.G. of Forests broadly corre-
sponds to the Central Deputation Reserve 
of that State cadre 

STATEMENT 
---------- . __ ----_--_ 

S. State' as on first January 
No. 

1990 1991 1992 

1. Assam & Meghalaya 30 33 34 

2. Andhra Pradesh 53 50 51 

3. Bihar 50 56 58 

4. Gujarat 42 339 33. 

5. Himachal Pradesh 20 25 20 

6. Harya'1a 27 28 25 
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S. State as on first January 
No. 

1990 1991 1992 

7. Jammu & Kashmir 15 16 21 

8. Kerala 36 35 36 

9. Karnataka 43 45 46 

10. Maharashtra 51 57 63 

11. Madhya Pradesh 65 66 62 

12. Mainpur Tripura 16 19 22 

13. Nagaland 7 5 5 

14. Orissa 34 38 37 

15. Punjab 33 28 25 

16. Rajasthan 41 40 39 

17. Sikkim 2 2 

18. Tamil Nadu 37 45 40 

19. Uttar Pradesh 81 81 83 

20. Union Territories 42 42 46 

21 .. West Bengal 53 51 50 

Total 778 801 798 

[English) promotions in all public sector undertakings 
with eHeet from January 1. 1992; 

Ban on Appointments In Public Sector 
Undertakings (b) it so. the detaUs thereol; and 

1212. SHRI MUKUL BALKRISHNA (c) the reasons therefor? 
WASNIK: Will the PRIME MINISTER be 
pleased to state: 

THE MINISTER OF STATE IN THE 
(a) whetherthe Union Government have MINISTRY OF INDUSTRY (SHRI P.K. 

imposed a ban on new appointments and THUNGON).: (a) No. Sir. 
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Cb) and Ccl. 00 not arise. 

Direct fo...tgn InveatmenIIn Ind"n 
Indust'" 

1213. SHRI lOKANATH 
CHOUDHURY: 

SHRI SRIBALLAV 
PANIGRAHI: 

SHRIPHOOLCHANDVERMA: 
SHRI RABI RAY: 

Will the PRIME MINISTER be pleased 
to stale: 

(aj wh9'tler the Govemment have ih-
viled direct foreign investment in a wide 
range of industries including the 
intrastructural aRiances to catertothe global 
market; 

(b) if so, the details of the proposals in 
. this regard and the fBsponse thereto: 

(c) the facilities proposed to be made 
available to the fOA!ign Investors; 

(d) whether priorities have been fixed 
for Investment In industries according to 
needs of our people; and 

Ce, if $0. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) to (e). The Policy adopted by 
the Government to attract foreign Invest-
ment has been out&ned In the statement of 
Industrial Policy tabled in boIh Houses of 
Parliament on 24th July. 1992. Under the 
POlicy. automatic approvalS are being given 
by the Reserve Bank of India for direct 
torelgn investment upro 51'% foreign equily 
in high priority industries listed in Annex III to 
ttle statement. After the announcement 01 
new IndusIrtaI Policy. 760fontJgn coflabora-
han proposal. have been approved rill the 
end of January '92. These include 260 pro-

posals fordirect foreign investment of about 
As. 580 crores in Indian companies. 

[ Ttanslafion) 

Orders for Mllrutl eara end Vens 

1214. SHRI B.L SHARMA PREM: 
DR. LAXMINARA YANA 

PANDEYA: 
SHRI PHOOl CHAND VERMA: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whetherthe Union Government have 
received order for purchase of Maruti cars! 
vans from some foreign countries for the 
year 1992-93; 

(b) if so, the details thereof; and 

(c) the total foreign exchange likely to 
be earned therefrom? 

THE MINISTER OF S1;ATE IN THE' 
MIN.ISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) and (b). Maruti Udyog ltd. 
has an indicative pI~n for export of around 
25,000 vehicles in 1992-93. The purchase 
orders are placed by the dealers only when 
actual production is to be started, 

(c) The total fore.n exchange likely to 
be earned from exports during 1992-93 is 
roughly US $ 80 million. 

Prtvete Cepltallnveatmenl In 
Indu ....... . 

1215. DR. LAl SAHADUR RAWAl: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the rate of InvestmanI of 
private capital In Industrial uc:tor hal been 
declining from Dece"..,." 1110; 
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(b) if·so, the total amount of private 
capital Investment by the end of 1991 : 

Cc) the comparative figures for the last 
two years; and 

. Cd) the reasons for decline in the rate of 
private capital investment In industrial sec-
tor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF, P.J. 

KURIEN): (a) to (d). The' Gross Capital . 
formation forthe industrial sector as a whole 
'as brought out by Central Statistical 
Organisation Is available on annual basis 
upto the financial year 1990-91 .. Further 
information ,on disbursement by financial 
Institutions and Capital Approvafs (Excf. 
loans) are available upto AprIl-December 
1991. 

A statement showing the abovelnfor-
matlon Since 1988-89 Is enclosed. 
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FofWIgn equity 

1216. SHRI INDRAJfTGUPTA:WiUtl)e 
. PRIME MINISTER be pleased to stale: 

(a) whether the Govemment have de-
cided to permil fo,.ign equIIv upto 100 
percent In trading compalnes predominantly 
engJged in exports; 

(b) if so, wthether industrial policV an· 
nounced In IastJuly had provided for foreign 

. equity upto 51 percent only; and 

. (c) if so. the reasons for change in the 
policv? 

THE MINISTER OF STATE IN THE 
MI"!ISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) No Sir. 

(b) and (c). Do not arise. 

Abolition of Posts In Directorate 
General of Technical development 

1217. SHRI RUPACHAND PAL: WI 
the PRIME MINISTER be pleased to state: 

(a) whelherthe Union govemment have 
any final decision to abolish hundred 01 r 

posts In 1ha Ciiftca of·the Oirddorate Cenral 
of Techni:al Development (OOTD); 

(b) n so, the ntaSOns therefor: and 

(c) the nurrber 01 employees and offic· 
ers likely to be aftected as a resun thereof? • 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) to (c). The Govemmerlf's 
recent economic initiatives in the form 01 
major industrial, fiscal and trade 
Hberallsallons have led to revised perce-
ptions about the future role. functions and 
organisational structure of several Minis· 
trieslOepartmentslOrganlsatiGns. Conse-
quentlv, it rnav be necessary to restructure 
several of these including the Directorate 
General 01 Technical development (0010). 
Govemment have nof taken anv final deci-
sion in this regard. However, following reo 
appraisal 01 the role and functions of the 
D.G. T.D., ilhas been decided to abolish 176 
posts (Group 'A'to group'O' ) In the D.G. T. 
D. Details 0I1hese posts are shown In the 
statement. Only 23 persons would be de-
clared surplus. The Surplus Cell in the De-
partment 01 Personnel and Training is ex-
pected to protect the interests or persons 
rendered surplus and make arrangements 
to redeploy them elsewhere. 

STATEMENT 

ENGINEERING DIVISION: 

SLNo. Name of the post scale 01 piJ.y No. of posts 

Industrial Advi&er Rs.4500-57OO1· 2 

2 Additional Industrial adVi&er Rs.41OD-53OOI· . 3 

3 Development .Offlcer Rs.3OOO-45OOI· 2 

4 Assistant Development Officer Rs.22OO-4OOOI· 8 
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SI.No. Name of the post scalBofpay No. ofposts 

CHEMICAl DIVISION: 

5 industrial Adviser • Rs.4500-5700/-

6 Additional Industrial Adviser Rs.41 00-53001- 2 

7 Development Officer Rs.3000-45OOI- 3 

8 Assistant Development Officer Rs.2200-40001- 11 

MISCELLANEOUS POSTS: 

9 Director Rs.3700-50001-

10 Deputy Director Rs.3OOO-45OOI-

11 Research Officer Rs.2200-4000/· 

12 Programmer Rs.22OO-4OOOI-

13 Section OffICer Rs.2000-35OO1- 8 

14 Private Secretary Rs.2000-35OO1- 3 

15 Adviser(lntonnation Systems Rs.4500-57QO/-

16 Joint director (systems) Rs.3700-SOOO/-

17 Assistani Rs.1640-2900/- 8 

18 U.O.C As. 1200-204OJ- 29 

19 L.O.C Rs. 950-1500/- 15 

20 stenographer Gr. 'C' Rs.1640-29OOI- 14 

21 Stenographer Gr:O' Rs.1200-204OI- 16 

EX-CAORE POSTS: 

22 J;;~ Analyst Rs.2000-35OOI- , 
23 Progranvne assistant AI. 1640-29001- 3 

, 
24 Research Assistant(Work Study) AI. 1640-29001- 1 
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SI.No. Nams of the post scale of pay No. of posts 

. 
25 Technical Field Officer 

26 Artist 

27 Statistical Assistant 

28 Junior Hindi Translator 

29 CPV(CheckerlPuncherNerifier) 

GROUP '0' POSTS: 

30 Daftry 

31 Peon 

Premlsslon to Manufacture aoftware 

1218. SHRI BIJLOY KRISHNA 
HANDIOUE: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Government have 
decided to permit some major software 
manufacturer to duplicate their software in 
india tor sale: and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISfRY OF PERSONNEL. PUBLIC 
GRIEVANCES ANDPENSIONS (SHRIMATI 
MARGARETAlVA):(a)Therelsaproposai 
toallowthe software manufactural'S todupli-
cate the imported software in the country 
with the pemission of the owners. for sale in 
India. 

(b) the main reasons tor allowing the 
duplication within the country Is substantial 
saving in IorelgnelCChange andconseQuently 
the avallabHltyof the softWare at a consider-

Rs.1640-29oo/- 16 
; 

Rs.1640-29oo/-

Rs.14oo-2300/- 4 

Rs.1400-2600/-

Rs. 950-15001· 2 

Rs. n5-10251- 7 

Rs. 750-940/· 9 
-------_ .... -----.... -.----

179 

ably reduced price within the country. 

[ Translation) 

Construction of Roads In Uttar Pradesh 
and Bihar Under Jawahar RozgarYoJana 

1219. SHRIARJUN SINGH YADAV: 
SHRI RAM LAKHAN SINGH 

YADAV: 

Wi. the PRIME MINISTER be pleased 
to state the total length of the roads In 
kilometr8sconstrudectsofarin UttarPradesh 
and Bihar underthe JawaharRozgar Yojana 
and the expenditure incurred thereon sepa. 
rately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVELOPMENT 
(SHRI G. VENkA T SWAMY): As per the 
reports received from the Govemment of 
Uttar Pradesh and Bihar. the roads con· 
structed and .X~UI8 ineuRad thereon 
undel' Jawahar Rozgar Yojana (JRy) from 
the year 1989·90 (i.e. the year 01 launching 
01 JRy) is as under:-
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Year 

Road ExpencIIIufe Roads ExpendIIute 
constructed . IIICUmKI 
{Iuns.} (Rs.1akhs} 

1989-90 46130.96 23740.98 

1990-91 16671-36 8064.92 

1991-92 8047.00 5007.20 
(TIl December, )891) 

[English) 

C8dnt RevIIIw 01 C.P.W.D. Eng ....... 

1220. StlRI JITENDREA HATH DAS: 
WIIthellrHsterofURBANDEVELOPMENT 
be pleased to state: . 

(a) wh8lher a cadre Review proposal 
altha Junior Engineers of C.P .W.O is pend-
ing clearance for a long tine; and 

(b) if so, the reasons therel~ 

THE DEPUTY MINISTER IN THE MlN-
ISTRY OF u:mAN OEVEL.OPM:NT (SHRI 
M, ARUNACHALAM): (a) and (b). The Sao-
ond Ccude RevIaw proposals 01 Junior En-
gineeIs and SectiOnal OIIicers (Ho&ticul-
tin) CPWD has been undilr process in 
consuIation with the Departments con-
cerned. 

1221. SHRI V. OHANANJAYA 
KIJMAR: 

SHRI SHRAVAN KUMAR 
PATEl: 

SHR. VI.ASfW) NAGNATH-
fW>GUNDEWAR: 

SHRI DAU DAYAL JOSHI: 

WI! the PRIME MNSTEA be pleased 
10 stale: 

constructed InCurred 
(Iuns.} (Rs. 1ItIchs} 

17224.86 3857.30 

24766.81 8935.00 

8766.95 2155.00 

(a) whether considerable amount of 
edi)Ie oils have been ~ to curb the 
rising tf8nds In oH prices; 

(b) If so,the quantum 01 dIIIetent edible 
DIs ~during July to Dec:errber 1991 
and in January 1992; and 

(c) how far these Imports have helped 
to keep a check on prices, indicating the 
month wise prices, wholesale and retail, 
during these months? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, C0N-
SUMER AFFAIRS AND PUBLIC DISTRI-
BtmON (StlRI KAMALUDDIN AHMED): 
(a) aM (b). Thedetalls 01 RefIned PaImoIein 
iq)orted by Slate Trading CorpoI'aIion dur-
ing July 1991 to January 1992 are as under: 

0Iy. (MTS} 

July '91 to Dec. 91 66,000 

January '92 29,000 

No alher .... oil ware ~ 

(c) The month end whoIaIaIIt pdca 
and rataI prices of",,,, Dill_laid 
on the Table _ SIII8m8nL Ad8c:lilingtrend 
is dllcnlnIbIe In the prtc.s of ,.,.,. edIJIe 
oils trvmJall ........ 
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Fly Oven In ...... 0 ... CIty activities for development of Sree Chltra 

1222 SHRIG. MADE GOWDA: WHlthe 
MInIster of URBAN DEVELOPMENT be 
pleased t~ stat.: 

(a)whethertheKamatakaGovernment 
has sought HUDCO assistance for the con-
struction of fty-overs and sub-ways in Ban-
galOl8 city: 

(b) if so. the details thereof: arid 

(e) the aGtion taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVlOPMENT 
(SHRI M. ARUNACHALAM): (a) No, Sir. 

(b) and (e). Do not arise. 

SrI Chlthlra Thlrunal Hospital, 
Trlvandrum 

1223 SHRI T.J. ANJAlOSE: Will the 
PRIME MINISTER be pleased to state: 

(a)thedetallsofthenewprojectspend-
Ing wlh the Union Govemmentfor develop-
ment of the Sri Chlthira Thirunal Hospital at 
Trivandrum: 

(b) wNtther there is any proposal to 
start some new research projects In the 
hospital: and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) There are no new 
projac:ts of the Sree Chira'Triunallnstitute 
tor Medical ScIances and Technology. 
TrivandrUm pending with the Government 

During the VHI Five Year Plan. subject 
to avalabilly of resoun:es the follOWIng 

Tirunal institute for MedIcal ScIences and 
Technology, Trivanckurn(lncludlngtheHos-
pilat Wing) are proposec:l: 

i. Development of bIomedlcals for 
disposable and Implantable appIJ: 
cations; 

R. Evaluation of Implantable materi-
als: 

iii. Pilot Plant scale production of 
biernaterials and devices. 

iv. Modemisation of hospital manage-
ment practises; 

v. Upgradation of existing equip-
ments: and 

vi. setting up of 'Rehabilitation Ser-
vices. 

(b) and (e). The hospital carries out 
research In cardiac etiology neurochemis-
try, vascular diseases and biochenistry In 
particular. During the last 5 years. 8 re-
search projects have been supported by 
govemment funding agencies and private 
trusts. The Government had alsu extended 
support to 12 R&D projects at the BiomedI-
cal TechnolOgy Wing of the In~ltute during 
this period. 

Quantity of Bagas_ for Paper 
Production 

1224. SHRI SHANKARARAO KALE: 
Will the PRIME MINISTER be pleased 10 
state the quantity of Bagasse being utilised 
for the production of Paper and Paper 
Board in the country tor the last two years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): Data regarding quantity of bag. 
asse being used as raw material for produc-
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tlon olPaper and Paj)erBo8rd In It. country Introduce Metro RaDway In Bombay; 
, by various mlHs Is not maintained by Gov-
ernment. However,lt I&estimatedthat about (b) If so, the details thereof; and 
18 Iakh tonnes of bagasse Is used annually 
In the country for production of Paper and (c) the time by which the projac:t is lleaty 
Paper Board. to be started? 

. (Tl3nslationJ 
THE MINISTER OF STATE IN THE 

Control on Population In DeIhl MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM):' (8) Thent is.' 

'225. SHRI MRUTYUNJAYANAYAK: already a Sub urban Surface RaI...,..ys-
Will the Ministerof URBAN DEVELOPMENT temservlngcommuters in Bombay. There Is 
be pie8$ed to state: no proposal for an underground metro rail-

way in Bombay. 
(a) whether the population in Delhi has 

been increasing fast as compal8d to other (b) and (c). 00 not arise. 
Metropolitan cities; and 

(b) if SO, the steps proposed to be laken 
by the Government to control the popula· 
tion? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): <a) Yes. Sir. 

(b) NCR Planning Board has prepal8d 
a Regional Plan with the objective of bal-
anced and harmonious development of the 
National Capttal Region. The Regional Plan 
which has come into force with effecl from 
23.1.89containsproposaisfordecentraJlsed 
growth of the region. 

[English) 

Metro Railway In Bombay 

1226 SHRI ARVIND TULSIRAM 
KAMBLE: 

SHRI RAM NAIK: 

. WUI the Minister of URBAN DEVELOp· 
MENT be pteased to state: 

Ca, whether the .. Is any proposal to 

( Tr.rnslation) 

Marketing of medicines 

1227. SHRI SANTHOSH KUMAR 
GANGWAR: WlH the PRIME MINISTER be 
pleased to state: 

(a)whethersomamedicilteSmadelrom . 
the same formulation al8 being sold In mar-
kets under dlferent brands; and . 

(b) If so. the reasons th8l8Of and the 
step. taken to remedy the sluation? 

TtE MINISTER OF STATE IN TtE 
MINISTRY OF CHEMICALS AND FERTL-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
The terms 1ormu1atlons- and "medicines-
referred to in the question mean the same 
thing. These 818 manufactured out of one or 
mont bulk drugs. These 818 generally sold 
under brand names. which is parmssIJIe 
under the law. Many manufacturers sal· 
their formulations under generic name, In 
order to encourage usage of generic nama • 
lingle ingnMIInt. formUlations sold undar 
glll8llcnama .. ax.,._trarnprlceconllal 
under DPCO. 1987. 
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Fo,.., Baed '''''''''''''' In St .... 

1228. SHRI KASHIRAM RANA: 
SHRI HARIKEWAL PRASAD: 

. SHRI SRIKANT JENA: 

Will the PRIME MINISTeR be pleased 
to state: 

. (a> whether the Govemment propose 
to set up forest based industries In various 
Slatest'UniOn Territories; 

(b) H so. the details thereof: and 

(c) the number 0' applications received 
In this regard and the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): Ca) to cc). Tha Ministry of Industry 
do not have any proposal at present to set 
up forest based industries in the medium 
and large sedors. However. thrae propos-
als have been received from MIs. Hlndustan 
Paper Corpon. Ltd .• a Central Public Sedor 
Undertaking. and its subsidiary, 'or manu· 
tacture of news print at their existing units 
wlhintheiroveral licensed capacities. While 
disposing 01 suchappUcallons. Govemment 
.... Into account the environmental and 
ec;oIogai aspects and the provisions 01 the 
National Forest Policy. 

Induatrlel OUtput Index 

1229. SHRI SUOHIR GIRl: WiI' the 
PR .. e MINISTER be pleased to stata the 
d8taIs 01 tile industrial output index in 1991-
92? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): AcconfIng to the IaIasIlnfonna-

lion avaltabe on the IndIx of InduIIrIaI 
pIDduCflon corrpJed by Central Stat.it:aI 
Organlsallon, the overall rare of glDWfh 
during April_ November 1991 was c-) O.ft.. 
the rare. of growth In the mining. manufac-
turing and electrtcity sedOFS went C-) 1.6%. 
C-)2.3% and 7.8% respectively during the 
same period. 

Au ... Dwelopment Prvjects In Bihar 

1230. SHRI RAMDEV RAM: WHI the 
PRIME MINISTER be pleased to state: 

(a) the details 0' the on--going rural 
deYelopment projecIs In Bihar. district-wise; 

(b) the funds atlocated by the Govem-
ment during the last thrae years and In the 
currant year, year-wise and projecls -wise: 
and 

(c) the steps proposed to be taken to 
col11>lete all these projects on schedule? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVElOPMENT 
CSHRIUTTAMBHAlH. PATEL): Ca) and (b). 
The district-wise infonnation about rural 
development projects In Bihar is not main-
tained ~ tile' Govemment. However. the 
funds alocated ~ Govemment to Biharfor 
~Ion of various Centrally spon-
sored Programmes like Jawahar Rozgar 
Yojana (JAY) • Integrated Rural Develop-
ment Programme CIROP, and Accelerated 
Rural Water Supply Programme (ARWSP) 
during 1989-90. 1990-91 and 1991-92 are 
given in the enclosed statement 

Cc) The rural development programmes 
are ongoing programmes and are continu-
ing on a ,.., to year basil. 

STATEIENT 

Nane of the 
Progfatnm9 

.!awahar Rozgar 
YojaAa· 
(JAY) 

Year 

1-.. 
1190-91 
1191-12 

(Rs. In lakh) 
Funds allocated 

38711.91 
38466.78 
38466.78 --------...;..._--------------_.-
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_III". ",.. 
",.."". 

· ....... RInI ,...., 
""'llapmIfIt Pragrarnme 1. ... , 
(IRDP) '"1-82 

AccIIIIaIed RurIII ,-...0 
W ..... Supply .".. ••• 1Il0-l1 
(ARWSP) ,.,-12 
.1ncIucIng ......... 

Amount .... on ~end 
. llil ............ ..,ca. 

'.231. ACHARYA VlSHWANATH DAS 
SHASTRI: WI the Minister 01 COAL be 
pl8ased to alat.: 

(a, the amount epInI by the CoaIIncIa 
Llded on furnishing and malnl8nance dur-
Ing the .... thrae years, year-wille; and 

(b) the Items on which the amount wu 
"",1 

nE MINISTER OF STATE a= nE 
MINISTRYOFCOAL(SHRIPASANGMA): 
(a) and (b). The information Is being col-
lided andlo the extent available .. be laid 
on the TIbI8 '" the HeMe. 

(EIIQIsIII 

1232. SHRI MANORANJANBHAKTA: 
WII the PME MINISTER be ...... to ..... : 

(e) whether the OcMN'nmIId .. con-
....... Ing to bring • comprehenslv. 
~RIJ.to""_lIIIRpow.a 
tothe Panc:hapllforthl nnldelrelapment 
...... ;and 

(b) • so, 1M ............. u.r..Gf 

(11& _I11III} 
FIItI* ... I , 

11025.. 
11025 •• 
10381.10 

2710.. 
2710.00 
2111.00 

lIE MINISTER OF STATE .. lIE 
MINISTRY OF FUW. DEVELOPMENT 
(SIfiL G.VEN<AT SWAllY): (a) and (b). 
The ConIIIuIIon (SMwIIy •• cow .. ~ 
mIfII) BII. 1811 MIIIkIg to Panchayals .... 
been Introducld In the Laic Sabha on 
18.9.1811. The Bllil now pencIng belen a 
Joint CGn'I1IIIII 01 PrIIamInt. 

........ c..tor .......... 
1233. SHRI SHANICERSINGH 

VAGI£lA: WIIthe PRIME MlNISTRERbe 
pIIaaed to ..... : 

(.) ....... .., ........ rram __ 
«by was Ippk ..... on the marulI cars 
dIIignId for .... iCbRJed. 

lb' ..... flam 1'lIcImbIr. 1110 • 
.. the COlt 01 u.uu car dIIIgnId for 
"iCbppId ....... by .... AI. 
-'IIIdf thouund due to .......... "'l1li -' .... : 

(c) ......... GcMmmInt ..... 1D 
....... «by on such cars to bring 
dawn the CCIII: and 

(d) ....... aomeOlhlrcarCO"'-



also pnJpOS8 10 manulac:ture cars for the 
hardcaJIped? 

1l£ MlNIS~R OF STATE IN THE 
MINISTRY OF INQUSTRY (SHRI P.K. 
THlJNGON); (a).and (b). NUL had-claimed 
excise duty exe,..mon in rasped of 34 
vehicles for handicapped between 1-8-90to 
9-12-90. This claim was, howewr, not.ac-
cepted by Collector (Appeals), Central ex-
cise. MUL. therefora, had to pay'lull excise 
duly in rasped of these 34 cars which were 
cleared at nil rate of duty. The eX-factory 

. . price of cm model of such vehicles wdhout 
any excise duty was Rs. 817S7 1119-12-90. 
Th8ex-laclorypricewlh normaJe:iclseduty 
wasRs.UO,362/-inOecamber, 1990. The 
cunent ex-factory price (less dealer's com-
nission) is Rs. 1,56.942. 

(eland (d). There is no such proposal In 
the Department 01 heavy Industry. 

ExIt PolIcy tor SIck Public Sector Units 

1234. SHRI SARAT CHANDRA 
PATTANAYAK: 

SHRIKODAKANI ~WOANA 
SHlVAPPA: 

WIIthe ~IME MINISTER be pleaSed 
to slate: 

(a) whether the Union Government 
have fomuIaIed any ex. policy for the sick' 
public sector unItS; 

(b) if so, the deIaiIs thereof; 

(e) Ihe tme by which the poley is IIceIy to_ ~ed; and 

(eI) the IOtaI number 01 workers luly to 
be IIIIIect8d ....... ratn. unit ...... ? 

1HE UNSTER OF STATE IN THE 
MINISTRY OF INOUSTRY(SHRI P,K. 
lHUtGJN): (a) 10 (d). As per amended 

SIde InduaIrIaI ~ (SpecIal PAM-
siGns) Act. 1985, al sick industrial compa-
nies In the publlcseclOrwould be ral8I'I8dto 
the Board 10r Industrial and F1nancIaI Reo 
constructton' (BIFR) for the fomlJlatlon 01 
suitable ravivallrehabilltation schemes, as 
per provisions COf)talned in the said ArJ.. 
Details of Enterprises and the number 01 
workerainihese 818given in Volume-I of the 
Monograph on the performance statues of 
Central Public Sector Enterprises circulated 
to all the Members of Parliament In Decem-
ber 1991 and wort<ers who may be affected 
wiD be considered by BIFR . 

Housing FacHlutJes under housing 
Policy 

1235 SHRI K. RAMAMURTHEE 
TINDIVANAM: Will the Minister 01 URBAN 
DEVELOPMENT be pIe~ 10 state: 

(a) whether thera is any schemes pro-
~ to provide housing facilities for LIG. 
weakerseclions and5cheduledCaS1eS and 
Scheduled TrlJes; 

(b) the financial assistance and loan 
facllIIIes given for conslrudion of housing 
during the last three years; and 

. (c) the proiaction made til 2,000 A.D. 
and the pena1lage lkely to be cOnvei'ed 01 
each categor(l . 

1HE MNSTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHR'M. ARUNACHALAM): (a) Housing is 
a Slate IWjact and slate Govemm8ntsand 
UT Admns. are baa to tormJlat. 8nc:I1mpIe-
ment housing scttem. tor various Income 
groups according to priorities and available 
rasoun:es. Several Housing schemes for 
EWS a LtG In rural and UIban ... ant 
under 1mpIMwi1lla1lol11n the sa.. under 
20 PoInt prograrllml and other socIII hous-
Ing progranIINSln1he St ... sector, c.n.tn 
pen:enrage of dweIIng unIIs conatruc1Id 
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under these schemes 818 earmarked for 
Sc1/4 ST as per quota determined by each 
Slate GovemmentlUT Admn. In addition a 
Central scheme named india Awes Vojana 
is in operation to probide free housing facility 
to SCfST and freed bonded labourers in 
IUral areas~ Financial assistance in the form 
01 central grant and HUOCO loans are also 
available under NehlU Rojgar Vojana and 
NIght sheaer scheme for ",avidlng housing 

HUDCOIoans 

. i) EWS (Utban) 

Ii) EWS (Rural) 

., LIG 

indira Awas Vojana 
(Central grant) 

House -sites-cum-
construction Assistance 

(20 Point Programme 
underMNP) 
(Stale Plan provision) 

89-90 

108.91 

84.49 

154.39 

175.86 

156.13 

(c) As per the ravIsed draft national 
Housing PolIcy the main gall!! upto l:.: 
~~ !'!iiR111C8 hOuseIessness and 
assisting in the upgradation 0' all 
u."ISefYiceabIe houses in nnI and urban 
..... to benet. the fnadaqualely hOUS8d 
Slum dwaIers SCfST and other Vuht .... 
sections. The coverage.ol each category 
would however, depend on the resource 
aIocaIion in the housing 58CIor. 

Shifting ornc.ra from .... 

1236. SHRISANTKUMARMANDAL: 
SHRI JANGBIR SINGH: 

Will the Minister of URBAN DEVELOP-

facilities tottle urban poorincluding footpath 
dwellers. 

(b) Following financial assistance has 
been given to the il1lJlementing agencies 
during last three years for construction 01 
dweDIng unlls for EconomlcaUy Weaker 
SectIons and Lower Income Group cat-
egory: 

90-91 

158.12 

115.18 

172.12 

189.96 

129.65 

(Rs. in CO«X8S) 

91-92 
(Upto 31-1-92) 

91.81 

48..26 

99.43 

119.00 
(Uplo Dec. '91) 

MENT be p!ea:oid to slate: 

(a) whether any oIIlces of CentnII gov-
ernment and Public Sector Undertakings 
have been shIled outside Delhi since De-
cember. 1991 ; and the nuntMtrof offices yet 
to be shlled; .net 

(b) if so, the details lhereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b), I 
has been dec:Ided to shift 13 oIfIces of 1t!8 
Central gcMKMI8III and 24 PubIc Sector 
Undertakings out 01 0IIhi _ per lilt en-
clDledll8lemenl. tID_Mr. _perlnfqrma-
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. tion available with this Ministry, no otlice of 
the Central Government or Public .sector 
Undertaking has shifted out sJnce Decem-
ber,1991. 

STATEMENT 

Ust of OffIces of the Central Government 
and Public Sector Undetta/c/ngs to be 

shifted out 01 Delhi . 

a) CENTRAL GOVERNMENT OFFICES: 

S.No. Name of the DNice 

1. Coast Guard liqr. 

2. Research & Development Centre, 
. Postal Department. 

3. Ole. of Inspection, Northern Inspection 
ciR:le, Deptt. of supply 

4. PubflCationdivision, Filmsdivision. Song 
and Drama Division and the Ote.of 
field Publicity underthe Ministry of 1& B. . 

5. National Crime Records Bureau. Under 
Min. of Home Affairs. 

6. Oeptt. of Light House and Light Ships. 

7. Centrallnstitute of Research and Train-
ing in Employment 

8. Commissioner of Payments, Oepn. of 
Industrial Development. 

9. Deptt. of Publication. 

10. CPWD Training Institute. 

11. National Acadamy of customs, EXCise 
and Narcotk:s. 

12. Aft India SoH and Land Use Survey, 
Deptt. Of Agriculture·., Cooperation. 

S.No. Nams of the Office 

13: Board of Industrial and Financial. 
Reconstrclton, Min. of Finance. 

b) PUBLIC SECTOR 

1. . National Seed cooperation Ltd. 

2. State Farms Cooperation of India Ltd. 

3. Central Warehousing Corporation. 

4. Food Cooperation of India. 

5. Hospital ServiceS Censultency Corpo-
ration of India Ltd. 

6. Helicopter Corporation of India. 

7. Airlines Allied Services Ltd. 

8. National Airport Authority of India. 

9. National Small Industries Corporation 
Ltd . 

1 O. NatiOn~1 Fertilizers Corporation Ltd. 

". Hlndustsn FertUjze~ Corporation Ltd. 

12. Fertilizers Corporation of India. 

13. Pyrttis, Phosphates and Cherriicalsltd. 

14: Paradeep Phosphates Ltd. 

15. Indo-Burma Petroleum Co. Ud. (Chemi-
cal Division) 

16. National HydrO-Electric Power Corpo-
ration. 

1.7. National Textiles Corporation (Delhi, 
Punjab and Rajasthan) Ltd. 
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B.ND. Narne of the 011» .. tlwIlnllllrCllUABANDEVELOP·· 
MENT a.,..... to .. : 

18. Minerals & MetaIa Tr8cllngColpondlon (.)wh8lherlheCiovernnwnl ....... 
of India Ltd. • dIcIIIan IhII DIll! dIv8Iopn" AIlIIorIy 

would COIIIbuct .... tIvuugh PrIvIIe buId-
19. State Trading COrporation or Inch Ud. 8IS; and 

20. National Thermal Power CorporaIIon (b) llao. 1he ..... thereof? 
ltd. 

21. Rural EIect~ Corporation Ltd.. THE MINISTER OF STATE IN nE 
MINISTRY OF INDUSTRY (PROF. P.J. 

22. NatlonaIProjec:tConstructlonCorpora- KURIEN): (.) and (b). The GcMrnIMd 
tlon Ltd. have advised the DDA to expIorw tIw pcIIII-

billy of involving prtvata bul~ 
23. Bharat Heavy Elec:trk:ales ltd. era In the process of house conSlrucllon. 

24. Cement Corporation of india. (EngIsh] 

Tnide Mark Law8 

1237. OR. R. SRIDHARAN: WII the 
PRIME MINISTER be pleased to stale: 

(a> whether lhe· Govemmenl have Ia-
sued directions 10 the Slate Governments 
and Union :Territories to lighten the trade 
mark laws; and 

(b) If so. the details Iheraof? 

THE MINISTER OF STA,TE IN THE 
MINISTRY OF INDUSTRY (taROF. P.J. 
KURIEN): No. Sir. 

(b) Does not arise. 

[TtanslationJ 

ConatruCilon of FIIIta Through PrIv8te 
Bultdera 

1238. SHRI MADAN LALKHURANA: 
sMAl GURUDAS KAMAT: • 

~ - . 

PrDJecta In ............... ~LR.D.P. 

1238. ~I SUDHIR SAWANT: .. 
the PRIME MINISTER bI pleased to .. : 

(a> lhe number 01 prDjects sanctioned 
under the IRbP In Uaharashtra during 1he 
last U" .. ,a .... year·wIIe; and 

(b) the amount 0I1Ube1dy given under 
1he programme during the above perIDd. 
year-wlse? 

THE MINISTER ~ ,STATE IN 1HE.. 
MINISTRY OF RURAL OEvaOPMENT 
(SHRI UTTAMBHAI H. PA T!L): (a) anCf (b).. 
IROP 18" a programme for ~ISIIng famlles 
below poverty Dna by giving them loan and 
lubsldyto pursue Income generating actIvI-
..... Pro)ects In the nonnal sense 01 the term 
are not sanctioned under IRDP. The num-
ber of families assisted and amount 01 s~ 
_given under FlOP during the Iut th188 
,. ... In Maharashtr'a II given below:· 



151 WIllen AnswelS MARCH 4,1. Wn1fen AnswelS 152 

Year FarniIIesJ Assisted Subsidy (Central & State) 
(nos. In lakhs} (Rs.lalchs) 

1988-89 2.52 5009.69 

1989-90 2.48 5670.04 

1990-91 2.14 5314.61 

Wlthdl'llW8l of Food SUbeIdy from 
PublIc dlatrlbut~n ayatem In 

Ke ... l. 

1240.· SHRI M. RAMANNA RAJ: 
. PROF. KV. THOMAS: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether fOod subsidy to Essential 
CamrnodIIM lice Rice, Whaatand aug.to 
be dIstrbded through Pub!Ic DIsIrbulIon 
system is withdrawn racently; 

~,!t:~~ !em; ~ rna .... d&-
mandad that either the food aabsidy be 
I8Inhoducad or adequai. financial assIB-
1anee be given to States to ~sal8 
·food subsidV: and 

(c)il so, the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
__ INISTAY OF CIVil SUPPLIES CON-
SUMER AFFAIRS AND PUBlIC DISTAl- . 
BUTION (~I KAMAlUDDIN AHMED): 
(8) to (c). No, SIr. However, the Central 
Government Incntased the Central Issue 
price of rice and wheat (ex-FClgodowns )to 
SI_Governments and lIT BdttllnlstrationS 
for PDS bJ As. 881- and As. 4&1- per quintal 
raspectively effective from 28th December. 
1991 to partially absorb the Increase made 
In 1118 m1n1nMn suppot1 price of paddy and 
wheat III 1881-921da18nd rabI marketing 
season i'8IpeCtively. Even wIh the .. In-

. creases. the Central Government would still 
be Incurring a substantial amount on subsi-
dies on account of issues of foodgrains to 
StateslUTs for the Public Distribution Sys-
tem. 

The consumer prtca of levy sugar was 
raised from As. 6.10 a kg. to Rs:6.90 a kg 
with effect from 21.1.1992, taking into ac-
count the Increases in Statu!ory Minimum 
PrIces for sugarcane and other cost in-
cntaI8I. 

The ean:.-a: k;$Ue PrIces are unHorm 
throughout the country and no financial 
~ce Is provided to any State Govern-
mentIUT Administration apart from the over-
.. .subsidy borne by the Central Govern-
ment fordistrbltion offoodgralns underthe 

. PublIC Distribution System. 

Fund. Allocated and Progress mad. 
Ullder Jewahar Rozger Vojane 

,. 
1241. SHRI R JEEVARATHINAM: 

SHRI BHERU LAL MEENA: 
SHRI KASHIRAM RANA; 

Will the PRIME MINISTER be pleased 
to state: 

(a) the amount offunds allocated to and 
utilized bJ the State Govemment under 
Jawahar Rozgar Yojana during the last three 
years. year-wlse; 

(b)the targetflxed and achieved, State-
wise during the above years. year-wise; 
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(c) the efforts being contemplated to 
make 'Jawahar Rozgar Yojana more result 
oriented; 

(d) whether any complaint in regard to 
non-implementation of this scheme has been 
received by the Union Govemment; and 

(e) H so, the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI G. VENKAT SWAMY): (a) and (b). 
Resources allocated/utilized, the target of 
employment generation fixed and achieved, ' 
State-wise from the years 1989·90 to 1991-
92 under Jawahar Rozgar Yojana (JRV) Is 
given in the Statement. 

(c) The JRY is constantly being moni-
tored and superviSf'd by the Government of 
India so thatthe objectives ofthe Vojana are 
achieved. Besides, the Government of India 
has also taken up thfl work of concurrent 
Evaluation of Jawahar Hozgar Vo;ana 
through "ndependent institutlonsl 
organisations to assess its impact in rural 

areas In relation to state Objectives of the 
programma. In the concurrant Evaluation, 
which has already been launched, the Im-
pact of programma on the type of assets 
created under JRY, Its usefulness to the 
society, in general, and to poor sections of 
the community, in particular and the contJ1.. 
bUtlon of the JRY to the welfare of the , 
families below the poverty nne are the main 
points of the eVilluation. 

The Programme . Evaluation 
OrganISation (PEO) of the Planning Com-
mission has also undertaken a Quick Study 
of JRY In 10 major States of the country to 
assess the extent of employment provided, 
quality and usefulness of the assets created 
etc. 

The Government wiD restructure the 
programme If the results of the Concurrent 
Evaluation and Quick Study undertaken by 
the P.E.O. of the Planning Commlss!'l!1 
warrant It. 

(d) No, Sir. 

(e) Does not arise. 
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{ TranslatiOn! 

,..port 01 Expert T ...... on Rural 
PopulatIon . 

1242. SHRI RAMESHWAR PATIDAR: 
Will the Minister of PLANNING AND 
PROGRAMME~"!MPlEMENTATION be 
pleased to state 

(a) whether the planning Commission 
has set up any task force under the Chair-
manShip of Prof. N.K. Singh to study and 
develop appropriate' self managing 
oglanlsationsdellvery statems for integrated 
development at the vlUageSibIOCk and dis-
tinct levels; 

(b) if so. the recommendations made by 
the task force; 

_(c) the time by which the report is likely 
to be if11)lemented; and 

(d) of not the reeasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI 
H.R. BHARADWAJI: (a) Yes. Sir. 

(b) The main recommendations of the 
Task force are as follows; 

I) A study of the prevailing adminis-
trative structure 01 the Central 
Government with a view to make 
change towards quick and timely 
decision-makIng; opening up the 
decision-making process so that 
creative options are presented to 
the political decision makers. struc-
tural adjustment s6 as to achieve 
greater coordination among de-
partments and reduced fragmen-
tation in planning and 
imp1emeantation; and procedural 
Simplification to r'!duce Inter-min-

isterla{ consultations. 

Towards these ends If has rec0m-
mended some specife steps such 
as; clearer definition of the roles of 
ministries/departments to stress 
policy planning rather day-to-day 
administration; Increased use of 
professional expertise by Govern-
ment; setting up of inter-minsteriaV 
departmental task lorees charged 
with achieving results; shift of the 
basis 01 evaluation 01 perlormance 

_ from aChl6VeOlt'!nt of expenditure 
of financial targets to that of vari-

·ous Objectives leading to clearly 
defined mIssions; and an attitudi-
nal change from • regulate and 
control • and 'Play safe" to a 
"deve!opmental and resun oriented 
approach". 

ii) In order to achieve greater integra-
tion in the entire developmental 
administration at the district and 
block levels. it has suggested the 
merger 01 existing civil and devel-
opmental administration as has 
been done in West Bengal. It has 
also suggested regrouping of vil-
lage level funCtionaries to form 
cohasive and coordinatttd'undions 
with consequent reduction of staff. 

iii) Simplification of the cooperative 
SOCieties Act and the Societies 
RegistratlOh Act. 

IV) it has suggested the setting up of 
a • '!i!age institution to be called 
"gram vikas sangam" for purposes 
01 development without political 
overtones so as to unite people for 
a common cause instead of divid-
Ing their Interests for contradictory 
objectives. The leaders of such 
institutions are to be chosen by 
consensus and only if this Is.lnlea-
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'1bIe. should an electlon be held. 
The common properatles of the 
village should be vested in this 
institulion so that they are put to 
best use and the community takes 
the responsibility for the develop-
ment of wastelands situated in the 
village. Various education/dave 1-
opmen ."" department perSonnel 
should be accountable 10 Ihe vii· 
lage community. The village should 
be guided by exposure to expertise 
Md training through a nucleus of 
consultancy organisations at the 
block level. The village institution 
shoulll also take up reform~ such 
as eradication of illicit distillation, 
improvement of educational sys-
tem, promotion of family welfare, 
elimination of unlouchabUity etc. 

v) h ha:ii recommended a national 
nucleus tor promotion ot voluntary 
institutions at the Centre, not as a 
Govemment organisation but as a 
registered soc~ty. 

vi) It !inds that the ideal fi~ancial sup-
pon system should be a Single 
window system. so that the pro~ 
cess of obtaining. clearances i~ 

streamlined. 

vii) While encouraging growth 01 insti-
tutions it observes the need to 
provided adequate safeguards 
against unscrupulous ones with 
doubtful motives. Misuse of power 
and financial resources is most 
likely to take place in such institu· 
tions as are not accountable to 
users, producers etc. It points out 
that in the gram vlkas sangam, 
accountability alone wlllcheck mis-
use of power and/or funds by the 
Panchayats or voluntary institu-
tions. Similarly in the case of volun-
tary institutions. II has recom-

msndedthal ilbe made mandatory 
that they open their accounts tor 
inspection by the communuitylus-
erslmembers. 

viii) It has suggested a "Snowballing 
approach' which will mean sup-
porting the identified il'ls!itutions 
with a track record to undertake 
the same or similar work in differ-
ent Villages so as to create a mul-
tiplier effect. 

Ix) It has recommended that pack-
ages be developea for training and 
building up 01 c.;omrnunity leaders 
for management 0: vol:mlary insti-
tutions. 

(c) and (d). As is evident from the 
recommedations of the Task Foreee, It re-
quires extensive consunations with Minis-
tries, Departments, Govemmentsof States, 
voluntary agencies etc. The Planning Com-
mission is in the process of sending the 
report of the Task force to all such bocfl8Sl 
persons. After consulting them. appropriate 
measures will have to be devised so' that 
they bear on the process of planning and 
implementation in the Eighth Plan. 

(EngHsh] 

Jiltfund of Money by Cil 

1243. DR. SUDHIR RAY: Will the Min-
ister of COAL be pleased to state: 

(a) whether Coal India Ltd. had col· 
lected Rs. 150 crores about a year ago from 
the small scale industrieS; 

(b) whether Cil had nehher supplied 
coallcoke against this deposit nor had re-
funded the advance money; and 

(c) If so, the steps contef11)lated by the 
Government In the maner? 



MARCH"". 
nE MINISTER OF STATE ·IN nE 

. MNSTRYOFOOAL(S."UPASANGMA): 
(8) to (C). lnIannaIIan II baing collc:ted and 
ID the axIInI available .. be laid on the 
Tlible of the Houae. 

1244. SHRI M.Y. 
CHANDRASEKHARA 
MURTHY: 

SHRI V. SRENIYASA 
PRASAD: 

81-111 SHAN<ARRAO KALE: 

WI! the PfmE MINISTER be pleased 
to ..... : 

(a) Whether the Paper Industry Is facing 
raw IIIIIIriaI shortage; and 

(b) • so, the ..... proposed to be 
~1aI. dID nwetlheshot1agedleraaf? 

nE MINSTER OF STATE IN 1HE 
MNISTRY OF INDUSTRY (PROF. P.J. 
KURIEH): (8) and (b). On account of the 
....... for8IIl PolIcy, the use 01 forest 
..... rawmalarlalforfnduslrialpurposesin 
Ralbalnganccuagad.1harafore,1nadequa18 
81.1pp1rof rawmatarial Is one of the problems 

_ bllngfacedbypaperlndusby. As a remedial 
........ acw.mn.ntencouragestheuea 
of agrIcuIIInI ........ bagasse and art. 
~rawmal8rtall.Paparunlts 

.... an "**tun 75Y. ... from these 

................ .....,afromcomputsory 
billing prauiaIDI .. 

....... _." NIl In Housing 

1245. SttRIMA TI BASAYA 
MESWARI: .. the MInIItar of URBAN 
DEVElOPMENT be pIeaaed to state: 

cal ....... the BDwernnwnl prapoM lit""""" a ___ tar inducing .... 

IrMIItment by the Non A •• ,dem IndIMIIn 
houeIng ad Clllwtonn. of .......... with 
the al1ractIon of appreciation In capital 
value; and 

(b) 110, the deI"'~? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVElOPMENT 
(SHRI M. ARUNACHAl.AM): (a) and (b). 
PurauantlDthe announcement made In the 
Budget for 1991-92 regarding encourage-
ment to NRllnvestmant. the Government Ia 
engaged In the proc8S8 of formulating • 
schernaforencouraginglnv8slmenlbyNRIl 
In . housing. real ....... housing finance 
InstIuIIons and manufacturing unllSfor~ 
Ing materials.. SInce thIS Involves certain 
policy decisions to be taken. • may take 
some time before a final dacision II taken. 

Eviction proceedings under Public 
Pram ... (EvlcUon of U ... thol'tud 

Occupanla) Act 

1246. SHRI SHARAD DIGHE: WII the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether the Govemment have Is-
aued any guide .... to be followed by PublIc 
Underlaldngs while initiating eYic:tlon pro-
C88dinga against their lanen.. under the 
PublIc PamIlI.1 (EvIcIIon of unauthofIIad 
Occllpants) Act; and 

(b) • so. the detaIII thereof? 

1HE MlNISl'ER OF STATE IN nE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a, Yes. SIr • 

(b) Govamrnanthal asked AdmInIItIa-
1ive MlnlllrlMto ..... guidelines &hat .. to 
be foIIow8d br the PublIc Sector Undertak-
Ing 1Uld8r1ham In order to PlWenl arbIrary 
ueaof",......ofthe Public PI8R'II ••• 
A1C1117t1D ................ ..ttolml 
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the uu of the surnnwy pownn under 1M 
8Ct prtmarIIr to evict UMUIhorINd occu-
panII and I8tInId .....,... of 1he .... -
prIHL An exInICt or the guIdIIn-. II.,. 
In the statement below. 

STATEIENT 

ExIrat:Ied V8IIIaft dO"'*"- tor PublIc 
PnNnIN. AI:I 

l. The provIIIons of the P.P. Act should be 
used primarIy to evict toIaIy ._.. 
occupants of the premia .. of pubic 
authorities orunauthorlsedsoublatle8l. 
ore~Whohaveceatec:llobeln 

. theliservlCe and thuslnellgtie for 0c-
cupation of the premises. Thepnx;eed-
Ings should be Inillated In 8CCOIdance 
with the provisions of the Act only In 
cases whit .. the occupation ~ 
unauthorised On genuine grounds of 
law. 

H) The provisions oUhe Ad should not be . 
f8sorted to either with a commerdaI 
motIvesortosecuf8vacantpou"'1on 
of the premises Ir.order to acc0mmo-
date their own .ft1)Ioyees. whent the 
pramses were In occupation of the 
orglnal tenants to whom the pren;IHs 
.. f8la1e"'" by the pubic uthorItIeI 
orthe peraonsfromwhomthepamilll 
went acquired. 

I) A person In lawful occupation 01 My 
• pramIs .. should not be tntated or de-

cIanId to be en unauthorized occupanI 
nwf8ry on S8IYfce of ncIice 01 ........ 
lion 01 tenancy. norshould anyconnc-
tual agreement be build up by tllmg 
8dv8ntage 01 the provlllans the Act. At 
the aame time. It wII be open to the 
publcaulhcdyto .... perIodlc I8Vf. 
lion 01 rant Intema of the pnMIIona of 
lheAlnlconlral Act In ach .... arlo 
lIIMundlrgenulne ....... UndIr1hIt 
AInlConlrolAct~"""'""" 

1Ian.1n ot.WDIdI.the pubIc~ 
... wauId .... rtgI8l1m111rto ... 
.. daIdI ..... theRM CcnIraIActIn ........................... 

Iv) • II ,_." to ....,. no room for 
~ IhIIt evictions ~ .... 
1IwIy ......... to for tha purpaI8 of 

. -=urIng .. UIIftII'MIed 1I1C1'1.' In 
..... or II1II. change In tenener .. 
peilllllld In onIIrto ben8II paItIcuIIr 
individual of Instllullons In orderto ben-
efit perllcular individual 01 Instliullena 
inorder to avoid such ImpuIaIIona ar 

. .... of cIIcraIIonary powers. The 
.. ..... of pntmlI .. or change of .... 
.ncr should be deckIed at the IIMII of 
Ebud of Dlnlctora of the PublIc Under· 
taking. 

V) Altha PubIc UndartIIIcIngs should 1m-
mecIaIeIy .... d pending __ . 
befont1heEstaleOlflcerorCcu ... wIh 
reference 10 these guldall_.and ..... 
cbwevlcllonptOCNCllipagalnltgIIIU-
Ine tenanls on gnNmds aIhenIIIe lien 
.. pnMdad undlr .... guIdIIIneL 
1bepnwlllonsUl ..... P.P.ActIhould 
be ul8d henellortll only In .xxMd8I_ 
wlh these guidelines. 

[T,..,.,..,... 

...... .,.., ... d In MDC''1 .... 

1247. SHRI RAJENDRA KUMAR 
SHARMA: 

~I KODIIOClJNI. su:ESH: 
KUMAR. PUSHPA DEV. 

SINGH: 

WlI the Mlntlter 01 PI.ANNNG AND 
PROGRAMME IMPLEMENTATION 
plHledto .. : 

(a) ........ dIIcu ••• d ... m._ 
. CJf"naIIonII~councI""'ln 



175 Wrilten Answenr MARCH 4,1992 Wdtren AIls...". 176 

December, 1991 and the dacIsIons taken 
thereon; 

(b) whethertlMa Planning Commission 
proposes to allocate more financial assis-
tance to States; 

(c) the criteria for allocation of funds to 
Statas? 

DE MINISTER OF STATE OF THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPlEMENTATION (SHRI 
H.R. BHARDWAJ): (a) The following issues 
were discussed In the 43rd meeting of the 
National Development CouncD (NOC) held 
In [)ecent)er, 1991: 

(1) Directional paper on • Objectives, 
Tl)rusts and Macro Dimensions of the 
Eighth Plan • 

(2) Future of Centrally Sponsored 
Schemes; 

(3) Distribution of Central Assistance and 
Open Madcet BorrowIngs among the 
States during the Eighth Plan; and 

(4) Population Control 

(I) Perspac:tlve & Planning 

(Ii) Challenges & Strategies. 

The following decisions were taken at 
the meeting: 

1. The DiractionaI paper on the Eighth 
Plan was approved. 

2. ... agreed Ihat 113 CentraDy apon-
.orad Schemes, as suggested by 
Naraslmha RaD CommIttee, wll be 
1nInsferred to the States along with 
Central shant of funding. 

3. The NOc aIIo approvedthefotmJlafor 

Ihe dlstrlXJtlon of Central AssIstancalo 
Non-apecIaI Category Sta .. 

4. The NDC also approved the two Papers 
on: 

Population Control: 

(I) Perspective & Planning 

(II) Challenges & Strategies. 

(b) OUt oftlla budgetary support available, 
Planning Commission has allocated 
Central assistance to the Stales for the 
Annual Plan 1992-93 

There Is no scope to allot more funds to the 
States. 

(c) The forrn.tla for Distribution of Central 
assistance to States as approved Is 
presented below: 

I. From the total Central Assistance, sei-
ling apart the funds requlrac:l for exter-
naDy aided schemes, as Is now baing 
done; 

II. providing from the balance, reasonable 
amounts for Special Area programmes; 
viz., 

(a) HlUAreas; 

(b) Tribal areas; 

(c) Boarder Areas; and 

(d) N.E.C; 

III. Keeping from the balance 30% for the 
ten SPecIal Category States; and 

IV. aIIocaIIng Ule balance among the fll-
188n non-Special Category States as 
per the following criteria; 
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1 Population (1971) 

II. Per capita Income 
01 which: 

(a) According to the "deviation-
method covering only the States 
wlth per capita SOP below the 
national sewerage . 

(b) According to the "dIstance-
method covering all the 
fifteen States 

III. Performance 
o'whlch: 

. Weight f"J 

25% 

20% 

5% 

7.5% 

(a) According to "Tax effort" as defined In 
the previous Gadgll 'onnula 2.5"" 

(b) According to fiscal management, 
as defined In the previous 
revised foonnula; and 

(c) According to progress In resped 
of national objectives 

N. SpecIal Problems 

Under the criterion of the performance 
In rasped of certain programmes of national 
priorlty the approved formula covers four 
objeclIves viz., (I) population contro~ (II) 
elimination of illiteracy; (iii) on-tima COfJ1)Ie-
don of externally aided projects; and (Iv) 
IUCCeSIIn land reforms. 

(Englsh) 

Agrtcultural Land Ceiling Act 

1248.SHRIP.P. KALIAPERUMAL:W11 
the PRIME MINISTER be pleased to state: 

(a) whalharthellnddecl8l8daurplus In 

2.5% 

2.5% 

7.5% 

the country Is far short 01 the estimated 
surplus land under the Agricultural Land 
CaDIng Act; 

(b) II so, the measures taken or pr0-
posed to be taken to bridge the gap between 
the estlmatadldeclarad surplus land; and 

(c) the steps taken to Implement lIIe 
recommendations oflhe Rewnue Uinlste,.. 
Conference, 1985 regarding the reduction 
In land eallng 1ImIls? 

THE MINISTER OF STATE .. M 
MINISTRV OF RURAl.. DEVElOPMENT 
(SHRIO. VENKAT SWAMY): Ca) V ... SIr: 
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(b) The States have baan advised from 
..... 10 time to plug lagalloopholas. -llQhten 
up administrative maChInery _ associate 
b8nafIcIart88 wah the lR1*mentation of the 
land calling programma. 

(c) The recommendations of the Rev-
anuaMInisIa(s Confaranca, 1985 were com-
fllJnicatad to the States for implementation. 
Howavar,lhe Conference of Chief Ministers 
In June, 1990 held that the existing calling 
ImIs we .. suffICIent. 

I Tr.ItJSIaIIon) 

pleased to state: 

(a) the details of the net quantity of coal 
In metric tonne available as on December 
31 •. 1991; In B.C.C.L and C.C.L of coal 
india Ltd.; 

(b) the details of the quantity storad In 
each mine; and 

. (c) tha details of the categories of coal 
storage and Its total value In each mine 
category-wise? 

THE DEPUTY MINISTER IN THE MIN-
Availability of Coal ISTRY OF COAL (SHRI S.B. 

NY AMAGOUDA): <a) and (b). Area-wise 
1249. SHRI LAKSHMI NARAIN pithaadrawcoalstockInB.C.C.LandC.C.L 

TRIPATHI: WBI the Mlnisler of COAL be as on 31.12.91 are given below:-

(PmvisionaI) 
8. C. C.L 

AIaa Pit-hsad slocIc 

1 2 

1. Barora 9.76 

2. BIodc-U 15.69 

3. GovIndpur 1'.n 
4. Kat. Proj. 1.57 

5. PB. Proj. 3.08 

6. Bhal. Proj. 0.25 

7. Chanch-VictorIa 10.32 

8. Mahuda 0.51 

9. Katras 1.98 _ 

10.SIjua 3.31 

(Lakh Tonnes) 

Atea 

3 

1. Balkakana 

2.Argada 

3.N.K 

4. Rajhara 

5. Plparwar 

6. Daonad 

7. Rajarappa 

8. Kuju 

. 9. Hazarl)agh 

10. Kargall 

(Provisional) 
C.C.L 

PIt-head stoclc 

" 
16.33 

3.76 

11.70 

0.44 

1.99 

0.31 

2.23 

10.20 

6.98 

3.48 
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(Lakh Tonnes) 

(plOVlslonal) (Provisional) 
S.C.C.L C.C.L 

Area PII-head stoclc Area PIt-head stoclc 

1 2 3 4 

11. Kusunda 8.27 11. Glrldlh 3.82 

12. Bastacolla 15.28 12. Dhorl 11.76 

13. Lodna 4.44 13. Kathara 10.65 

14. Bhowrah 6.70 

15. Amlabad 0.02 

16.Sudamdlh 0.03 

-
17. MoonIdih 0.01 

18. Kustore 9.61 

Total 102.60 83.65 

(c) Gradewlse plt-headl raw coal stock of B.C.C.L and C.C.L as on 31.12.91 were .. 
uncler:-

(LaJch Tonnes) 
(provlsiona~ 

Stoclc as on 31-12-91 In 

Grades B.C.CL C.C.L. 

Steel-I 0.06 

St .. '-II 0.32 

Washery-I 3.47 0.59 

Washery-II 5.66 4.40 

Washery-III 17.03 10.92 

Washery-IV 49.16 25.46 
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A 

B 

C 

o 
E 

F 

Spl. Low Vol~ . 

Natural Soft Coke 

Total 

. (I..sIch TONNtS) 
(PnMslona." 

Stock as on 3'-'2-" In 

·ac.CL 

. 0.03 

. 1.03 

14.81 

2.70 

Q.47 

7.86 

102.60 

C.C.L 

0.29 

7.19 

4.70 

10.76 

18.26 

0.89 

0.10 

88.65 

On the basis of gradewlse pIthead raw shares In any of the public sector undertak-
coal price the approximate value of the Jngs. 
Ibov8 stocks of B.C.CL and C.C.L works 
QUI to AI.. 310 Croras and As. 290 ~roras .(Translallon) 
181p8Ct1ve1y. 

(EngIsh) 

Equity Sharas In Public Sector U ....... 
taklRg. 

1250. SHR. V.S. VLJAYARAGHAVAN: 
WIIIhe PRIME MINISTER be pleased to 
state the partIcuIaIa of the Public Sector 
UndItrtakk9 In which (oralgn companies 
have bean aIowed to hold 51% equity ..... , 

11£ I8N1STER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
1HUNGON):0cMImmInIhave notalowad 
any fcnIgn· ........ 1D bold 51% equIy 

ElectrIc Engines by BHEL 

1251. SHRI SURESHANAND SWAMI: 
WID the PRIME MINISTER be pleased to 
stale: 

(a) the total number of eleclrlcl enlnel 
manufaclwarad by BHEL during the last 
thrae years; and 

(b) whether the GOvemnwpnt are taking 
.any at ... to expolllhese engines; if so, the 
details tharaof' 

11£ UlNISTEJ:I OF STATE IN n-tE 
MINISTRY OF INDUSTRY (SHR' P.K. 
THUNGON): (8) BHEL .. beenmanuf*> 
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1urIiigtacon1ouVes bOthAC& dlesele1edrlc. . lured by BHEL during U. _tine y8ata 
The total number of toc;omotlves manufao- ara given below: 

88-89 

A.c. 

Dlalel EIec:trtc 

(b) BHEL has making efforts to upgrade 
the technology for the manufadure of loCo-
motives. Export ma .. t would be explored 

. after the technology upgradation. 

(TTalJSlatlon} 

industrial Projects In Maharashtra 

1252. SHRI VILAS RAO NAG 
NATHRAO GUNDEWAR: Will the PRIME 
MINISTER be pleased to state: 

(a) !he details of the ·lndustrlal projects 
sanctioned for Maharashtra during 1990-
91.1991-92 till date:. 

(b) whether anyone of the sanctioned 
projects is being re-examnad; and 

(c) If so, the details theroof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRf (PROF. P.J. 
KURIEN): (a) During the period 1990-91 
and from 1st April. 1991 t~ 31st January. 
1992. 18~ and 102 Letters of Intent were 

. Issued respedivt1lly for sliltling up of ir.dos-
trial unlt$ in Maharashtra. During the sarr. 
periods. 83 and 861ndustnal L!Censes were 
Issued respectively for Industria! Units in the 
Slate. 

(b) and (c). NQ, Sir. 

4 

9 

7 12 ,. 12 

(TnrnsIatiOll) 

ErnployeN woltdng In Haec 

1253. S.HAI J:lAM NIHOR RAt: WHI th8 
Minister oj URBAH DEVELOPMENT be 
pleased tb state: 

(a) the numberof8JY1)loyeesWOt1dngin 
National Building Construction Coiporatlon 
category-wise: 

(b) the nurreerof empIoyeesbelonging 
to Scheduled Castes and Sdleduled Tribes 
category~wlse; 

(c) the nurmer of sub-contractors·.ap-
pointed by N.B.C.C; In the .CCMfI\try anel 
abroad during 1990-91'and 1991-92: and 

(d) the number of sub-contractors be-
longing to Scheduled Castes and Sched-
uled Tribes out of them? 

THE MINISTER OF STATE OF TIE· 
MINISTRY OF.uRBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b). A 
statement giving necessary details is at-
tach8'J. 

(c) and (d). The Information Is being 
coliected and wUI be laid on the Table of the 
Sabha. 

STATEMEt:T 

Category Tota/No. sc ST 

t 
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. CIlIIfJOIY TOtIllNo. SC ST , 2 3 • 
·DIraclor (PrOJects) 01 

DIracIor (Planning) . 01 

General Manager 02 

~ Manager (E&M) 01 

a.Iaf Engineer 02 . 
Chief Consultant 01 

Executive Director (VIg.) 01 

. Chief Project Manager 23 01 

ChIef (Systems) 01 

Chief ~anager (Arch.) 01 

. Project Manager (Civil) 30 03 

Project Manager (ElecL) 
.. 

01 

Project Manager (Mach.) 01 01 

Manager(Arch.) 03 

Oy. Project ~ager (Civil) 50 05 

Dr. Projed Manager (EJect) 02' 

Oy. Project M~er (Mach.) 04 01 

Oy. Manager (Strudural) 01 :. 

Senior Architect . 02 

Sr. Structural Engineer 03 

. ReSIdent Engineer (c:M!) 141 13 01 

ReS1deni Eng_ (M8Ch) 09 01 
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TDIlIIIMI. Be Sf" 

f 2 3 . 4 

n . ,....e. .... _ (EIac:L) . 17 .: 

nll.deal EngII- (ES) 02 

nll.deal e. ... _ (cp) 01 01 

Prajecl ConsuIanI 02 

~EngInear 03 -
Sr.~e.vr- 01 

An:hIIect 03 
• 

Deputy An:hIact 03 

AsstL EnaN« (C) Gr. I 114 18 01 

~~(E)Gr.1 . 11 01 

AssI. ErVn-' (II) Gr. I 18 01 

AsiIL e...-(E.S.) 01 

AIIIL e. __ (E.P.) 01 

............ T~ 18 01 

...._._.TIINe(AIdL) 06 01 01 

s.n.,aur 07 02 

s,-.. AnIIJII CI2 

....... PIIIIniw 02 01 .......... 10 -01 

AIlsa. Fag' .Ira .• (CiIII 21 • .. 01 
. ....... iAe' IIIGr •• ......, .' ... - .. 

---EtW .Gr •• (IEIIcQ • •• 
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.~. J"otaI fo!o. SC ST· 

f 2 3 4' 

~ Engltwer Or. II (PH) . 01 

ArchIecIurai AssIstant Of 

Sr. DraftBinan (S1ruet.) oa 01 

~.~n(c~o 01 

Draftsm8n (Civil) 03 

Graduate engineer (CIviO 32 10 

~aIe engineer (Elect) 05 

Graduate Engineer (Mach.) 01 01 

Junior Engineer (Civil) . 70 12 '01 

Junior. engineer (Uec:h.) 11 'OS 

Junior engineer (Elect.) 22 03 

Foreman (PC) . 01 

Sr. 'Foreman (PC) (SG) 02 

~. Foreman (Elect.) 01 

~. Foraman (Mach.) 01 

Sr. fonHnan (Civil) 01 01 

Foreman Gr. I (Civil) 09 

Foreman Gr. I (Mech.) 03 

.Forarnan Gr. II (Civil) 08 

Foreman Gr. II (t.tech.) 02 

Fontman Gr. III (CIvIl) 01~ 
" . . 

. FOI8man Gr. III (Mec:hJ .. 01 
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CIIefIoty TotIIINo. SIC ST -

1 2" 3 ., 
Fore~. Gr. III (ElecL) 01 . 
Foreman-Or. N (CMJ) 03 

F0f8tna11 Or. IV (Mech.) 08 
. -

Foreman Or. IV (E~) 06 01 

Fontman Or. V (<;MI) " 07 

Foreman Gr. V (Mech.) 02 

Foreman Or. V (E1ad.) 06 ,-
Fontman Or: VI (Civil) 02 

Foraman Gr. VI (Macti) 03 

FOI'8R1aI1 Gr. VI (EIad.) 01 

Senior Stora Keeper (SO) -07 

Senior Store Keeper 42 08 02 

Senior Store Keeper 30 04 

. Senior Store Keeper ~ n 42 01* 

.. Dy.GeneraI Manager (FInance) 01 

ChIaI Manager (finance) 04 

Manager (finance) 08 01 

Dy. Manager (FInance) 18 02 

Autt. Manager (FInance) 30 05 

Accounts 0Iftc8rs 41 03 

SupcI. Accounts Or.1 67 07· 01 . 
SupcI. Accounts Gr. U 44 08 02 



.as .......... ,. 1IARCH'4. ,_ .... _ , . 
TDIlII}IA SC s:r . 

, 2 3 4 

AssII. AccaunIanI 136 24 05 

0IiI:8 AsIIL Gr. !I (M:s) 83 'Z1 OS 

0IiI:8 AIsIL Gr. ~) ·01 

1IIn~" CAlma) 01 

1Ianaaar ..... ...., 01 

....... (IIdI&trIII AIIBu6ns) 02 

'. IIanagw (T1'IIWng) . 01 ... 
O' ....... (l.aw) 01 

0,. ean..., Secaillary 01 .. 
DapuIJ ....... (PersIAdnn) 04 01 

~ Manager (PefsIAdrm.) 11 03 

AdmiaistndIva 0fIicer 14 02 01 
ontc. Supetintandena 28 05 01 

Sr. PdvaIa s.c..tarr 03 

PrWaIa Secretary . 14 

Aeceptiond • 01· 

0Iice Autt. Gr •• (G) .49 11 

. 0ftIce AssIL Gr. '(HIndl) 03 

0fIIce AssIL. Gr. i(G) 39 11 01 
SenIar Slenographar 21 02 . 
Junior Slenographar 11 

~rOperalor 02 01 
-'-- .. 
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CiIIIJgory Tota/No. SC ST 

t 2 3 .,. 
Office Asstt. Gr. III(G) 34 03 

Office Asstl. Gr. HI(Hlndl) 03 02 

General Clerk III 43 04 

Materials Ma,nager 01 

Asstt. Materials Manager 02 

Materials Officer 05 02 

Asstt. Materials Officer' 10 03 

Crane Operator Gr. I 05· 01 

erane Operator 11 

Fitter Slip Eorm Gr. , 01 

Sr. Staff Car Driver· 01 

Sr. Ferro Printer 01 

Staff Car Driver (SG) 13 01 

Operator-cum-Me~ 04 

Staff car Driver 19 01 

DrIver Gr. I 20 01· 

Driver Gr. II 30 04-

DrIver Gr. HI 09 

Sr. Road Roller Driver ·01 

Road RoUer Driver 01 

Mechanic Gr. I (SpeciaQ 01 01· 

Mechanic Gr. I 21 01· 
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~ 
. Tota/No. SC ST 

, 2 3 4, •. 

MecehnID Gr. U 08 01· . 
Mecbantc (H8avy Earth Moving Grll) 05 

FIller ~ ~ Gr. II . . . 09 01· 
'. 

fitter Gr. I 02 

FIlterOr. II 
. 

, 13 01· 

Operator (CIusher) 0'1 
. 

. Operator (VInlor) 01 

.!l1nch c)parator 01 

oPerator (MIxeI) 09 

.Ope""(~) 01 

Operator Stallc Plant Gr. I 17 OZ' 01· 

0pIr. Static'PIant Gr.1I 128 14 

0pIr. StatIc PIInt Gr. III 13 05 

Senior Orderly (~) . 01 

Senior Operator 04 

Operator Gr. I . 23 02 

~ Gr .• (Earth Moving) 06 02 

. Sr. Gestetner Operator 01 

Geatetner Operator 03 01 

. Auto EIec:tiIcian Gr. I 02 

. EIeclrIcian·Qr I 14 01 

ElecItIcian Gr. II 04 01 
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CMsgoty Tota/No. SC 5T 

, 2 3 ., 
Electrician (powsr) ~. II . 01 

Operator 01· II(EafthoMovlng) 05 

Operator Gr. II 19 01 

Operator Gr. III 14 01-

Senior Mall 01 

Electrician Gr. III ·03 01-

Wireman Gr.! 12 • 

lift Operator 02 02 

Daftry ( Smlor) 07 01 

Daftly -cum-Peon 25 04 

Head Chowkldar 02 

Senior chowlcidar 32 06 

Senior Security Guard 01 

Work Supervisor (SGM) 02 

Work Supervisor Gr. I (Spl.) 02 

Work Supervisor Gr. I (C) 3b 05* 

Work SUpervisor Gr.II(E) 01 

Work Supervisor Gr. II (C) 29 04-

Work supervisor Gr. III (C) 19 03- 01· 

Peon 94 24-

Chowkidar-cum-KhaIasI 44 06 

Seccurlty Guard 205 40· 03* 
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Catsgory Tota/Ho. se ST 

1 2 3 " 
Senior Sweeper 02 02 

SWeeper OS OS· 

Cook 01 

Helper 152 36· ·03· 

Halper (E&M) 63 04- 01· 

Halper (Mach.) 01 

Sr. Helper 02 

Bandhani 02 01· 

Med Attendant 01 

Plumber 01 01· 

Plumber Gr.ll 04. 01· 

carpenter Gr. II 08 03- • 

Barbender Gr. II 02 

8arbender Gr.,111 09 02· 

WeldarGr.l 01 

Welder Gr.ll 12 01-

WeldeF Gr. HI 01 

Mason Gr. I 04 

Mason Gr. U 44 09· 

Mason Gr. III 01· 

Technician Gr. II 18 03-

Technician Or. In (Bandhanl) 04 
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Tota/No. sc ST 

1 

TachnIcIan Gr. IV 

• UBi 

Regularisec:l for WEJNMR w.eJ.· 
02.04.91 as per agreement with 
the Union. Their SClST status'(+) 45 
has yet to be ascertained. 

G~Totai 

2 3 

03 

01 01 

3108 32 

:3153 482 32 

* the above figures Is provisional as it Includes spJST e~oyels out of 1133 employees 
regularlsed (w.e.f. 2.4.9Q & 2.4.91) whose SCIST status Is being verified separately on 
production of proper certificates. . . 

[English) 

Allocation of Ric .. Wheat and Sugar to 
Trlpura 

1254. SHRI JEEWAN SHARMA: WI 
the PRIME MINISTER be pleased to state: 

(a) the allocation of rice, sugar and 
wheat to Trlpura during the last 12 months, 
month wise; 

(b) whether majority of these supplies 
.... smuggled to Banglandesh and other 
neighbouring parts including Assam by the 
majia gang operating In the ... a; 

(~If 10, the number of cases of S!mlg· 
gang of the food Ie ... which have come to 
nctIce of ' the Union Government and the 
action taken thef8on; . 

(d) whe1herlhe attention of the Govern· 
ment has been drawn to the news lern 
"Condemned to lYe-appe.tng In the Sun-

day Magazinaoftha Hindustan runas dated 
December 15,1991; and. 

. (e) H 10, the reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF 'CIVIL SUPPLIES, -C0N-
SUMER AFFAIRS AND 'PUBLIC DISTRI- . 
BUTION (SHRI KAMALUODIN AHMED): 
(a) A statement Is given below. 

(b) and (c). No spacIIic reports of large 
scaJediverslon of PDScommodItIesto1hase 
... as from T~ra have come to the notice 
of the Central Government The Central 
Govern~nt has requested the Stale Gov· 
emmentsllJT Administrations to strictly en-
force the provisions of Essential CornrnodJ. 
tIea Ad and other similar legislation's to 
apprehend hoarders. bIackmarketears and 
other antl-soclalelaments to curb hoarders, 
blaclunarketee,. and other antI-social eIa-
menta to curb unfair tlada practices and 
diversion of PDS commocIIleI Into apen 
markets. The StaI8 ~ Ad-
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inlnistratlen 0fiIcIais regularly undertake. appeal8d In other sedlons of the pr8u. An 
checks and surprise visits to f"",prlceshops Inter-Minlstezta! team of Offlc8rs of the can-
tooverseethesupplyandavallabllltyofPDS traI Govt. was sent to Agartala to dlscusa 
Commodities at the FPS and Its dlstrlMion these Issues with the' Slate Government 
to consumers. However, the Information -officers. The State Government which Is 
regarding the actual number of cases of responsbleforadmlnisteringthePDSinthe 
smuggling of foodgralns from Tripura to State denied all these reports. The eentr81 
Bangladesh is being obtained. . Govl. Is continuai,y monitoring the delivery 

of alJocated quantities of PDS commodities 
(d) and (e). Ye~. Sir. Similar reports ~d 0 to Tripura. 

STATEMENT 

, ""tUcation 01 Rice. Wheat and Levy SUgar to TrftIura SInt» March. 1991 (Irlonth-Wlse) 

(Figures in tonnes) 

Month AllocatIon of 
Rice Wheat Levy Sugar 

1 2 3 4 

March. 91 12850 2500 1001 

April. 91 12850 2500 1001 

May. 91 22850 2500 1001 

June, 91 12850 2500 ,001 

July. 91 12850 2500 1001 

Augwst.91 15850 2500 1001 

Septen1ber.91 15850 2500 1101· 

October. 91 16850 2500 1353(lncludas 
festival ~ of 
302. tonnes) 

NoverriJer.91 20850 .. 2500 1051 

Oec:errt.r, 91 16850 2250 . 1051 

January. 92 ·16850 2250 1001 

February. 92 • 16000 2000 1051@ 

''If'ICIudes 5% ad-hoc 1ncr&8S8 for August and SeptentJer, 91 
OSO tonMI advance allocation adjulled dur'Ing thll month. 
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launching of In_·2·A 

1255. SHRI RAJESH KUMAR: 
SHRIMATISHEELAGAUTAU: 
SHRI YASHWATRAO PATI.: 

Will the PRIME MINISTER be pl8ased 
to state: 

(a) whether the programma to launch 
INSAT·2·A In space has been postponed; 

(b) if so. the"reasons there'o·; 

(c) the time by which the said satennels 
proposed to be launched; 

(d) whether the Government have yet 
to take assistance of other countries to 
launch such satellites 10 space; and"' "" 

(e) If so. the steps being taken by the 
Government to launc;h such satenltes from 

. the counlry itself In future? " 

THE MINISTER OF STATE OF TIE 
MINISTRY OF PERSONNEL, PUBLIC 

. GRIEVANCESANDPENSIONS(S~IMATI 
MARGARET ALVA): (a) Yes. Sir. 

(b) INSAT-2A is to be launched by 
ARIANE-4Launch Vehicle along with a sat· 
ellite belonging to EUTELSAT organisation 
!n a dual launch configuration. Even though 
INSAT·2A is fully ready and tested. 
EUTELSAT Is able 10 ready its-saleHIte for 
launch only by ·June. 1992 and hence the 
thl'88monthsdelay. Thelau~daleadjust· 
. ments have to be made In order to find 
launch date suitable for bOth parties. 

"" " 
(c) INSAT·2A Is now scheduled to be 

launched before the end Qf June, 1992. 

ld) Yes. Sir. As of noW ,India's Gaosyo-

Ing ~y avaDable launch vehicles 
f!om other countries. 

(e) Adevelopment programme forGeo-
synChronous Satellite Launch Vehicle 
(GSL V) has been Inllated by th8 Indian 
Space Research Organisation (ISRO). The 
GSL V Is likely to be test floWn in 1995-96 
tl",.·frame and after this successful devel-
opment, sateall_of INSAT ·2 class could be 
launched from india Itself. 

" [EngBsh) 

POlVlslon of drinking water 'eclUtI .. In 
UrbanA ..... 

" 1258.SHRICHANDRAJEETYADAV: 
WRIthe MlnlsterofURBAN DEVELOPMENT 
be pleased to state: 

(a) whether fhe Govemment are con· 
slderlng a lime bound programme to provide 
drinking water facilities to·the entire urban 
population In the country; 

(bilfSo, whether any long term scheme 
has been pnlp8red for the purpose; and 

(c)' so, the sa6ent f.ures thereof and 
the estimated Co!!t of the Project? 

nE MINISTER OF STATE IN-THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M.ARUNACHALAM): (a) ~aterSup
ply Is a Stilte subject. Ills the responslbDlty 
of the State Government and urban local 
bodies to provide safe and adequate drink· 
Ing water to ",. people In the urban areas. 
In the approach to the 8th five. Year Plan, 
1 00% coverage of urban water supply has 
been r8c0nvnended by the Working Group 
fa the Planning Commission. 

(b) No. SIr •. 

(e) Does not arise. 
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Develo ..... nt of NCR 

1257. SHRIPAWANKUMARBANSAL: 
WiUthe M1nisterofURBAN DeVELOPMENT 
be pleased to state: 

(a> whether the work on the develop-
ment of National Capital Reglon has not 
been executed at the pace stipulated orlgi-
ndy;and 

(b) if so. the saHitnt features of the plan 
during the Eighth Plan period? 

-THE MINISTER OF STATE IN nE 
MINISTRY OF URBAN DEVELOPMENT 
<SHRI M. ARUNACHALAM): <a> It is a fad 
tl}at the pace of work on the development of 
National CfPltal Region has been adversely 
affeCted tOl nOw. due to no-av~ of 
adequate financial resources to tt,& Natlorlal 
Capital Region Planning Board. 

(b) Statement giving sailentfeaturas of 
the proposals for Eighth Five Year Plan Is 
enclosed. 

STATEMtNT 

State Sectew 

1 

1. Land Acquisition and Development for: 

O(a) Residential use. 

(b) EconomIC ActIvIties. 
, . 

2. Development of SuiHegidnai Centres 

3. Devaloprn.mt of Counter Mugnel Areas 

4. BrIdging the Interest Rate Gaps 

5. InsIIuIionaI $J8ngthenlng few Plan In1JIem8ntation. 

8. ~ of Regional Roads 
-(n. and 0uI8r Grids) 

7. Power O .... 1oprMnI 

8. AugmanIaIion and Rehablilalion of Urban 
InIrasIruc::tuI tn OUA and Priori, Towns 

TCItaI: 

Rs. In crores 

2 

648.00 

66.00 

100.00 

10.00 

5.00 

178.00 

(Under cIscussion) 

111.DO 

As. 116.00 a... 
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Central Sector (Rs. In crores) 

Expressways Ministry of Surface Transport 95.00 

Railways Ministry of Railways 443.00 
, 

Telecommunic;:at~ns Deptl of Telecommunications 

a) Within NCR 
b) Counter Magnel Areas . 

Total: ,. 

Functioning of DDA 

1258. SHRI BHUWAN CHANDRA 
KHANDURI: WiD the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) whether DDA is quite apathetic to-
wards timely construction of flats, metalled 
roads and laying of sewerage lines In Rohinl, 
one of the highest residential colonies of 
Asia; and 

(b)" so, the reaction of the Government 
on complaints being received from the resi-
dents and the remedial measures taken or 
proposed to-be taken to redresS the griev-
ances of the residents? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) DOA is not 
apathetic towards Development work in 
RohInL However, ifI1*IIm8nts such as the 
non-avallabllityof land, resource constraints 
and the slow pace 01 development of trunk . 
Infrastructure by the civic bodies In regard to 
water supply and S8W818ge"haveled to the 

-problems being lac:ed by the Inhabitants of 
RohlnL ' , 

Cb),Govemment has ~ the DOA 
to tie up their house con$.trucllon 
progl8lnfl* wtItIIlepnMsion of InfrastnIC-

375.00 
155.00 

Rs. 1327.00 Crores 

ture by the MCD, not only in respect of 
Rohinl, but In all their ongoing ~nd future 
works. 

Allotment of Land to Co-operatlv. 
Housing Societies 

1259. SHRI PR,OBIN DEKA: Win the 
Minister of URB'AN DEVELOPMENT be 
pleasbd to state: 

(a) the number of Co-operatlve Group 
Housing Societies those have been allotted 
-land since 1986, year-wise; 

(b) whether some of such societies 
have been allotted land out of tum; 

(c) If so, the details thereof; 

(d) the number of Co-operatlve Group 
Housing Societ,ies in Delhi -are yet to be 

, allotted land; and 

(e) whether th. Qovemrnenl have 
chalked out any specific scheme to allQtland 
within a reasonable period of time? 

THE MINISTER OF STATE .. 1lE 
MINISTRY OF URBAN DEVELOPMENT 

. (SHRI M. ARUNACHALAM): (8) No. coop-
~eratIve glD,up housing socialJ was aIIaIIeCt 
land since 1986 to 1990. In ~8IJ. 1911 
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a1lotrrentcumdemandlatl8rweie1ss~to 
227grouphousingsocletles..However,thase 

. aDotments were set aside by the High Court. 
Court of· Delhi vide order dat~ 1 0.6.~1. 
Against the order of the High Court a special 
Leave Petition has been filed In ~he S~ 
preme Court and the inatter is sub-judice. 

(b) No, Sir. 

. (c) Question does not arise. 

(d) As on date 1450 Group Housing 
societies are expected .to be allotted land. 

(e) About 400 cooperative group lOCI-
e1Ies are axpected to be allotted land In . 
Dvartca and NaraIa during the VIII Ptan 
period. . 

Drugs under Qrui. Price Control Order 

1260. SHRIBHAGEYGOBARDHAN: 
SHRI M.V.V.S. MURTHY 
SHRI ASHOK ANANDRAO 

DESHMUKH: 

WiD the PRIME MINISTER be pleased 
to state: • 

. (a) the nurrber of drugs which are 
under the pUlYiew of the Drug Price Control 
Order at present; 

(b) whether the Govemment propose 
to deControl certain drugs from the purview 
of the Drugs Price Control Order; 

(c) If so, the details thereof; 

(d) whether the Government are cen-
te~atlng to 11ft the said ~rder under the 
new Drug Policy; and 

(e) I so. the detaIs thereof? 

THE MINISTER OF STATE IN THE 

'. . 
MINISlRY &F CHEMICALS AND FERTL-
IZERS(DR.CHINTA~):(a)Atpresent 
143 bulk drugs are under price cOntrol • 

(b) to .(e). The Drug Policy 19881ndud-
I(lg OPCO, 1987 is pres:ently under review. 

: '. 
Dlslnvdtment 01 PSU. 

1.261.SHRIAJOYMUKHOPADHVAY: 
Will the PRIME MINISTER be pleased to 
state: 

. (a) whether the Govemment have de-
clded 10 disinveSt ~ nulflber of public sector 
undertakings; 

(b) If so, the details thereof; and 

(c) the reasons therefor? 

THE MINISTFR OFIISTATE IN THE 
MINISTRY OF INDUSTR" (SHRI P.K. 
THUNGON): (a) 10 (c).As announced in the . 
Budg~ for 1991-92, In order to raise re-
'source, and encourage wider public partici-
pation, GoveTment decided to disinvest a 
part of Its shareholdlng In selected public 

. ~or enterprises in favour of public sedor 
. Investment l~stilutlons and mutual funds. 

Against a total target of Rs. 2500 Cfores 
fixed for 1991-92, about 8% ,hares in 30 
companieS have been disiQvested to van-
'ous public sector Investment ins.1Itutions/ 
mutualfundslmarchant banks, fetching Rs .. 
3038 crores. 

Problems of Bombay City 

1262. SHRI PRAFUL PATEL: Will the 
Minister of URBAN DEViLOPMENT be 
pleased to s~: 

<a) whether the Increasi~ population 
of Bombay had adversely affected th. 
Iof~rual faciliUes like water supply, 
road transport,. housing, environmental, 
sanitation and health; ~ .. _ •. __ ~<"'_ 
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(b) whether the Ninth Finance Commis-
sion has made special reconmendations 
for tackUng the problems of Bombay City; 

(c) whether ·the Government have 
finalised the proposal of grant for the year 
1991-92 to meet the requirements of the 
city; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN· THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Ye-:., Sir. 

(b) A sum of Rs. 50 Crcres has been 
sanctioned by the Ninth Finance Commis-
sion for providing necessary Infrastructure 
& essential civic services in Bombay. 

(c) and (d). The development of cities & 
towns is a State subject. In certain special 
cases Where the physical condition in the 

. city warrant and immediate action. Central 
Govemment providess assistance in a very 
limited way. The funds forthe development 
of infrastructure in urban areas are routed to 
the State GoYl./Unlon lerrltorles througH 
the Planning Commission under their an-
nual plan scheme, on the basis of the pro-
posals, received from the concerned State 
GO\1s./Union Territiories. This is applicable 
to Bombay city also. 

Power (paise/KWH) 

Steel (Rs.i!onne) 

Cement(Rs.!lonne) 

( Translation] 

SC/ST quota In BHEL 

1264. stiRl BtEAU LA&. UEENA: WIll 

Rise In Coal Prices. 

1263. SHRt MOHAN SINGH: 
SHRI SUOHIR GIRl: 
SHRI GEORGE FERNANDES: 
SHRI DEVENDRA PRASAD 

YADAV: 

Will the Minister of COAL be pleased to 
state: 

(a) the percentage of rise in coal prices 
of various grades effected by the Govern-
ment rece ntly and the reasons therefor; and 

(b) the Ilkely impact thereof on the 
consumer, both in the public and private 
sectors and anticipated overaU escalation In 
the production cost? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI P.A. SAI.GMA): 
(a) The revision of coal prices w.e.1. 
28.12.1991 has increased the average plt-
head prices of coal produced by Coal India . 
Umited (Cll) by 29.3% and that of Singareni 
Collieries Company lImlted(SCCL) by 
30.6%. The prices of coal have been revised 
to recoup the increase in the cost of Wages 
and other Inputs. 

(b) The estimated Increase in produc-
tion cost of three major coal consuming 
.sectors because of increase In the price of 
coal w.eJ. 28.12.91 is as follows:-

CIL Coal SCCL Coal 

5 6.48 

250.50 

18.25 22.75 . ' 
the PRIME MINISTER be pleased to state: 

(a) whether the prescri~ reservation 
quota for Scheduled Castes and Scheduled 
TrlbeslntheBharatHeavy~Umlted 
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have been fDIad up; 

(b) If so, the number of persons ,. 
crulted since July 1991; 

, 
(c) whether the prescrbed reservation 

quota upto 1991 have been fillad up; If SO, 
the detaDs thereof; and 

. . (d) the number of workers belonging to 
Scheduled Castes and Scheduled Tribes 
are working at present? 

THE MINISTER OF STATE ·,N THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) No, Sir. 

(b) BHEl has recruited 345 persons 
during the period July 91 - Dec. 91. Out of 
this, 119 persons i.e. about 34.5% belong to 
Scheduled Castes and Scheduled Tribes. 

(c) No, Sir. 

. (d) The number of employees belong-
ing to Scheduled Castes and Scheduled 
TribesworkingInBHElason31-12-1991Is 
12,756. 

[English) 

Discussions with Trade Unions over 
SIck UnIts 

1265. SHRI HARADHAN ROY: Will the 
PRIME MINISTER be pleased to state: 

(a)whetherthe Union Govemment pro-
pose to have discussions with trade unions 
and local public representatives of the sick 
public sector units before sending them to 
the Bureau of Industrial Finance and Recon-
struction: 

(b) II so, whether any such discussion, 
was held; . 

(e) it so, the details where such dlscus-

slonS were held; and 

(d) If not. the reasons thereof? 

·THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) to (d). The Mlrilstry of 
labour constituted a Special Tripartite Com-
mitt .. consisting of representatives of Cen-
tral trade union organisations, employers' 
organisations and Central Govemment. The 
Committee .held its first meeting on 
21.12.1991 In which It was decided that the 
Committee would consider the general prin-
ciples for rehabUltatlon of chronlcaDy sick 
units and ensure protection of workers' In-
terest and Industrial Committees Ii1 respect 
of those Industries where th.e number of sick 
units Is large should be. revived. In the 
second meeting held on 20.1.92, It was 
decid8d that reconstituted Industrial Corn-
mittees on various Industries, namely, tex-
tiles, jute, electricity generation, road trans-
portation, engineering and chtJmlcals would 
review the sick units In those Industries, unlt- ' 
wise, and would prescrlb8 appropriate rern-
edles. The referral to the Board of Industrial 
finance and Reconstruction (BIFR) Is auto-
matic as per the provisions of the SIck 
industrial Companies (Special ProtlslonS) 
k1, 1985. However, the consideration of 
the sick units by the diflerent re-constiluted 
Industrial CommltteeslSpeclal Tripartite 
Committee an~ BIFR are not mU\Ually ex-
clusive. 

[ Trans/allon] 
'. 

Manufacturing of low cost Person I 
Compute ... 

1266. SHRI SURYA NARAIN.YADAV: 
win the PRIME MINISTER be pleased to 
state: 

(al whether the Govemment propose 
to manufacture low cost personal comput-
ers In the country; 
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(b) • so. the CQSt ther80f and wheIhar VJIage InduItrias CanmiIsIon. Hawawr. 
the Govemment propose 10 erporl1hese since pagr8IIWI1IS at th3 .. level ar& 
COII1Mers; and iqJI8rnen18d through stale khacI and vii-

. (c).if so, the delaBs thel8of? 

TIE MINisteR OF STATE IN nE 
M1NISTR!'f OF PERSONNEL. PUBLIC 
GREVANCESANDPENSIONS(St-RNATI 
MARGARET ALVA): Ca) The Electronics 
Trade & Technology Development 
Corporatlon(ET&T), a public sector c0rpo-
ration under the admlnlstridlve control of 
Oepartment of EJectronlcs,propose to manu-
facture low cost personal col'\1)uters. 

Cb) and Ccl. The cost of low cost per-
sonaI proposed to be manufactured byET&T 

• is expected to be 15-20% lower than the 
prevailing levalof prices In the market. ET& T 
also propose to explore the possibility of 
export ~ these ~ers. 

[English) 

Employment by Kh8dland VIllage 
Indust ..... Commission In 

Lakshadweep 

1267. StlRI P.M. SAYEED: WUI the 
PRNE MINISTER be pleased to state: 

(a, Whether any proposal has been 
formulated by the Khadl and ViHage Indus-
tries Commission to provide ar\1)loyment 10 
the educated and uneducated unen'f)loyed 
persons In Lakshadwaap; and 

!age industries boaRts.-the commission has 
raquesI8d the L.afcshadweap Khacl and VII-

.!age Industries .~ to IdentIy sullable 
implementing agencies for taking up I(. V.L 

. prograrnnaforihe benefl of educated and 
uneducated unemployed persons In 
lakshadweap. 

1268. SHRI MOHAN RAWALE:WUlthe 
PRIME MINISTER be pleased to state: 

Ca, the number of graduates and post 
graduates In medicine on the live register of 
ampk»ymantexchanges in Maharashtra. with 
particular reference 10 Bombay as on De-
cember~1. 1991; and 

(b) the extent to which this number 
jncreases every year? 

nEDEPUTYMlNlSTER 1N1l£ MIN-
• ISTRY OF LABOUR (SHRI PABAN SINGH 

GHATOWAR): (al The number of Graduate 
& post-graduate job-seekers In medicine on 
the live register of El'\1)loyment Exchanges 
In Maharashtra and Borrbay as on 30th 
Juna.199O(1atestavallabla)ar&asfolows:-

Maharashtra 

(Number on LIve Register) 
(In thousand) 

3.95 

(b) II so, the dataHs thereof and number Borrbay 0.70 
of the unel'\1)loyed persons likely to be 
benefited? 

lliE MINISTER OF STATE OF 1liE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) and (b). Sfldlcally no such 
proposal has baanforrmlated by Khadl and 

(b) The number of Graduate & post-
gndIaIajotHeekersln~ontheive 
register of Employment Exchanges In 
Maharashtra and Boinbay for the last ftwe 
~ is tumished below:-
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1985 

1886 

1987 

1988 

1989 

199O(Juna} 

1269. StRCP.MUOAl.AGIRIYAPPA: 
WlIhe PRIME MNSTER be pleased to 
stale: 

(a, Ihe number 01 growIJI centres· se-
lected In the country for promoting 
IndustriaIisali In the backward at8;JS; 

(b) the cril8ria adopIiad for selecting 
these centres; -

(C)theprDgl8SS made sofar in develop-
Ing indusIries In these growth centres; and 

(d) the extent. to which the infrastruc-
lin IaciIities have been provided to Ihese 
conb8S? 

1lE MINISTER OF STATE OF THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) Out 01 Seventy Growth Cen-
1r8s popOled to be developed under Ih. 
Growth CHIr8 Scheme, 64.1t'ave been se-
lected and Mnounced. 

(b) The broad crltaria for se1ection of 
these growth centres are thai they shaU not 
be ~in 50 Kms. from the boundary of 

Number In Thou..". 

Afaharashtra Bombay 

3.51 0.58 

4.41 0.74 

3.7g 0.61 

3.82 0.64 

3.79. ' 0.63 

3.95 0.70 

.cilies with a population above 251akhs; 30 
Kms. from the boundaly of cllies with a 
population of abcMt 15 lakhs but below 25 
Iakhs; and 15 Kms. from the boundary 01 
c:ltieswilh a population of 7.5 lakhsbutbalow 
151akhs as per 1981 census. They shall be 
IocaIedclosetodlslrictlsub-dionaLblockl 
Taluk headquarters or developing urban 
centres and shaa have access to the basic 
Infrastructural facillies. . 

(c) and (d). The selected-growth c:en-
1r8s under the Scheme would be provided 
with basic Infrastructural facUlties particu-
1arIy-m respect at- power, teleconmunica-
tion, water and banking In order to aaract 
industries to these centres. ·Project reports 
In respect of 10 Growth Centres have been 
approved and Central assistanCetothe tune 
of As. 15· ~res has been released..The 
Scheme would be In1*mented dul1ng the 

. Eighth Five Year Plan. 

. In_lied capacity of rice bran rafI .... -
In 

1.270. SHRI B. DEVARAJAN:· WII the 
PRIME MtNlSTER be pleased to ~: 

(a) lhe tolallnslaDedcapacllyofthe rice 
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bran ren .. rtes III up In the COUntry to 
produce .... 01 from rice bran; . 

(b) the total quantity of rice bran 01 
produced during the year 1988to 1990; and 

(c) whether the rice bran refineries .. 
facing cIousure to lack of ~ 
from the Govemfl'l8nt; and . 

(d} if so, the details thereof and the 
I8medlal steps taken theI8or.'? 

THE MINISTER OF STAle IN THE 
MINISTRY OF CIVIL SUPPLIES, C0N-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDOIN AHMED): 
(a) The total Installed capacity of reIInertes 
producing edible grade rIcabran oils IUUnd 
5 IaIch tonnes per annum. • 

(b) Th8 total quantity of rIcebran 01 
prodUced during the 011 year (Nov.- to Oct) 
1988-89 to 1990-91 Is as under:-

0Iy. In Iakh IaNJeS 

Year ProtiIction of 
tfcebtanol 

1988-89 3.16 

1989-90 3.49 

1990-91 3.57 

(c) No, Sir. 

(d) Question does not arise. 

( TIatISIafIon) 

o.v.lopIMnt of .... of y_ .,...,., 
1272_ SHRI RAM BADAN:WIItheMln-

..... oIURBANDEVElOPMENTbeplaaled 
to ..... : 

(8) .......... lChem8for~ 
bar*s fI V ....... rIV8r ... was to be 
started In 1987 .... has since been pullnto . 
cold 1IOnIge; 

(b) I 10, 1Iie dataIII thentOf and the 
I8I11Of1S thanlfor; and 

(c) I not, the obsIacIes being faced In 
~ the scheme and the lime by 
which the WOlle on the scheme Is likely to 
commence? 

nE MINISTER OF STAle OF THE 
MINIS1RY If URBAN DEVElOPMENT 
(StlRI M.. ARUNACHALAM): (a) No, Sir. 

(b'Daas lICIIarlselnvlawolthe __ 
1O'a'abcM. 

(c) l}Ie work Is In pragwass In a part 01 
the land IdItnlllied for d8'''8Iopmant of the 
bank 01 Yamuna river. 

A study 01 the rhIer's behaviour during 
dllel8nt cIscharges has been undertaken_ 
TheI8 .,. aIsostay-old8rbythecoun apart . 
from the hlndracas by the cullivators, In 
rasped 01 the remaining anta.. 1hedaYelop-
menl work can be taIcen up only aller the 
I8SUIs of .. study becoma avaIabIe and 
on. hindrances .. ntmCMId. 

(Englsh) 

VoluntlHy ........... ..,......,_ of 
eo.IlndIII UcL 

1273. SHRI SIVAJI PATNAIK: Will ,he 
Minister of COAL be pleased to sIaIe: 

Ca, the talal number 01 workers sought 
voIurary nIliIemant under Section 943 or 
NCWA IV InMCb Coal eorr.,.tyduringthe 
last Ih ... ,... year-wls8; and ~ 
wise· , . 
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agemn In accepting Itaa "appicaliOns; 

(c) whether. has been decided not 10 
pursus8 thoi Implementation of the clause 
further; and 

" (d) if so, the reasons ~18Of? 

nE MINISTER OF STATE OF nE 
MHSTRYOFCOAl.(~PASANGMA): 
(a) to (d). Information Is being eolleded and 
will be laid on the Tabla of the House. 

-Quick hira- System of recruiting 
Scic!ntists In c..SJ.R. . 

1274.00 DEBIPROSADPAL:Willthe 
PRIME. MINISTER be pleased tQ state: 

(a) whelherthe CouncDof Scienlifjc and 
Industrial Research has introduced a "Quick 
..... syslelJ1 of racruIIIng young scienIIsla 
on an adhoc basis In various National (.abo.: 
ndartas In India under ~ control; 

(b) whether such scientists are • 
SOIbed on a regular basis In these laborato-
ries; and I so, alter how I1I.ICh time; . 

(c) wbatherthe adhocservice J8f1d8rad 
prior to regular absorption counts for the 
purposes of their seniorily, increment, pro-
motion etc; and 

(d) the nurmer of scientists pr8S8n11j 
WorkWIg under 'Qulck-Hlra' system in.Na-
tional PhysicaIlaboratOlY. New DeihL Na-
tional a.emicaI Laboratory, ~ and Na- . 
tionaIlnstitute of ec.nography. Goa? 

THE MINISTER OF STATE IN TtE 
MINISTRY OF PERSONNEL. PlJBPC 
_GREVANCESANOPENSIONS(~lUAn 
MARGARET AlVA): (a) CSIR has a Quick 
HInt System of recruiting young scientists In 
IsvarlaUlNalJonalUlboiatories on contract 
basis lor a period not exceeding 3 years. 

(b) No. SIr. The scheme does not pm-
vtde for automatic absorption of the sclen-
tists on a ragularbasls. However. thef8 is R0-
bar for these scientists being appointed on 
l'tIgular basis In.case they are selected by 
duly constituted selection committees 
~ainst open advertised poSta. 

(c) No, Sir. 

(d) The nutmer of scientists working 
under the scheme In the three laboratories 
Is six (6). eight(S) and one(l) raspectlvely. 

( Translation) 

Public Sector Undertakings In Uttar 
. Pradesh 

1275. SHRI HARI KEWAl PRASAD: 
Will the PRIME LClNISlER be pIeasa-l to 
1Iate: 

(a) the details of the Public Sector 
Undertakings In Ultar Pradesh; 

(b) the details of profit and loss In each 
Of these Undertakings for. the last three 
years and the number of such Public Sector 
Undertakingswhichhavebeen.cIoseddown 
due to losses suffereQ by them; 

(c) the reasons forthe sickness of these 
units and the steps taken for their revivai 

. (d) whether the GCwemmenl propose 
to protect the Interest of workerBlemJlioy-
ees;and 

ee) the details of theproposal about the 
setling up 0' a new pubUc seclor undertak· 
Ings In un. Pradesh? 

THE MINISTER OF STATE. Of THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNOON): (8) and (b). DetaIls of Central 
PubIIc~Unde:1alclngsWhlch haved ...... 
raglsteredofflce In UlWPradesh. aIOngWIIh 
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thec:letalls of Profit and loss Incurred by each 
• of them during the last three years are given 
in the statemenL No such undertaking has 
been or proposed to be closed down at 
present. 

(c) to (e). Main reasons oltheir slckiness 
are under utilization of capacities and ex-

cess manpower. Each administrative Mlnls-
trylOepartment Is taking appropriate steps 
fortheirrevival which vary from enterpricese 
to enterprise. The Interest· of Iabourersl 
employees would be safeguarded thrtlugh 
the National Renewal Fund. Setting-up of 
public sector units at a Particular location 
depend upon the techno-economic 
feasibilisy and availability of resources. 

---
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fixing of royalty on price of Coal 

1276. SHRI BHOGENDRA JHA: 
SHRI HARI klSHORE SINGH: 
SHRI GOVINDRAO NIKAM: 

Will the Minister of COAL be pleased to 
state: 

(a) the time by which demands raised 
by Bihar and other States to fix royalty on the 
price of Coal rather than on weight and to 
exempt them from the equal freight policy 
are to be Implemented; and 

(b) the financial impact on the Union 
Government and the States thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI P.A. SANGMA): 
(a) There is no scheme offrelght equalisation 
on coal and ther&fore the question of its 
abolition does not arise. Under the existing 
law any proposal 'or upward revision 0' 
rates of royalty on coal can be considered 
only after July, 1994 when the next revision 
becomes due. 

(b) The·rates of royalty on coal have 
been revised w.e.1. 1.8.1991 from an aver-
age of Rs. 5.30P per tonne to an average of 
As. 70/- per tonne for aU States except 
Assam and West Bengal. The revision has 
no financial Impact on the revenues of Union 
Government However, the overall revised 
revenue from coal to a State Government 
will be higher or lower from the pre-revision 
revenue depending upon whether their ear-
Ier rates of cases and royalty put together 
were less or more than revised rates of 
royalty. 

Termination of Lease System 

1277. SHRI JANARDAN MISHRA: WiI 
the Minister of URBAN DEVELOPMENT be 
pleased IO",taI8: 

(a) whether the Government propose 
to terminate the lease system in Deihl 

(b) If so, whether the Government have 
taken any decision thereto, till date; and 

(c) if so, the details thereof and.if not, 
the reasons for dalay therein and the time by 
which the decision Is likely to be taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (c). For 
conversion of leasehold system for land 
tenure in Delhi Into freehold, detailed in-
structions have been issued on 14.2.92. A 
copy of the order will be .laid on the Table of 
the Sabha. Salient features of the orders are 
giVen In the Statement attached. 

STATEMENT 

The salient features of the orders relat-
Ing to conversion 0' leasehold system of 
land tenure in Delhi are as follows: . 

1. SanCtion would be applicable to lease 
which are residential and where the land use 
in the Master Plan Is residential. 

2. thiS would apply to built-up plOts 0' 
500 sq. Mlrs. and below, flats and tena- . 
ments allotted by DDA. tenements allotted 
by the Department 0' RehabliitationIL&DO 
and flats constructed by Group Housing 
Societies on lands leased by the DDA. 

3. One time conversion charges WOUld. 
be payable in the case of plots. This would 
be according to a 'ormula linked to notified 
land rates in the case of plots. In the case of 
flats this Is dependent on the category of flat 
and the zone In which the flat Is situated. 

4. Applicants would be required to file 
an affidav. that ihere Is no unauthorised 
construction. 
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5. Incases where a portion of the house A.P.lntheOlherthrae.servlceslsnotraadlly 
Is used for non-residential purposes. addl- avaDabie. The saryw would be collected anct" 
tIonaiconverslonchargeswouldbepayabie laid on the table of the House. 
which would be three times the normal 
conversion charges for the area put to non- On ...... Development Authority 
residential use. SCh .... · 

CS. Conversion would be aIIow8d In cases 
where property transfer has taken place on 
general power of attorney provided applI-
cant has proper power of attomey from the 
leassee to alienate the property and the 
applicant Is In possession of the property. In 
such case surcharge of 33-1/3% on the 
conversion charges would be payable in 
addition. 

7. Public notices will be Issued within 60 
days by the agency administering the leases 
setting out the modalities for 1"1>lementa-
tion of the order. 

8. In cases of future allotment of flats. 
aBotment will be on freehold basis and In 
cases of plots on leasohold basis and con-
version of property to freehold once cor\1)le-
tion certificate Is obtained from the local 
body. 

[English] . 

Rep ..... ntatlon from Anethi'll PPldeah 
In Central Service. 

1278. DR. Y.S. RAJASEKHARREDDY: 
Will the PRIME MINISTER be pleased to 
state the percentage of representation from 
Andhra Pradesh In lAS, IPS, IFS and IAAS 
as on January " 19927 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GF1IEVANCESANOPENSIONS(StfIIMATi 
MARGARET AI. VA): The percentage repre-
sentation of officers, who have Andhra 
Pradesh as their home stala. is 5.6% In the 
indian Administrative Servfce. Information 
about tha repl8sentatlon of officers from 

1279. SHRI M.G. REDDY:Wllthe Min-
lsterofURBANDEVELOPMENTbepieased 
to state: 

(a) whether the Govemment have re-
celvedanyproposalstolncludeChlUoorand 
Pungnoor Munlclpaillies of Chlttor, (district) 
Andha~ Pradesh In the Overseas Develop-
ment Authority Scheme; and 

(b) If SO, the detaDs thereof.? 

THE MINISTER OF STATE OF THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Yes, Sir. 
Proposals were received from the Slate 
Government of Andhra Pradesh. 

(b) No detailed reports were received 
. for Chlttoor and ~nganoor Municipalities. 
The State Govemment has been informed 
that It is not possible to support any addl-
tlo~ project In Andhra Pradesh as three • 
proJects In Hyderabad, Vishakapatnam & 
Vijaywacfa are already In progress with the 
assistance from Overseas Development 
Authority. 

""Ittlement of Slum OWe...,. and 
Regularlutlon of UnauthorlMcl 

Colonies 

1280. SHRI ATAL BIHAR' 
VAJPAVEE: 

DR. LAXM'NARAYAN 
PANDEYA: 

WiD the Ministe, of URBAN DEVELOP-
MENT be pleased to stata: 

(a' whether the .... ntIaI services In 
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STATEIENT Delhf are under serious strain; 

(b) If so, the reasons Iheraof and the 
steps taken to allmlnatethe severa strain on 
essential services; 

Cc) the number of slum dwellers in the 
country at present; 

Cd) the number of unauthorised c0lo-
nies in Delhi as on date; and 

(e) the time schedule lor resettlement 
01 the slum dwellers and regularlsallon 01 
the unauthorised colonies? 

THE MINISTER OF STATE OF THE 
MINISTRV OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHAlAM): (a) Ves, Sir, 

(b) The substantiallncraasein the p0pu-
lation causes serious strain on essential 
services in DeI9. The NCR Plan envisages 
bringing down the growth 01 Delhi so as to 
lessen the strain on the cIvicI services. 

CC) 467.85lakhs approxlmalely. 

(d) The MCD has reported that as per 
Govl of India's oRler dated February 1977 
a 1st of 607 unauthorised c:oIonias In exist· 
ence in June 1977, was jnparad. No sur· 
.,., of unaulhorised colonies has been un-
dertaken since then, Therefore the total 
nuntJer 01 colonies as on date is not avall-
able. 

(e) No time schedule can be given lor 
the I'8S8IIIement of slumdwallet's. However, 
a ...... pronged strategy hasbeen drawn up 
bJ the Delhi Adrm. for dealng with the 
problems of Jhuggi-Jhonpari Clusters In 
Delhi. This strategy has been explained in 
the statement attached. So lar 553 
unauthorised colonies have been 
18gU1ar11ed. Howe .... r, notimelChedulecan 
"given Iorregulariling the I8m1ining colo-... 

1hrae pronged stratagy !hWn up bJ 
the DelhI AdmInlstrallon wfth erred from 
1990-91 Is as under:. 

SfIaIegy'_ Deals with the rehabllftation 
ofthoseelglbleJhuggle households in after· 
nate .... where the land awning agencies 
are in aposlion to~theprojectson 
the encroached land pockets In the larger 
public Interast and submit request to DDA 
lor ciearances 01 Ituggle Jtorrpl a..as. 

Stra'egy II· Contemplates In·sltu 
upgradation 01 eligible JJ clusters and infor· 
mal shellers In case of those land pockets 
where the land owning agencies issue No 
Objection Certificates to the Slum Wing for 
utilisation of the encroached land pockets 
lor sequattars. This projacI envisages re-
adjustment of Jhuggie households in a 1m-
provedImodified layout bJ "equitable distri· 
butlon 01 land amongsIlhesqualterlamBleS. 

SInJItetIy "I-Contefl1)lales provision of 
mlninun basis civic amenities under the 
scheme of EnvIronmentallqJrovement in 
eligible Jhuggle Clusters. 

[T~ 

DeveIoplMnl of TOWM of Bihar Under 
U.a.s.Scheme 

1281. SKlI NAWAL KISHORE RAt: 
Wdl1he MinIster 01 URBAN DEVELOPMENT 
be pleased to stale: 

(a)1he names of the towns 01 Blharthal 
have been developed during 1990-91 and 
1991·92 under the Urban Basic Selvices 
Scheme: and 

(b) the details of the towns of Bihar 
Ide .. 1IIed 10 '"'*""'" it. ... plan during 
, ___ and the amount allocated for this 
puIpGIe? 
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MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) The Urban 
Basic Servk:es Scheme was revised in 1990 
and a new scheme called Urban BasiC Ser· 
vices for the Poor (UBSP) was launched In 
1990·91. The following eighteen towns have 
been taken up by the State Government 
during 1990·91 and 1991·92 under the 
scheme of UBSP. 

1. Muzaffarpur 10. Ranchi 

2. Darbanga 11. Gaya 

3. Munger 12. Bllagalpur 

4. Chapra 13. Bihar Shari 

5. Bokciro 14.Jamshedpur 

6. Simdiga 15. Arah 

7. Jamtara 16. Katihar 

8. Lapehar 17.Ohanbad 

9. Kharwawa 18. Patna 

(b) Coverage of towns during 8th Plan 
per:od has been left to the State Govern· 
mentJUTs and the actual coverage WIll de· 
pend upon the size class of towns selected. 
A tentative allocation of As. 70.19 lacs has 
been earrnartutd for Bihar for 1992·93 for 
the if11)lementatlon of the said Scheme. 

1282. SHRIMATI SHEELA GAUTAM: 
Will the U1nlsterol URBAN DEVELOPMENT 
be pleased to state: 

(a) the number of houses bull In each 
State by the Union Government for pr0vid-
Ing accommodation to the Government 
employees during the last three years; 

(b) the year upto which the applicants of 
various categories of employees have been 
provided accommodations In various cities 
by the Directorate of Estates; and 

(c) whether Government propose to 
in1JI8ment a special plan for the efl1JlOyees 
belonging to Class III and IV during the 
Eighth Five Year Plan? 

THE MINISTER IN STATE OF THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b). As 
given in the attached Statement. 

(c) An outlay of Rs. 390 crores is po. 
vIdad for construction of about 9850 resi-
dential unils in various cities In the 8th FIVe 
Year Plan period. Construdion of rasIden· 
h'at accommodation for ef11)loyees belong· 
ing to Class III & IV would also be taken up 
from time to time depending upon the avail-
ability 01 funds. 
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. industrial Cuope.lttn UbOWSocl8ly 
AtM.F.L • 

1283. DR. P. VALLAL PERUMAN: WBI 
the PRIME MINISTER be pleased to state: 

(a) whether the,. Is ~ny proposal to 
alart an Industrial Co-operatlve Labour So-
ciety at Madras FertHlzers Ltd; and 

(b) H so. the details theraof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA ~N): (a) There Is 
no proposal to start an Industrial Co-opera-
tive Labour Society at Madlas FePllllzers 
limited. 

(b) Does not arise. 

( Translation] 

SUpply of Fertlll .. ,.. to Uttar Pradesh 

1284. SHRI RAM PAl SINGH: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the supply of fertiliser Is 
~ng made to the Govemment of Ultar 

, Pradesh for Kharir and Rabl crops in 1991· 
92 as per Its demands; 

(b) If not, the reasons therefor; 

(c)whetherthe Union Govemment pro-
pose to set up some fertHlser plants In t!'I& 
State to avoid recurrence of such situation In 
futu,.; and 

(d) If t'ot the nNMdIai measures being 
..., In this reg8ld? 

THE MINtSTER OF STATE IN THE 
MINISTRY ,OF CHEMICALS AND 
FERTl.tSeRS (DR. CHNrA MOHAN): (8) 

and (b). Thefertlllse,s have been supplledto 
Uttar Pradesh to meet the raqulrenwnts of 
Kharlf and Rabi crops In 1991-92. The re-
quirement of fertllsers of any particular 
State Is met not rnBI8ty by plants located In 
that State but also fram the Plants outside 
the State depending enthe overaIconsIder-
atlons. Te~ shortage of UIR was 
experfenced In certain pockets In Uttar 
Pradesh during the current RabI season. 
Arrangements we,. made to meetthe shalfalf 
by supplying urea even fram plants located 
outside the State. 

(c) and (d). New area plants at Baprala 
(Distt •• Budaun) and Shahjahanpur are cur-
rently under construction. Some more 
projects for expansion of the existing plants 
have been identified In Uttar Pradesh as part 
of the Eighth Plan proposals. However, 
Eighth Ptan Is yet to be approved. . 
Wage negottatto .... wHh T .... Union of 

Public Sector Undertaldnge 

1286. SHRI CHITTA BASU: WIR the 
PRIME MINISTER be pleased to state: 

<a) whether the GCMrnrnant have 
decidedto enter Into wage negoIIaIIonswllh 
the Trade UnIon of the PublIc Sector Under-
takings where earlier wage settlement has 
expired or is Iltely t~ expire; 

(b) If so, the detaDs thereof; and 

(c) If not. the reasons therefor? 

·THE MINISTER OF STATE IN ~ 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (8) to (c). The wage same-
ments In almost aft major PubIc Sec:tor 
Enterprfses have expired by 31.12.1991. 
The new wage policy for the next round 

. wage negotiIUDns Is under acttweClOftllder-
ation of the GcMrnrnent. 
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Reduced Outlay for Khadl .... Vlliag. 
Industry 

1287. SHRI HABI RAY: Will the PRIME 
MINISTER be pleased to state: 

(a) whether plan outlay for khadl and 
vU~ industries sector has been success-
fully reduced after Second Five Year Plan; 
and 

Funds made available to KVI 

Second Plan 

Third Plan 

Annual Plan 
(1966-67 to 68-69) 

Fourth Plan 

Filth Plan 

Annual Plans 
(1978-79 & 79-80) 

Sixth Plan 

Seventh Plan 

(b) In view of the reply at (a) above this 
does not arise. 

Extension of Consumer Protection 
Act, 1986 

1288. SHRI MORESHWAR SAVE: 
SHRI TARA CHAND 

KHANDELWAL: 

o WiD the PRIME MINISTER be pleased 
to state: 

(a) whether the Government propose 
to amend the Consumer Protection Act, 
,;Mi wilii a view to bringtng civic services 

(b) If so, lhe reasons Iherefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF 'INDUSTRY (PROF. P.J. 
KURIEN): (a) No Sir. On the contrary the 
outlay for khad! and vlRage Industries sector 
has increased during the successive Plan 
periods as reflected below:: 

(Rs. In crores) 

78.71 

86.90 

53.05 

97.73 

118.26 

154.20 

521.72 

613.46 

like water supply, health cover and house 
construction within the ambit of the act; 

(b) II so, the time by which It is likely to • 
be done; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED): 
(a) to (C). Government had constituted a 
high power Wortdng Group to suggest sul-

o able amendments 10 the ConsumerProlec-
don Act, 1986 to make It more declive. In 
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lis report, the Wo,Idng Group has sug-
gested bringing civic· services Hke water 
supply, heafth and housing within the ambit 
01 the Acl.. The rapon wlUbe discussed In the 
next meeting_ of the Central Consumer Pro-
tection Council which wOI make suitable 
recommendationS to the Government for 
amending the Acl.. 

News Item Captioned W.r Shortage 
In Capital Li(.1y 

1289. SHRI TARA CHAND 
KHANDELWAL: 

SHRI RAMASHRAY PRASAD 
SINGH: 

SHRI SANAT KUMAR 
MANDAL: 

Will the Minister 01 URBAN DEVELOP-
MENT be pleased to state: 

(a) whether the attention of the Gov-
ernment has been drawn to the news item 
captioned Water shortage in capital likely 
appearing in the Economic Times of Febru-
ary 5.1992; 

(b)whethertheGovemment of Haryana 
has not been supplying additional water 
from Yamuna to Deihl; 

. (c) whether Delhites are IBeely to suffer 
acute shortage of drinking water this sum-
mer; and 

(d) if so, the steps the Government 
propose to take to ensure sufficent water 

. supply in Delhi? 

THE MINISTER OF. STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Yes, Sir. 

(b) NonnIiIIy DeIhl has been managing 
lis r&qUir8ments from the supplies received 
from the 8hakra System. ·Ganga canal. 

Ranney WeBs and from ":he RIver Yamuna. 
At times, ..,.aatty durin" sunmer when 
rageneratIon In the Yamuna River falls, 
addIitonaIl8qUlramentsbecome necessary. 
Forthls. Government of Haryana has been, 
In the past supplying addIIIonai water to 
Deihl on parrrient out of their. share of 
irrigation waters as and when requested by 
Delhi. 

(c) and (d). Government Is closely 
moIntoringthewatersupplyposltlon In Deihl. 
A Statement Is enclosed indicating the Iong-
term as well as short-term measures to 
augment Deihl water supply position. 

STATEMENT 

i. COnstrudion of second 100 MG. Water 
Treatment plant at Haidarpur has been 
staned; 

H. Construction work of 40 MG Water 
Treatment Plant at Nanglol has been 
awarded;' 

iii. Construction work of 20 MG Water 
Treatment Plant near Bhavana Escape has 
been proposed; 

Iv. Discussions with Haryana Govern-
ment are In progress for the supply of ad-
equate raw water to above plants in ex-
change for treated effluent; 

v. Construction 01 5 Ranney Wells in 
AliJ)ur Block Is in progress. In addition, 27 
tube wells have been installed 15 more tube 
wells will be energised shortly; 

vi. Steps have been taken to rationalise 
the dlstrbJtlon system. Grourid reservoir 
and booster pumping stations have been 
commissioned in 7 colonies and are Ilcelyto 
be c:ornmssioned shortly in more colonies. 
This work is In progress in 4 colonies and is 
also beiog planned for ~ more colonies ~ 
soon as the land becomes avalable. 
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. VI. Steps have also been IIIk8n for (tt) and (0). No such· ... have been 
dIUcIIarlOfleakageofwalerandlomlftlmlse flnan.ect at ~ ........ J8Iean:h Is 
the leakage. 23 shllllow tube .... have underway to mastar ... tIchnoIagy of tho-
been Installed for horticuIlure puIpOI8S to rlum utIIIsaIIon In ourtululw ntactora as our 
S8Y8 ftIerad water. 101 open wells' in cIIy thdrUn rasauiaIs ana vatIt. 
and Sadar Pahalgunj (S.P. Zonas) .... also 
provided with Submersible ~ sets to (TransIafIonJ 
SUpply water for horticulure purposes: and 

• viiI. Water supply arrangernenl:' in re-
settlement colonies. J. J. clusters and 
raguJarlsedunaUlhotlsedcoloniesarebeing 
continuously iq)Ioved through tube wells. 
ha~ hydnlnts. and water supply 

• connectionsaccon:lingto~norms. 

Long Terms Measures 

• is projJosed to earmark spaciflCquan-
lilies of water from the reservoirs created 
Uuough the construction Of Tehrl Dam. 
Kishau Dam and Renuka Dam. 

1290. ~I S.B. SIOt:W.: Wdl the 
PANE MNSTER be pleased to state: 

. (a) ......... BhabhaAlomcRseaR:h 
een1l8 propose to use thorium instead of 
uranlumto fuelthepl8SSUris8d heavy water 
reactors; 

Cb) whiIIlw tiddlion Of Ihorium would 
be a niJgUIIt ..... 1n fUlUte ntaCIors; and 

Cc) If so, the _ .. therefor? 

llE ~ OF STATE IN THE 
MINISTRY OF ~ PUBLIC 

. GRIEV __ AND~IMTI 
IMACWET ALV~ (a) V" SIr. &ARC Is 
.,.....,. & .1.1fIl:h& o.v.lQPmMlactivlllts 
..... 1IaItum UltIIIIIIon In,.. .... . ......... .,.~ ........ ~ 
lit .. ' .•• D ........ 1n PrI .. ...... ...., ..... nwCt'i... . 

RevIew of Staff to ..... the 
ProcIuctIon T ..... 

1291. kUMARI UMA BHARTI: WID the 
Mlnlsteref qoAL be pleased to state: 

(a) whether a .... has been made by 
the Govemmenl to find out the actual num-
ber of workers and oftIcera raqulradto meet 
the production target Of coal; 

(b) If so. the details 1heIwOf; and 

(c) If ~ the raasons therefor? 

THE MNSTER OF STATE OF THE 
MINISTRYOFCOAL(SHRIP.A.SANGMA): 
<a) Yes. SIr. 

(b) • Is esIIrnaIN 1haJ In Coal india 
UmIJed. the targ8I Of coal pioductIon Of 
21 0.00 MIIIon1DrnS cUIng 92-93 would be 
achIevedbyaconti".dllNnglhof6.85.092 
officers and workers. 

(c) Quaiafan da8s nat ...... 

(EngIsh) 

Importo, ............ 

1292. SHRI M.V.V.s. MURTHY: 
SHRIKAStMAM MNA: 

WII .. PRIME ... hER .. .,...._ 
1011 ... : 

(a) ........ ___ ........ lm-
............. ' .... ' ...... 1 ... 1 _1 ....... __ .. 
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(b). SO~1he SIaI8-wIIe and year-wile 
distrbltlon thereof: 

(c)fIhetherthe SlaleGovemmentsare 
supplying IhefullquotaatpalnDleln through 
. the PublIc DIstrbdIon SysIem; 

(d) whetherlhe palmoleinthus Imported 
Is also supplied tor t .... mattcet distribution; 

. (e) If so, the delaDs thereof; and 

·(f) If not, the reaso~ thereof and the 
enorts made 10 supply paImoJein on the 
basis of 1991 census? 

TtE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL SUPPLIES, C()N. 
SUMER AFFAIRS AND PUBlIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED): 
(a) Yes, Sit. 

(b) The SIatewise and yearwise alloca-
tion and IIfltIng of edbte oils are given In 
Itat8mInt below. . 

(c) The Iq)orted edible oIi are aJIo.. 
cated to StateslUTI for Public DlstrlJution 
System and thereafter" actual dlstrtbutlon 
to the consumers Is the rasponslblJlty of the 
State GovemmentslUTs. 

(d) and (e). 12 112% of Imported 
PatmoJeln Is presently being supplied to 

. NODB for their Market Intervention Opera-
tions. 

(f) The Palmolein Is allocaled.to Statest 
urI for Public Dlstrlbulion System Iceeping 
In .. the stock available wIh STC and the 
raquintments of StatesJUTs etc. to supple-
ment apen market avaIabIIy of edIJIe oils. 
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Inc .... In Prtce. of 1'yN 

1293. SHRI SOBHANADREESWARA 
RAO VADDE: WlIIIhe PRIME MINISTER be 
pleased to state: 

Ca) whether prices of tY185 have been 
Increased In AugustlSeptanDer, 1991; 

(b) II so, the reasons ttler8for; 

(c) the views of the BuANlu of indUstrial 
Costs and PtiCes on this issue; and 

Cd) the steps taken to bring down the 
prices of tyl8S? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. ~.J. 

KURIEN), .(a) Yes, Sir. 

(b) Thera was an Incr8ase In Tyra prices 
in August, 1991, as a result of increase '" 
raw material prices. devaluation etc. 

Cc) No views of Buraau of Industrial 
Costs and Prices have been received with 
regard to price rise in August. 1991. 

(ct) Thera is no statutotycontrol overthe 
prices of tyres. 

~to Women Under J.R.Y. 

1294.: PROF. UMMAREODY 
VENKATESWARLU: WIt the PRIME MIN-
ISTER be pleased to stale: 

. Ca)whethertheJawaharRojgarYojana 
hasCOntemplatilc:ltogenerate25%.8fI1JloY-
men! 10 the women In the country; 

(b) Iso, the details 01 the achievements 
year-wlseancfStale-wlselnthis ragardslnce 
Is inception; and 

(c) the reasons 01 short-fall of the tar-
get? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RURAl DEVELOPMENT 
(SHRI G. VENKAT SWAUY): (a) Jawahar 
Rojgar 'yojana (JAY) manual prascribas 
that 30% of the errptoymant opportunlJe8 
unclerthe Yojana wllbe rasentedforwaman. 

(b) and te). The. shara of women in 
empioymentgeneration under JRYfrom1he 
,..,. of Is launching i.e. 1989-90, State-
wise and" Year-wise Is given In the state-
ment. The shortfalln the shara of employ-
menlgenerationforwomen underthe Yojana 
is due to the fact that many women may not 
be coming fOlWard for manual Iabourdue to 
social taboos. 
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Lo .... by Indian Drugs and 
Phannaceuttc8ls Ltd 

1295. SHRI ANADI CHARAN DAS: 
SHRI SURENDRA PAL 

PATHAK: 
DR. ASIM BALA: 
SHRI GOPI NATH 

GAJAPATHI: 

wm tna PRIME MINISTER be pleased 
to state: 

(a) whether the Indian Drugs and Phar-
maceuticals Limited is sustaining loss con-
tinuously; 

(b) if so, the details thereof and the 
reasons therafor; 

(c) the approximate amount required in 
setting up of a similar unit; 

lescence In technology, high interest burden 
and fixed costs, non-availability of raw ma-
tenals and the constraints of working capI-
tal. 

. (c) The cost of setting up of a similar unit 
would be approximately As. 400 croras. 

(d) and (e). The average shara of IDPL 
in the estimated CentraVState. Government 
annual purchases of medldnes Is 10%. 
There Is no special patronage of preference 
in Government purchases to IDPL. 

(1) to (h). There is no proposal of either 
sale or dosing down of IDPL at present. The 
package for improvement in the perfor-
mance of IDPL would involve stepping up of 
capacity utilisation, emphasis on higher 
sales, exports, increase in efficiencies by 
savings on services and utilities, cost reduc-
tion, l.,..,rovement In the system of coHee-

• tion of outstanding dues and voluntary re-
(d) whether the IDPL is not getting tirement schemes etc. Besides, it would 

patronage from the Government Hospitals involve heavy investments, write-off of Gov-
for its products; ernmentloansandfundsforworkingcapltal. 

(e) it so, the reasons thereof; 

(I) whether the company is going to be 
sold out or dosed down; 

(g) II so, the details thereof; and 

(h) • not, the steps proposed to be 
taken to make up the losses and to revamp 
the unit? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTL-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
Yes, Sir. Indian Drugs & Pharmaceuticals 
Umiled(IDPL) has been' Incurring losses for 
past several years. The net loss incurred by 
the co"1*'Y was As. 42.74 croras In 1989-
90 and As: 88.26 crot8S In 1990-91. The 
major raasons for losses ara high wag. 

'component, low capacity u1illqlion, obso-

Change of Syllabus by UPSC 

1297. SHRI RATILAL VARMA: WiD the 
PRIME MINISTER be pleased to state: 

(a) whether the Union Public Service 
CommIssion has made any changes In the 
syllabus tor the subject of Political ScIence 
and International Relations for the Civil Ser-
vices Examination; 

(b) whether the academic bodies have 
represented to the UPSC in this context; and 

ic) it so, the reaction ofthe Government 
thereto? 

llE MINISTER OF STATE OF THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANOPENSIONS(~NATI 
MARGARETALVA):(a) The new scheme of 
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Civil Services Exam{nation 'ns introdUced (Eviction of Unauthorised Occupanis) Act. 
in the Year 1979 replacing the erstwhHe Delhi Municipal COrporation Ad, Delhi De-
Indian Administrative Service etc. Examina- velopment ltd.. etc. 
tion. The subject of Political Science and 
International Relations has been in the New Registration by DDA 
scheme of Civil Services Examination from 
the year 1979 itself - as Political Science' for 
the Civil Services (Preliminiary} Examina-
tion and as 'Political Science and Interna-
tional Relations' forthe Civil Services (Main) 
Examination. 

(b) and (c). The syllabi for the subjects 
included in the schemes of various exami-
nations conducted by the Commission are 
reviewed and revised from time to time. 
Suggestions are received by the Commis-
sion from different quarters for incorporat-
ingchangesinthesyllabiofvarloussubject(s) 
included in the schemes of different exami-
nations. These are taken Into account at the 
time of revision of the syllabus of the rel-
evant subject. 

Unauthorised Colonies In Delhi 

1298. SHAI SUSHll CHANDRA 
VERMA: Will the Minister of URBAN DE-
VELOPMENT be pleased to state: 

(a) the number of unauthorised colo-
nies which came up in [Nlhi during 1990 and 

. 1991; and . 

(b) the steps taken to safeguard the 
Interests of the Investors and to prevent 
such unauthorised colonies? 

THE MINISTER OF STATE Of; THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) No survey 
of unauthorised colonies which came up 
during 1990 and 1991 has since been car-
ried out. 

(b) Action against unauthorised con-
struction Is taken under various provisions 
of existing Acts, namely Public Premises 

1299. SHRIMATI OIL KUMAR I 
BHANDARI: Will the Minister of URBAN . 
DEVELOPMENT be pleased to state: 

(a) whether Deihl Development Author-
ity propose to launch some new schemes for 
allotment of flats under General Category; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b)-
Considering the heavy backlog under the 
on-going schemes, It is not proposed to· 
undertake fresh registration in the near fu-
ture. 

Supply of Coal 

1300. SHRIMA TIGIRUA DEVI: Will the 
Minister of COAL be pleased to state: 

. (a) whether middHng and rejected coal 
extracted from the captive mines given to 
TISCO and shown as having be8n supplied 
to their ancillary unltslcompanieslconcerns 
is, in fact. being sold at premium at arbitrary 
prices In the market; . 

(b) If so, whether the Govemment have 
made any inquiry to know the factual posi-
tion; 

(c) if so, the outcome thereof stating the 
steps contemplated by the Government in 
the matter; 

(d) whetber Government propose to 
supply such coal to the Bihar State Mineral 
Development Corporation; and 
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Ce) If so, the steps contemplated by the 
Govemment in this difec:tion? 

" 
THE MINISTER OF SrATE OF THE 

MlNISTRYOFCOAl(SHR1 P.A.SANGMA): 
(a) to (c). AccoIdIng to information fumlshed 
by Coal Controler, after ascertaining the 
quality, the coal found unfit for use by Steel 
Plants, such as rejected coal and washery 
tailings is being released by him from time to 
time which is being sold by Tata Iron & Steel 
Co. ltd. (TISCO), to non metallurgical con-
sumers. Accordingly to Coal Controller such 
material (rejected coal) can neither be used 
for metaDurglcal purpose nor in any other 
industries belonging to TISCO. Coal Con-
1rOI1er has Informed that he has not received 
'any COfJ1)IaInt regarding excessive prices 
being charged by TISCO for such coal and 
as such no enquiry has been made in this 

. regard. • 

(d) and (e). In case Bihar State MInerai 
Development Corporation are interested in 
purchasing such coar they may approach 
TISCO and Coal ControRer In this regard 
with their prOposal. 

OpenIng of,... Godo",,_ 

1301. SHRI K. MURALEEDHARAN: 
WII the PRIME MINISTER be pleased 10 
stale: 

(a) Wh8lher the Govemment propose 
·to open new civil supplies godowns in the 
Slate of Kerala; and 

(b) if so. the deIaiIs thar8af; and the . 
places wtNnlhese gadowns ara proposed 
to be opened? . 

THE MINISTER OF STATE IN THE 
MtNISTRY OF CIVil SUPPlIES. CON-
SUMER AFFAIRS AND PUBlIC DtSTRI-
BtJTDN (Stf:tl KAMALUDDIN AHMED): 
(a) and (b). Yes. Sir. The Food CorporaIion 
aI tndIa pep ••• to undeItaIIe c:onttructton 

• of gGdowns for storage Of foodgralns In 
K.arala Region during the 8th five Year Plan . 
period. The places and the capacity pro- . 
posed ara as under:-

1. Chlngavanam 10000tonnes 

2. Mararlkulam 10000tonnes 

3. Mullangunathukavu 5000 tonnes 

4. Payyanur 25Oootonnes 

5. Thlrunavaya 10000 tonnes. 

FeeDlt1es and Ol'llnt_ to Joint 
Consulbrllva Machinery 

1302. SHRI MUHI RAM SAIKIA: Will 
the PRIME MINISTER be pleased to state 
the facilities and grants given to Joint Con· 
sultative Machinery for the Central Govern-
ment employees annually? 

THE MINISTER OF STATE of THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): A statement Is en-
closed. 

STATEIENT 

(a, Duty Period:- The time spent ift 
aRending the JCM Committees Including 
time of travel, is treated as duty (since 
1966). 

(b) The Staff Side members. Of the 
National CouncH (JCM) and Departmental 
CoJInciIs are also allowed adeast 2 days In 
advance of the meetings of these Councils 
for discussion among themselves (since 
AugUll1978). (·Dnlyone day In the case of 
Regional Councils. tinceNovember. 1985). 

(c) TNDA Including Conveyance hi,., 
at the seheduIad rates for JCM ".. 
(since .. JriceptlOn. of the JCM SCheme In 
1teM7). 
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I • (d) . CGHS Facbs: CGHS facilities 
whenwer available are axtend8d 10 mem-
bers of the DepartmentatINlllional CouncU 
(since December 1974). 

Nursing Home facilities wherever avail-
able are given to Staff members of National 
Council (since January, 1-976). 

. (e) TBlephone facllltJes: The members 
. 01 the National Council are accorded priolrlty 

for Instanatlon of telephone at their resi-
dence. on normal rental basis, 'on-out-of-
turn basis' without OYT deposit and without 
reference to Telephone Advlsary Commit-
tee (since January, 1970). 

(f) Supply 01 copies 01 orderslcirculars 
erc.:- Copies of all orders, circulars etc. of 
general nature and 01 interest to e"l>loyees 
are circulated among all staff members of 
the National CouncillDepartmental Coun-
cils. . 

(g) Accommodation: A bungal~w at 13· 
C Ferozeshah Road, New Delhi, has been 
given to the Staff-Side for the Secretariat of 
the National Council. They were also pro-
vided non·recurring grant for satting up of 
the secreta nat and prochasa of furniture 
etc;, type·writer, duplicating machine etc. 

(h) Recurring annualgrant-in·aid is given 
to the Staff Side sarcretariat of the National 

, Council to meet part of recurring expendl· 
ture. Initially since 1972, this grant was to 
Ihe extent of Rs. 26,000 which was in· 
creased to As. 29,000 during 1981·82 and 
Rs. 39,000/· sinCe 1990-91. The telephone 
rental charges torlhe telephone provided at 
the Staff SIde secretariat of the Nalional 
Council as also the 20% waterand electricity 
charges 'are reirmursable. . . 

(i) Training facilltles:- A drlCision was 
take.n In November, 1970 that Staff Side 
mambars of the National Council may be 
deputed for management training courses 

within India. Since, 1976 rne~rs of De· 
partmental Councils are also eligible. 

0) Staff memIJers appearing before the 
Boarcl of Amllratlon:- The period Spen~ by 
Government servant in appearing as wit-
ness before the Board of ArbItration Is treate<: 
as duty with normal T AIDA. Since 1969, this 
facJlty was restricted to two persons which 
was extended to three In September, 1985. 

Rural Development Protect of K .... I. 

1303. SHRI RAMESHCHENNITHAlA: 
Will the PRIME MINISTER be pleased to 
state: 

(af whether a proposal from Govern-
ment of Keraia forruraldevelopment projects 
has recently been received by the Union 
Government; and 

. 
(b) If so, the details thereof and the 

action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVELOPMENT 
(SHRI UTTAMBHAI H. PATTEl): (a) No. 
Sir. However, proposals for a composite 
Housing Project and Rural Water· Suppty 
project have been received. 

(b) A proposal for a Co"l>Oslte Housing 
Project named "Rajiv One MiHion Housing 
Scherne· has been received. Another pr0-
posal for Rural Water SUpply project has 
been forwarded by Government of Kerala. 
Both are pending for want of clarification's 
from the Government of Kerata. 

Funds to Orissa for Rural Drinking 
Water Projecb 

1304. DR. KARTIKESHWAR PATRA: 
Will the PRIME MINISTER be pleased to 
state: 

<a) the deteOS of the funds allocation to 



gCJV9~nt of Orissa,for rural ~klnt .... -. 
·terprQ~ 8oc;I.rural ~Iopmentpr.ojec.ts, 
for ~"2~~; and . 

(b) ,the nu~r of vil.s proposed to 
be cove~ during 1992-931 

THE MINISTER OF STATE J~THE 
MI~IS:my·OF RURAL DEVELOPMENT 
(SH.Rt UTTAUBHAI H. PATEL): (a> The 
all~ion ,to Government of Orissa and 

. ot-.5.1Jl9$IUnlon Territories for Accektr-
ated -Ru~ ~Water Supply Programme and 
oth..-.Ru,"" o.vatopment Programmes has 
not~finalisedfor1992-93.However,for 
~\)Vurage of 'No Source' problem villages in 
1992-93, a 5pJCial assistance of Rs. 12.81 
Cl'0f8 w~ alocated to the State Govern-
ment of Orissa. Out of this, Rs.1 0 Cl'ore has 
already t;le8n released and. the balance Rs. 
2.81 crorewill be released in 1992-93. 

(b) 682 problem viHages (including 187 
spill over problem vill~ of 1991-92) are 
proposed,to be covered with safe drinking 
water tacilllies In 1992-93. . 

I Translation) 

u .... dldUctions from the Salary 01 
Workers 

1305 .. SHRt RAJNATH SONKAR 
SHASTRI: WiR the PRIME MINISTER be 
pIe~ to state: 

(a) .whether some ot the factorieS in 
Delhi are making illegal deduction from the 
salary of the workers especiaDy those who 
had taken part in the strike against the 
EconomiC andlnduSlrialpoJicies of 1heGov-
ernment:and 

(b) I so,the action taken by the Govern-
ment in this reganf? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN"SINGH 

GHlrT0\fIAR1: (II) As per the lnfq~101(- ., 
re(lfiVedJItmt_ladmlnlslratlon. th8y h. 
ntOeIv8d. one' such cOmPlaint from the 
workers Union of Weston Eleclronlcs ltd., 
Okhla, New Delhi. 112 workers o. two of Its 
faClo ..... 1ocated In Okhla Industrial area 
absentedth8mselves on 7.11.91 forpartlci- .. 
paHng ·In a Trade Union Programme on 
WQrkers rights and conditions of 1.-M.F.loan. 
Eight dars wages of these workers have 
been deducted from the wages of Decem- ~ 
bar, t991. The ~ment has taken the , 
standthatthesedaduetionshavebeenmade 
in accordance with the proviso to Section 9 
of the ~yment of Wages 'ACt, 1936, due to 
concerted adion oftheworkers, in absenting . 
themselves from the work place. 

(b) This complaint was investigated by 
Delhi administration under the Payment of 
Wages Act, 1936. A wrlnen djrection was 
sent to the management by the concerned 
Inspector, refraining the management from 
making dedudions of 8 days wages for . 
abSenc;:e of these workers on 7.11. 91. this • 
wrillen order of the Inspector has bot been 
complied with by .the Management, who 
made these dedudions and also challenged 
the jurisdictionoUhe Inspeetorto issue such 
dlrac:tlons, ~ CQl'J1)laint Union has been 
directed to furnish details of the deductions 
for conslderting furttHtr appropriate action 
by Otlhi Administration. 

(English] 

Growth Cent,.. In AndhnI ....... h 

1306. SHAI G.M.C. BALAYOOI: WiD .' 
the PRIME MINISTER be pleased to state: 

~ 

(a) the details of industrial growth cen-
tresproposedtobe181 up in Andhra Prade&h; 

(b) ~r the Government propose 
to ... lIP arw·growIh cenIr8 In the coastal 
di8jiict Ilk •. east Godavari pat1tcularty 
AfIIIIpuram., .. wblch .• ~~~ ·under 
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developecl bUt wI'!eia 101 oi rasout'C8s· of 
natural gu and ci'ud8 01 arB avallabl8; 

.(c) if SO, the detaBs theraof; and 

(d) the time by Which it Is likely to be set 
up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) Under the Growth Centre 
Scheme, Andhra Pradesh has been allotted 
four growth centres to be located one each 
in the districts of Anantapur, Khammam, 
Prakasam, and Vizlanagaram. The scheme 
would be implemented during the VIII FIVe 
Year Plan period. 

(b) No Sir. 

(c) and (d).Does not arise. 

Funds Allocation to Tamil Nadu under 
Rural 08velopment Programmes 

1307. SHRIC.K. KUPPUSWAMY: WID 
the PRIME MINISTER be pleasid to stale: 

(a) the quantum of funds allocated to 
the Government of Tam! Nadu underNREP, 
RLEGP and IRDP in the year 1992-93; and 

(b) the quantum 01 funds a"ocated and 
utilised by the Government 01 Tamil NadiJ 
last year Under various heads? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI G. VENKAT SWAMY): (a) National 
Rural Employment Programme (NREP) and 
Rural landless Employment Guarantee 
Programme (RLEGP) were discontinued 

\,~Ith effect from 1.4.1989. Slatewlse aUoca· 
""on of funds for the year 1992-93 for Inte· 

grat,d .Rural Development Programme 
(IRDP) has not bean madl 10 far. 

(b) Information asked for Is as under:· 

(Rs. In CfOffIS) 

NREP HI HI 

RLEGP HI HI 

IRDP 49.40 49.04 

Assistance to :,tribals of Maharashtra 
. UnderJRY 

1308. PROF. RAM KAPSE: WI the 
PRIME MINISTER be pleased to state: 

(a> the number 01 lribals benefiled in 
Thane, Nasik and Dhule districts of 
Maharashtra under the Jawahar Rozgar 
Yojana during the last three years; and 

(b) the quantum 01 amount (lor each of 
the above districts) sanctioned and released 
during the above period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl. DEVELOPMENT 
(SHRI G. VEKAT SWAMY); (a, and (b). It is 
not posstile to' give the number of tribals 
benefited In Thane, nasI( and Dhule districts 
of Maharashtra under Jawahar Rozgar 
Yojana, as the Govemme.nt of India does 
not monitor the benefits if the progranvne in 
terms 01 persondays 0I8f1'1)Ioyment gener-
ated. Amount allocated and released under 
Jawahar Rozgar Yojana during the period· 
1989·9Oto 1991·92 (uploJanuary, 1992) in 
the district$ of Thana, NasIk and 0huIe is 
delaBed In the attathed statement 
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Restlucturthg of the 8o.rd of 
men.,III.11t of ClL 

1309. SHRI BASU OEB ACHARiA: Wit 
. the Minister of COAL be pleased to state: 

(a) whether the Govemment have de-
cided to restructure the Board of Manage-
ment of Coal India Limited; and 

(b) if so, the detaUs thereof? 

THE DEPUlV MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S.B. 
NAYAMAGOUDA): (a> Yes, Sir . 

(b) The Govemment have reconsti-
tuted the Board of Directors of Cil with the 
following composition, with effect from 2.12. 
1991:-

1. Chairman, Coal India Limited. Full time 

2. Director (P & IR), Cil 

3. Oireclor (Finance) .. Cll 

4. Dlrec:ror (Technical ). Cil 

5. Two CMOs to figure on rotational basis annually from 

6. Cil subsidiaries and seCl - part time. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

Adviser, Railway Board . 

Director (Operation), SAil 

Member (Operation), CEA 

Additional Secratary. Ministry of Coal 

Joint Secretary & FA, Ministry of COal 

FICCU ASSOCHAM etc. l'8pI8S8I1taiva [individual) 
represenlatlve to be nominated for one year 

Labour representative - individual representa-
tive be nominated lor one year. 

Management expert - individual .. presentative 
to be nominated for one year 

-FuUtime 

- Full time 

-Fultime 

. Part time. 

- Part time. 

- Part time. 

-Part time. 

- Parttlma 

- Part time. 

- par time. 

-Part time. 

The appointments against serial num-
bers12and 13 will be notIIed by the Govem-
mel'll after flnallsalian of the modalities of 
selection of these represenhIIIves. 

MENTATION be pleased to state: 

1310. SHRI PRAKASH V. PATlL: Will 
the PlANNING AND PROGRAMME NPLE-

(a, whalher the Planning conmissIon 
has I'8YIewed the perlOIII .. iC8 of the sev-
8n1h FIve Vear Plan; and . 

(b) if so, the details of the positive and 
negatW aspects of the appaIsaI? 
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.~,MN$lEh OF.S1AlE (IF.1Ht= 

. ~I,Ht$TRY . ClF. P~~!f,IH$; ~~D 
~~11ON(" 
. ~~~:~)·V".SIr .. The~-
'~Gf theeaanornrdUitnil.·~ 
Plan has.b8en My ..... in terms of biOad 
rnac.o.indic:8tOrs on the basis '" IaIast avail-able· mrOnnation. . 

1. GOP groWth rate 
C% per annum ay8rag8, 

2. PnxluclioIr(in Mil. Tonnes) .• "at yaar (1989-90) 

. a, Foodgrains 

Ib' Oil seeds 

(c, Sugaracane 

3. . IadusIriaI Paduction 
(9nMIh Rate-AnnuaI Average) 

(., IIIinuIadurinsI 
(b) Mining & Ouanying 

Ie) EJscfricIy 

.t. Cuyrrenr Account DeficiI as % bl 
GOP .. marIr8t pricas. 

5. &pari (volume gnMIh .. % per 
annuna ... ) 

(b) . The.cMR.alI &*f,m.fce .of··the 
accidGmyciurtnD .. ~~tnt8tmsOf 
11I .. _IniIc;IQ~Is.irdcatedlnthe 

• table beIow:-

. Performance of' the economy dufing 
the &Mmth Plan (1985-90) in temis of 
se18cr.t ~1IdICiriOrS 

Achievement 

.S.8'% 

175.0 171.0 

16.2 16.9 

212.0 225.6 

8.7'% 8.5% .,. 
8.0% . 8.8% 

13.0% 5.7% 

12.0% 9.4% 

1 .... .2.2% 

7.0 7.1 (12.lr 

e. . s.tnp as %", GOP m.p , ...... (AduaII) II1MO (AcIuaII) 

11.2 22.3 

2.12 1.51 
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Years (1986-87, to,198,~-89) and esnrnated opetatlvtsatlort in coir industry.
grwoth for 198~-~O,

Sing,rlifi6citnt increase in t,he rate of
growth of per capital consumption and re-
duction in the perceentaqe of people below
poverty line are some of the other positive
leatureso] the pertorrnance durng the Sev-
enth Plan, -Decline ih thE! rate of public
savings is ohe of the important negative
feat.ur'esof the pertormance.

Rce.assion in Co.ir Industry

, 1311, SHRI kODIKKUNIL SURESt-!:
Will the PR 'E MINISTER be pleased to
state:

(a) whether the coir industry is facing
decline/recession;

'(b) if so, the details thereof;

(c) ~hether any plan is under consider- ,
anon to re-vitalise this industry; and

(d) if so, the details thereoJ?

THE MiNISTER OF STATE IN THE
MINISTRY OF INDUSTRY '(pROF P.J,
KURIEN): (a) arJd (b). coir Is largely an
export oteinted industry. The export perfor-
mance of colr and coir products is recent
times has, ~~en quite e.nc6,i.ir~ging. During
the A~til, 1991-January,. 1gl92 the export
earning~from coir were Rs. 55 Sl crores as
againstRs. 39,68 crores in the correspond-
ingperlod of last year, Increase in' exports>

.. ' f. ,.,

indicate a favourable trend in the colr
inddusfry.

(c) and (d) The Coir Board, With the
assistance of the Centra! Government has
beenimplem~nting various programmes for
development of coir industry. Some of t'he
programm~s ar'e:-

(i) Centrally sponsored scheme for eo-

(ii) Rebate scheme for market develop-
ment.

(iii) Foreign publicity and market pro-
mdti6n proqramrnes.

i ~iv) R~~ea.r~h and b~vel~pme,nt
Proqraamrnes forir:nproyihg productivity nd

.' , , . . .<';~." .: •.. " '''-.•. ~,. - ,.- ~
introduction of moaifled ecttiipments.

(v) Improving conditions and workrrig
environment of workers,

lndla-Japan Study Committee report

1312. DR, U\XMINARAYAN
PANDEEYA: Will the PRiME MINISTER be
pleased to state:

(a) whether JaparieseinvestorSa~e siill
quite uncrelain al;>9u,t'Inaici's ii1~eS:tm~nt
climate as reVe<1ladby the India-Japan Stutty

I- ,., ;- . '" ,.' ,,~ .. ,"

Committee Report as reported in the Times
of INdia dated [anuary 29, 1992:' ,

'. (b), n so, t~'~, details of the requests!
demands made by the Japanese investors:
and

(c) the response of the Union Govern-
rnent to these requests/demands .

TH~ ~;I~IST~R 0.1;:STATE J~ THE
MINISTRY OF iNDUSTRY (PROF, P,.I.

,~ '. , ,

KURIEN): (a) to (c). The Times of India
~eport refe.rs to the visit of the Japnese
EconOfTliCM'ission to India ih January, 1992
and the Meeting of the India of tJ:ie Indo
Japanese Business CooPtlraiion Commif-

-tee which coi'ncided ~ith th.eMission's Visit.
The Mission's visit ~as to a~sess the ne""
investment climate and to explore posslbili-
ties of.upgradihgjapanes~ investment lev-
els in Ihdi'l. A~is ~ormal during such discus-
sions, the members of the said Mission
sought claritcations. on certain issues relat-
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Ing to the poIlc:Ies & pnx:aduras regarding tIona ... Mldlnconnic:donwllh'loan ...... 
fgrelgnlnvestmentlnlncladurtngthelrmeet- . scheme'ln drug Industry; .' .i 

Ing .. wlth the concerned Ministers and offI-
cials of Government of India. Necessary . (b)" SO, the ctetaRs th8htof; and' 
clal'ificatloo was j)rovIded to the Mission on 
these Issues. (c) If not, the ntasons therefor? 

The total DiJ'8CI foreign Invemntment In 
India proposed by Japanese companies In 
the foreign collaboration approvals .issued 
after the annulment of he new industrial 
policy totals Rs. 4.32 crores tin 31 st Decem-
ber, 1991. This Is mora than 8 times the 
JapanieM investment approved during the 
calender year 1990. 

[ Translation] 

~rvallon for Women. Employees 

1313. SHRI SHIV SHARAN VERMA: 
WUI the PRIME MINISTER be pleased to 
state: 

(a) whether the matter regarding the 
reservation for women has been examined; 

. (b) " so, the detaRs thereof; and 

(c) If not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONSAL, PUBLIC 
GRIEVANCESANDPENSIONS(S~IMATI 

MARGARET AlVA): (a) to Ccl. the matter 
regarding reservalion forwomen in services 
under the Central GOvlIs under conslder-
atio~. 

'...., LI~ Scheme'ln 
Drug~ry 

1314. SHRI SHIV SHARAN VERMA: 
Will the PRIME MINISTER be.pleased to 
state: 

(a) whether""Govemment have since 
examined the suggestions and representa-

TIE MINISTER OF STATE TIE MiN-
ISTRY OF CHEMICALS AND FERTLIZ~ 
ERS. (SR. CHINTA MOHAN): <a) to Ccl. The 
suggestions and representations received 
from the .Drug Industry In connedion with 
the loan Hncencescheme have been taken 
Into consideration In consultation with the 
Ministry of Health. The matter is currently 
subJudice. 

[Engllshj 

Allot .... nt of lanei 10 Cooperative 
Group Housing Soc"'les 

1315. DR. ASIM BALA: Will the Minis-
ter of URBAN DEVELOPMENT be pleased 
to state: 

(a) whether the Government propose 
to allot land to the registered Cooperative 
Group Housing SocIetates-in Deihl; 

(b) If so, the criteria for the allotment of 
land; and ',. 

cc) the proposed cost of such land? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M . ARUNACHALAM): (a) Yes, sir. 

(b) The criteria for allotment of land to 
group housing socJtles In Deihl Is at present 
sub-Judice before 'the' Supreme court of 
india. . 

(c) aOotment of land tc)'GrOup HQuslng 
societies Is made on pre-deterrnlned rates 
notified from time to time. . . . ·'. 
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lIM of foreign Brand ,..... 

1316. SHRI BAPU HARI CHAURE:WIII 
the PRIME MINISTER be pleased to state: 

(a) whether the Govemment have re-
cently decided to allow the use of forelgn-
brand names of the goods manufactured by 
the dbmestic indu ltry; 

(b) of so, the details thereof; and 

(c) the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): {a) to (c). Government has de-
cided not to place any restrlcllon on the use 
of brand namesllrade martes, whether for-
eign or Indian owned, in India provided 
these do not violate any statute, rules or 
regulations In this country. 

Agrtcuturat Labour 

1317. SHRI"BAPU HARI CHAURE: Wil 
the PRIME MINISTER be pleasedto state: 

(a) whether any census-has been con-
ducted reganlAglhe number of people en-
gaged In agrtcuIIu&8 at~, Stata wise; 

(b) II so, whettlerthel8hasbeananyfal 
or Incraase In the number of those working 
asagrlcullurallabourers, as cultivators,land 
owners or share-cropers; and 

.(c) H so, the details thereof, state-Wlse? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF lABOUR (SHRI PABAN SINGH 
GHATOWAR): (a) Yes, Sir. 

. (b) and (c). a Statement 'Is enclosed. 
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Action of Plots 

1318. SHRI BARE LALJATAV:WiBthe 
MInIster of URBAN DEVELOPMENT be 
pleased to refer to the reply given on No-
vember21,1991 toUnstanedQuestionNo. 
2 and state: 

(a) whether the information with regard 
to the auction of plots has since been col-
lected; 

(b) H so. the details thereof; and 

(c) H not, the reasons for delay in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVB.OPMENT 
SHRI M. ARUNACHALAM); <a) to (c). The 
mafter is stiD under considlKatton of the 
Govt. and a final decision is Yel lobe taken. 

[English) 

Investment In DNg Industry 

1319. SHRIVUAYNAVALPATIL:WID 
the PRIME MINISTER be pleased to state: 

(a) the country's requirement of medi-
cines by the end of the century; 

(b) the estimated expendituN likely to 
be inYoIved thereon; 

(c) whether the resources reqUiNd for 
Investment during that period have also 
been walked out; and 

(d) if so, the details thereof? 
:--"-

. THE MINISTER OF STATE tN THE 
MINISTRY OF CHEMICALS AND FERR-
IZERS(DR. ~INTA MOHAN): (a) to (d). It 

ts.attmated1ha1 approx. Rs. 16,000 CfQf8S 

worth of medicines will be required by the -
tun:t of the century andthat investment to the 
extent of approx. Rs. 3, 000 crores moN 
would be l8quired to achieVe this Javel of 
praductIon. 

Funds for Housfng piaN for J.J. 
.... lffng Unit. 

1320. SHRI PIUS TtRKEY: win the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) whether any funds were dotted to 
the Slum Department of Delhi Development 
Authority for housing plans for J.J. dwelling 
units; 

(b) the funds utiIiaad for the purpose 
and the amount sl.lmMdlMd, if any; and 

(c) the _ons for not utilising the fuR 
amount? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) II Is fa-
portedttlat funds amounting to As. 1582.40 
lalchs weN released by Delhi Administration 
to enable Slume Wing, Dethi development 
!WIhortty, to take up praflminary steps for 
implementation of the scheme of providing 
developed plots for seU help housing to the 
economically weaker sections. 

. (b)AnamountofRs.65,OOO/-onlywas 
spent out of the funds released by Delhi 
Administraction, as the scheme was not 
approved by govemment. Steps for refund-
Ing this amount have been already initiated 
and so far funds amounting to Rs. 581.75 
lakhs have already been Nfunded to the 
Deihl Administration. 

(C) The amount released under "'8 
schemecouidnotbeutHlsadtullybecausaof 
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ncm-approvalof the lChame by the Govem-
men':· • 

(TtanSIatIon) 

Shifting of Vegetable Market, 
S .......... 

1321. SHRI PIUS TIRKEY: Will the 
Minlstar of URBAN DEVELOPMENT be 
pleased to S1at8: 

(a) whetherthere is any scheme to shift 
vagetable market.· Shahadara (Delhi) to 
som. other place; anc:t 

(b) If so, the delaHs thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRIM. ARUNACHAlAM): (a) and (b). As 
informrKt bytha Delhi Agriculural Ma~eting 
Board th" vegetable market now at 
Shahifdanl is proposed to be shifted to 
~ where 5 acres of land has been 
aIIoItectby the OOA. 

IEngIshl 

COllI Hllndlfng Agents of Coal India 
. LJmIed 

1322. SHRI PIUS TIRKEY: WiN the 
Minislitr 01 COAl be pleased 10 state: 

(a) whether the CoaIlndia Umited has 
aboIishec i; services of Coal HandHng 
AgC"nts in its new policy for the distrlbu1lon of 
coal 10 consumers; and . 

'(b) H .so, ttMi delaUs of new policy? 

ntE MNSTER OF STATE OF THE 
MlNlSTRYOFCOAL(SHRIP.A.SANGMA): 
(8) and (b). Coal India UmIled (CL) do not 
appoint a~ agents for distdMlon 01 coat. 

They howeVer appoint agents for managing .; 
their &tocky8nftl aftar invftlftg open tenders. 
In view of SevetaH:Ofl1'talnts _it the 
working Of· CoaI·lndIa UmII8d $t~yards. . 
GOvernment Is of the·vieW that coal stock-
yard$ should be set up and managed by 
State Governments or their agenCies. . 

Integrated Infrastftlctural Development 
Schemes In Bactcward Olstr1ets 

1323. SHRI BHAGWAN SHANKAR 
RAWAT: WH the PRIME MINISTER be 
pleased to state: 

(a) whether the Government propose 
to develop integrated infrastl'L!ctural devel-
opment schemes in the backward districts 
of the ~untry; 

(b) If so, the details of the schemes and 
the districts in which the scheme is likely to 
be ImpIemel)ted; 

(c) Ihe criteria for selecting the district 
as backward; and 

(d) the amount proposed 10 be spent 
undarthese schemes during the Eighth Five 
Year Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a, to (d). !n pursuance of Policy 
Measures for pcomoting and strengthening 
sman.titlyandvlllageenterprisesannounOad 
on 6th Auguest, 1991, a 1·"ft scheme of 
Integrated Infrastructural Dtweiopmant (In-
cluding Tec:tmoIoglcal Back-up Services) 
for Small Scale industries In rura~ard 
areas has been prepared and Included In the 
EIghth FIVe Year Plan (1992-97) pRJpoSaIs. 
Details of the Scheme a .. being worked out 
in consultation with I~ concen1ed authori-
ties in the Centre and SIaIeI UT Govern· 
mants. 
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~ c~n~by~ In Gadgli Fornnal 
, Htm.eh .. ',....1i 

1324 SHRI D.O. ~A: WIU the 
Minister of URBAN DEVELOPMENT be 
pleaSed to staie: 

(a) the number of houses constructed 
by HUDCO and ptheragencies fe" providing' 
accommodation in rural areas In Himachal 
Pradesh during in tbe last three years; 

(b) whether any other housing scheme 
apart from "Antyodaya' and "Indira Avas 
Yojami· tor SchedUled Castes and Sched· 
uledTribesin rural areas in Under consider· 
ation of the Union Government; and 

(c) if so, the details thereat? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) HUDCO is 
not directly involved in the construction of 
houses in rural areas. However, it provided 
loan assistance to public housing agencies 
and other eligible institutions for the con-
struction and upgradation' of houses for 
different saetions of rural population, with 
particular emphasis on' the ,needs of the 
landless poor. During 1988·89, HUDec 
sanctioned loans for construction of 1119') 
dwelling units in the rural areas of Himachal 
Pradesh. During 1989-90 to ,1991-92, no 
rural housing sct'I8i'n8S has been received 
by HUDCO IromHlmachal Piadesh Under . 
the central Scheri1e-of IridITa Awas Vojana, 
for Scheduled CasteslSchaduledTribes and 
Freed bonded, labour below poverty line, 
1307houseswentleportedtobeconstrucled 
in Himachal Pradesh during ; 988-89 to 
1990-91. 

'" (b) and (C). Govt. has formulated a 
Rural Housing, Scheme in the 8th ,Five Year 
Plan for providing starter houses with a 
covered area of-20sq. meters forlhe people 
below poverty line In rural areas. The details 
are yerto be flnalsed. 

1325.' SHRIJ. CHOKKA RAO: 
SHRI- 'RAM LAKHAN SINGH, 

YAfJAV: 
S~IBAAELALJATAV: 

- WI the MinISter of PLANNING AND 
PROGRAMME IMPLEMANTATION be 
pleased to state: 

(a)whetherlhecormdtlaetonwlewthe 
Gadgll formula has sUbmitted lis report; 

(b) ifso, the recom~ndations made by 
the Committee; and 

, (c)lhestepstakenlpropoSedtobetaken 
thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY. ,OF, P.LANNtNG AND 
PROGRAMME NPlEMENTATION (SHRI 
H.R. BHARDWAJ): (a) to (c). Yes, SIr. Rec-
ommendations of the Committee were con- . 
slCf8r8d bYlheN:O;C. in its meeting he1d on 
23rd and 24th of December, t 991 and the -
formula was approved as indicated below: 

I. From the total Central assistance, 
setting apart the funds required lor exter-
naRy-aided-schemes, as Is now being done; 

n. Providing from the balance; reason-
able amounts forSpecial Area ProgI8mm8S, 
viZ., 

(a) HIli Areas; 

(b) Tribal Areas; 

(c) Border areas; and 

Cd) N.E.C.; 

III.' Keeping from the balance 30% lor 
the ten Special Category States; and 

IV. Alfocatlng the balance among the 
fifteen non'-Sp8Ciai category States as per 
the foUowIng'crlterla: 
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Wefght(%) 

I. Population (1971) 

II. Per capita income of which 25% 

(a) "According to the 'deviation' method 
covering only the states with per capRa 
SOP berow the national average. 20% 

(b) According to the 'distance' method- . 
covering an the fifteen States. 5% 

III. Performance 
of which: 

7.5% 

(a) AcCording to ' Tax effort' as defined 
in the pntvious Gadgil formula. 2.5% 

(b) 2.5% 

(c) Ac:cording to progress in respect 
of national objectives. 

2.5% . 

IV. Speial Problems. 

Under the criterion of the performance 
in r8spect of certain programmes of national 
priority the approved formula covers four 
Qbiecltves viz. 

(I) popIIlatlon control; (il) elimination of 
illiteracy; 

(iii) on-time conpIetlon of extemaly 
aided projects; and . 

(iv) success in land refonns. 

Working of C.I.L .... ft_ SUbsIdiarie_ 

1326. SHRI R. SURENDER REDDY: 
Wdl the Minister of COAl ~ pleased to 
state: 

. 7.5% 

(a) whether the Government are satis-
fied with the WOJking of the Coal India and its 

. subsidiaries; 

(b) whether the Government have re-
ceived a number of complaints of difference 
in rates of coal delivery and the one notified; 

(e) " so, the total number of complatnts 
received ",ereal; .. 

(d) whether directions have been is· 
sued to them to improve the worldrig; and 

(e) If so, the extent to which the Coal 
india lid. and Its subsidiaries have 1m-
pnMd1 
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<l!MINISTRYOFCOAl.(SHRIP.A.~MAJ,: over the same period last year. 
(a) Presumbaly the Honourable Member is' 
referring to the production performance of 
Coal India limited and It subsidiary com-
plains. During the period April' 91..January . 
92, Coal India Ltd. companies produced 
157.73 million tonnes of coal as against 
142.86 million tonnes produced during the 
corresponding period last year, thus regls-

Year NO. of complaints 

Openoest Under 
Mine. ground 

Mine. 

1990-91 80 11 

1991-92 99 15 

In large opencast mines coal quality at 
Lllnes suffers due to unevoidable admixture 
of shale and other extraneous materials.' 
However stringent measures are being taken 
for checking the quality for coal so that the 
consumers get the quality of coal they pay 
for. The coal companies have been advised 
to be extra careful in the metheod of ming so 
as to eliminate the possibility of deterioration 
iii the coal grade. Limited attempt has been 
made also for picking the extraneous mate-
rials. The producing units are installing in..pit 
crusher to avoid supply of oversize coal and 
to bring out unHormlty in coal quality. 

[ Translation) 

Fertilise, Factories . 

1327. SHRI VISHWANATH SHASTRI: 
~1IIJPe PRIME MINISTER be pleased to 
, .. ~ 

(8) the number of fertiliser factories In 

(b) to (e). Complaints against61lppages 
of grades are received from the consumer~ 
by the Coal Controller. Details of complaints 
received and action taken thereon b.,f th£ 
Coal Controller during '90-91 and 1991-9~ 
given below:-

Action taken 

Total 

91 27 seems down grades. 

144 5 seams downgraded. 
33 samples collected 
for Checking the grade; 

the country at present; 

(b)the Installedcapacly andtbequalntly 
of fertiliser being produced in each of these 
factories; 

(c) whether the government propose t, 
set up some 'new fertiliser factories witt 
foreign collaboration: 

(d) H so, the details thereof? 

"THE MINISTER OF STATE IN THE 
MINtSTRY OF CHEMICAL AND FERTILIZ-
ERS (DR. CHINTA MOHAN): (a) and (b). A 
statement showing the fertilizer factories ir 
the country including those prodUCing shinglE 
super phosphate, flith their installed capac· 
ity and production from April. 1991 - Janu-
al"y, 1992 is given below. 

(c) No, Sir. 

(d) Does ~t arise_ 
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Plantwise annual InstaJlfld GapacIty, k;1uBl Production duttng 1991-92 

Nitrogen 

Name of the Plant 

1) PublIc sector:-

F.C.I 

Sindri Modn. 

Coradkhour 

Ramagundam 

Talcher 

TOTALF.C.I 

H.F.C.l.:-

Namrup·1 

Namrup-II 

Namr\lp-Ilt 

Durgapr 

Barauni 

roT'Al H.F C.l. 

'.F.L.:-

Nangal-I • 

";'lngal-II. 

1991-92 

InstaRed capacity 
in terms of 'N' 

219 

131 

228 

228 

B06 

21 

177 

152 

152 

654 

60 

152 

235 

('OOO'MT) 

1991-92 

(Aprll-January) 
Actual 
prodn. 

78.2 

70.4 

42.8 

191.4 

0.1 

25 .. 9 

87.4 

36.8 

23.8 

154.0 

43.3 

116.8 

202.9 
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('OOO'ldT) 

Name of the Plant 1991-92 1991-92 

/nstallsd capacJty (April-Januiuy) 
in terms of 'N' . Actual 

prodn, 

Panipat 235 167.1 

Vijaypur 334 348.8 

TOTAL N.F.L. 1036 878.9 

FACT~-

Udyogamandal 98 44.3 

Cochin-I 152 74.6 

Cochin-II 96 92.4 

TOTAL FACT 346 211.3 

R.C.F.:-

Trombay 90 62.4 

Trombay-IV 575 48.6 

Trombay-V 152 96.0 

Thai 683 481.7 

TOTAL R.C.F. 1008 688.7 

M.F.U: Madras 176 117.9 

SAIL: Rourkela 120 39.3 

52.9 

NlC: Neyveli 70 52.9 

PPl: Paradeep 130 104.4 
It, 

By product 38 16.8 
%< 

tOTAl Public Sec:tor 4332 245$.6 
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rooo'#tlT) 

Name at the PtlInI 1991-12 1991-92 0 

InsIaIled apcIy . (AprII-Januaty) 
In tanns at'N' Actual 

Prodn. 

II) Coop. Sector: 

FFCO:KaIoI 182 157.2 

KancIa 120 113.1 

~ 228 . 205.6 . 

AonIa 334 325.J 

TOTAL 864 801.6 

KRBHO: Hazira 668 638.3 

TOTAL ·._.cooP. SECTOR 1532 1439.9 

III) Private Sector: 

GSFC: Barada 236 255.7 

CFL: oVlZag 84 BO.3 

SFC: . Kola 152 139.7 

EL: Kanpur 310 241.5 

ZAC: Goa 198 . 209.6 

• SPIC: TUIicorin 312 315.2 

MCF: ·Manglaora 181 119.6 

EIO Parry Ennore 15 13.9 

0NFc: 8haruch 340 311.5 

TAC: TUliconntit. 16 12.6 

oAF: Nang8JI 18 7~S . 
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,-------------------------------------------------
~ Name of the Plant 

Hll: Haldia 

IGCCC: Jagdlshpur 

GSFC: Skka 

GFC: Ksklnada 

ByProduct 

TOTAL Pvt. SECTOR 

Total (1+ II III) 

I. PUBLIC SECTOR 

FACT:-
Udyogarnandal 

Cochln II 

TOTAL FACT 

R.C.F.: 

Trombay 

Trombay-IV 

TOTAL R.C.F. 

MFL: Madras 

PPl.: Paradeep 
c,,·, .,..;11'. 

~ Unlsin 

""~ tQ.: KheIft 

'.'·92 
InstaIed capacJy 

In terms of 'N 

29 

334 

59 

54 

6 

8250 

3 

114 

144 

·45 

75 

120 

112 

331 

30 

1991·92 

(AprII-January) 
AcluaI 
prodn. 

23.0 

270.9 

53.5 

51.8 

2.9 

2109.2 

6004.7 

24.0 

104.2 

128.2 

42.7 

48.6-

91.3 

108.8 

266.9 

8.1 

22.1 
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{YKJOVI} 

Name 01 the Plant '119'-92 '99'-92 

Installed capacIy (ApdI-JanuaIy) 
in terms of 'N' Actual 

prodn. 

SSPUniIs in 13 4.9 

·Assam & Maharashtra 

1:0181 SSP UnIs 85 36.3 

TOTAl PUBLIC Sector 792 631.5 

II. COOP. SECTOR 

FFCO: Kandla 309 294.4 

10. PRIVATE SECTOR 

GSFC: Baroda 50 70,S 

CFL:Vizag 104 84.5 

lJC:Goa 111 103.0 

SPIC: Tulicorin 191 179.3 

a=:Mangme 63 62.7 

GNFC: Bharuch 33 20.4 

EID Parry Ennore 19 17.1 

tIJ.: HaIdia 71 58.9 

GSFC: SiIdca 150 136.7 

QFC: KakInada 138 133.0 

OSSPUnils 738 CJ.2 

TOTAl PRIVATE SECTOR 
,_ 

1289.3 

lOla! ct+H+III) 2769 2195.2 

., The 10IaI InItaIIad capd,y of GSP uniI8 In tile PublIc I PrIvate Sec:tOr. It 
85000+736000. 823000 nts. In ..... of P205 vide detaIIa in An......a 
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Industrial Policy based Ort Population! 
. Local resources 

1328. SHRI GEORGE FERNANDES: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government aro taking 
any steps to formulate industrial policies 
based on the population, local resources 
etc.; 

(b) if so, whether the Govemment are 
considering proper linkages between big, 
medium, small scale and village Industries 
for the economic growth; and 

(c) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF I~DUSTRY (PROF. P.J. 
KURIEN): (a) to (c). The new Industrial 
Policy announced on 24.7.91 hasdone away 
with licensing except for short list of Indus-
,tries covered under compulsory licensing. 
No license Is also required for setting up 
units in cities having popul~tion less than 1 
mimon_ The entrepreneurs are free to locate 
their projects anywhere depending upon 
techno-economic viability in which availabil-
ity of local resources will be a major lactor. 
The new Industrial Policy aims to encourage 
au sectors of Industry whether small, me-
dium or large to grow and improve o!, their 
past performance. As a part of the Policy 
and strategy for promoting Small Scal~ 
Sector, Govemment Is laying emphasis in 
establishing linkages between different In-
dustrial sectors so that the benefits of accel-
erated growth is not confined to anyone 
sector_ Since the Small Scale Sector cannot 
develop in isolation withoUt the develop-
ment of Large and Medium scale sectros, 
the schemes in this regard are outlined in the 
policy, measures for promoting and 

stength8ning small; tiny and village enter- .' 
prlses announced by the Govemment on 
6th August, 1991. 

Project Sanctioned by H.U. D.C. O. 

1329 SHRI SYED SAHABUDDIN: Win 
the Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a) the projects sanctioned by HUDCO 
since Its inception upto 31 at March. 1992 
state-wise; 

(b) the total number of dwelling units 
and developed plots covered by these 
projects state-wise; and 

(c) the names of the agencies respon-
sible for implementation of these projects? 

. 
THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN DEVELOPMENT 
(SHRI M_ ARUNACHALAM): (a) and (b). 
HUDCO. since inception and upto 31-1-
1992 has sanctioned 8254 schemes, cover-
ing 30 States/U. Ts According to HUDCO, 
these schemes would enable'eonstruction/ 
upgradation of 4973757 dwelling units and 
development of 363341 plots, the State-
wise break up of which are given in the 
enclosed statement. 

(c) The various state Housing Agencies 
Including Housing Boards, Rural Housing 
Boards, Slum Clearance Boan;ts, Develop-
ment Authorities City Improvement Trusts. 
Municipal Corporation, Town/areas Corn-
mittees, Garhwal MandaI, Panchayat 
Samitis, State Governments, as well as 
various Public afld private sector agencies, 
Apex Co-operative Societies, Primary Co-
,operative Societies, Universities and vari-
ous Voluntary Organisations whose 
schemes are sanctioned by HUDCO are 
responsible for implementation of the 
schemes. 
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STATEMENT 

State-wise break up of dweUing units and plots sanctioned by HUDCO upto 31-1-1992 

S.No. Name of StatelUT No. of No. of No. of 
Schemes DweIHng Plots' 

Units 

1. Andhra Pradesh 1127 6505417 . 5943 

2. Arunachal Pradesh 3 938 

3; Assam 48 13689 145 

4. Bihar 99 123118 4078 

5. Goa 8 612 1526 

6. GuJarat 812 481920 7673 

7. Himachal Pradesh 82 15271 798 

8. Haryana 182 78302 109 

9. Jammu & Kashmir 49 15299 10254 

10. Kerala SOO 566555 880 

11. Karnataka 606 634553 4110 

12. Meghalaya 8 2765 

13. Mharashtra 844 326213 15586 

14. Manipur 7 3630 

15. Madhya Pradesh 583 357257 116361 . 
16; Mizoram 3 1756 

17. Nagaland 5 6020 

18. Orissa 245 120852 4023 

~9. Punjab 272 119220 4573 

·20. Rajasthan 588 178876 16997 

21. Sikklm 22 7367 • 
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S.No. Name of StatellJT • No. of 
Schemes 

No. of No. of 
Dwelling Plots 

22. TamiiNadu 

23. Tripura 

24. Uttar Pradesh 

25 .. West Bengal 

26. 

27. 

28. 

29. 

30. 

Andaman & Nicobar 

Chandigarh 

Delhi 

Dadra Nagar Haveli 

Poddicherry 

Total 

Industrially backward districts In 
Bihar 

1330: SHRI SYED SHAHABUDDIN: 
WiH the PRIME MINISTER be pleased to 
state: 

(a) the districts in Bihar which have 
been declared as industrially backward dis-
tricts as on December 31,1991; and 

(b) the steps taken during 1990-91 and 
1991-92 for their industrial development? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 

Units 

936 540934 119227 

9 3084 

970 565455 44345 

130 101455 974 

6 264 

70 25016 5739 

. 46 16256 

42 

23 6497 

8254 4973757 363341 

KURIEN): (a) and (b). The centrally de-
clared backward districts in Bihar are 
Bhagalpur. Champaran. Darbhanaga. 
Muzaffarpur, Palamau, Pumea; Saharsa, 
Santhal, Pargansas, Saran, Nalands, 
Aurangabad. Nawadah. Gaya, Bhojpur. 
Begusarai. Monghyr. Khagaria and 
Madhepur. 

The centJaI Government have allocated 
6 Growth Centres which would be endowdd 
with basic infrastructural facilities for pro-
moting industrialzation of backward areas in 
Bihar. out 01 six. locations of 5 growth cen-
tres have been selected and announoed. 
which are as foltows: 

Name of the Growth Cent;" District 

1. Bhagalpur Bhagalpur 

2. Hazaribagh Hazaribagh 
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S46 
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'" 
Name dme GIOWfh Qtnn 0#sIrtJf 

3. Jasorta ~ 

4. Muzaffarpur' MuzIIIIafpur 

5. Pumea Pumea 

'. 
UndertheerstwhUa Central Investment GRIEVANCES AND PENSIONS(SI-IlIMAn 

subsidy SCheme, an amount of As. 1.34 MARGARET ALVA): <a) Yes SIr. The Gov-
CfOre has been reimbursed to Bihar in 1990-. ernment has seen the Item pertaining to 
91. • Indian Vaccines Corpo~a'ion limited 

IndualrIH In Keral. 

1331. SHRI p.e. THOMAS: Will.the 
PRIME MINISTER be pleased to state the 
detaltsofthe induatrtes which are Ilkelyto be 
.. up In Kerala with partIcIpatIOn of foreign 
~? 

THE MINISTER"OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN): As approveIa for fo~n invest-
ment are accorded In MSpOns8to proposals 
made byentl8preneurs,ICAtgn·CoIlabOra-
lion pIOpOiIaIB spiICIIIc to a location is not 
centrally malntalnK, 

Indo-FraRCh PfojMt for Polio Vaccine 

1332. SHRI ~ FERNANDES: 
WI the PRIME MINis~R be pleased to 
state: 

(a) whether attention of the Govern-
ment has been ... .., the new~-il8m 

. ravardlng Indo-Fonchpiw;ctflM',producllan 
i of Police V~ ~ .1n.1heStates-

man dated JanuaIY 15 •. 1892; and 

, (b) If .Q, the ,... 1IMtr8Qf. ,tld the 
~nOf""~1bef8to? . 

(IVCOl) that appeaAId In the statesman 
dated 15th January, 1992. 

(b) Baaed on tile· ..... ef ... exp.rt 
conmiltee. aad with gCW8lMWnt JPpIOV-
., an agreement ... linD'*' In ,. 
HlW"." (ic;V8~nl 01· lnella. lAd.n 
Patrvcbmlcals CoIporaUon lImIted..Baaoda 
and ""111' Merilwc SaMRa. a .v.tns 
(the than lAst .. Meriux), lyon, Franci to 
IncotpOrate the IVCOL In india undei' the 
Companies Ad, 1956 - a lGInt ..... 
~.ear::t\ott"tmeepa~tQc;Mng 
25% of the equity .aI. Aq ~-.ch 
. ..,....,...m was .atso. singftd for·lht·ave 
proIect underwblChttw~-hG!w __ '" 
borne by Govemmant arFIB~ .. an aid to 
India ala,. with loog4em mIx"·cadIt to 
mHt the fO.faIgn ~.~. 
lVCOL WOUld; ft1IW4_ ... :~.po
tenc;y~ (IrUheform-alOPT +PoIIQ). well 
.. trigblyen.ctiva,..,_"" .. vac:-
GInes . using 1he .. $$at8-Qf .... _ • tectJno(o-
gin. As per the ~anl~. ""flU-
facturi~ ~Uflder~I.,ot IVCOL 
are elCpKt8d to bI!gIn during 18, The 
__ y :SI.,...·~ ~ of 
OPTDJntop'1Io 00IIt""~'" JMIa 
are in ~ _ ,",.:~.~ these 
studIINI.~ __ .... ... 
~.,_:~ .. ,.~, ..... ~ 
...... :to~.~.Jn ... -.... ot iRIJlIDII._ . .'1" __ .~ t *'" 
_._"'~tofar·_toay 

'claIIlfOV8fSY • 
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Deem ... Allowance to Public Sector THE MINISTER OF STATE IN THf; 
Employ... MINISTRY OF RURAL DEVELOPMEN"r 

1333. SHRI ARJUN CHARAN SETHI: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Govemment propose 
to resolve the long-pending issue of dear-
ness allowance for public sector employ-
ees; 

(b) H so. :M details thereof; and 

(c) the tine tly which it :s likely to be 
resolved? . 

THE MINISTER OF STATE IN THE 
\\\N\S1R.,. Of \NOUS,f\.,. lSHf\\ P .K. 
THUNGON): \a) \0 te). Government have 
appointed, in September, 1988, a Tripartite 
Committee. c;orlslSting of representatives of 
Govemment 01 India, Central Trade Union 
Organisations and Public Sector Enterprises 
to review the formula for payment of dear-
ness aHowanee to the employees of the 
Central Public Sector Enterprises govemed 

" by the Industrial Dearness Allowance For-
mula. The term of the Committee has been 
extended upto 31.3.1992. 

Autonomy to Panchayats 

1334. SHRI GIRDHARI LAl 
BHARGAVA. WiIIlhe PRIME MINISTER be 
pleased 10 state: 

(a) whether there is any proposal to 
give fun autonomy to the Panchayats; 

(b) If so, the details thereo': 

(c) whether the Government have also 
received any memorandum from the Gov-
ernment of Rajasthan in this regard: and 

. (d) if so. the ael,on taker. thereon? 

(SHRI G. VENKAT SWAMy): (a) and (b). 
The Constitution (Seventy-Second Amend-
ment) Bill, 1991 for strengthening of 
Panchayat! Ral Administration In the coun-
try was Introduced in the Lok Sabha on 
16.9.91. TheBlllhasbeenre'erredtoaJolnt 
Committee 0' Parliament. 

(c) and (d). The Government of India 
haire not received any memorandum in this 
regard from the Government of Rajasthan. 
However. the Government of Rajasthan 
nave submitted a memorandum to the Joint 
Committee or Parliament, which the Com-
mittee may consider lor appropriate action. 

I Translarionj 

Gorakhapur fertilizer Plant 

1335. SHRI PRABHU DAYAL 
KATHERIA: 

SHRI SANTOSH KUMAR 
GANGWAR: 

SHRI ASHTBHUJA PRASAD 
SHUKLA: 

SHRI BALARAJ PASSI: 
·SHRI·RAMPAL SINGH: 
SHRI ACHARYA 

VISHWANATH DAS 
SHASTRI: 

SHRI RAJENDERA KUMAR 
SHARMA: 

Will the PRIME MINISTER be pleased 
to state: . 

(a) whether the Government are aware 
that the fertilizer Plant in Gorakhpur, Uttar 
Pradesh has been lying closed for the last 
more than one year; 

(b) if so, the reasons thereof; 

(c) whether the bealth survey of the 
plant to reopen it has since been carried out; 
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(d) n so, the details thereof and the time 
by when it is likely to be reopened; and 

(e) H not, the reasons thereof? 

THE MINtSTEROF STAT IN THE MIN-
ISTRY OF CHEMICALS AND 
FERTILIZERS(SHRI CHINTA MOHAN): (a) 
and (b). Yes, Sir. There was on accident in 
Co-conversion Section ofthe Ammoina Plant 
in Gorakhpur Unit on 10.6.1990 and since 
then the unit has been laying closed 

(c) Yes, Sir. The final health survey 
report win be available to the company by 
the end Qf Febl".:ar)" 1992 and thereafter 
the report will be considered by the Board of 
Directors of ttis company. 

(d) and (e). The feasibility of rseopening 
the factory will depend on the recommenda-
tions of the Board of Directors of FCI based 
on the health survey report. At this stage it 
is, therefore, not possible to indicate any 
date for fe-start of the factory. 

Import of Technical know-how for 
Saleempur Aeromentlc Complex 

1336. SHRI RAJVEER SINGH: 
SHRI SANTOSH KUMAR 

GANGWAR: 
SHRI ASHT BHUJA PRASAD 

SHUKLA: 
SHRI PANKAJ CHOWOHARJ: 
SHRI RAM PAL SINGH: 
SHRI CHINMAYANANO 

SWAMI: 

Will the PRIME MINISTREAbepleased 
to state: 

(a) whether the Government have 
revieved any proposalfor import oftechnical 
know -how and capital goods for Saleempur 
Aeromatic Complex of Uttar Pradesh; and 

(b) if so~ the details thereof and· the 

action taken thereon? 

THE MI:"STER OF bTATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
MIs J.K. pertochemlcals hold a Letter of 
Intent dated 13rd May, 1989 for setting up 
an Aromatic Complex at Saleeempur in 
Uttar Pradesh. The said company has filed 
an application for approval of foreign col-
laboration for getting the technical know-
howforthe aforesaid project. No application 
for import of Capital goods for the project 
from the company has been received. 

D9cision of the Govemment in regard 
to the application for foreign collaboration 
filed by the company is likely to be taken 
shortly. 

(Eng/ish) 

Conversion of Warehouses Into Shops 
Under SafdarJung Ayover 

1337. SHRI ARJUN CHARN SETHI: 
W1Hthe Ministerof URBAN DEVELOPMENT 
be pleased to state: 

(a) whether NDMC has permitted 
coversion of warehouses under the 
Safdarjung Flyour into shops: 

(b) if so, the details thereof and the 
reasons for allowing such coversion; 

(c) whether NOMC has suffered huge 
losses in regard to the above and if so, the 
details thereof; 

Sd) whether NDMC has allotted open 
space behind shops in Pandara park at 
much lesser rate; 

(e) if so, the details of the land so 
allowed to be used and the cost thereof; and 

(f) whether same policy is to be followed 
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THE MINISTER OF ST~TE IN THE 
~ OF URBAN DEVELOPMENT 
(SHFU M. ARUNACHAlAM): (a) No. Sir. 

(b) and (c). In view of (a, above. ~-

(d)-C." NOMe heaaloled1hebeck 
Ip8C8behindthe shops_perhpallcyand 
asperlM ...... appnMldbytheNDMCvIde 
Is ResoIuIIon No. 8 dat8d 20.11. 1981 _ 
detaHId below: 

ShtIpNo. AIN PutpOSe for . RsIes at which 
which aIIofIed IIIofIetI 

6 1501 sit. For construction of KItchen Rs.l/-per sq.ft. 

7. 322 -do-

8 305 • -do-

8. ~_30! -00 -do-

10 331 - -do--
11 315 • -do-

12 317 • -do-

13 313 • -do-

14 311 . -do-

15 313 • -do-

16 806 • '-do-

fI) No. Sir. 

The1fDMC .. 8IdopIed cIIfeI8nI poIi-
dis tar ... ,.. ...... depending upon 
.. dIuIiIi ..... of -.ell ntIIfIC8L 

..... Ii .ofFei"lIrlullRty 

1331. $HRI SHAAYAN KUMAR 
PA1QL: 

8HAI CMTTA 8ASU: 

,,_. ... PAIIIE •• aJER .. ,..... 
-b.1l 

-do-

-do-

0-do-

-do-

-do-

-do-

-do-

-do-

-do-

-do-

(a) whalher1heGcMmmeni haw lince 
dacidad to wiIhdI_ .......... on the 
fertiliser; 

(b) If so. the raMOnIlhenIoI and the 
.........,. .......... propoI8dto ..... n 
to mitigate the buRIen of the fInnR; and 

(c)lhI ..... oflJlepalcypn!pOHdlO .. un'."'. Ia:lDwad ..... Id to the 
suI'IIIdy on ........ 1 

THE °IMiSYEA OF STAlE IN THE 
.... ilW.~ .. F8r1'I.· 
1l&RS_GtN1 • ....., ........ 

" ... ' .>, 
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(b) Does not ...... 

PHAlOUNA 14.1913(MKA) 

(c) The RetentIon prtce.c:um-Subsidy 
Scheme Is being nwlew8c:l once In three 
years. The revlewsfor1heath PricIng Period 
Slatting from 1st April. 1991 onwards Is In 
prog18ss and wit be COfI1)I8Ied shOrtty. 
Necessary changes in policy, • any, wHI be 
made aftercon.,letion of the on-going exer· 
cise in this regard. 

(TtanSIafIon) 

Wei .... of ChHd LIIbou ... In BI4II 
·1ncIuatrIH 

1339. SHRI RAM NARAIN BERWA: 
Will the PRIME MINISTER be pleased to 
state: 

. (a, whether the Govemment propose 
to make provisions for an insurance of As. 
sO. 000 by the bldl manufadurers for 1he 
chid labour engaged In bIdIlndullrles; and 

(b) 110, 1he detaBs thereof? 

THE DEPUTY MINISTER OF STATE 
IN THE MINISTRY OF lABOUR (SHRI 
PABAN SINGH GHATOWAR); (a) No SIr. 

(b) Does not arise. 

Development of DMert of Rajathen 

1340. SHRI RAM NARAIN BERWA: 
WIt the PRIME MINISTER be pIeasad to 
state: . 

(a) .......... theGovemmenthal8aWant 
that the ..... of the Una.t""., Emirates 
Is being deveIaped Inloar- pastures and 
cultivable Janet. 

(bt whether the Government propose 
todevelop ....... Aaj """""adapI_ 
Ing ItIetlchnlqutallml8rto ..... adopIId 
for devefIpment or UAE dIeert; and 

(c) '10, the daIaIIs 1her8Of; and I not, 
the....". dMnaf? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVELOPMENT. 
(SHRI G. VENKAT SWAUY); (a) Yea, Sir. 

(b) and (c). The Desert Development 
Programme, a Central Sector Scheme, is 
already being implemented in Rajasthan 
with the basic objective of conlrollng 
del8tflcal1on and achlaving ecological bel-
ance In the long run. These objectives ara 
sought to be achieved through adoption of 
low cost indigenous technologies in the 
areas of aftorestation wIh special emphasis 
on ~ stabilisation, and shelter belt 
plantation grass-land development. The 
Central arid Zone Research InstIIde (CAZRI) 
-at Jodhpur haNIso been Instrumental in the 
upgradatlon of -theM local technologies as 
wei as In the development 01 nowtechnolo-
g_ for desert development. Adoption of 
tachncJIogIes from outside is not presently 

.' being considered under this Programme. 

(EnpIsII) 

........ ng PubHc-Sector Units 

1341. SHRIRUPCHANDPAl: 
SHRI SHRAVAN KUMAR 

PATEL: 

WII the PRIME MINISTER be pleased 
10 state: . 

(a) ....... the Government have 
agreed to wrII8 orr losses of sIcIc pIIItIIIc 
sector units In case the WOtIcers of n.se 
unlls form eooparatIva$ t6 run .... units; 

.(b)' so, the c:IaSaiIs eJu.publicsactor 
unls propDl"'to be ....... ..,10 ... 
.,.. co-opanIINas; 

(c) whether the GovemmanI hINe also 
agreedtDpnMda"CIIIIer ... II Iff""" 
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lance andcaaperatlon to run such sick unls 
by workeIs' co-operativas; 

(d) If so, the detaHs thereof; and 

(e) the terms of transfer of manag. 
ment to WOftcers' cooperatives? 

TtE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY {SHRI P.K. 
THUNOOON); (a) to (e). Some trade unions 
have suggested the setting up of woltcers' 
cooperatives during the meeting 01 special 
T~ile Convniltee held on 20-1-1992. 
Govemment is preparad to consider viable 

'proposals for running sick PSUs through 
workers' cooperatives where the WOftcers 
were willing. However, the details in 1hIs 
ragard have to be wOrked out based on 
specific proposals from woltcers' co-opera-
tives COf11)any-Wise. 

Lh*Ing of VI ..... with Road. 

1342. DR. ASIM BALA: 
SHRI HARI KEWAl PRASAD: 

WiI the PRIME MINISTER be pleased 
tostate: 

(a) the number of villageS. state-wise. 

1hathavei)eenconnectedwlthGcMlmment 
.. p;w.tebus routaa; 

(b) the nurmerof~ intbecountry 
haying pucca roads and raM m-bua linkwlh 
In 2 km 8188; and 

(c) the total amount aIotIed and spent 
for construction of rural-load during Sev-
enth Plan, State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVELOPMENT 
(SHRI UTTAMBHAI H. PATEL): (a) and (b). 
Connecting of viRages with Govemment 
and private bus routes and railway points, 
1nter-alla,lnvolllesconstructionol rural roads 
and operation of GcMtmment and private 
buses on them. These ... Stat. eubjacts, 
Funds for construction 'of rural roads ... 
provided In the Stat. PI-. under MInImum 
NeedsProgramnw. GcMImmentof 1ndIa~ 
not maintain $lat."" Informallon on this 
subject 

(c ) A S1atement giving State-wise 
ouilay and expendilunt on construction of 
rural roads under the Minimum Needs 
Programme during the Seventh five Year 
Plan is annexed. 

STATEIENT 

8/ .. Slate SeNaIJ ",., SewnIJ AM 
No. Ouday E.rpMcarn 

1. AndIra Pradesh 2".00 24.00 

.2. Arunachal Pradesh 30.00 26.00 

3. Assam 42.00 39.31 

.. , Bihar 175.00 118.23 

5. Goa G.35 CUI 

6. Gujlnll 1SO .. 21.80 



State 

°7. Haryana 

8. HImachal Pradesh 

9 .. Jammu & Kashmir 

10. Karnataka 

11. Kerala 

12. Madhya Pradesh' 

13. Maharashlra 

14. Manlpur 

15. Meghalaya 

16. Mizoram 

17. Nagaland 

18. OrIssa 

19. Punjab 

20. Rajasthan 

21. 

22. Tamil*du 

23. Tripura 

24. Ultar PradeSh 

25. West Bengal 

PHALGUNA 14,1913 (SAKA) 

SsventhPfan 
Outlay 

0.10 

95.00 

20.00 

60.00 

25.00 

115.00 

48.00 

15.00 

10.00 

20.00 

2.50 

50.00 

45.00 

14.00 

7O.QO 

20.00 

650.00 

35.00 

Wdrten An • .,.,. 358 

Stwenth Plan 
ExpendIture 

0.10 

55.84 

40.99 

51.91 

56.78 

115.00 

44.86 

18.39 

6.66 

47.60 

41.51 

0041 

67.30 

11.74 

84.72 

26.85 

566.65 

29.95 

India Business CooperIIIoncommllt88S has 
l8cenIIy vlslled Ind~; 

r . 1343.1)R.C.SI.VERA:WIRthePRIME "ISleR be pleased to Itale: 
(b)" 10, the _a'" thereof; 

(c)wh8ther any IsUtosnngthen 1he 
~ trade and kMltllIlI1I betWeen In· (a) .......... a.lliliIftOU"'Japan-
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dill and Japan hili been cII8cuaMd during 
the visit; 

Cd) • eo, the details therwot; 

,(e) wMlher the Govemment propose 
to suggest Japan-india 8U8h1p1a Coopera-
tion Commlteel t9 exp1tnthe·....,... 
of ...... 1n ... hlMt In MIzor8m; and 

(f)' so. thedetallstheraof and. nOl, the 
reasons tIw8for? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF, P.J. 
KURIEN): (a) to (d). Yes,SIr. The Chairman 
of the JIIp8n India Buslnesl Cooperation 
ComfI'IIlIe ... Dr. Rokuro ishikawa. visited 
India from 271h to 3OIhJan., 1992. He led a 
1~ Japanese delegation for the 
23fd I1II8Ifng of the 1ndIa.Japan Business 
CoopeialOn CominIlIees. Durtngthe meet-
ing ..... Ion8 .... heldtostrangthenthe 
bIaIefIII trad8 between the two countries. 
The 1IISU8I of inviting Japanese Investment 
to ~aIsodiscussed. The JapaneSe 
side was apprised of the policy refcrms 
racenllFbllkenbVGovt.oflnclawhlchevoked 
good'niIIponse from Japanese side, 

(8) and (f). No, Sir .. 

. "1ndIIhJapen Business Cooperation 
Con ..... ~I ..... up by the Apex bodies 
of 1M Induatry of both 1ha countries and 
dIIc:uIIIOfti are held on 1ha . Industry 1IwI. 

................. nt In indian Core .... . 
1344. St*II GURUDAS"'KAMAT: WI !he"'_ MINISTER ba pteasectto state: 

(a) .......... Un1onGcMmJ1B1l hIM 
requeII8d 1M 0Dvemfnent of "-' to In-
vest In lhelndian .... uctor; 

(b) 110, ... ,..".....,ar, and 

(c) the 1'8IpOR88 of the Gav.mment of 
Japan theI8Ot? 

" 
THE MINISTER OF STATE IN 'DE'. 

MINlSlHY OF INDUSTRY (PROF. P.J. 
KURIEN): (a> to Ccl. WIlh a vIeW to ,... . 
ItI'Ucturelndla's economy. the GovaI1vMnl. 
hili ~ announced some economic 
reforms. As a part of that. IIemI aarIer 
raserv.ed excIusIveIfforPubllc sector. tIaV8 
now been I'8VIew8d to ba opened to 1b8 
private aactor 1811ict1ilwlJ. Th.. hili also 
baen the Govl.S policy to welCOme foreign 
InVestment to the development of IndIa'S 
~ ba ... In this direction, propaeaIs 
I'8C8Ived for ..... stm8nt from foreign coun-
tries Inducing Japan, are considered on 
merIls. 

(TtanSlatfon) , 

BlaclunarkeUng o. RatIo" In DeIhl 

1345. DR. PARSHURAM 
GANGWAR: 

SHRI RATllAl KALIDAS 
VARMA: 

Win the PRIME MINISTER be pleased 
to state: 

Ca> the number of C8881rellllng to Ihe 
blackmark8t1ng of ration In Delhlcometo1h8 
notice during the last six months; 

(b) the action taken against the said 
blackmartcatears; and 

(c) the steps baing taken by the Gov-
emment 10 checfc the btackmalketlng 01 
ration In tutu,.? 

1lE MINISTER OF STATE II 1lE 
MNSlRY f1F CIVIl S\AIl.I!S, C0N-
SUMER AfFAIIS AND PU8UC DISTRI-
BUTION (SHRI KAM.~II AHMED): 
(a) o.tN Admlnllhllon h ....... thai 

~"III""""''''-F.''''''' 
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ShClPlal'ld75~DIpoIICMII1D" cia. NqUlrementclMCh ag8ncy.~ 
naUce 01 .. foed ...... a·Consunw In .......... 1UIpIuS. 
AffaIrsDIpIItmInIdultng .... IIx.RIDnItII. 

(b) FlAB have ...... lodged against 21 
Fair PrIce Shope. Md 8 K8IDI8n8I 011 
UcenceeS dIrtng .1htI. pIitad. Department 
acIIon Ia being InIhIId IIg8fnst 232 Fair 
~ Shops and 87 KenJsene 01 L~ ..... 

(c) The U.T. Admlnlllralion maintain .. 
strict watch on the functioning 01 Fair PrIce 
Shops and Kerosenes Depots Surprise 
checklngslralds are conducted on the basis 
of Intelligence gath8l1ld and on complaint, 
racelvad. A COntrol Room hal been sat up 
lor l'8C8iving comptaIntI from the public. 
CrlmlnallOepartmentll proceedings are 
launched against d8IauIIers. 

(~nglish) 

Potato It ... Unl at H8sun, 
KarnatIIkII 

1346. SHRIG. ~EGOWOA: Willthe 
PRIME MINISTER be pleased to state; 

(a) whether the Govemmtnl pi-opaIa 
to sat up a potato storage unit 81 Hassan In 
Kamataka; 

(b) if so, the delalls thtreol; 

(c) the amount propoeed to related 
during 1992-93 thent lor; and 

(d) the capacIly 01 the ptapaeed stor-
ageunl? 

THE MINISTER OF STAle IN THE 
MINISTRY OF RUfW. DEVELOPMENT 
(SHRI un"AI8tAt H. PATEL); Cat to (d). 
No. SIr, Cold stonIge are beInG set up by 
various agancIet, InatIIutIonIIncIudIng prt. 
vale entrwpreneura. pub!Ic S8CIDr corpcn-
tiona anrIGOCIpIIWIM ..-Itt" ontheballa 

ThentaratwoColdSloragasInHaSaan 
forstcnge of paIat088. frUItI8IC. No. appII-
caIIonforq addIIIonaI~lapandlng 
with DUt Lle.lld.", further C8p8CIj wII be 
conaIder8d on mitis _ lind when • .., 
appIcaIIon Is 1'8CIIMId • 

Drug Ucense In"'" 

1347. SHRI RAM VIlAS PASWAN: 
SHRI TARA CHAND 

KHADELWAL: 

WID the PRIME MINISTER be pIBaIed 
to state: 

(a) whether the Govemment propose 
to withdraw State Governments' power 10 . 
Issue licenses for manufacturing vaccines 
and ~rtain otfIar products; 

(b) 1110. the reasons tharalor; and 

(c) the reaction 0' the State 
. Government', thereto? 

THE MINISTER OF STAle ... THE 
MINISTRY OF CHEMlCALSANO FERn.-
IZERS. (DR. CHINTA MOHAN): (a) to (c). 
Thesubjec:t malIerpertalna tothe Minlllryal 
HeaIIh. TharaIora information wit be col-
IectecI and laid on the Table of the HcJua. 

IllATa lor o.u.l 

1348. SHRI R. su:ENDER FEDDY: 
WII .. Mlnlll8rallHlANDEVELOPI1ENT 
be pINIed to ..... : 

Ca) wh8lher GovemmInt pn1pOIe to 
conIIIct a hnIgn firm to bulld"aad .... 
rapId-b ••• d "-It system for DellI; and 

(b).IO ......... ......, ..... tIme 
by which the fOIWIgn finn .. IIIIIIy to be 
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seIacted togetherwlh thl lenni and c0ndi-
tions of the IIgraement? 

nE MINISTER OF .STAlE IN TIE 
MINISTRY OF URBAN DEVEloPMENT 
(SHRIM.ARUNACHAI.AM):(a) WIh ... 
to Ixpbe the ......... 01 funding for 
DelhI MATS PfoI8cls from the PrIvate Sec-
1Dr and 'rom foraign sources and to assess 
.. po88IIIIrofll,..._lIiIlgtheprojaclan 
build. operata and Transfer (BOT) basis. • 
PrasentaIion 01 the MATS proposal was 
made befcn rapresenIa1ives 01 leading 
PubIicIPrMIIe CCIi ..... _ baIh India and 
Ibroad on 13th Dace .... '. 1991. Subse-
......, fOl'8ign and indian firms had ~ 

·CIIIed .... inhnaslslntheprojact. Howwar. 
no COla'" proposals in this raprd haw 
.... natwad from." foreign firm. 

(b) Does not arise. 

Ell .... Drup 

. 1349. StlRI GtJRtIDAS KAMAT: M 
the PfWE MNSTER be pleased to state: 

(at ....... naII1berolessantialdrugi 
-aetr1DCCIIII8 .... wry soon; . 

(b)1 •• tile ... IIM ...... ; 

(c) ...... r tile GIY ....... 1l1nlend to 
........ .......,_ ......... 01 
... mull ndllNll;.Md . 

(d)' so ....... ...." 

lIE _LiER OF STATE .. TIE 
.-asmy OF ClEMICALS . AND 
FER1UERS &DR. o.rA-IDMH):{a) 
1O(dt. ... OIdJPalicrt_IncIIdngDPCO. 
1.r ............ . 

.. " ...... 0lIl 

MInI8I8r 01 COAl. be pleased to ..... : 

(a) the quantity 01 coal produced In 
Jarkhand ... during 1989. 191910 and 
1991 •• ,.... ..... ; 

(b) the .... to which the coal was 
suppled; 

(c) the quMtIIy oIthI saIe-pu~ 
theraof and the detIIIIs 01 the total Income. 
year .... ; 

(d) the details of the .... oftha UnIon 
GcMmunentandStaieGovamment. ,... 
wile; 

(e) the ravanue ... Iveci by the Union 
Govemmant from the production of coal In 
Bihar; and 

(I) the amount of thIs..-m on various 
d8vaIopmIn1proJ8c1B inJhalkhand_of 
8Ihar? 

TIE MNSTER Of STAle IN 1lE 
MNSTRYOfCX>AL(SHRIPASANilIA): 
(a)to(l).lnformalluon ...... ~and 
to the .....,. ava'rtli .. be laid on the • 
Table of ... Houle. 

.......... CIt .... d .. NroI ..... 
. ..,D.D.A. 

1351. SHRISIIMOH MMAfC)I: 
DR. AAMESH 'CHAND 

1OMAR: 
SHRIMAT. ·8HAVNA 

CHICHALIA: 
SKI. DEVlBUX SINGH: 

.... ...... ralUflJANDEmDP· 
tENT _"lllldlO .... : 

., ................. d,.._. 
"' ... 8l1li De " •• 11 AaIhaItr tII.-............................. 
JIUIIIII; 
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(b) 1he amount ICCtUId annuaIfy to CStf'11i. ARUNACHALAM): (a) .The an-
,.D.A, framvartousdiesefandpetrulpumps' nualgnHlnd .... flxedforpatral puII1MIla as 
In Deli; inlheann., •• d ........... 1'heIe .......... 

vaId upIO 13.1. tt89. 
(c}whetMrtbeGovemmantpraposeto 

Increase the bnce •• ; and 

(d) I 80, the reasons thereof and the 
additional profit Ikely to be earned there-
from? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 

. (b)ODA'havel'lpOltadlhllthe IMJI'8g8 
annuIII ~ far varIouI dIeIeI and petrol 
~ In Delhlla appoxlmalaly Rl.121akhs. 

(c) No decIIIon to revile1he IlcenHfee 
has been taken 80 far. 

(d) Does norlltse. 



MARCH 4,1912. WWftWt AnMIfw 388 

I· 
I t flk ~ fB g. ~ fa k 2 x- - x - - x - -,.,s ., SX x S IC IC k IC IC 

I -~ fa ..- g fa ..- ~ k - - - - - -

i e I 
~ I I I I I I I I 
I f I i I f f . , 
11 I ·1 11 I - f I , ; , II: 

II 

I 



PHALGUNA 14,1013 (SNC'A) WdIten AnIMo 370. 

(cl ..... ttwGovemmlntbavelince taken..., decIeIon to Mnd CMH"the task of 
Incre ••• d OUtlay for KhllCll and Village . undIIground ftr8s to fONlgn COf11)8n"'; 

Indultry and 

1352. stlRl HAAI KISHORE SINGH: 
WIB the PRIME MINISTER bI pIIased to 
state: 

(a)whethertheUnionGovammenthave 
Incraased the outlay for the Khadl and VII-
tage Industry for 1992-93; 

. (b) If so, the details thereof; and 

(c) If no the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINIStRY OF INDUSTRY (PROF. P.J. 
KURIEN): (a) to (c). The Plan Outtav for 
ICNd andVllagelndustly Sectorduringthe 
JISt year was As. 191.00 croAtS and 1he 
same amount has blBn provided for 1992-
03 also. The OUIJay could not bllnclaased 
because of severe rasource constrains. 

Fire In Jharlli Coalfields 

1353. SHRI HARI KISI-()RE SINGH: 
SHRI M.V. 

OHANDi=lASHEKARA 
MURTHY: 

SHRI V. SREENIVASA 
PRASAD: 

SHRI SIMON MARANOI: 
SHRI S~NAT KUMAR 

MANDAL: 

Wltlthe Mlnl&terol COAL bI pleased to 
state: . 

, 
(a)wMIhiir ... rallntematlonal agen-

....... FII.,dttlelrwllllngMSstoput 
iuI_1 .... _undIIgroundfIMs 1n1he 
.... ~ .. 8tlar. . 

' .. ". 

(d) If so, 1he deIaIII ther8of? 

THE DEPUTYMIMSTER INnE MiN-
ISlRY OF COAL (SHRI S;8. NAYAMA 
GOUDA): (a) to (d). Aft., nationallsallon of 
the coal mines. conceltadeftorts have been 
made through impIemantallon of various 
schemes for dealing wIIh some of the major 
ftr8s In JharIa coalleld. As • I8SUI CJ1 a..e 
efforts, ftve·fIras haw been succ8SSluly . 
extinguished and the work of dealing wIh 
fires. Inprograss II 16rnore ..... Thellze 
of theplablBm being wrytarge, theGovam-
mana .... bien expIortngthe poaMIIas of 
aIIIiII ...... FIMcIaI ..... IIChnIcal ..... 
tancefrom1h8 fcnlgn counbIesto dial with 
theee ..... One projecIs for dealing with 
coaIIeId IIr8s has bien posed for UNDP 
assIstanca. In AddIIon, soma private over-
.... ~ have also ex-
palled Intarast In parIcIpalIng In dealing 
wIlh aha prablam of ftnts In .lbarla coalfield. 
Howavar. no dacIsion has so far bien taken 
by 1tIe Oowmment to entrust the WOlle of 
daaIIng with Jharia fires to any 'oraign c0m-
pany. . ; .. , 

[T~ 

SUper Cement Plant In Bundt. 
Rajelthan 

1354. SHRI GIRDHARI LAL 
BHARGAVA:WiHthePRIMEMINISTER be 
pleased to $tlle: 

(.) ....... rthe UnIon Government I,.s 
given appnWaI to the Cement COIpoIIiIIon 
of ..... I0' .... ' • ..., ....... 
in 8undI (Rajallhan) in the Sewenth fM 
Year""': 

(b)11O ........... ; 
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(c) the time by which this plant Is Ildeyto l.aboWllndustry MlnlslersandTradeUnIonl; t. 

be set up; and and 

(d) the reasons for delay.? 

THE MINISTER OF STATE IN THE MIN-
4STRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) to (c). N~, Sir. 

(d) A reference was received by the 
Ministry in. May, 90 from the Industries 
Departptent of Rajasthan Govt. suggesting 
Investment In setting up of super cement 
plant by CCI at Bundi, Rajasthan. The mat· 
ter was examined in consulation with CCI. 
After considering avaHabIIIIy of reserves of 
limestone at Bundt and other basic raw 
matenals required for the project, It was felt 
that It would not be worthwhile and economi-
cal for making large investments by CCI for 
setting up pi a super cement plant. The 
GeM. of Rajasthan was accordingly Informed. 

(Ensilsh) 

Amendment of Industrial Disputes Act 

1355. SHRI GIRDHARI LAL 
BHARGAVA: 

SHRI PAWAN KUMAR 
BANSAl: 

SHRI V. DHANANJAYA 
KUMAR: 

WiI the PRIME MINISTER be pleased 
to state: 

(a) whether the Int~rnational Monetary 
Fund has given any suggestion to sil'J1)lify 
the labour laws; 

(b) If so, the details thereof: 

(c)wh8thitr lila proposedto amend the 
IndustItaI DIspUtes Ac In the light thereof; 

(d) whether the Govemment propose 
to discuss these changes wIIh the State 

. (8) If not, the reasons therefor? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH 
GHATOWAR: (a) No, Sir. 

(b) to (e). Does not arise. 

(TtBnslafionJ 

Basic Facilities In Unauthorised 
Colonies 

1356. DR. P.R. GANGWAR: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

<a) the facilities proposed to be pr0-
vided by the Government to Improve the 
IvIng conditions in unauthorised colonies of 
Delhi; and 

(b) the funds allocated for each 
Unauthorised colony during the last three 
years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHAlAM): (a) Under the 
direction of the Deihl Admn., Deihl Eletrlcal 
supply undertaking and the Delhi Sewagce 
Disposal Undertaking are required to supply 
electricity and water respectively to 
unauthorised colonies which were in exist· 
encepriorto 1.1.1981 subjecttofuHllment 
of certain formalities. The M.C.D. proposes 
to provide the fonawlng facilities for which 
development cost has to be paid In five 
equated Instanments by the beneficiaries. 
The first instalment has to be deposited 
before the work Is undertaken In the area: 

I) Brick pavement. earth RUng. . 

• il) Sunage drains. 
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Cb) The fnfromatlon Is being collectad BUTION (SHRI KAMALUOOIN AHMED): 
and win be laid on the table of the Sbha. (a) and (b). No, SIr. the administration of 

W8Ier SUpply ScMme In U.P. with 
World 88nk Aulst8nce 

Public DlstrlJUtlon System (POS) Is the re-
sponsibility of State Government and UT 
AdmInistrations including radnIssaIofgrl8v-
ances of consumers. The Central Govern-

1357. DR. P.R. GANGWAR: Win the ment has advised the State Governments 
PRIME MINISTER be pleased to state: and UT Administrations to set up VIgilance 

(a> whether the Govemment of Uttar 
Pradesh has soUght as9lstance from the 
World Bank for water supply projects in the 
State; 

(b) if so, the details thereof; and 

(c) the steps taken or proposed to be 
taken in this ragard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAI H. PATEL): (al The 
Government of Uttar Pradesh has not 
finalised the preliminary project report for 
seeking assiStance from the World bank for 
Water Supply Projects in the State. 

(b) and (c). Do nol arise. 

Red,.s .. 1 of Complaints regardIng 
essential Commodities 

1358. SHRI RAM NARAIN BERWA: 
Will the PRIME MINISTER be pleased to 
state: 

<a) whether the Govemment propose 
to set up an organisation on the pattem of 
Lok Adalats to deal with the petitions and 
complaints pertaining to dlslfl)utlon of es-
sential dommodIlles; and 

(b) if so, the delaDs theraof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES CON-
SUMER AFFAIRS AND PUBLIC DISTRI-

Committees at FPS levellVillage level by 
involving consumers, particularly women, 
voluntary and consumer Prganisations to 
monltorthe distribution of PDS commodities 
to the consumers. Many State Govern-
ments and UT Administration s have set up 
Vigilance Corrvnittees at various levels. 

[English] 

CrHarle for Declaring 8 City •• 
'Magnet City' 

1359. SHRI ANNAJOSHI: 
SHRIMATI RITA VERMA: 
SHRI DATTATRAYA 

BANDARU: 
SHRIMATI DIPIKA H. 

TOPIWALA: 
SHRI CHETAN P.S. 

CHAUHAN: 

WID the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) the names of "Magnet Cities' in Uttar 
Pradesh, Rajasthan, Maharashtra, Bihar, 
Gujarat and Andhra Pradesh; and 

Cb) the crHerla for declaring a city as 
.mag~ city' ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a, Govern-
ment India have not declared any city as ' 
Magnet City'. 

(b) Does not arise .. 
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1380. SHRI ANNA JOSHI: 
SHm GANGADHARA 

SANPAlU: 
SHMIAll RITA VERMA; 
stt:Il K. PRADHANI: 
SHRIUATI IlAHENDR •• 

KUMARI: 
KUMAR. PUSHPA OEYI 

. SINGH: 
SHRI CHHEDI PASWAN: 
SHRtMATI DIPIKA H. 

TOPIWALA: 
SHRI CHETAN P.S. 

atAUHAN: 

(at U. amount pnMIIMtto ... Slate 
fordevelapIMntof ....... medlumtOWM 
duttng 1991. and ln1heproceedlng thrae 
,..,.. YearwIIe: and 

(b) the names 01 sman and medium 
towns for which the funds have· been pro-
YIded during the ~perIod? 

THE MINISTER'OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI . M. ARUNACHAlAM): (a) Th. 
1,,1'0"'11101'1 .. .,." In StIiIment-1 below. 

(b) The InfoImIlIIon .. given In StId. 
Wit .. Mlnisterur URBAN DEVElOP- menI- II below 
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.STAa-n-1 ··S.ND. 

"."""" oIlt1rMs lor,"'*" ",..funds haw 2. apu 
.,_", ,.Ia .. ,d underlDSllT cUtJg. lite 

petiOd 1988-11910 1Hr-92 .3. Kaltmganj 

S.No. 4 . .Nagaon 

. ' ANDHRA PRADESH 5. HaIIong 

1. Ramachandrapuram 6. • Bongaigaon 

2. TanaJi 7. Sbsagar 

3. : ;8Hmavaram 8. · Chubri 

4 Tirupathi 9. North lakhimpur 

.5. . Sdriakulam 10 . GoIaghat 

,,6. ...... :'1JIiI4R 

7. GuntakaJ 1. 

,8. Gadwal 2. .SIharasa 

9. 'ZaI1irabad 3. Chapra 

10. 0ng0Ie 4. 'Anah 

U. Gudiwade 5. OIrtdIh 

12. 'AdiIabad 6. · Ohanbad 

13 . ·l<itamIaam 7. .SMan 

14. . ~ 8. ..,..h 
'5. ThadpaIIigudem 9. BocIIgaJa 

'6. Tadpatri 10. · Madhubani 

17. KaII&8ddV 11. Bhl ...... 

'8. NafsaraopeI '2. ~ 
ASS.W 13 . ..... ..., 

1. • 111'" ..M,. .:·-'I.~ . 
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BCM 20. MoI'Ot 

1. Mapuu H.4RYANA 

2- Panda 1. AI'ItJaIa 

OWUMT 2. SIrsa 

1. .,...,1IIIdh 3. Sahana 

2. F'aIaIipII 4. HIssar 

3. Dehocf 5. 8hIwanI 

4~ ............... 6. Shahabad -
5. BhuI 7. Jind 

6. AunIII 8.· ~ 

7. ... h .... HIMACHAL PRADESH 

8. IO.....a Jamrru & I<astIn* 

9. 1: Anantnag 

10. lilllhuva 2. Lab 

11. BIIimIn 3. Dada 

12 ViInag;Ir KARNATAKA 

13:- .... 1. ~ 

t4. unt- 2- TUrMur 

'1'5.- ...... 3. Raicbur . 
18. ......... 4. HoepeI 

1"T. ........ 5. ChannIIpatna 

tat "',da a 8. KanaIcpura -, 7 • ..... 
. . . ' 
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s.NtJ_ Nan8 of SbdllfOIrn s.NtJ_ ...... _511 IrAl!II 
8. Humnabad S. '~ 

9. sagar 6_ Palghal 

10_ Sahapur 7_ Cannanont 

11. JardChanci 8. KasaIgode 

12. Khushal Nagar 9. MuvallupUZha 

13. Ranlbennur 10_ 'Punalur 

14. KaItcafa 11. ~ 

15. Ramanagaram . 12. NeyyaIhangara 

16. Harihar 13. Shomur 

17. SinIblnpur 14. ChavaUd 

18_ KaIIegaI MAafYA PEIADESH 

11. Gokak 1_ ..... 
20. a ••• akaIyan _ 2. Khajuraho 

21. Kolar 3. IarsI 

22_ Udupi 4. Rewa 

23. ~ 5. KIIIni 

24. MIIavaIi 6. ~ 

25- AII*at.1-Banaha 7. MaNna 

ICERALA 8. Donprg.m 

1 Guruvayoor 9. RIIIt-... • 

2. Kaaayam 10. a;? £)I. 

3_ Telicherri 11. a ...... 
4_ ...... 12- ..... 
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(\No. ,.",. of SIafeAown S.No. Name of SIaIeAown 
-~. Waldhan 2. Barsl 

14. Gun. 3. Partlvaljnath 

15. Siclhi 4. Katol 

16. Hoshangabad 5_ Kamptee 

17. Gadarwara 6. Klnwat 

18_ . Amarkantak 7_ Hinghanghat 

19. Shahdol 8. Digras 

20. Jagdalpur 9. Islampur 

21. Ratlam 10_ Pandharpur 

22. Bhilai-Ourg 11. Ramtek 

23. Satna 12. Nilanger 

24. Chattarpur 13. Akot 

25. Betul 14. Tuljapur 

26. Obedullaganj 15. Wardha 

27. Neemuch 1E. Igatpuri 

28. Bhind 17. Pusad 

29. Damohe 18. Karad 

30. Sahora 19. Beed 

31. Viclisha 20. Chandarpur 

32. Panna 21. GadchlroU 

p3. ShiVpuri 22. Gondia 

AfAHARASHTRA 23. Chopda 

1. Manrnad 24. Khamgaon 
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S.No. NiItne of SlaleAown S.No. Name of 5ratItItoIm 

25. Narkhed 2. Tuensang 

26. Malkapur 3. Mokokchung . 

27. Nandurbar 4. Zunheboto 

28. Pallhan ORISSA 

29. Challsgaon 1. Keonjhar 

30. Buldana 2. Baripada 

31. HIngoIo 3. BoIanglr 

MANIPUR 4. Paradeep 

1. Jirbum 5. Korap\ll 

2. Kadcdring 6. Phu~i 

3. Lamiai 7. Bhawanipatna 

4. Bishnupur 8. Kendrapade 

5. ImphaI 9. Angul 

AEGHALAYA 10. JapwRoac:l 

1. ShIllOng 11. Bargam 

2. Tura 12. Rayagac:la 

3. Jowai 13. Gopalpur 

4. Nongstoin PUNJAB 

5. WIIam·Nagar 1. Barnala 

6. Shora. 2. KIIpurthaIa 

AfIZORAM 3. Gurdaspur 

1. Aizawa! 4. Nabha 

NAI3ALANO. s. Rapar 

1. KahIma 8 .. PadIlla -~-. -_._-_. 
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S.Ho. ".". of·StateAown S.No. Name of·StsfeAown 

7. GobIndgarh 6. Arn! 

RAJASTHAN 7. AraIckonam 

1. Jalora 8. Shlvganga 

2. SIrohi 9. Maduranthakkam 

3. Mt.Abu 10. Andinattl 

4. Banswara 11. Aruppukottal 

5. Shlnmal 12. Ramnathanouram 

6. Dongarpur 13. Remeshwaram· 

7. Bharatpur 14. Ariyalur 

8. Nagaur ·'5. Sathyamangalam 

9. Pushkar .'6. Turlcorln 

10. Kishngarh 17. Salem 

11. Savai-Madhopur 18. Kodakanal 

12. Dholpur. .,. 19 . Tlrunelveli 

SIKKIM 20. . TInippur 

1. Jor1heng 21. Thiruvedhipuram 

2. Gangtok 22. Paramakudi 

TAMILNAOU 23. Punji-plaiafl1l8lti 

1. PaIani 24. Thlrupathur 

2. Mannargudl 25. Rash~ 

3. Meltupalayam' 26. MamalIapUram 

4. Hosur 27. Tldivavam 

5. Karalkucl 28. vtrudhachaIam 
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S.Ho. Name 01 sr ... 1fOWn S.Ho. Name 01 sr ... nown 

TRIPURA 18. Amathi 

1. UdaJpur 19. -Kashlpur 

.2. KaDashahar 20. Padrauna 

3. Agartala 21. SUllanpur 

4. Amarpur 22. Biswan 

UITAR PRADESH 23. Etawah 

1. Jaunpur 24. Haldwani 

2. FAlehour 25. Lakhimpur 

3. Hathras 26. SIulndra Rao 

4. Barlda 27. Konch 

5. Barabanki· 28. Kalran. 

6. RabaraIi 29. Modi Nagar 

7. Almora 30. . Jatesar 

8. Elah· 31. Auralya 

9. Balla 32. Roork .. 

10. ~ 33. Gonda 

11. Gazipur WEST BENGAL 

12. Sitapur 1. Kharagpur 

13. I-taIdoi 2. MIdnapont 

1 ... BIjnor ~. KaIImpong 

15. Orai 4. Coochbehar 

16. Oeoria 5. Purla 

17. Badaun 6. EnglIsh Bazar 
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S.Ho. Name 01 5rate4own 
~-------------------
l< 7. Krishna Nagar 

8. SUr! 

9. Tartulshwar 

10. Jalpaiguri 

11. Siligurl 

12. Dat'jaellng 

13. Berhampur 

14. Ballurghat 

15. Baslrhat 

16. Raiganj 

17. Ranaghat 

18. Kalwa 

19. BoIpur 

20. Arambagh 

21. Habra 

22. Haldla (NCU) 

23. Jhargram 

24. Kalna 

25. J~r 

26. Alipurdur 

27. Raghunathpur 

IWDIIAN. NICOBAR ISLANDS 

o.n &,.,. Hl1IeI 

1 ...... 

S.Ho. Name 01 StateAown 

LAKSHDWEEP 

1. Kavaratti 

PONDICHERRY 

1. Karalkal 

2. PondIcherry 

3. Yanam 

DIsputea of Public Sector 
~Inp 

1361. ~I ANNA JOSHI: 
~IMAn RITA VERMA: 
SHRI OATTATRAYA 

BANOAUR:-
SHRIMATI KRISHNEORA 

KAUR (DEEPA): 

WDI the MInister of PRIME MINISTER 
be pleased to stale: 

Ca) whether the Supreme Court has 
recently dlracted the Union Government to 
set up a CommIttee to monllor and resolve 
the disputes of Public Sector Undertakings; 

(b) If so. the details thereof; and 

Cc) the .etlon taken b7 the Union Gov-
ernmentln this reganf1 

Tt£ MINISTER OF ~TATE 1\1 THE 
MINISTRY OF JNDUSTRY (SHRI P.K. 
THUNGON): (a) Yes, Sir. 

(b) Suprame Court while considadng 
the CIvI ApeaI No. 2OS8-59of 1S188 ...... n 
ONGC&CoIIIctorofCentralExctse.BanDay 
drac:ted the GcMKnciWnt of IncIa to .. up 
aComrnlllelDmonIor\hedllpulebllwlen 
MInIatry a MInIItry of Oowrnqatt of ...... 
MIf!IIIrY and ~ SIcIor EnIIrprI.111ftd 
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Public Sac:tor Entelprises tl'lefMelves. t«» 
ensure that no litigation cornea to the Court 
or Tribunal without the matter having been 
lirat __ lilad by the commit .. and Its 
clArance for' litigation. 

(c) CommIt .. has been ... up as per 
dlll8cllanGtSuprameCourtheadad by Cal»-
,. 5ecDbuy; However, In 80 far as cis-
puleS babRan PSE to PSE are concerned, 
thant Is already a mactlanlsmof Permanent 
Machinery for ArbIIration In the Department 
01 P~ Enterprises lunctioning since 
30.3:1989. . 

'1<8nt1nl' R .... rcIt Reector 

1362. SHRI GANGADHARA 
SANPAlu:WllthaMln .... QfPRIME MIN-
ISTER be pleased to stiIl8: 

(a, whether a rNnt ..... rch reactor 
'Kamin" has been commissioned at 
Kalpaldcam; 

(b) • so, he details ollis performance; 
anct • 

(C) If nat, the reasons for datay? 

'DE MINISlER OF STAlE IN 1lE 
MINIS1RY OF PERSONNEL, PUBlIC 
~~~SN~BE~~~I~n 
MI\IaARET AlVA): (a) The mini resean:h 
...., 1<amW" Is In adIrancad stage 01 
c:onsIrUCtiOn at K ... Ikam. n. nOl yet 
ClOfmlsslo. .... However, the core and re-
aicIar au.,ml, for the ..". have been 
COfIIInM:t8d and .,.. aIIicaI-' at BARC, 
Bombay, in the PumIma-III reactor. 

., and (c). The ........ vetIying the,..,.. dIIIgn ........... ,.... 
........ ., ...... ., -UIfng -the de-
..... and fIlM: lI.d CIIIII .... K8mInI 
..-r,tn_dlKliIIId .. _.,..,.. 
8IpIItI ••• InBAFlC .... ...,. ...... 
Ingoare"" Pumlma-IR 1WIdor. This ... 

in view of the fact 1hat this is the flltt 
Uraniurn-233 bearing plate fuell)'pe-raac-
tor. The core and rafIactor assenDly are 
expacled I, be transporled to Kalpalckam 
soon after the monsoon. Meanwh .. , con· 
struction and erection of aU other c0mpo-
nents of Kan*d reactor are procaedIng sat· 
lsfactartIyanduncfargolngprellmi1arytriall. 

UgIaIatIon on Agricultural Work .. 

1383. SHRI GANGADHARA 
SANIPALlI: 

SHRI BARE LAl JATAV: 

WII the PRIME MINISTER be pleased 
to state: 

(a) whether the Govemment propoae 
to enacl any Central IagfstatIon on agrIcU-
iural workers; and 

(b) If so, the salient features thereof? 

TIE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHR' PABAN 
SINGH GHATOWAR): (a) and (b). A pr0-
posal to enacl Centrall.eglstatlon for Agri-
culluraJ WorJcers is under consideration 01 

• the Government. 

1364. SHRI GANOADHARA 
SANIPAl.lI: WI! the MInIItBr of UR8M 
oeveLOPMENT be pleased to state: the' 
SUCCIU achInId SO far Urban BasIl: Ser· 
vice Scheme lind other scbemeIlauncIIed 
fortha ........ ottha urban poor,~"'" 
and Scherne-.... ? 

TIE MINISTER IN 81'Al£ of "PtE 
___ IRY Of UR8M DEVElOPIENI' 
(SHRI It. ARltNACIW.AM): n. t8Ijar 
....... baing -funded .... ........, at 
UdIM Dltll..,. far 1M beMIII at .. 
..... paor ...... pragrweslhenlUnder .. 
gtven--:-
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(1) . .van Basic SetvIces (UBS): 

) The Urban Basic Satvlces Schema was 
. produCed as a pilot programma during VII 
Ftve Year' Plan with the assistance of 
UNICEF ; 'Based on the experience gained 
durirKI the iot pMse. a revised scheme 
called Ulban : Basic Services for the poor 
(UBSP) was launch in 1990-91. The 0bjec-
tiVes Of the I'8Yf8ed schema ara to enable . 
urban poor organised In comrnunlly groups 
to haveaoceas to basic social servtces such 
as non-formal education heanh-care. nutri-
tional supplementation, and aJJled activHles 
In conjunction with physical tactlltles pro-
vided undarthe State Sector Scheme 01 the 
Environmental Improvement of Urban 
Slums. Status report on UBSP is given 
statement-I 

(2) Nehru Rozgar Yojana(NRY): 

The NehrU RozgarVojanawaslaunched 

1n0ct0ber.1989W1htheobjectlvnfprovld-
tng e~opporIUIdfes.tothe unem-
ployed and rmder-ernployed urban poor. 
The Scheme is· appIicabIe·to howahoIds 
living below the poveny Ina economlcaliy 
weaker sections In urban slums and within 
this basic category, SClSTI ~men consti-
tute a spacial target grotlp. The PragJ8SS 
raport or Nehru Rozgar Vojana is given In 
statement-II 

(3) Centraly Sponsoted Sc:htIme of 
Nlghl She/leIS: 

UndartheCentrallysponsoradScheme 
of Night Shetlars for Footpath Dwelers In 
Urban araas, a Central rant of Rs. 10001-per 
capita and HUOCO loan of Rs. 4000/- per 
capla isglwtntothe irI1*NJa.llngagencias 
In the SbDsIUTs through HUDCO. The 
pragNSS Of the Scheme Is glvan In·stale-
ment-1lI 
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Rural Marketing and Distribution
Network

1365. SHRI R. SURENDER REDDY:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Govemment propose
to launch a major initiative in rural marketing
and distributrion network in the country; and

(b) if so, the details thereof and the time
by which it is likely to be finalised?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI UTTAMBHAI H. PATEL): (a) and (b).
The Central Govemment in consultation
wtth the States and UTs have identified 1700
blocks, most of which are in rural areas, to
improve the reach of the Public Distribution
System. The State slUTs have been advised
to open around 11,000 additional Fair Price
Shops (F.P.S.) to undertake distribution of
key essential commodities. Besides, the
F.P.S. could also be involved in the distribu-
tion of additional commodities of mass con-
sumption such as gram, soaps, matchboxes,
tea, exercise books etc.

In addition, the State Governments!
UTs have been advised to bring as many
markets as possible within the purview of
regulation. The State Govemments have
also been advised to prepare Master Plans
for development of rural markets and their
integration with the main wholesale assem-
bling markets.

Growth Centres to Improve Non-farm
Employment Opportunities

1366. SHRI R. SUR ENDER REDDY:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Federation of Indian
Chambers of Commerce and Industry has

urged the Union Government to speed u]
the implementation of growth centres to
improve the non-farm employment opportu-
nities;

(b) if so, the other suggestions made by
FICCI in this regard; and

(c) the action proposed to be taken by
the Union Government thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) to (c). In a papertitled 'towards
rural prosperity', the Federation of Indian
Chambers of Commerce and Industry have
referred to the need to support developmen-
tal activity in the non-farm sector of the rural
areas by promoting the growth centre con-
cept. Government have already selected 64
growth centres in consultation with the State
Govts. Project reports in respect of 10 cen-
tres have already been approved for imple-
mentation. A sum of Rs. 15/- crores has
been released to the approved centres.

[ Translation)

Setting up of New Factories In Blhar

1367. SHRI LALIT ORAON: Will the
PRIME MINISTER be pleased to state:

(a) whether the Union Government
propose to set up a ball-bearing factory in
Garhwa district of Bihar and a cement fac-
tory at Bhavanathpur in Bihar;

(b) if so, the details thereof; and

(c) the time by which construction of
these factories is likely to commence?

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): (a) No, Sir.

(b) and (c). Does not arise.
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Investment In Industrial Sector 

," 1368. SHRI LALIT ORAON: Will the 
PRIME MINISTER be pleased to state: 

ca) the limit fixed for investment in the 
industrial sectoral national level during 1990-
91 and 1991-92; and 

(b) the percentage of investment made 

in illdustrial sector of Bihar during the same 
period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INDUSTRY (PROF, P.J. 
KURIEN): Ca> There is no limit fixed for 
investment In Industrial sector at the na-
tional level. 

Cb) A statement is enclosed. 

STATEMENT' 

Outlay under Industry and Minerals in Bihar and All India 

(Rs. in crores) 

Particulars 1990-91 (RE) 1991-92 
(Approved) 

Bihar All % Bihar All % 
State India Age State India Age 

State Sector 

Large & Medium 
Industries Including 
Weights & Measures 
and .Mining.: 

24.16 659.15 3.66 72.35 827.728.74 • 

[English] 

Ghost Workers In Coal India Ltd. 

1369. SHRI MANORANJAN BHAKTA: 
Will the Minister of COAL be pleased to 
state' 

(a) whether there are a large number of 
ghost workers in many subsidiaries 01 Coal 
India Limited drawing full wages; 

(b) if so, whether the Coal India ltd. has 
taken any verification of such workers; and 

Cc) the total work force presently en-
gaged in Coal India ltd. and its different 
subsidiaries, subsfdiary-wlse? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI P.A. SANGMA): 
(a) to Ccl. Information is being collected and 
will be laid on the Table of the House. 

Loans to States by HDPC 

1370. SHRIMATI RITA VERMA: 
SHRIMATI MAHENDRA 

KUMAR I: 
SHRI DATTATRAYA 

BANDARU: 
SHRI CHETAN P.S. 

CHAUHAN: 

Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 
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(a) the total amount of loans sanctioned 
and disbursed income-group-wlse by the 
Housing Development Finance Corporation 
in Uttar Pradesh, Madhya Pradesh, Andhra 
Pradesh and Gujaratseparately during 1991; 
and 

(b) the dwelling units sanctioned in 

State Sanctions 

Uttar Pradesh 44.77 

Madhya Pradesh 34.78 

Andhra Pradesh 39.24 

Gujarat 74.51 

Total 193.30 

The beneficiaries of these loans are 
reported to belong predominantly to the 
MIG and LIG categories aAd to some extent 
EWS categories also. However, category-
wise break -up of these loans are not avail-
able with the GeM. 

[Translation] 

Consumer Courts 

1371. SHRI RAM T AHAl 
CHOUDHARY: 

SHRI ARJUN SINGH YADAV: 
SHRI KASHIRAM RANA: 

. SHRI SRIKANTA JENA: 

WiD the PRIME MINISTER be pleased 
to state: 

(a) Whether the consumer courts have 
been set up in aU the districts of the country; 

each of these States during the above pe- ( 
nod? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRIM.ARUNCHALAM}:(a}and(b).State-
wise figures of loans sanctioned and dis-
bursed and dwelling units financed during 
1991 by Housing Development· Finance 
Corporation are reported as under:-

(Rs. in crores) 

Disbursements No. of unit financed) 

13.20 5,146 

22.57 3,998 

34.60 4,510 

-59.57 8,564 

129.94 22.218 

(c) if not. the reasons thereof; and 

(d) the likely time by which these are 
proposed to be set up in the remaining 
districts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVil SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED): 
(a) and (b) As per information available, 28 
State Commissions and 360 District Forums 
have started functioning In various Statesl 
UTs as indicated in the enclosed Statement. 
In the remaining States/UTs, the same have 
been notified . 

(c) and Cd). Some of the StateJUTs have 
put forward financial constraints and non· 
availabHity of suitable persons as reasons 
forthe non-functioning of ConsumerCourts. 
Since the setting up of State Commissions! 
District Forums Is the responslbitlty of \he 
StateslUTs, the Ministry has written to them 
to set up the Consumer COurts expedi-
tioUsly. 
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STATEMENT 

Position of Irrplementatlon of Consumer Production Act, 1986 

As on 5-2-1992 

StateAJr Position of State No. of No. of District • Commssion. District. Forums. 

1. 2. 3. 4. 

Andhra Pradesh F 23 23F 

Arunchal Pradesh F 11 11F 

Assam F 23 14F 
9N 

Gujarai F 20 20F 

Bihar F 39 39F. 

Goa F 2 2F 

Haryana F 15 2F 
13N 

Himachal' Pradesh F 12 1F 
11N 

Kamataka F 20 4F 
leN 

Kerala F 14 3F 
11N 

Madhya Pradesh F 45 45F 

Maharashtra F 31 31F 

Manlpur F 8 8F 

Meghalaya N 5 5N 

Mlzoram F 3 3F 

Nagaland N. 7 7N 

OrIssa F 13 13F 
-' __ o ____ , ••• __ • ___ 
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StlltlllUT Position of Stat. 
Commission. 

1. 2. 

Punjab F 

~han F 

Sikklm N 

Tamil Nadu F 

Tripura F 

Uttar Pradesh F 

West Bengal F 

Andaman & Nicobar F 

Chandigam( UT) F 

Oadra & Nagar Haveli F 

Delhi F 

Daman & Diu F 

lakshadweep F 

Pondicherry F 

F : Functional 
N: Notified 

No. of State Commissions Functioning 

No. of State Commissions notHied 

No. of District Forums functioning 

. No. of DIstrict Forums notified 

No. of District Forums yet to form 

No. 01 
District. 

3. 

12 

30 

4 

. 21 

3 

63 

17 

2 

2 

1 
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As on 5-2-1992 

No. 01 DIstrict 
Forums. 

4. 

12F 

30F 

4N 

21F 

3F 

63F 

3F 
14N 

2F 

IF 

lF 

1F . 
1~ 

2F 

1F 

lF 

28 

3 

360 

91 (1 add. District . 
Forum notnled In 
Deihl) 
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Fake Electronic Good8 (c) The Equal Remuneration Act, 1978 

1372. SHRI RAM T AHAL 
CHOUDHARY: Win the PRIME MINIsteR 
be pleased to state: 

(a) whether some cases of sale and 
manufacturing offakeeJectronlcgoods have 
come to .the notice of the Government; and 

which JMovIdes.or payment of equal.remu-
ners.Poh!Omen and women workers for the 
same ~ or work 'Of a slmDar nature and 
also for tmwention of dfsc:ljmination against 
women In recruIlment and 0Iher conditions 
of servioe subsequent to e~loyment ap-
plies to ail categortes of err.,toyment 1Ae1ud-
Ing the urtorganlsed 88Ctor. There are other 
labour laws which protect both men and 

(b) If so, the action taken against such women workers In the unorganlsed sector 
manufacturers?· like the Minimum Wages Act, 1948, the 

THE MINISTER OF STATE ·IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) and (b). Some cases 
of unfair trade practices of selling fake TVs 
by issuing misleading advertisements/mak· 
ing misrepresentations have come to the 
notice Of the Government. Preliminary in· 
vestigation has been ordered into such cases 
under the MRTP regulations. 

[EngUsh] 

exploitation of Women In Unorganl88d 
Sector 

1373. ·SHRIMATI SUSEELA 
GOPALAN: Will the PRIME MINISTER be 
pleased to state: . 

(a) whether the Government propose 
to bring any legislation in response to the 
recommendations of the Commission of self 
employed women to protect the exploited 
women In the unorganlsed sector. . 

(b) If so, the details thereof; and 

(c) If not, Ibe reasons therefor? 

THE DEPUTY MINISTER IN THE MlN-
ISTRYQF LA80UR (SHRI PABAN SINGH 
GHATOWAR): (8) No, Sir. 

. .. (b) I)oea not ...... 

Beedi and Cigar Workers (Conditions of 
Employment) Act, the Contract Labour Act 
etc. Therefore, there is no proposal at present 
to bring any legislation exclusivelyforwomen 
worf(ers in the unorganised sector .. 

ASsistance to Co-operative Sectors by 
HoD.F.e. 

1374. SHRI SARAT CHANDRA 
PATT ANAY AK: WUI the Minister of URBAN 
DEVELOPMEI'IT be pleased to state: 

<a) whether Housing Development FI-
nance CorporatiOn is considering any pr0-
posal to provide financial assistance to Co-
operative sedor for construction of houses 
for the weaker section of the society: and 

(b) If SOr the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVelOPMENT 
(SHRI M. ARUNACHALAM): (a) and (b). 
The Housing Development Finance Corpo-
ration LimIled, a private Sector Housing 
Anance institution, reports that It assists the 

. Co-operatlve sector by giving loans to indi-
vIdUals who are members of the Societies 
and who need assistance; It does not fi-
nancea Co-operattveSocialyassuc:h.Loans 
to EWScatagories of people have also been 
extended through the German fine of eNd. 
and some of lheloans have been gIVen to 
bon'Qw8rs who have otganIIed Co-opera-

.. av.·sacIadas for house buMng. 
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(TtanSIation) 

AMnmchment Age of Employees of 
PubHe~orUndertak~ 

1375. SHRI G.M.C. BALAYOGI: Will 
the PRIME MINISTER be pleased to state: 

(a)whetherthe Union Government pro-
pose to reduce the retrenchment age of the 
employees of Public Sector Undertakings; 

(b) tf so. the details thereof; and 

(c) whether the Govemment also pro-
pose to retire all those employees of Public 
Sector Undertakings who have completed 
30 years of service? 

THE'MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI. P.K. 
THUNGON): (a) No, Sir. 

(b) Does not arise. 

Name ~ Loacatlon of Subway 

(c) No, Sir. 

Construction of SUbways 

1376. SHRI RAJVEER SINGH: WID the 
Minister of URBAN DEVELOPMENT be 

. pleased to state: 

(a) whether the Govemment propose 
to construct more subways in Delhi during 
the year 1992-93; 

(b) Jf so, ttle details thereof and the 
places where these sub-ways are proposed 
to be construded; and 

Cc) the estimated COS! Q! each subway? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (c). The 
M.C.D. has reported the following propos-
als:-

Estimated Coast 

(1) Subway of lala lajpat Rai Marg between 
Mulchan Flyover & Defence colony Flyover. 

RS.48.76Iakhs 

(2) - Pedestrain Subway of naJafgarh. Road near MIG 
flats, Subhash Nagar, Titarpur and Rajori Garden. 

The N.D.M.C. has reported the fonowing proposal:-

Name & Loacatlon of Subway. 

RS.87.33Iakhs. 

Estimated Coast 

(1) Subway at PI. Pant Marg. Church Marg. Baba Kharag Between As. 1 crura to 
Singh Marg near Temple & Kasturba Gandhi Marg. 1.50 crore each. number 
depending upon to of arms of the Subway. 

(EngIshJ SHRI DHA~MABHlKI SHAM: 

identification of ProbteIJt VI", for 
DrlnklngW ..... • . 

1377. SHRI K. PRADHANI: 
.~. . SMAI MRUTYUNJAYA 

- :'NAYAk:· 

SHRI DHARMANNA 
MONDAYYA SAOUl: 

WiH the PRIME MffitsTER be pteased 
10 state: 
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tilled the problem vlRages where drinking (d) the steps taken or proposed to be 
water facUlties are stlD not available; taken to ~ the target? 

(b) If so. the detaYs thereof. State-wlse 
and Union Territory-wise. as on December 
31.1991; . 

(c)the targetforprovidlngdrinking water 
to those villages during the Eighth Five Year 
Platl;and 

S.No. Name of States 

1. Assam 

2. Gujarat 

3. Haryana 

4 Himachal· Pradesh 

5. J& K 

6. Madhya Pradesh 

7. Maharashtra 

8. Meghalaya 

9. Nagaland 

10 .. Orissa 

11. Punjab 

12. Rajasthan 

13. Tripura 

14. Uttar Pradesh 

Total: 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAl DEVaOPMENT 
(SHRI UTrAMBHI H. PATEL): (a) and (b). 
Out of 1.61.722ldenllfled problem villages 
as on 1:4.85. 4705 problem villages re-
ma,lned to be provided safe drinking water 
faclmles. as on 31st December. 1991 In the 
following States: 

No. of residual vlRages 

83 

45 

37 

588 

604 

60 

51 

982 

5 

1047 

657 

118 

10 

41.8 

4705 

tlon unditr ARWSP to the State Govern-
menls of Assam, HImachal Pradesh, J & I(. . 
MeghaIIya, 0rIsia. Punjab, Rajasthan and ;:,. un.- PI ...... to achieve the. taIget .,., 
31.a93. 
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er.atlon of Coal Division for Orissa 

1378. SHAf t<. PRADHANI: Will the 
Minister of COAL be pleased to state: 

(a) whether the Government have a 
proposal to create some additional divisions 
of dHferent coal companies; 

(b}if so, whether the proposals to set up 
a separate -coal division for the State of 
OrIssa Is under the consideration of the 
Government; and 

(e) If so, the details thereof and the time 
by which the proposal is likely to be imple-
men1ed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COAL (SHRI P.A. SANGMA): 
<a, At present there is no such proposal. 

(b) and (c). A decision has been taken 
In principle to form a separate subsidiary 
~yofCoallndlaUmitedinOrissa 

-The formalities including registering of com-
panyetc. may take time and therefore it may 
not be possible to ~«11me timit for 
Irnplemen~ing the decision. 

Funds to Mahal1lshtra Under Integrated 
Development of Smafl and Medium 

Towns 

1379. SHRI SUDHIR SAWANT: Will 
the Minister of URBAN DEVELOPMEHTbe 
pleased to state: 

<a) the funds allocated to Maharashtra 
for urban development and utlUsed during 
the Seventh Plan under the Integrated De-
velopment of Small and Medium Towns; 

(b) the funds allocated for development 
. of Rajapur, Vengurla, Sawantwadi and 
MaJran towns; and 

(c)thedlltaDsoftheOeveJopmentworks 

undertaken In the areas rafarred to above?-

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI .... ARUNACHALAM): Ca) During 7th 
Five Year Plan, Rs. 455.215 lakhs were 
released by Govt. of India. The expenditure 
incurred by the State Govt. on the towns 
covered during 7th Five Year Plan (for 12 
towns) amounts to Rs. 673.47 lakhs. 

(b) As per guidelines the selection of the 
town for priority development vests wHh the 
CC)fqm8dState Govt. As these towns were 
not given priority in the 7th Five Year Plan by 
the State Govt., these towns were not sev-
ered under the Scheme. 

(c) Does not arise in view of reply at (b) 
above. 

Cost of Antarctica Expedition 

1380. SHRI SUDHIR SAWANT: Will 
the PRIME MINISTER be pleased to state: 

(a) the armual cost· of the Antarctica 
expedition and maintenance of permanent 
station therein; 

(b)thealms and objectives of the project; 

(c) whether there exists an international 
treaty for acquiring permanent territorial 
rights of the Antarctica; 

. (d) H so, whether India is signatory to 
this treaty; and • 

(e> the geographical area where the 
Government propose to establish its t~rrito
rial rights? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET AlVA): <a) The total cost of 
launching eleven expeditions so for IncIud-
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log the cost of maintenance of the perma-
nent staUon at Maltri h_as been As. 82.85 cr. 
approximately. A statement glYlng expedI-
tion-wise eXp8l'1d1turels laid on the Table of 
the House. 

(b) Apart from establishing India's Geo-
Political presence In Antarctica, the other 
aims Include research in the fields of 
atmosphercsciences and environment, earth 
sciences and glaciology, biology, meteorol-
ogy, oceanography, environmental physlol-

ogy and the study of solar tenvstrlal pr0-
cesses. 

Cc) and Cd). No, Sir. There Is no Interna- . 
tlonal treaty for acquiring and permanent 
territorial rights on Antarctica •• On the other . 
hand, Article 4 (2) of the Antarctic Treaty of 
1959 to which India Is a party, stipulates that 
no territorial claims shall be asserted whlre 
the Treaty is in force. 

(e) Does not arise. 

STATEMENT 

Expedition Year 

FIRST 1981 

SECOND 1982 

THIRD 1983 

FOURTH 1984 

FIFTH 1985 

SIXTH 1986 

SEVENni 1987 

EIGHTH 1988 

NINTH 1989 

TENni 1990 

ELEVENTH •• 1991 

TOTAL 

Expedition-Wise Expenditure 

(Rupees in lakhs) 

Total expenditure on the expedition ·Expendlture on 
including chatter of ship, malnfenance maintenance of 
01 station, communication & s/MI8s, the station . 
vehicles, clothing, food. 
misceHaneous etc. 

190 

195 

570 100 

620 70 

574 58 

512 49· 

650 55 

1150 319 

1290 80 

1234 98 

1300 157 

8285 986 

Note: • The figures given in column 3 include this expenditure. . 
•• The final expenditure will ~ known after the return of the expedition and knowled9. _ . 

of the actual number of charter hire days. ..------
\ 
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RlltMgIrIand Sindhudurg(Maharashtra) 
In Hm ANa Development Programme 

1381. SHRI SUDHIR SAWANT: WHr 
the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

• (a) whether Ratnaglrl and Sindhudurg 
districts of Maharashtra are identified as hill 
area and have been included in the Hill Area 
Development Programme; and 

(b) if so, the detaUs of targets aChieved_ 
for Development 01 these areas during Sev-
enth Plan (year wise)? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND 
PROG~UE IMPLEMENTATION (SHRI 
H.R. BHARDWAJ): (a) No, Sir. There is 
Westem Ghats Development programme 
which covers canain 'talukas' which form 
pan of several districts. 

(b) Does not arise. 

[ Ttans/ation) 

Small Scale Industries In Deihl 

1382. SHRI B. L. SHARMA PREM: WID 
the PRIME MINISTER be pleased to state: 

(a) the number of small scale Industries 
set up in Oethl in 1991-92: 

. (b) whether their nun'ItMA- is less vis-a-
vis Industries set up last year; 

(C) ho. the percentage thereof: and 

Cd} the steps being taken by the Union 
Governnwd to set up more small scale 1ndusIn.. therein? . 

llE MINISTER OF STATE IN THE 
MINISTRY dF INDUSTRY (PROF. fJ.J. 
KURfEN): (8) AccoIdng 10 Delhi Adminis-

tratlon, they have only the record of the 
Industrial Units which approach them for 
Registration. Since Registration with the 
Department is VOluntary, all the Small Scale 
Industrial Units do not come up for registra-
tion. However, 928 SmaR Scale Industrial 
Units were registered on permanent basis 
during 1990-91 and 532 Small Scale Units 
were registered on permanent basiS during 
1991-92 upto 28.2.92. Similarly 1854 Small 
Scale Industrial Units were registered on 
provisional basis during 1990-91 and 1648 
Small Scale Indurtrial Units were registered 
on provisional basis during 1991-92 UpIO 
28.2.92. 

(b) Yes, SiT. 

(c) Approxmlately 43% of the number of 
Small Scale Industrial Units registered dur-
ing the year 1990-91 on permansnt basis 
and 11.11% of the numbel af U",lts regis-
tered on provis:onal basis d(;rtng tho year 
1990-91. The figure of 1990-31 IS upto 
31.3.91 whereas the figure of '991-92 is 
upto 28.2.92. 

(d) The Registration of Small Scale 
Industrial Units is governed by the locational 
policies determined by the Deihl Master 
Plan August, 1990. Only those Industrial 
Units which conform to IocationaJ param-
eters according to Delhi Master Plan are 
given registration on permanent basis. 

Income and expenditure of Manltl 
Udyog Limited 

1383 .. SHRI RAl4ESHWAR PATIDAR: 
WIR the PRIME MINISTER be pleased to 
state: 

. (a) the details of Income and expendi-
ture !ncuJ1'8d by the Marull Udyog umiled . 
slncefts nationatisation In 1981 tlllJanuary, 
1992; 

(O) ....... 1he Marutl Udyag.UmiIed 
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>,-- ., ", 

has suffer8ct any loss in these years: and 

(c) If so, the details theft:tof? 
.... :.. 

,THE, MINISTER OF STATE IN THE 
MINiStRY OF tNPI;J$TRY (StiR I P.K. 
THUNGON): (a) The details Of Income and 

--

. ·l· -
... ,.ure Incurred by ~rutll);IYog· lid. 
sl9Qel981 till January, 1992 are given In the 

. statam.ent . 

.. (b) 8nd (c) .. Since cq~~nt of 
comrnitlCial production, Maruti Udyog lid. 
has not suffered loss In any year. 
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(Englishl 

PHALGUNA 14,191~ (SAKA) 

Strike In J • K by Govemment 
Employ ... 

1384. SHRIINDRAJIT GUPTA: 
SHRI VUAY KUMAR YADAV: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whethertheJammu & Kashmir State 
Govemment employees are on strike sin~ 
January 7th 1992 ~manding the illllle-
mentation of Central 4th Pay Commission 
with effect from January 1, 1986; and" ' 

(b) H so, the Govemment's readion 
thereto and steps being taken io settle the 
demands? ,- ".,... . .--.. -~--- ' .' 

THE MINISTER OF STATE 'IN' THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANDPENSioNScSHFUMATI 
MARGARET ALVA): fat ~~d (b); The ~rn
ployees of Jammu ar1cl: Kashrriir Govem-
ment have since catted, oft the strike; , ' 

. ' -:.. .~ .. ~- . ; ! 

Opening of Claims TribiJnals for " 
Bhopal Gas Victims 

1385. SHRIINDRAJIT GUPTA: 
SHRI ANAND RATNA 

MAURYA: 
SHRI LbKANATH 

CH', 'UDHURY: 
SHRI PARAS RAM 

BHARDWAJ: 

Will the PRIME MINISTER be pleased 
10 siate: 

(a) whether the Supntme Court had 
directed the Union GovemmentlState Gov-
emment U\at at ~ast 40 claims trbunals 
should have startedfuncllonlng by February 
3,1992tosettle_compensatlonclalmsof 
the Bhopat Gas victims; 

(b) if$,9.~~~~f'_',~~~. 
have been r:-ned so f;J:",.nd",~.,~ 
courts which havestarted working are virtu-
allywhbout,wodtfnr;w_"Laf I!I"I~ f"'m 

• the Union GOVem~~i:d' .. '. ." ~,. 

., .d~) ~;,so., ~ .f~C$: ttle.{80f ~ the 
Gov8ll)~t·s·leaQ'tioq:t~~to~, i" ','" ", 

:_:' ~ . _ ... ', . i·v··,. ',:;.i . ..; f ' 

THE MINISTER OF STATE IN THE 
).4IN.ISJRV.OF CHE"'~ALS ~~RT'L
fZERS (OR, ~JNT.A"'OHAN}: (a)Ves. Sir· 

, :;: 

,,(b) and ,(c)., Welfare CD!Il~~slo~,-$ 
~nal Commissioners and,.S Deputy 
Commissioners have. been appoint~. A~ 
regards guideDnes, the Central G.cwemment 
prDPQses Njaue indicatiVe' guidelines to 
,he W~lia;; Co~ission~r Whk?h .. he may 
keep in view while preparing detail8d inter-
oBi guidelines .. The adjticflCSiioi'l Pftic8ect-
ings have commence~t. . ' - . " < 

- '''Goide'n Hand s"jb"'Schetne for 
. Govemm~riuirriptoy8tts" .': 
. . . ~ '., ,\ ~. . . 

.. 1386,: SHRI ,. '. SRIBALLAv 
. PANKiRAHI: ".' . 

SHR1MA1H).K. SHAtlaDAFU:' 
SHRI Y.\SHWANT RAO 

PATIL: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether the Government propose 
toemnd the 'Golden Hand Shake' Scheme 
to Central Govemment employees on the 
patf8m of Public Sector Undertakings; and 

(b) if so, the details thereot and" not, 
the reasons therefor? 

, THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC , 
GRlEVANCESANDPENSIONS(SHf;IIMATI 
MARGARET ALVA): (a) and (b). No deci-
sion has been taken by the Govemment on 
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retrospective effect to the notification; andthe issue of 'Golden Hand Shake' Scheme
for its employees.

Allotment of DDA Aats In Kondll and
Rohlnl

1387. SHRI SR!BALi..AV PANIGRAHI:
Will th+.!Minister of URBAN DEVELOPMENT
be pleased to state:

(a) the number of persons allotted DDA
flats in different categories under the HUDCO
Scheme, 1979 in Kondli ,and Rohini in the
draw held in October, 1990 and the number
of persons who have been given possession
so far, category-wise;

(b) the number of allottees who have
not been given possession and the reasons
therefor and whether their allotment has
been canceled;

(c) whether DDA has given retrospec-
tive effect to the notification dated 27th April,
1990 wherein the price of agricultural land in
Delhi was enhanced and had demanded Rs.
280001- to Rs. 490001- per flat as the pre-
mium of land; if so, the reasons for giving

(d) the premium of land for similar flats
where draw was held in March, 1990 before
the issue of notification?

THE MINISTER OF STATE IN .THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALAM): (a) As per
statement below.

(b) Possession letters were not issued
in 1136 cases as their allotment was can-
celed due to non-compliance of the terms
and conditions of auotrnent. In another 67
cases, issuance of possession letters is
under process. In 565 cases the matter is
sub-juduce.

(c) Information is being collected and
will be laid on the Table of the House.

(d) Before the revision of land rates in
November, '90 the premium of land for MIG,
LlG and EWS flats was calculated at the rate
of Hs. 62/- per square metre of the gross
area of scheme plus equalisation charges at
the prescribed rates.
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! InvOlvement of PrIvate Sector In , , 
Planning and Development 

of Housing 

1388. SHRI M.V. 
CHANORASHEKHARA 
MURTHY: 

SHRI V. SREENIVASA 
PRASAD: 

Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) whether a seminar was organised 
recently by the Institute of Town Planners 
. (India) at New Delhi; 

(1)) If so, whether~tt was recommended 
bytheseminarto allow private sectorpartlcl-
palion in the planning and development of 
. housing setttements in .the·country; 

(c) If so, the reaction of the Govern ment 
in this regard; 

(d) whether the Govemment propose 
to assign the task of housing development in 
the hands of private sector; and 

. Ce) If so, the delaDs thereof? 

THE MINISTER OF STATE THE MIN-
ISTRY OF PERSONNEL, PUBLIC GRIEV-
ANCESANO PENSIONS (SHRIMATI MAR-
GARET ALVA): (a) The 40th Annual Town 
and Country Planning Seminar was held at 
Puna from 15-17 Jannuary, 1992 ,on the 
Main Theme, -Settlement Planning - Con-
C8pfS':and Systems-. 

(b) One of thewor1<shops was devoted 
to '~ubtic and Private sedor participation. 
One of the recommendations of the Semi-
nar states that participation of both public 
and private sector in the spatial develop-
INlnt process is necessary but it should be 
ccnflicl tnJe. 

(c) to (e). The revised draft National 
Housing Policy envisage encouraging the 
Involvement of licensed private developers 
in land development, constfuction and Infra-
structure provision with adequate legal safe-
guards. 

Encroachment of Public Land 

1389. SHRI MADAN LAL KHURANA: 
WiRthe Ministerof URBAN DEVELOPMENT 
be pleased to state: 

(a)whethertheGovemment have taken 
any decision to make the encroachment of 
public land a serious office and to award 
exemptary punishments: 

(b) If so, the details thereof; 

(c) the nuJ1tMtr of unauthorised hoard-
ings/encroachments that have taken place 
in the MCO and NOMC area including 
Cannuaght PlaceJCircus during the last three 
years; and 

(d) whether all unauthorised encroach-
mentslhoardings have been removed and If 
not, the reasons thereof? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) to (d). The 
information Is being colleded and will be laid 
on the Table of the Sabha. 

[Translation) 

Penelon Fund for Non-Govemment 
Employ ... ·· 

1390. SHRI RAJVEER SINGH: 
SHRI SANTOSH KUMAR 

GANGWAR: 
SHAI J. CHOKKA RAO: 
SHRI YASWANTRAO PATIL: 

WiD the PRIME MINISTER be pleased 
to stale: 
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, (a)whetherthe Union Govemmentpro-
.' pose to constitute a pension fund for non-

Govemf!1ent employees; and , 

(b) if so, the norms set for the fund and 
the authority designated to hold it? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRt PABAN SINGH 
GHATOWAR): (a) and (b). The Central 
Board of Trustees. Employees' Provident 
Fund have recommended constitution of a 
Pension fund and Introduction of a Pension 
Scheme lor the members ofthe Employees' 
Provident Fund including those in the prl· 
vate sector, The recommendations of the 
Board are presently under consideration of 
the Government. 

Industrialisation of Backward Areas of 
Bihar 

1391. SHRI RAM LAKHAN SINGH 
YADAV: Will the PRIME MINISTER be 

• pleased to state: 

(a) whether the industrialisation 
programme 01 backward areas of Bihar is 
not according to the target lixed lor the 
Seventh Five Year Plan; .' 

(b) if so, the detaRs of tile Industria!! set 
up in the backward a~as of 'Bihar during the 

, last three years; and ' 

(c) the details oUhe schemes proposed 
for setting up of industries during the Eighth 
Five Year Pian? 

THE MINISTER OF STATE IN "tHE 
MINISTRY OF INDUSTRY (PROF, P.J. 
KURIEN):' (a) to (c). IndustrialiSation of a 
State Is prtmarlly 'ttie resPonslbHlty of ttie , 

~ State Government concerried. The Central 
Government supplement their efforts wIler-
ever pOsSIble. Detaas of lridustrtes set Up In 
Bihar during the last ttin!t8 'yUl1iI 'ai'e not 
malntain.dc8ntrally. HcMMr. th8 nu~r 

of 1etters of Intent (LOIs) and industrial 
licenses (ILs) issued forthe backward areas 
of Bihar are given below: 

Year LOI IL -
, 1989 5 Nil 

1990 1 1 

1991 4 2 

Underthe Growth Centre Scheme. Bihar 
has been allotted 6 Growth Centres. This 
scheme would be implemented during the ' 
VIII plan period. 

[English] 

Encroachment of Land In Dwark J.. 

1392. SHRI MADAN LAL KHURANrG.: 
Will the Minlsterof URBAN DEVELOPMENT 
be pleased to state: 

(a) whether the Dwarka Housing Project 
of DDA has been criticised for large scale 
encroachments, wrong allotment 01 flats 
and incorrect planning of the entire project: 

(b), ~ so, the ~tails thereof and the 
action taken ttiereon; " ' , 

, ,(C;) the detail~ of the land in Dwarka 
u~r ,ncroachment and the steps taken to 
get'the same cleared; and 

(d) the reasons for having allowed the 
encroachment to take place? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRt M. ARUNACHALAM): (a) and (b). 
There has been criticism of encroachment 
and lack 9f e~ectlve planning. 

Cc) fUld Cd). The information Is given in 
the St".rn,ent enclosed. " . , 



~4.1~ 

-rr~~, 
: The Delhi Development Authority has reported that encroachment has taken p.ce1n 

the .... becauseoflls:nHrneIs1OVU •• b8di.''Fhe1ollOwing.''' ...... rl8dtobe'*''* .. lcieachrnel'lt:~ .. ~ .. ". ", ,., .......... _. '":,, '.-. :·.·.,-_.-.. ·.::,.··· .. r.·. ,,'.,- ,'.i~,,': . ..... ~; .. 

'4Irzapur . ~ . . 

Nawada 

Total: 

However, all out enorts are being taken 
by ~'10 ·ftimOIie· these· encroachment •. 
Th8~'taken brtheR'i indudelodgingthe 
FlAB With the police and in some' cases, 
~ becantlnuing in the Courts of 
Mimopo_' Maglslrates. . . 

Co'*rucllon of Flats .nhout CivIC 
" " AIM .. _:-

1393. SHRI MADAN LAL KtlURANA: 
WltheUinIilerGf~DEVElOPMENT 
~ plea$lcito state: 

(a)whetherOOAispianningtobuihflats 
without ehsuring aYaiiability of water supply. 
.. age andel8clricly resulting ilito locking 
up~1uncts 01 the ODA and consequential 
non "iu8nl' 01 fIaIs 10 the waiting regis-
trants; and-; 

(b) It 10. the reasons therefor? 

THE MINISTER Of STATE IN THE 
MlNlSTRYtcF .tJRBAN.'~ 

,".-:_ .>_.r .. ~ . _,' :?: ,:".-:.. i-,'" •. -~(. '.' '., ..... :;'" 

~B/gha$ Blswas 
":_'., ", ":"': 

33 10 

25 18 

83 ~ 

19 04 

37 15 

04 09 

203 19 
or 42.48 8cras 

(SHRI M. ARUNACHALAM): <a) and (b)., 
The lnformatloR ilbeing coIIactecl and Will be 
laid on the Table of the Sabha •.. 

( TtansiatIon) 

ConIput8r for Sanskrit Language 

1394. SHRIMATI BHAVNA 
'" CHlKHALIA: . 

SHRI DEW BUX SINGH: 
DR." RAMESH CHAND 

. TOMAR:· 
""",' 

wnl1he PRIME MINISTER1Je pleasect 
to state: 

(a) the details of the proJeds financed to 
use computer·ln" and_l'8i8arch WOIkof 
sanskrit ..... ; . 

(b) the number of lnItIIutlonlldlnllled 
forconpierbillild_IOIIforj"""11IdI . 
~ In·SMM1:~""""" 
IUnaiint •• il.to· ..... ~ CIIitnI' 

.' <'.- _', -.~:;. .. ' :_.:-. " , " :_. . 
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... year 190rJ-91_: and Development for indian Languages (TIJIL) 
PragrammeClf1heOap.tmentd~ 

(c) the amounI..., to be eannarUd Ics. A.Or,. ~nstllUllOfts' .... 
durlnj1he EIghth Plan? ; _ - these fIaIW be8n II1IiI1taI aIid1tte1Otaibu& 

- '- get.tunds~la9t¥entnthestalbnt. 

THE MINISTER OF STATE IN 1lfE 
MINISTRY' .-01= PERSONNEL. PUBLIC 
GFEVANCESANt:'Paa:JlieCstRlMAn 
MMGAAET At:VA): (a,andCb). A numbar 
afjlrOJeclahaW bMnfundeclforCOmpUler 
biiII8d- eclJCailon --ind RlleiR:h work of 
SaniIcrlt Language ....., .. Technology . . '.. 

(c) A tOiai budget of As. 17 CI'OI8S has 
been projectect for the enlir. TDtl 
programme, COVering an Indian Languages. 
during the ElghIh Plan. As Ihe aJocaIiOrt 01 
funds .. on the basis 01 acIUIit proj8c:Is 
Ulldlrtaken. no 8pec:mc aIIocaIIoit tuis b8en 
I'I'IIdIt to Sansbtt. - -
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(English) 

Fertiliser Subsidy to Manufacturers 
and Fanners 

1395. SHRI SOBHANADREESWARA 
RAO VADDE: Will the PRIME MINISTER be 
pleased to state the proportion of fertilizer 
subsidy given to the manufacturers and 
farmers under retention price formula dur-

. ing last two years? 

THE MINISTER OF$TATE IN THE 
MINISTRY OF CHEMICALS AND FERTil-
IZERS (DR. CHINTA MOHAN): Under the 
Retention Price-cum-Subsidy Scheme, the 
fertilizer subsidy is given direct to the manu-
facturers and not to the farmers. Fertilizer 
subsidy given to the indigenous manufac-
turers under the scheme during the last two 
years i.e. 1989-90 and 1990-91 is Rs. 
3771.00 crores and Rs. 3729.73 crores, 
respectively. 

[ Translation) 

Abolition of Octroi 

1396. SHRI RAMKRISHNA 
KUSMARIA: 

SHRI PRABHU DAYAL 
KATHERIA: 

SHRI SANTOSH MUKAR 
GANGWAR: 

SHRI BALRAJ PASSI: 

Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) whether the Govemment are con-
sidering to abolish octroi; 

(b) if so, the details thereof; 

(c) the names of iIle states where octroi 
has been abolished so far; 

(d) whether Govemment propose to 

compensate these States by providing grants 
to them; 

<e) if so, the details thereof; and 

(f) if not, the reasons therefor? . 
THE MINISTER OF STATE IN THE 

MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM):- (a) and (b) . 
The lavy of tax on entry of goods into a local 
area for consumption, use or sale therein 
falls at Entry 52 of State List of the 7th 
Schedule of the Constitution of India. In view 
of this, it is for the States to look into the 
question of abOlition of octroi as the SUbject 
falls in the State List. However, the question 
of octroi was considered by a Committee 
constituted by this Ministry in pursuance to 
a Resolution passed in one of the meetings 
of the Central Council for Local Government 
and Urban Development. The Committee in ' 
its report recomended for partial abolition of 
octroi. A copy of the report has been circu-
lated to all the concemed State Govem-
mentslU. T. Administrations for taking nec-
essary action. 

(c) Based on the information received 
from the State Govemments, a list of States! 
UTs where Octroi is not being levied is given 
in the Statement attached. 

(d) The lavy of Octroi falls within the 
State List. So the question of financial assis-
tance by Govt. of I~dia as compensation to 
the State where the Octroi has been abol-
ished do not arise 

(e) and (f). In view of reply to (d) above, 
the question does not arise. 

STATEMENT 

The List of State GovemmentsIUTs. 
Where OCtroi is nor Levied 

1. Andhra Pradesh 
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2. Assam 

3. BIhar 

4. Kamataka 

5. KeraIa 

6. Madhya Pradesh 

t Nagaland 

8. Slckim 

9. Tamil Nadu 

·10.T~ ,. 
11. HImachal Pradesh 

12. ~nipur 

13. Meghalays 

14. unar Pradesh 

15. Arunachal Pradesh 

1&. Mizoram 

17. Chandigarh (UT) 

1 B. . Dadra a Nagar Havel (UT) 

19. LaIcshadweep (UT) 

introduction of ... T.....-port System 
. " " InDethl 

1397. SHRI SURAYA NARAYAN 
YADAV: Will the Mnster of URBAN DE-
VELOPMENT be pleased to .... : 

(a) wheIher the GcMtlll1nwnt propose 
10 Inlfoduce .some "new transport system 
keepk1g In view the Incr8asIng papulation of 
Delhi: 

(b) II so, the d8taIIs thereof; 

(d) If so, the detaOs thereof? 

TtE [t.tINISTER OF STATE IN TtE 
MINISTRY Of URBAN DEVElOPfIENT 
(SHRI M. ARUNACHALAM): Ca) to Cd)." a 
steptOwardsSOlvtngthetnmsporl prabIems 
Irt 'JeIhI Administration got a techno-ac:o-
nomic feadJII-, StUdy conducted by ~ 
RITES. The Study has f8COImI8f1CIed intro-
duction of an Integrated Mufti Modal MATS 
covering a totai distance cit 184.51<ms. on 
the North-South and6ast-Wesl corridors. ft 
consists OHJII~rouOd metro of 27 Kms, 
140 Krns of SUIfiIIQia rail and adeclcaladbus-
way of 17.5 KrIiI~ 'the study has gone lrilo 
the traIftc projac:tions uPIo the year 2001 
and beyond lnd to meet this demand the 
Reporll8COlllin.nds in1*menlalion of the 
firsl phase of &7.5 Kms to be operational by 
the yeW' 2001 wIIh a provision for expansion 
to carry higher loads beyond the)llNl' 2001. 
The total cost of the project at 1989 price 
level is As. 5378 crores (approx.) 

The Report has been studied by the 
Deihl AdmInistration and also bytheGovt. of 
India. A number of discussions with the 
concerned agencies haVe been held. A 
project involving such a large Investment 
ntqUiras preparation of detailed .reports, 
analysis of the implication 01 the land use, 
Delhi Master Plan, and so on. Avenues for 
funding will also have to be identified before . 
the work on the project Is c:ommenced . 

(EilgHsh] 

StrIke.., WorUrJI of ...... _.In WMI ...... 
1398. SHRI DHARMANNA 

MONDAVYA SAOlI.: 
SHRITARITBARANTOPDAR: 
SHRI NIRMAL KANTI 

CHATTERJEE: • 
SHRI HANNAN MOU.AH: 
SHRI GURUDAS KAMAT: 

(c) wheIher the new system will solve WIIlhe PRIME MINISTER be pleased 
the transport problem of DeIhl: and " 10 stale: 
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(Ii) Whethertbe Workers 01 Jute Inc;lus-
try Including au Public Sector Jute Mills are 
on .. rIce kom Jannuary 28, 1992 in support 
of their demands; . 

(b) if so, details thereof and the total 
loss suffered by the Industry during the 
strike period; 

(c) whether any bilateral talcs were held 
between the trade unions and the manage-
ment to avert strike; 

(d) if so, the details thereof: 

(e) the specific demands on which both 
sides did not agree; and 

.~ ~;-,~m.,Uunmmtnt 
total/ert strike and also to IilMl thldemands 
of the womers? 

THE MINISTER OF STATE IN THE 
MtNISTRY OF YI-.BOUR (StlRI PABAN 
SINGH GHATOWAR): (a) and (b). The 
workars of the Jute Industry including public 
$!Ct"ur jute mills in West Bengal have'struck 
W01k from 28th January, 1992 ,Glowing a 
caD for general strike given by certain Trade 
Unions in support of their Charter of De-
mands. The main points 01 the Charter 01 
0emandI are (I) Hike in wages, (iI) Increase 
m the rate of neutralilltlon of Variable 
Deemess Allowance,· (JU) ·Incfease In HRA, 
Bonus. Gratuly (Iv) IntraductioR of MediCal . 
leave, MedIcal AlDw8nce. Leave Travel AI-
Iowancefaclllties, (v)~ionof Jule 
Packaging MaterIals Ad, (vl)NIIItonaIisation 
01 Jute Industry etc. ft Is estimate a loss of 
about As. 6Cf01'81 per day Is being suffered 
bylhe,jciteinclustryon account of the strike. 

(CJlo(t).'Sev.,ralroundlofq.rtileand 

~·""."""·_""'n."" __ ... arlhl ...... ~.unIcmi 
..... "'.'" __ .. ····.d 
, ... ".,~ .......... ~ 
"'1UI~~.,"'~'\! .. mamoJ 
West 8iing8L A ~ IigI.m.nt " .. 

arrived at between the manaciem8nt and the . 
workers of Delta Jute Mill which reopened 
on 12th F~, 1992 .. 

The Unions are not prepared to con-
sider the stand of the management that 
wage Increase should be Hnked to produc-
tivity. 

The Goveinmel1t 01 West.Bengal, the 
appropriate Government under the indus-
trial Disputes Ad, 1947, has Initiated action 
to bring about a settlement to the strike. The 
Central Government has also appealed to 
the Chief Minister 01 West Bengal for his 
Intervention. 

STATEMENT CORRECTING ANSWER 
TO UNSTARRED QUESTION NO. 976 
DATED 27/11/1991 REGARDING IM-

PROVEMENT OF JJ ClUSTERS 

. THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): In reply to 
Parts (a) and (b) 01 the question. cited as 
subjacI. In line 7 for the words-

"EIUS Scheme-

I may be .. ad as und8r:-

"EW Scheme-. .-

Thlsmlslake has occurred due to tp- . 
grapMcalenor. The ~CIIUHd 
to the Sabha Is regl'8ll8d. 

12.00hrs. 

[Engfsh] 

"~;'~ __ ~~E 
(BoJpur): Mr. Speaur. SIr. the PrInw ..... 
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ter is here and I hope that he will stay for one 
or tow minutes. 

Today the UelTbers of Parliament be-
longing to the Left parties of both Houses 
and also a number of our friends from the 
National Front, they have sat in a dharna in 
the porch, in front of Gate No. 1 of the 
Parliament building, to protest against the 
policies which have been followed by this 
Govemment which has resulted in very 
serious problems and the burden being 
imposed on the common people of this 
country. Our economic sovereignty has been 
compromised and the price rise is such that 
it is impossible for the common people to 
survive. 

The Exit Policy that has been adoptod 
will bring in greater problems to the common 
people. We have demanded that these poli-
cies - anit-people polities - should be re-
versed and that this country should not be 
sold to some foreign financial organizations 
and the imperialist countries. 

The Members of legislative Assem-
blies from various States belonging to the 
Left Parties have also come. They are sitting 
in dharna at the Boat Club. I request the 
Prime Minister to take note ofthefeelings of 
the people outside. He may be very happy 
that some big people like FICel and 
ASSOCHAM are applauding his Budget and 
his economic policies. But the people out-
side for whom tlfere is no provision made by 
this Government for alleviating iheir suffer· 
ing, he should take note of their feelings of 
anger outside.( Interruptions) 

SHRI MURLI DEORA(Bombay South): 
Is it your Budget speech? 

SHRI SOMNATH CHATTERJEE: Sir,l 
hope that the Prime Minister will control his 
Members. I know that Shrt Murtl Deora now 
is the present embodiment of Ahlmsa, with 
his new eupho~, _ havlngon the Bombay 

Municipal elections through the help of his 
dadas. He may have a very temporary 
reprieve. I hope he goes there and then I will 
be very happy. But, I do not know why he Is 
not being considered? (Interruptions). 

Sir, this is a very serious matter. I ask 
the Govemment to take note of It. Other-
wise, the people of this country will not 
accept this position and they shall fight and 
fight against these antl-people's polic:les of 
the Govemment. 

THE PRIME MINISTER (SHRI P.V. 
NARASIMHA RAO): I would like to remind 
the dada (Interruptions). 

SHRI SOMNATH CHATTERJEE: But I 
am not a Bombay dada . 

• • • •• M ____ ." __ '._ ..... _" •• < 

SHRI P.V. NARASIMHA RAO: I always 
call you as dada. So, if you have any other 
meaning, I am not really making you a dada. 
(Interruptions) I would like to remind him that 
I do not at all agree and the people do not 
agree with his analysis and the assessment 
that he has given. The people are happy. 01 
course,.the people are undergoing difficul-
ties. The country Is in a difficult phase. I shan 
have occasion to explain all these things in 
course of the Budget Session. Incidentally it 
happens that today there is a big banner 
headline in the newspapers saying that one 
of our friendly countries - the Russian Re-
public: - has gone for a ten bUlion loan from 
the IMF, having agreed to all the conditions. 
( Interruptions). 

SHRI SOMNATH CHATTERJEE: You 
seem to be very happy to be In the company 
of Yeltsin and Bush. 

SHRI P.V. NARASIMHA RAO: Some-
times want of argurt:'8nt results In anger. 
That is what we say. "Shesham Kopen 
Puryet·. this Is an old saying In Sanskrit that 
when you do not have an argument, you fiU 
In the rest by anger. (lnierruptlons), . 
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SHRI SOMNATH CHATTERJEE: II you 
think you are serving the country by this 
attitude, it is for you; the people will take their 
own decisions. (Interruptions) 

[ Trans/ation) 

SHRI KHESLA TION SINGH (SarguJa): 
Mr. Speaker, Sir, there is a tribal settlement 
of Gond ans Pando tribes at Bijapur village . 
of block Badalnagar in Sarguja district. 
Pandas are very poor and backward clas~ 
whom the Central Government has de-
clared most backward class. Ribai Pando's 
daughter-in-law and her son of this village 
died of stravatlon and Shrl Rlbal's brother is 
serious. They have neither foodgralns nor 
money. The whole region is in the grip of 
drought but no relief works have been started 
by the Madhya Pradesh Govemment with 
tne result thousands of families have mi-
grated and now they are on the verge of 
straving to death. Shri M.S. Singhdev. former 
Chief Secretary of the Madhya Pradesh 
Government had apprised Shri Sundar Lal 
Patwa; the Chief Minister of the famine 
situation through a letter. But it is very sad 
that Shri Patwa has denied in his reply the 
prevalence of drought situation there and 
refused to stal1 relief works. The district 
Panchayat OHicer, however, admits that 
tn-ere is drought situation but the District 
Collector of Sarguja is not ready to admit it. 

I ·.;QUebl ill', il·_lIl PI. Minister to 
send a study "'am o~ the Central Govern-
ment :0 Madhya Pradesh to visit the entire 
drought -affected area, particularly the tribal 
belt, and to provide amount for relief works. 

[English) 

SHRI OIGVUAYA SINGH (Rajgarh): 
We want utatement from the Government. 
A Central Team must goto Madhya Pradesh. 
There is an utter chaos In the Slate ·01 
Madhya Pradesh. People are going out 
quitting their own homes. There is no relief 

work. People are dying of starvation. We 
want a reaction from the Government. , 

[ Translation] 

Mr. Speaker, Sir, the hon_ Minister 
should make a statement on It. Workers are 
migrating from there. They·are starving. It 
cannot go like this. Two starrvation deaths 
have occurred in your Mandsaurdistrict and 
the Sarguja district has also witnessed such 
deaths. How long will it continue? The h011. 
Minister should make a statement. (Inter-
ruptions) 

SHRI DAU DAYAL JOSHI (Kota): Mr. 
Speaker, Sir, the Central Govemment has 
all along been classifying the cities for the 
grant of salarie& and allowances to the State 
Government employees. Unfortunately the 
Govemment is not declaring Kota as a B 
class city although it fulfill 811 the norms raid 
down for the purpose. Bikaner, which has 
less population than Kota and has a popula-
tion of 4 lakh 20 thousand, has been de-
clared a B class city. Kota has a population 
of 5 lakh and 60 thousand but till this day it 
has not been declared a B Class city. An 
agitation is going on there. People are on 
hUl)ge strike. J have received three tele-
grams. I have submitted one 01 them to you. 
It is my submission that the State Govern-
ment, the Central Government may declare 
Kota a B Class city immeditely. A man has 
sent me a telegram again who is nearing 
death. Hundreds of people have been ar-
rested. I request you to direct the Central 
Government to declare Kota a B Class city. 
Please do justice 10 Kota city. 

[English] 

SHRI NANI BHATTACHARYA 
(Berhampore): Sir, a serious situation has 
emerged owing to satyagraha being re-
sorted to by the workers of Maniindra-B. T. 
Mills, Berhamupor, West Bengal which cans 
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for Immediate intervention by the Textile 
Minister. 

The tension was developing since issu-
Ing of notice by the National Textile Corpo-
ration (NTC) on .7.9.91, on the demand 'or 
withdrawal of the arbllralY notice by which 
the composite character of the Manlndra-
B.T. MlUshasbeen abandoned and apart of 
I (ManIndra Nagar Weaving Mills) being . 
abolished in. the name of the so-called 
merger. 

Eversincethe nationalsation oltha Tex· 
tli-:r !...nttSU';. me H.T.C. has cIona nothing 
signHIcant towards modiifl'lsiation, expan-
sion and development to make Manindra-
B.T. MiRsviable;ignof9dtheintentliclll oftha 
Sick Textile Undertaking (Nationalisation) 
Ad, 1974; and moved contrary to the cat-
egoricaI~ ,,;,,"'iifj iii Parliament by 
the indira GandhIGovemment. The N.T.C 
had chased, instead, to allow the loss being 
accumulated and thus"preepare the ground 
for cIoSU18 of these Mlns in the long run. 

The d8matId of the workers are: Save 
. Manlndra-B. T. Mills; retain Its composite 
cbaracter: and adopt the policy of 
modemisation and expansion to make this 
nill viable.(iJ~ 

(T~ 

.... SPEAICER: YClUlfJ8l*dIIiIJ· Nolin 
Ids _,. t.1 chfnce bJ pen to cn.s. 

( IntenLfJfimS)· 

MR. SPEAKER: Tnls is !'to( going on 
ntCOfd. Not in this manner. Thera are other 
MefrtJers, lei them speak. Everrytlme not 

.lik8Ihi1. 

(EnglIsh) 

,...,."..,., . 

MR. SPEAKER: Please take yourseal. 
Now, Dr. Soundaram. 

( In'errIlptions)· 

MR. SPEAKER: This is not going on 
recort. (Interruptions) Iwillglveyou.achance 
later. (IntemJptions) this Is not correct. You 
are monopolisinng and it Is not cOrrect. You· 
allow other Merrbers also to speak. Dr. 
Soundaram. 

DR. (SHRIMATI) K.S. SOUNDARAM 
(Tirsschengode): Mr. Speaker, Sir, i bring 
the following urgent maHer to the kind notice 0' the Industries Minister. 

Erode in TanilnadlJ is a big centre for 
leather goods, having a number df tanner-
ies. Number of Scheduled Castes and 
Scheduled Tribes people era d8pendent on 
this IeaIherr fiftistajqtJ cenR for their livelI-
hood. Due to thil.",·"-.aleatherflnlshlng 
centre at Erode functIOning for a long time. 

Sir. yesterday. I received II telegram 
from the members of the Erode Sinal. Tan· 
ners Association regaRling the ~SU18 01 
the leather flnlshk1g crmlI8 at Erode. They, 
in that telegram, taqUBSted to hand overlh. 
leatherflnlshlng centre to Erode Small Tan-
ners Co-operaIIve Society, organised by 
Erode Small T8M8fS AssocIation • 

SInce the Government is very nu:h 
interested in cntallng self-employment for 
SC;ST people •• " very essential that this 
centre should continue to function. 

So. I request the bon. Minister not tc 
cIoselhisleatJ1erfinisbingOlPnandifithas 
~ to cIaM ...... IJaqUest the Gov· -.... to_ ...... ~lorJland 
OWl' ".the Erode ....... Tannens Coap-.,.,. Soct.ty. , .... .".., 

... _----_ .. _ ... _---------------
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SHRI HARI KEWAL PRASAD
(Salempur):Mr. speaker, Sir, with your
permission I' want to raise a ·question of
public importance, Though concern is ex-
pressed in this House continuously overthe
rawand order situation, yet in Uttar Pradesh
the law and order has deteriorated consid-
erably. I want to cite an example. Ihave just
returned from Deoria district on 2nd of this
month. I have returned from Pathardeva
town. Four wome.n of that place were-
(Interruptions)

MR. SPEAKER: Not like this. You have
given notice about Central School and you

.. It
are raising an other matter.

( Interruptions)

SHRI HARI KEWAL PRASAD: This in-
cident of Uttar Pradesh has appeared in
Oainik-Jagran.lt is not about Central School
but it is the question of Deoria district of Uttar
Pradesh. The station incharge, Shri Vijay
ShankarRai, along with his full force, went
to the house of that man at 12 O'Clock in the
night and got the door forcibly broken Then
he made all the fourwomen stand toqether
and they were stripped maked. Afterstrippins
all the tour quns and canes (Interruptions)
The women were raped (lnterruptions)
After raping the women, a surprising thlng-
(Interruptions)--

[Engiish]

MR. SPEAKER: This is not going on
record now. .

( Interruptions)'

MR. SPEAKER: You please sit down.
(Interruptions) Please take your seat. (Inter-
rup~ions) Mr. Nitish Kumar,pleasetake your
seat.

Now Iamtryingtogive youachance. All
of you want to talk at one and the same time.
What is it you are trying to do? Please do not
do like that. This is in your interest. l.arn
allowing one after the other. And if 1give you
a chance, you finish it within one or two
minutes. (Interruptions). Whatis this? How
does it help you? How does it bring to the
notice of. the Government?

I am allowing one after the other. Once
Igive you a chance, you finish. it within one
or two minutes and sit down. Instead of
understanding it,. you are not allowing other
Members to speak. You are not allowing
your Members also to speak. What is this?
Can it go on like this? Please don't dothis.

( Interruptions)

MR. SPEAKER: I will allow the lady
Memberto speak later. Now, Mr. K. P. Singh
Deo.

SHRI K.P. SINGH DEO (Dhenkanal):
Mr Speaker, Sir, a rein of terror has been let

., h;}<,e in Orissa. Every time there is an
,. ,,'~:on,wheth.er it is parliamentary election

!i'it; municipal election, not only rigging but
.1i:.'J booth capturing is taking place resulting
in the burning down of houses of Harijans
and triba!s. It has happened in Cuttack. It
has happened in Sambalpur. It has hap-
pened in Brajrajnagar. It has .appeared in
The Indian Express and The·Times of India
today. It is a constitutional obliqation.c! the
Central Government to saffeguard the-life,
liberty and safety of advises and Harijans.

Iam not talking so much. about rigging
as the consequences of the election which
is taking place. Only three days have elapsed
since.the municipal elections in Orissa ..,

MR.SPJ::AKER: Would you like the
municipal elections to be discussed now?

"Not recorded.

: (Interruptions)
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(Interruptions)SHRI K. P. SINGH DEO: It has ap-
, peared in the Press. Harijans' and advises'

houses have been burnt ill Gosmara, in
Dumdum, in Athmali, in Dhenkanal, in
Gobindpur, in Brajrajnagar.

MA. SPEAKER: This is exactly what I
have been saying.

. • (Interruptions)

SHRI K. P. SINGH DEO: I can under-
stand, Sir. that it is the duty of the State
Government. But when advises and Harijans
are attectso. it is a constitutional obligation
91 the Centre. What is the recourse? You
kindly give us the protection. Kindly direct us
what do we do? (Interruptions)

MA. SPEAKER: Please sit down. (In-
terruptions)"Now you have asked a ques-
tion. I am trying to respond, Now you have
asked what you can do. You can ask your
colleagues in the Legislative Assembly to
raise it there. What is the point in raising
those points over which this Parliament has
no jurisdiction - whether it is against some
person or it is about 1nunicipal elections or
somebody, as was raised yesterday also?
We are all guilty of this - raking upthe matter
over which we have no jurisdiction ..

SHRI K. P. SINGH DEO: The reason I
ask is that the elections are held under the
Representation. of the People Act. Sec-
ondly, Constitution guarantees life and liverty
to scheduled castes and scheduled tribes.

MR. SPEAKER: Municipal elections are
under State Government. You know it very
well, Mr. K.P. Singh Deo.

SHRI SRIKANTAJENA (Cuttack): You
are \.living a right suggestion to them

MA SPEft.I<ER Now you tell rA,
ndt~1;' ".r;.;¥ Prasad Singh rhe C;2~'·.' 4~ ••• "(

11 !!e~:'"'i;·~·_",:rJS· This aoptes :o ~~,..;;::;.L'
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SHRI SRIKANTA JENA (Cuttack): Un-
fortunately, the Congress Party is not hav-
ing a Legislature Party inside the Orissa
Assembly. That is the whole problem. tinter-
ruptions)

MA. SPEAKER: The hon. Memberfrom
Punjab is to speak lorthe first time here. So,
I request the hon. Members to show him
courtesy.

"
SHRI HARCHAND SINGH (Bopar):

Honourable Speaker, a fresh wave of terror
and violence has started raising it ugly head
in Punjab. This terror wave has already
claimed its victims, that is, a section 01
employees especlaliy teachers who partici-
pated in the conduct 01 elections. There is
total fear psychosis among the polling per-
sonnel numbering about one lakh or so and ~
they are receiving threats to their physical
security. There is an imminent danger to
theirlamilies also. The militants have threat-
ened them, especially the teachers, that
they would be eliminated as and w~en the
schools open in the lirst week 01 March. As
already known, the voters and supporters of
political parties are already under the threats

e of physical elimination.

If the present threats to the polling
personnel who have discharged their duties
in the interest of the nation, are allowed to .
materials, then the people will lose faith in
the Government and the credibility of the
administration will also surfer an irreparable
loss.

I have received hundreds of messages
from the affected personnel in this regard. In
such a grave situation, when the lives of
lakhs of employees, especially teachers,
are at stake, I want to draw the attention of
the Horns Ministprto Iris matter of extreme
urgent importance so ~ha~ail out ettsctlve
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pnHnlpI ."y violence In Punjab in this was raIated to-women. Or. the one hand. his 
,..peeL • nicn parandtary fon:es are re- excellency Mr. Presldem In his AddreIIs 
'qUIrwd by the StIII8. !be same should be stales that women are the most wlnerable 
dIepatched foIIhwIh. Ally other measures section our~. TheY al'8 c8IIed god-
In thIs respect should .be taken at ~lncamateandB .. taJkedofglvlngthem 
once.(mtenuplJDns) due representation. On the other hand. 

[ TransIation1 

SHRIMATiSAROJ DUBEY (Allahabad): 
Mr. Speaker, Sir. in spite of thera being the 
Govemment of the 8hartlya Janata Party 
that gives. the slogan of societ¥ free offear. 
..• (lnte"uptlons) This matter relates to 
women. Please keep silence .•.• (kltemlp-
tlons) I should be allowed to speak at least 
about the Injustice being meted out to our 
daughters and daughters-In-law. (kltemJp-
lions). Mr. Speaker. Sir, harassment of 
women is going on. Women are being gang-
.raped under the influence of the police and 
the leaders. The women of Paddevna vll-
lage In Deana district wel'8 raped only be-
cause their family mentJers had filed a 
criminal suit against the station incharge. 
The station incharge along with his full force 
went to the house of those four women. 
sprIpped the women naked and then they 
gang-raped them. Theythl'8w away all their 
household articles. They inserted sticks into 
their private parts and poul'8d petrol into 
them. This is great humiliation for them. 
Who would defined such actions in the 
country? Do the women have no honour? A 
man dies once in a 'massacre but a women 
victim of rape dies every moment and has to 

. suffer humiliation every moment in society. 

Mr. Speaker. Sir. once I had stated that 
1hePfOblt,mofpnwldngpralectiontowornen 
is very senous and a meeting of aa the Chief 
MInisters should be .caIIed to discuss the 

theSe women face such humiliation every 
day and nobody checks the wrong doers. 
Leaders also al'8 among the rapists. The 
Minister of Home Affairs of that State ..•••••.. 
had'\liven the aIogan of "fearless society". 
but such misbehaviour with women have 
taken place in his home town itself . 

(Englsh) 

MR. SPEAKER: Names will not go on 
recon:I. (.lnterruptions) . 

SHRIMATI SAROJ DUBEY: Mr. 
Speaker. S~. when Shrl Harlkewaf Prasad 
wentto lodge a raportthe DIstrIcI Magistrate 
told him that he had come to know only then. 
h is strange that such a serious incident 
related to women had happened and the 
Inspector himself was the culprit and no 
action was taken against him. The problem 
of women is not of a particular St_ only. it 
is a problem of whole of the country. There-
fore. stem action should be taken against 
such incidents. I urge upon you that regard-
less of the posts heldbyculprits, stem adion 
should be taken against them. 

Mr. Speaker. Sir. once again I would 
like to request you that a meeting of aU the 
Chief Ministers should be convened and the 
question of security of WOOlen should be 
discussed and instrudions should be Issued. 
to take stem action againsl those who mal-
treat women. 

"qu8I1Jon.~ security and protec- The Minister of Home Aftairs should 
liOn Ie WOfJ1tn and '0 cort~r taking stnn- made a statement as Why did such an 
gent~~fQrthiapurpose.Butmysugges- incidents take place'? The wrong dOors ara 
.t!on .... AOI paid any attentior:I tMJcaUle • stll roaming scot tree. Action should be 

--------~.----------------.----~ ·RoI~·· 



· taken .... 1hem..SOiongas.atracIi88W11 SHRI RAJENDRA AGNfHOTRI 
conIinue to.be c:ommIIad against women. .. (Jhanai): Mr •. Speaker, D. I wOuld ... to 
the nallOn can I1IMtf' pi...... speak on It. 1 want 10 say IOiAdtlnO .. 

lEnJIthJ 

MR. SPEAKER; Now 1 think a very 
serious matIer .. been raised. I am not 
I8fenlng to one IncIvIduaI malter, bull am 
I8faniIIg tothe. pIght"woman and children 

· In tie country. last time also •• was sug-
gested that we should take It up for discus-
sion in the HcMIJa. In the last two Sessions, 
we had discussed cart_ iqJortant issues 
such as the c:ondilton 01 the Scheduled 
caste and ScheduIad Ttbt peapel in the 
country,law and OIdersituaiion, ate. I hope 
this time we would be in a position to discuss 
theoondilion 01 wonaI andchildran. But .. 
ant not going to consider individual issueS 
as such becallSB .. havellmllad power to 
citaI will individual ...... SUI brodady 
spa IIdllg. the condition 01 woman wII till 
dlsQaad and we wit take. up. 

[TransIaIion) 

SHRI CHANDRA JEET YADAV 
(Azamgarh):Mr. SpeaIcer. Sir. I would like to 
.... nil' thanks to you for.1akiI\g this 

· iSSue seriouIIyandgiWlng. assurance to the 
HUe. Sir, fuch inc::IdIIIt~rring In 
... ~in"cDunIry. ThIs incident, 
IR ·particuIIit.·1n an ...... I·....., like 10 
..... '"' ...... 10yau for'glvingyour . 
~s.on .·and 1 "** "·bon. PrIme 
Minister ""·Il S8riOusIV and1l*lk over 
it. (6I1ern1pfims) 

SHR ... ATI SAAOJ DU8£Y: Mr. 
Speaker. SIr, there Is one thing more. 

MR. SPEAtetYou""apalreRalol 
on iJ. ~:You &hall ncx ............ ~ 
(~ .. 

MR. SPEAKER: You need not say any-
thing. (6Itenuptions) 

SHRI RAJENDRA AGNIHOTRI: The 
InfomaIion gIWan to the IiDUM II wrong. 
(~ 

MR. SPEAKER: Hon. Member,pIease, 
not in this way. 

. SHRI RAJENDRA AGNIiOTRI: I am 
ready to have debate on It. But wrong infor-
mation should not be giVen to the House bY 
the hon. M8ntMtr .•• (~)· 

MR. SPEAKER: PIeaIa "down. Your 
Ult8nInciIs wi! seMI no pUIpOS8. Had you 
been a leader, you WO\IId have d8aIIl In a 
dIII8rant way. (6I~. 

[Englsh) 

. MR. SPEAKER: No, Please. I am nor 
allowing you. 

SHRI A. INDRAKARAN .... REDDY 
(AdIIabad): Respeo iIIJd Speaker SIr, The 
SIrsIId ~ UmiI8d In AdIIIbad Is pr0-
ducing c:eIuIosa ..... ,... yam and 
f8brIc whIcb II in .gNIII....,.. in ....... 
Thent ... 5,00Q .... ...."...In fill 
facloly. Unfortunately, the ....,.11 UfICIer 
Iock-outformorethanflveyears, mainlydue 
to ..... ,.lIfc:otawhich II a basic raw 
ma1IIriaI. and aIIo because ,. power Ihod-
age. 

...,..oftM.induIIIy· ........ and 
the unIt .. ·eJCaIftIbId ..... ~. _ .. 
maIIIF. a fOur~ IIiIpIIlIt ·CDItiIIIIlW .. 
".... .. _·: .. ~tO. 
...... _-........ 1'1 .. ' .... 
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~ ...... ,I .. baaftdeclded 
to "", .. faccortbJ the workerS. coapara-
.... ...., .............. managemant 
.. ncJl wIIIi1a to run Jl. The Staht Is also 
pwpanId to tnnIfer Is tIta,. to co-opera-
UVe.1OCI8Iy and _the NIzam Trust. 111e 
SBlailo agnMIdto consider releasing wortc-
Ing capIlaI toano But the lOBI. the operating 
agency has yet to approve the project report 
andtoarranga for1hetermloan component. 
111e NCDCh .. backed out forelvlng capital 
Joan. 

At present. the project is suffering be-
cause adaquaIe funds and finanlcal assis-
tance 118 notforthcornlng from the financial 
institutions. I RJqU88t 1he hon. finance Min-
Ister and the hon.lndustry Minister through 
you.to Intervene In the matter and convene 
a joint meeting or all the concerned authori-
ties. viz. IDBl 581. NCDC. NTC and the 
representative or the State Government to 
sort out the maIter before Parliamentary 
electlons.-The Stale Govemment Issued a 
G.O. on 12th June. 1991 to reopen the 
Sirslld Company against election norms. I 
urge upon the Government 10 take ImmedI-at.-.to raopenlhe SlrsIIc Factory since 
5000 WOIkens.and their families ara on the 
Slraet and ara facing nearstaMdlon. Thank 
you •••• (MIemfJIlons) 

SHRISUDHlRSAWANT(Rajapur):SIr. 
• Is a vItaIlsaue. 

-MR. SPEAKER: We 11'8 going to dis-
euse ... RaIlways hera. you can raise It at 
that lime .. 

SfItI StD1It SAWANT: SIr. yesI8r-
day the __ on·,... ........ by 
~ Ram·HaIt and you I1Iaw8d him. 

MR.8PEAKERlND. ThIt .. onacci-..,dent. . 

~SAWANT:Howcan'be .. ....., 

MR .. ·SPEAi<ER:Aaau doJlot-vue 
"thal.·P!eaIe talceyoursaat .• yo ... do not . 
undIntandthepnlO8dura.youwltbeguided 
by the Chair. PIfaI8 51 down. 

. SHRI SUDHIR SAWANT: Yo ... are aI-
lowing olhenI and only I am not being al-
lowed. 

MR. SPEAKER: You please sit down. 
Youdonotunderslandanylhingandyouar8 
railing II. We are going to discuss the Rail-
way Budget. win the Parliamentary Affairs 
Minister explain tq him? 

SHRISUOHIRSAWANT:Whenothers 
are alow why not I am? 

MR. SPEAKER: All right, I win allow 
yo .... If you do not understand, your igno-
rance be i,..,ased on the House. 

SHRIBHOGENDRAJHA(Ma_c:llubani): 
Sir •.•• 

MR. SPEAKER: I wit allow you later on. 
You please II doWn. lean do II one afterthe 
~. Now. Shri Pathak. . 

•••• ( MI8I'n.fJdons) ••... 
( TIMSIafIon) 

SHRltlARRWPATHAK(Ahmedabad): 
Ther8 era I8V8fI textile mils operating In 
Gujand under NatIonal Textile Corporation. 
Among them thera era two to three mils 
which have nal paid salaries to about three 
thousandworkelstOrlasttwomonlhs. wr.n 
theywenuo_farpaJlll8fdofthairsalaries 
they .......... up. They ... asked to 
take cIoIh In lieu Of lh8Ir salada$. I do .ACIII 
understand what poley the GcN'emmanl 
.. How toad can be.fJl'8PllNd with cIath? 
(.~ - . 

[EIIQIrh) 

• MFl SPEAKER: You ftIIed not-make 
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. any regular speech. I have allowed you to 
make your points cogently and then sit 
Hown. Otherwise, I win set it out. (/nt8l7lJp-
Hans) 

[ Translation) 

SHRI HARIN PATHAK: They have not 
received their dues like l. T.C. and medical 
allowance etc. for 1991. A new textile mill in 
Ahmedabad is being run under N.T.C. (In-
terruptions) They should be given their sala-
ries (Interruptions) 

[English) 

MR. SPEAKER: Shri Bhogendra Jha: 
Whatever Shri Pathak is saying will not go 
on record. (Inte"uptions)' 

( Translation] 

SHRI BHOGENDRAJHA: Mr. Speaker, • 
Sir, I would like to draw the attention of the·, 
House and the country to a serious thing. 
For the last few weeks threats are being 
given by the leaders of the ruling party and 
clandestinely by the Ministers to dismiss the 
Bihar Government. (Interruptions) 

MR. SPEAKER: On what basis would 
you like to discuss It? A senior member like 
you is not supposed to speak like this. you 
want that you should be allowed to speak 
whaiever you like. 

[EngHsh) 

You should understand the nicety. 

( Translation) 

SHRI BHOGENDRAJHA: I had sought 
permission for it. I want to say that there Is 
danger to Jaw and order. Law and order 
situation in Bihar -is not good. My grievance 

"Not recorded. 

Is that this Government which enjoys our 
support Is functioning according to the poli-
cies of the Congress Party. We want that 
such policies be changed. Any attempt to 
dismiss that Government from outside would 
not be tolerated. The members of the ruling 
party should keep It In their mind and they 
should not tum Bihar Into a tl,lrmoll. Every-
thing should be done in the Bihar Legislative 
Assembly only. Demandfordismlssal should 
not be made from outside. 

(EngHsh) 

SHRI SUDHIR SAWANT: Sir,l want to 
raise a very vital issue affecting the com-
plete coastal belt from Maharashtra 
to .. (Interruptions) 

MR. SPEAKER: Are you not going to 
discuss the Railway Budget? 

SHRI SUDHIR SAWANT: During the 
discussion on Railway Budget, I am not 
going to be here. 

MR. SPEAKER: H you are not going to 
be here, you are not doing any favour ~o the 
Parliament. 

SHRI SUDHIR SAWANT: Sir, theques-
tion here today is on discrimination and that 
is violation of Article 14 of the C'!J'stltution in 
case of Shrl Sudhir Sawant, Member of 
Parliament. Last time also, in the First Ses-
sion, when I wanted to raise a vital Issue for 
which agitation was going on, that Is, In 
annevari condition, that time, others were 
allowed to raise matters on agrlcuHure, only 
I was not anowed. This time also, Shrl Ram 
Nalk was aRowed to raise a matter on Rail-

, ' 

ways and I was being questioned. I do not 
know why this discrimination. It Is because, 
I am also repNtsenling certain electorates. 

MR. SPEAKER: You do notunderstand 
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anything. You shan have to talk like this. 
Now, .. am not going to tolerate this kind of 
thing from you. You have been in the disci-
plined tome and you know how to maintain 
discipline. This is too much. When the Rail-
way Budget is there, you are not expected to 
speak. When the Fertilizers Committee is 
there, you are not expected to raise the 
issues like that. 

SHAI SUDHIR SAWANT: Sir, it is an 
important Issue. 

MR. SPEAKER: H may be important for 
you, It is not Important for the entire House 
and the Parliament. 

SHAI SUDHIR SAW ANT: It is impor-
tant for the entire country. 

MR. SPEAKER: Okay, you come out 
quickly and finish it. 

SHRI SUDHIR SAWANT: This is the 
question of Konkan Railway. last time, on 
the 20th December, I had raised tbe same 
issue for the release of fund. 

I congratulate the Government because 
bonds have been ralased. But, still, one of 
the problems is that the due to want of 
finance, the work. is going to stop on the 15th 
of this month, because only Rs. 50 crores 
have been earmarked in this Budget. 

Now the question is that the bonds have 
been released but they have not been ac-
cepted. I will request the Prime Minister and 
the Finance Minister to personally Intervene 
so that financial Institutions are directed to 
buy these bonds so that money is available 
for this project and the work is not stopped. 
Thank you. 

SHRIMATI BASAVA RAJESWARI 
(Bellary): Rose. 

MR. SPEAKER: You are also raising 
the same issue. We have appointed a Com-
mittee to look into the fertiliser issue; and 
you ant raising the same Issue. Now, It you 
are going to discuss the Budget. H you have 
appointed a Committee, If you want to 

discuss the same thing, now, how can we 
wOrk In the House? You please help your 
own Government, your own people. Now 
the time can be taken for something else. 

I would not have liked him to say so 
many things. But, please, understand that 
there is a Committee appointed for thaI 
purpose. 

SHRIMATI BASAVA RAJESWARI: t.. 
Committee has been appointed. 

MR. SPEAKER: So, again, you would 
like to raise it in the House .. 

SHRIMATI BASAVA RAJESWARI: 
Because it is a matterfor urgency where the 
money has not come from the Government. 

MR. SPEAKER: Notlikethis. Youtalkto 
the Minister. 

.~12.36 hrs 

PAPERS LAID ON THE TABLE 

Annual Report and Review on the work· 
Ing of the Electronics Corporation of 
India ltd., Hyderabad for the ya ... r 1990-

91 etc 

[English) 

. THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCESANDPENSJONS(SHAIMATI 
MARGARET ALVA): (a) Sir, I beg to lay on 
the Table;-

(1) A copy each of the following pa-
pers (Hindi and English versions) 
under sub sedion- (1) of section 
619AoftheCompaniesAct.19S6:-

(a) i) A Statement regarding Review 
by the Government on the 
working of the Electronics 
Corporation at India limited, 
Hyderabad forthe year 1990-
91: 
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munology. New Delhi, for the 
year 1990-91 along with Au-
dited accounts. 

(ii) Annual Report offhe Electronic 
COrporation of India Limited, 
Hyderabad, for the year 1990-
91 along with Audited Ac-
counts and comments of the 
Comptroller and Audited Gen-
eral thel'8On(PIaced In library 
See No. L T1409192] 

(b) (i) Review by the Government 
on the working of the Bharar 
Immunological and Biological 
Corporation Limited, 
Bulandshiar for the 1990-91. 

(ii) Annual Report of the Bharat 
Immunologicals and 
Biologicals Corporation Lim-
ited. Bulandshahr forthe year 
1990-91 along with Audited 
Accounts and comments of 
the COmptroller and Auditor 
General thereon. 

(2) Two statements (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (1) above [placed in library See 
No.lT1410!92] 

(3) m A copy of the Annual Report 
(Hindi and English versions) 

. of the NationalFacility for Ani-
mal Tissue and Cell Culture, 
Pune. for the year 1990-91 
alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Govemment en the WOrking of 
the National Facility for Ani-
mal Tissue and Cell Cullture, 
Pune, for the year 1990·91. . 

(4) A S1atment (Hindi and English ver-
sions) showing reasons for delay 
in laying the papers mentioned at 
93) above. (placed in Library. See 
No.LT-1411192) 

(5) (I) A copy of the Annual Report 
(Hindi and English versions) 
of the National Institute of 1m-

(Ii) A copy of the Review (Hindi 
and English versions) by the 
C"'J0V8mment on the working of 
the National Institute of immu-
nology, New Delhi, forthe year 
1990-91. 

(6) A statement (Hindi and English 
versions) showing reasons forde-
lay in laying the .papers mentioned 
at (5) above. [placed In Library. 
See No. LT-1412192] 

(7) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Mehta Research Insti-
tute of Mathematics and Math-
ematleil Physics. Allahabad, 
for the year 1990-91. 

(Ii) A statement (Hindi and En-
glish versions) regarding re-
view by the government on 
the workll"g of the Mehta Re-
search Institute of Mathemat-
ics and mathematical Phys-
ics. Allahabad for the year 
1990-91 . 

(iiii AcopyoftheAnnualAccounts 
(Hindi and English ·¥@rsions) 
of the Mehta Researc'ft insti-
tute of Mathematics and Math-
ematical Physics. Anahabad, 
forthe year 1990-91 together 
with Audit Report thereon. 

(8) A statement (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (7) above. (Placed 1II-Llbrary 
See. No.l T-1413192! 

(9) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Tata Memorial Centre. 
Bombay, for the year 1990·91 
along with Audited ~unts. 
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(II) A statement (Hlndl and En-
glish versfons) regarding Re-
view by the Government on 
the wol1<ing of the Tata Me-
morial Centre. Bombay, for 
the year 1990-91. 

(lO)A statement (Hindi and English 
vefflians) showing reasons lor 
delay i" laying the papers men-
tioned at (9) above. [placed to 
library See NO.l T-1414/92] 

(11) (I) A copy of the Annual Report 
(Hindi and English versions) 
oftha Tata InstitiUleof Funda· 
mental Reserch, Bombay, for 
the year 1990-91 along with 
Audited accounts. 

(ii) A statement (Hindi and En· 
glish versions) regarding Re· 
view by the Government on 
the working of the Tata Insti-
tute of Fundamentai Re-
search. Bombay, for the year 
1990-91. 

(12) A Statement (Hindi and English 
versions) showing reasons for de· 
lay in laying the papers mentioned 
at (11) above. [placed In library. 
See No. LT-1415192] 

(13) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Insthute of Mathemati-
cal ScIences. Madras, for the 
year 1990-91together with 
Accounts. 

(ii) A statement (Hindi aRd En-
glish versions) r(.garding Re-
view by the Govemment on 
the working of the Institute of 
Mathematical Sciences. Ma-
dras, for the year 1990·91. 

(14) A statement (HIndi and EngHsh 
versions) ,howlng reasons for de-
lay In laying the papers mentioned 
at (13) above_[PIaced In Library 
S-No. LT-1416J92} 

(15) A copy 0' the Union Public Service 
commission (Exemption from Con-
sultation) Amendment Regulations, 
1991 (Hindi and English versions) 
published in Notification No. G.S.R. 
666 in Gazette of India dated the 
3OthNovember,1991 under article 
320(57 of the Constitution.[Placed 
in library. See No. L T -1417/92] 

(16) A copy each of the following NotI-
fications (Hindi and English ver-
sions) under sub-section (2) of 
section 3 of the ,6.11 India Services 
Act,1951:-

(i) The Indian Administrative Ser-
vice (Appointment by Com-
petitive Examiniation) Amend-
ment Regulations, 1991 pub-
lished in Notification No. 
G.S.A. 759(E) in Gazette of 
India dated the 28th Decem-
ber,1991. 

(ii) The Indian Police service (Ap-
o pointment by Competitive Ex-

amination) Amendment Regu-
lations, 1991 published in No-
tification NO.G.S.A. 760 (E) In 
Gazette of India dated the 28th 
December. 1991.[pleased In 
Lbrary See No. LT-1418/92] 

(17) A copy of the Memorandum of 
Understanding 1991-92 between 
Nuclear Power Corporation of In-
dia Limited and the Department of 
Atomic Energy (Hindi and English 
versions) (Placed in Library. See 
No. LT-1419J92] • 

Annual Report and Review of the central 
Machlnl Tool Institute, Bangalora 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KURIEN):Slr, I beg to lay on the Table:-

(1) (i) A copy of the Annual RepOrt 
(Hindi and English versions) 
of the Central Machine Tool 
Institute, 8angalore for the 
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pars (HIndi and English versions) 
under sub-section (1) of settlon 
619AofthaCof\1)anIesAct.1956:-

year 1990-91 along with Au-
dited Accounts. 

(Ii) A Statement (Hindi and En-
glish versions) regarding Re-
view by ttte Government on 
the ·.·.'Orking of the Central 
Machine Tool Institute. Ban-
galore. for the year 1990-
91 [placed in Ubrary See No. 
l T-1420192] 

(2) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Process cum Product 
Development Centre. Meerut. 
forthe year 199091 along with 
Audited Accounts. 

(ii) A statement (Hindi and En-
glish versions) regarding Re-
view by the Government on 
the wor1dng of the Process 
Cum Product Develo:>ment 
Centra. Meerut. lor the year 
1990-91 [Placed In library See 
No. LT-1421/92] 

. (3) A Copy of the Annual Report (Hindi 
and English versions) of the Con-
troUerGeneralof Patents. Designs 
andTrade Marksforthe year 1990-
91 under section 126 of the Trade 
and Merchandise Marks Act. 
1958.(pIaced in Ll:lrary .See No. 
L T -1422192] 

(4) A copy of the Annual Report (Hindi 
and English versions) of the Con-
troller-Generaf of Patents Designs 
and Trade Marks for the year 1990-
91 under section 155 of the Pat-
ents Act. 1970. [Placed in library 
. See No. LT-1423192) 

Annual Report and RevIeW of the 
Scooters india LImHed. 

THE MlNISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
TltINGON):Sir. I bag to lay on the Table:-

(1) A copy each of the following pa-

(I) A statement ragardlng Review 
by the Government on the 
.worfdng of the Seooters India 
Umlted for the year 1990-91. 

(iI) Annual Report of the Scooters 
Ind"1a limltedforthe year 1990-
91 along with Audited k-
counts and comments of the 
Comptroller and Auditor Gen-
eral thereon. 

(2) Astatement (Hindi and English ver-
sions) showing reasons for delay 
Inlaying the apers mentioned at (1) 
above.[placed in Lbrary See No. 
Ll-1424/92J 

Employee Stat. Insurance Corporation 
Regulations, 1992 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF LABOUR (SHRI PABAN SINGH 
GHATEWAR):Sir.lbegtolayontheTable:-

(1) Apy ofthe Employees' State Insur-
ance Corporation (Staff and Con-
ditions of Serv.ce) (Amendment 
Regulations. 1992. (HIndi and En-
glish versions) published In Notifi-
cation No. Vig (1) 74 in Gazette of 
Indiadate6thel8thJanuary.1992 
und3r sub-section (4) of section 97 
of the Employees' State Insurance 
Act, 1948. [Placed in Library. See 
no l T-142S/92J ' 

(2) Astatement (Hindi and English ver-
sions) on Action taken or proposed 
to be akan on the ConVention and 
Recommendation adopted by the 
71st Session of lrCemational Labour 
Conference (June. 1985). (placed 
In Ubrary. See No L T -1426192) 

12.37 hre. 

Alth/s stage. Shrl Syed ShtIIuIbuddIn came 
and stood on the floor near the Table. 
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(1nt8nupIIons) • (EngIsh) 

MR. SPEAKER: P .... go to Your 
188t.lfyoudonotgotoyoursear, 'wilname 
you. 

(interruptions) . 
MR. SPEAKER: this cannot go on like 

this. No, no. This cannot go on Ike this. 'win 
name you and I will take action against you. 
You cannot Impose this kind of things thing 
Is not allowed. This Is In my discretion. 

(interruptions) 

MR. SPEAKER: If you do not behave 
properly, you can rest assured that I wHI take 
action against you. You are not the only 
persons In the House; you are shouting; you 
are not only shouting but have come to this 
place. If you are not behaving properly, You 
can rest, assured that I win take action 
against you. 

SHRI SYED SHAHABUDDIN 
(KishanganD You do whatever you like. 

MR. SPEKAER: this is too much. A 
Memberlke you should have known whalto 
do and what not to do. These are not the 
regular proceedings. You are not going to 
Impose your wi. on the entire House. 1 have 
also asked my CongI8SS Party Members to 
taka their seats; • Is not only you. You are 
behaving IrRpnIperly; and • you are not 
behaving properly, I wiD taka action against 
you. 

SHRI S~SHAHABUDDIN:lproI8st 
against the SpeIka(s pronouncemenL 

(TtanSIdonJ 

SHRI RAM NAGINA MISHRA 
(Padrauna): Mr. Speaker, SIr, • Is a black 
spot In the hIstoIy of Parliament. I condemn 
him lor fils behaviour. I such behavior In 

J ParIImInt is oontInuId, otheIa wit • 
follow lui. We condemn such IJP8 of 
behaviour of such • IIamec:I person. I Is 
vary indicant. 

MR, SPEAKER: Sh~s. MaIIlcarfunaiah. 

1i31 hrs. 

COMMITTEE ON PRIVATE MEMBERS'S 
BILLS AND RESOULUTIONS 

Forth Report 

(English] 

SHRI MALLIKARJUNAIAH(Tumkur): I 
beg to present the Fourth ·Report (Hindi and 
English versions) of the Commillaa on Pri-
vate Members' Bills and Resolutions. (Inter-
tUptions) 

MR. SPEAKER: I would have expected 
him to apologise for what he has done here. 

SHRI SYED SHAHABUIDDIN 
(Klshangay): I am sorry, I have not done 
anything for which I have to apologise. 
( Interruptions) 

MR. SPEAKER: Leave It the ... Now • 
Is aD ~hL Let us take up mailers under rule 
377 now. Shrt Sudhlr Sawanl . 
12.40. hra 

MATTERS UNDER RULE 377 

·(1) NMdtotwn ...... COIdtion 
of A"""".,..... of .... 
tennlnlng non-wIIful deIauIt-
........ ow R .. 10.0a0 u ...... 
o.bt RelIef ........ 1 .. · 

(EngIrh) 

SHRI SUHDIR SWANT (RaJIpur):The 
Debt RelIafScheme at 1990 huinlraduced 
aCondlUon at Annewari Systamlordalerml-
nation at non-wIful dafauI8rs below As. 
10.000. 



495 ....... undtt Rule 371 
(Sh. ~ &fant) 

MARCH 4.11S12 ..,."." undtIt Rule 817 _ 

ThII condition 1s1alaly UIijuIIIIied and 
InadaqINde and vIoIaIea erIIcIe 14 or the 
Constitution asltdlacrlni,...b8M .... the 
rich and the poor fm'llWlS, for the following 
l8asons;-

(a)Annewariisasystemfordetermlna-
lIonofcropproductlonperyearforpurpoaes 
or I8venue. It does not relata to the type of 
crop. Hence fanners growing cash crops 
Hke sugarcane and paddy 818 brought at 
one level. Income of sugarcane growing 
fanners wW always be mol8 and hence 
Annewarl does not In IM'Y ntIaIe to the 
Income of the farmer. 

(b) It does not I8Iate to ~ boklng. 
Hene a fanner with mont land Is benefited 
whereas a farmer with less land Is not. 

(c) The farmer In an al8a of developed 
grlcultu .. 1ke Western Maharashtra and a 
farmer of ~Ioped 8I8a 818 brought 
on equal footing by this. 

(d) My consIituancy has not benefited 
due lO Average yield or paddy baing always 
low. The Annewarl II low; hence the crop 
.... fails ,nd this In apIIe of ~".rish
mant elf famw8 the ICheme has not ben-
efited at ail. 

A clause which does not I8late to In-
come. land holding or raglenallmbalance Is 
highly unjustliable. 

I would, therein, urge the Govem-
menf to ldndIy remove the said clause. 

(II) ...... to COMIruct a ... air· 
port"~ 

1242_ 

(MR. SPEAKER In ". ChaNJ 

PROF. K.V. THOMAS (Emalwlarn): 
Collin airporI is a navaf aIIportwlhout nu:h 
..... as raquIr8d for a modem civI _-
port. So a new airport IhouIdbe bUll lmme-
diately. 1be K8raIa Gcwernment has ldenII-

tied a taw ..... for,..,_ ..... 
I reca...a t .... Central Governmant to 

take ImmIdIaIe stepa to con8lruCt • new 
aIrpOrt at Cochln. 

(III) NIed to look Into .... 1neIdent 
of decay of wheat In temp0-
rary godowne of Food C0rpo-
ration of India at Normal 
School Preml .... PlllbhH • 
.... rP ..... h 

( TtanSIaIion) 

Dft P.R. GANGWAR(PIIibhIt): Mr. 
Deputy Speaker. SIr, ttlent are l8verllltem-
porary godowns of Food CorpDndIon or 
India at Normal School Premises In my 
constlluency PIIbhit, UItar Pradesh. These 
terJ1)Orary godowns were set upthree years 
ago in 1989 for storing wheat and the wheat 
Is stll rotting there giving a foul smell. Per-
haps this wheat has cofl1)letely decayed, 
stili guards are there on duty. this matter 
'should be looked Into. . 

(Iv) MMd to I~ IIedIcaI ..... 
vice under"" 2(0) ofCon-
eumer Prot8ctlon Act 10 po-
tect the 1nIe ..... of cIoctora. 

[EngIsh) 

DR. K.D. JESWAN' (Kheda): A talge 
nUl1'1ber of doctors are being prosecuted 
andflned by the DIsIricI Con8umerCounc:U. 
forallaged negligence on the part 01 doctors 
on co"",alnrs by the patIenIs of their 1'8Ia-
lives. The Consumer ProIecIIon Ad. was 
prIrnaIIy framed with a view to praIactIng 
the Inte ..... 01 the pubic 110 that hey .. not 
c:heaI8d and are given IIandard goods and 
proper after salel service. 

. The medical profeulon cannot be 
equaled with any trade .... 119 commodIIIeI 
acrossthe counter for a price. TheIMdlcal 
services being of an lnIeIIecIuaI caIIn 
I8qUIrtng individual decisions baled on 
kncMtl. andlklllcannOlbe ........ by 
any standards'" the I.S. I 
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J urge upon the Centraf government to 
Include medIeal servtces under clause 2(0) 
of1he said Ad to protect the Inte .. sts of 
doctors. 

(v) Need to Include Punpun-
Dardha Irrigation Project. 
Bihar In the Eighth Plan 

(TnmsJation) 

SHRI NITISH KUMAR (Bam): Mr. 
Deputy Speaker Sir, the Central Govern-
ment has been making declaration to launch 
a SpecIal Region OevelopmentProgramme 
lor the rapid developmeni of the terrorism 
affected araas. But It Is an Irony tt.at the 
Central Government has not Ir1cIuded 
Punpun-Dattlha Irrigation Project. which Is 
beneficial to the terrorism affected areas 01 
Central Bihar In the annual clan of 1992-93 
despite the requests m:otc:18 by the Bihar 
Government. 

Pun pun-Dardha scheme is the most 
useful project 'or Irrigation and flood control. 
Every year heavy damage to crops, roads 
and of other propertielO in C8\,sed In Central 
Bihar by floods In f'unpuf, and Dardha riv-
ers. Besides It, enormous watergoes waste 
WIth the I""lementatlon Of Pt.mpun-DanI'Ia 
irrigation Project the flood ?robIem wlR be 
solved and there win be adequate provision 
or irrigation In the large areas or Central 
Bihar. 

Therefore, I urge upon il1e Central gov-
ernment to Include Punpun-Oardha InIga-
tIon Project in the Eightn Plan in the in .... t 
or the people. 

(vi) Need to drop the prapouI of 
.... of Y8C8nI Ianda billa ... 
Ing to DiIfence 

SHRI MORESHWAR SAVE 
., (Aurangabad): Mr. Deputy Speaker, SIr, 

!IO' through this Houie I would like to draW !he 
attenllon of MInIIt1'y of Oef.nce·tow .... 
~iaI&ofvlC3f\t landlbelol'lglngto 
detence'~. As per reports In sorne .... pIflI8Nttia.MinJSttyof QeIenIt 
"~ __ Iktngon-~ ___ Clf' 

collecting addllional amount by seiling the 
vacant land of the defence deepartnwnt. at . 
p.. .. ntthe Mlnlslery ofOefence has211a1ch 
acre land, of which 10% Is proposed to be 
sold at malbl rate. This land will be sold to 
the builders and co-operative Housing Soci-
eties In the big c:itiis. There Is a proposaJ to 
se8300 aci8s 0I1and1at Hapur and Kanpur 
being used for mllIt~ camps. 

Sir, after a lot of consideration extra 
!land has been given to Defence and Railway 
departments. These lands are used for the 
futu .. schemes, Now such lands are being 
sold In the name of developing new tech-
nique by declaring thttm vacant As serious 
dangerwRI also arise to our security system 
with the sale of these lands. Secracy 01 
defence Instlutions will be at stake by con-
structing residential houses In the miliary 
areas andlhere wiD be a possibility of In-
craaslng fOl8lgn Interfemnce 

Therefore, I urge upon upon the Minis-
try of Defence that this scheme should be 
given up. 

(viI) Needlo c:lear1yth ... h olTher· 
mal Po,",w Plant Faraldca aCo 
cumulated Irl cornfields along 
Kanglof "Iv., bod In 
Uurahldab8d district, West 
Bengal 

(EngIsh) . 

SHRI ZAINAlABEDIN (Jangipur): The 
ash of the Thennal Power Plant at Farakka 
In Mufsh!dabad DIstrIct, west Bengal de-
podId ........ In the Kangloi river bed es-
capeddurlngtheftoods !n OcIoberlast year. 
WhIe bcmg carried by flood water It accu-
rnuI8IedCMrthecomfields measuring about 
flvethousand8C1'8S of land at a streICh often 
kIom8IalS along the said river. this ash has, 
In fllCl, resulted In the formation of a two to 
ttl ... feet ttdck I.,., on the surface of the 
land. In thlt sIuatIon • one Is to contlnue 
CulIvIIIon In'thote pIeCes of land the ash 
hat to __ ntmcMiId. But the removal of the 
IIhlstoO ...... to beborM by the poor 
,.,... n' WII: caet about nv. thousaIld 
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rupees per acre which is quite a difficult 
proposition. 

., 
Besides, the ash deposited in the 

Kangloi river has inflated the river-bed at a 
stretch of 10 kms reducing the capacity of 
the river to contain water. Herice people are 
apprehensive that due to this diminishing 
capacity of the river they would have to 
experience recurrence of floods in future 
alfectlng extended area of cultivable land 
and hitting hard larger nurmer of farmers if 
measures for removal of the ash are not 
taken expeditiously. , 

thB President's ActIress 
It will be observed that the Improvement In 
services In Deihl and Bombay are not due to 
MTNL's extra efficiency. The Improvement 
can only be attnbuted to the automatic and 
multifarious wolf( of electronic telephone 
exchanges. 

Therefore, I urge upon the Minister of 
Communication to reconsider the proposal 
of fonning MTNLs for Madras and calcutta 
and further to review seriously the continu-
ation of MTNL at Bombay and Delhi. 

12.50 hrs 

I would, therefore, urge upon the Cen- MOTION OF THANKS ON THE 
traJ Government to bear the financial liability PRESIDENT'S ADDRESS-CON1D. 
of removing the accumulated ash from the 
aff8Cled land also to adopt measures to [English] 
check the recurrence of floods. 

(vIII) Heed to ntCOnslder the pro-
posalto tonn IlahanagarTe" 
phone Nlgams In Madras and 
Celcutta and review the con-
tinuation ot" In Bombay and 
Delhl_ 

SHRI VIJAY NAVAL PATIL (Erandol): it 
is understood that the Govemment is con-
sidering formation of Mahanagar Telephone 
Nigams for Madras and Calcutta on the lines 
of M.T.N.L. at Delhi and Bombay. The main 
source of revenue for Telecom Department 
is from metropolitan cities. The surplus in-
come generated from here Is spent on de-
velopment and expansion of telephone 
network in rural areas. The compartmental-
ization of telecom services in M.T.N.L. will 
be dangerous and the development of tele-
phone servICeS in rural areas and small 
towns wiD suffer. 

The salaries paid to MTNL employees 
wiD be disproportionately ftigher as com-
pared to salaries paid to the different em-
ployees working in the rural areas in difficuit 
cliamatlc conditions. Moreover, ~use of 
.extra' spending on salaries and five star 
office culture can expect very small surplus 
income from MTNL .. H survey Is conducted 

MR. DEPUTY SPEAKER: The House 
will now take up further discussion on the 
President's Address moved by Shrl P.M. 
Sayeed. 

Shri K V. Thomas to contiriue. 

PROF. K.V THOMAS(Emakulam): Sir, 
the present Congress Government. which 
came to power eight months back,inherited 
an economicstrudure which wascompletely' 
in shackles and a political system which w.as 
in chaos. Moreover, the global political sce-
nario showed that many of the Communist 
and Socialist countries are disintegrating 
under the new presSUI'8 of freedom and 
independence. Our time tested friend, So-
viet Union, witheredaway into small repub-
lics. So, these changes, In the global politi-
cal system. have its impacts on the poln~ 
and economic system of ou~ country. 

The ever lowest foreign exchange re-
serve, the spiralling rate of inflation, the 
skyrocketing of the prices of essential com-
modities put a formidable task before the 
new Government. The turbulent situation 
created by Shri V.P. Singh's Reservation 
Policy, communal violence afid tension pre • 
vaDing In rnan)' parts of the country, escalat· 
ing terrorists and scesslonlst activities In 
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Punjab and Kashnir, ULFA movement in 
Assam, LITE activities in Tamil Nadu, 
Nualite movement In Andhra Pradesh 
posed a serious threat to our economic set 
up. 

Now, when we analyse the functioning 
of the new Govemment after eight months, 
we have to look Into this background. This 
Government has taken a number of eco-
nomic measures. I would like to quote from 
the speech ofthe hon. Prime Minister, which 
he made to the nation on 9th July, 1991. He 
said: 

.. My objective is to make India truly se"-
reliant. Self-reliance is not a mere slo-
gan for me. It means the ability to pay 
for our imports through exports. My 
motto is trade and not aid". 

. 
Similarly, when we made the new 

changes in the economic system, we have 
been following in letter and spirit the Con-
gress manifesto. What does the Congress 
manifesto say on economy? It says and I 
quote: 

• The congress will restore fiscal bal-
ances in the budgetary system by dras· 
tically reducing wasteful expenditure, 
rationalising non-development expen-
diture and expanding the revenue base 
of the Government particularly through 
a lenient, more dynamic and profit-
oriented public sector. Deficit financing 
will be restricted to manageable limits.· 

So, when the new government had in its 
mind the new industrial policy, it was follow-
ing in letter and spirit the manifesto of the 
Congress Party. 

Now, what are the main thrusts 01 the 
new industrial policy? We can find out that 
the tiger of the license taJwhlch was roaming 
around the Udyog Bhavan, has been driven 
out. We allowed the free flow of foreign 
technology and expertise. And what is the 
result? The result Is that the rate of Inflation 
which was 16.7. per cent has been brought 
down to 12 per cent. The prices of essential 
commodities _whjch were going up every-

day, have been eltherstafUsed or have been 
brQught down. 

I come from the State of Kerala where 
we have been very unhappy over the in-
crease In the prices of rice, edible on and 
pulses. Today when I am before this House, 
I can proudly say that the prices of rice, 
edible oils and pulses have come down. So, 
a sign is there In the open market that either 
the prices can be stabilised or they can be 
brought down. 

When the new Government came to 
power, the foreign exchange position was 
so otIagre that we could run the Govern-
ment just forfifteen days. From that polsition, 
the foreign exchange has Increased to As. 
11,000 crores. The present budget is also a 
new line on the thinking of the Govemment 
The decision to allow five kilograms of gold 
to be brought by the Indians working abroad, 
is a very good decision. It will help In two 
ways. One is that we can control gold smug-
gling and the second is that the blood that is 
being sweated by the Indians abroad is 
properly rewarded so that when they come 
back, they can bring some gold which will be 
useful to Ihem at a laler slage . 

Similarly, the deCision to have gold 
bonds, to simplify the taxation structure and 
to give more power to the co-operative 
sector are the decisions w'l;ch have been 
welcomed by the people. 

I am unhappy that some of my left 
friends who are sitting outside have been 
always been contributing their opinion so 
that a feeling goes out that this Govemment 
is controlled and dictated by IMF and World 
BanK. I cannot understand why we should 
not get aid and assistance from IMF and 
World Bank. We are one of the founder 
members ofthe IMF andWor!d Barak and we 
have aU the right to receive necessary as-
sistance from these two banking institutions 
in the proper manner. 

;13.00 hrs. 

Then, coming to be the conditions. I row say that the hon. Prime Minister and the 
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hen. finance Minister have, more than a 
doZen tImes,assuredthls House that we wi. 
never co"1>'Omlse with the prestige of the 
country. 

- What we find now? The Soviet Union 
has whittered away. Many of its RepuDlics 
are now trying to get membership in I.M.F. 
and World Bank. 

After the presentation of the Budget. 
these Budget proposals have been weI-
comedbythe people and. my friends again 
say that it Is a Worid Bank or I.M.F. Budget, 
I think,. tomorrow the people of this country 
are going to say three cheers to I.M.F. and 
WondBank. 

MR. DEPlfTY SPEAKER: The han: 
Marmer may continue after lunch ~reak. 

13.01 hrs 

The Lole 5abha IIJ8n adjourned for Lunch 
b/I Fourteen of the cIocIc. 

The Lole Sabha fe-assembled after Lunch 
at seven minutes past Foulleen 0' the 

C/ook. 

(MR. DEPUTY SEPEAKER in the Chah'J 

MOTiON OF THANKS ON THE 
PRESINDEEENT'S ADDRESS· CONTD 

(EnQlish) 

MR. DEPUTY SPeAKER: Prof. K.V. 
Thomas wII conthIe his speech now. 

PROF. K. V. THOMAS: Mr. 0epuIy 
Speaker, Sir, coming to the labour UDlicy of 
the prasenI GcMImmant. I would like to 
sIr... that the policy 'ollowed by 
~tsWhll"saidtn the Con-
.... ".n ... o. The Congntss manlesto -.: 

- 1M con ........ .....,. be .. .. 

that labourers should not just bear the 
pains of growth, but should alio enjoy 
lis gains In a just measUI8.-

The prasent Government has constl-
Med a tripartite committee to look into the 
new Industrial policy; BIRF is given a new 
faceUft so that both the private sector and 
the public sedor are restructured i n such a 
manner that laboorers bOI9 tho least pain. 
The National Ren6wal Fund has been con-
stituted to help the labour who may suffer 
during the process of restructuring. 

. Coming to the political side, you may 
remember that during the periOd Of V.P. 
Singh'S Govemment. a reservation policy 
was brought and in the streets 01 Deihl and 
Puna. we had seen OUf young studclnts 
fighting against each other and the people 01 
the country were being djv~d 011 !t- ': ba;_;i~ 
ofeasle. New, the prnsent reso ... ·a!!or pc!k::y 
of Narasimha Raji's GovemrMnf hl!S com· 
pletely kept the intere!';t~ of the bat:kward 
community and 2t the same time. the eco-
nomicaUy backwaro people are given ad-
equate protection uy giVing lu per oent 
reservation. . 

Sir, SabrI MasJid-ttam Janam Bhoomi 
issue was a burring Issue wt!ic'i t veri t'lreoal, 
ened the e'tistence cf !h~ nati~~. Or. lh!~ 
issue also, the Congl'9S4\ party has fo"~ 
the path which Pandltji, Indira~ 91'd RaJivjf . 
had followed. On this Issue the President 
says: 

•. A CiCJSe Weltet. is oem; ktlpi or. Ihe 
situation ansing u .. 1 of 
Ramjanambhooml- Babatl Masjld dis-
pute . GovemrMnt hat. enac:tec! leglsla 
tion to maintain the stat..,s quo of the 
other places of'warshlp as 8w:fsted 0" 
August1S.1947.AcIIonhasbeencom-
pleted to set up a foundation for com-
""nat harmony to take care of chlldl8" 
allamilies affecIed by communal ViO-
Ience.-

Congl8SS ... anlfesto says: 
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'.) Which fuRy respects the sentiments of 

bath the communities Involved. " such 
. a settlement cannot' be reached. all 

parties must. re.sped tl1e· order and 
verdict of the court. The congress-I is 
for the. construction of tempte without 
dIsm~ntling the mosque .. • , 

The present government is fOllowing 
the leUef and spirit of this Manifesto, 

Coming to communal violence, this 
• Government has taken a number 01 mea· 

sures. Composite Rapid Action Force to 
quell communal riots has been constituted. 

Now the elections in .Punjab have been 
• held. LITE activities In Tamil Nadu have 

been contained with the able support of the 
Cheif Minister of Tamil Nadu. 

Kashmir issue is still a burning issue. 
We bave to find a political solution. At the 
same time. we have given adequate warn· 
ing to Pakistan that any action from their 
side will be met very stemly. Naxalite move-
ment in A.P. is curtailed and the Cauvery 
water dispute is being discussed politically 
for favourable settlement. 

So, where does India stand today? 
India is self-sufficient In food, clothing and a 
number of consumer goods, medicines and 
a host of other things. India can set up its 
own steel plants, sugar factories, fertilizer 
projects, petro chemical units, oil reli~eries 
and power plants. 

At this juncture. I want to make a re-
quest to my han. friends sitting on this side. 
Economic stability means political stability. 
Political stability in a democracy country like 
ours means, the ruUng party and the parties 
in the Opposition have to face issues on 
consensus, have to face Issues on merit. 

Sir, in this HoUse When I came in 1984. 
~P hact a strength 01 only two. Today after 

JIIIh~ years, their strength has gone up to 112 
IiIIIP 114.1 putthlsquest~ to my friends In the 

,UIt Front. They have been always telling 
thattheyflght against BJP. Theirfight against 
81P II by fighting again8t the Congress-I. 
Left Front ~ lie Just Uke vegetables . 

which grow downward. They are stagnating. 
They do not grow. They do not fight ag~nst 
the communal fo~. They fight ,against us 
so that the communal forces are coming. 

Within the House. there ,has been an 
allegation that we are soh to BJP~ Sir, this 
Govemment Is a minority Government. We 
should get the help of the recognised Oppo-
sition party. BJP has become the recognised 
Opposition Party. 

What has happened in this House. In 
this House, we are fighting on on-issues. In 
1989, the entire year was spoiled on Bofors. 
Fairfax and on sUbmarines. 1989 elections 
were fought and in' that one major isSue was 
Bofors. I still remember the day when Mr. 
,V.P. Singh Govemment feR. On that day 
when the confidence motion was moved 
and after Mr. V.P. Singh finished his speech, 
hon. Mr. Advani was sitting on this side. He 
asked a pertinent question to Mr. V.P. Singh: 
We fought the last elections on one major 
issue, Bofors. You have been in power tor 
11 months. Now your tenure is over. Please 
lay on Ihe Table olthe House an the relevant 
documents on Bofors. Mr. V.P. Singh did not 
agree. But again in this House you are 
coming to Bofors. Why are you coming on 
this non-issUEl.· 

So. my request to my hon. friends is let 
us fight on merits. Here the han. Prime 
Minister has taken a standald front. n is not 
because we are minorities. Even when we 
are In a majority. on an major Issues. we 
have taken a standard front. 

We are responsible to the people of this 
country. There are 83 million people who 
depend on us. manyofou~frlends are sitting 
in the verandah. some of them are sitting in 
the Boat Club. If this Is your attitude on 
Aational problems. you win be permanently 
sitti:lg in the verandah.(/ntenvptions). Let 
us have constructive attitude. We have got 
problems. Many issues are there. Poverty Is 
there. We are going to take action on an 
these Issues. Unemployment problem Is 
there. 

OUr State Is one 01 the States where 



507 Motion of Thanks on

[Pro!. K.V. Thomas]

MARCH 4,1992 the President's Address 508

there is statutory rationing. We have been
getting rice at subsidised rate. Now the
subsidy is withdrawn and Kerala Govern-
ment has to get its own additional finance of
about Rs. 100 crores. The State of Kerala
should be given adequate financial assis-
tance and subsidy.

SHR I CHinA BASU (Barasat): We will
support it.

PROF. K.V. THOMAS: Similarly. in re-
gard to literacy campaign. we are 100 per
cent literate. But we have to continue with
the literacy campaign. We haveto get some
subsidy for literacy for campaign.

Kerala is backward in industrial devel-
opment. It is the most unemployed State.
More industries have to be set up in Kerala.
Even though there is labour unrest in Kerala,
I can firmly say that labour in Kerala is an
organised sector and it is a very well-disci-
plined sector. Whereverthere. is a long-term
agreement, we have followed it in letter and
spirit.

SHRI SOMNATH CHATTERJEE
(Bolpur): What about the dispute between
Narnboodirl and Antony?

PROF. K.V. THOMAS: What about the
dispute between Sankaran Namboodiripad
and Surjeet? Do you know that there IS a big
dispute between E.M.S. -Namboodiripad and
Surjeet? Surjeet himself has given a state-
ment two days back. (Interruptions).

Kerala is a small and beautiful State. It
is far away from Delhi Even though 2,500
KM away trorn the capital, we have been
neglected. Our request is that our interest
should be protected,

With these words, I support the motion
of thanks to the President for his Address.

SHRI SOMNA1H CHATTERJEE /
([3olpiJr): Mr. Deputy Speaker, Sir, tr.e cor.
tents 0: ff,e Presioent's Address prove tr at

we were fully justified in boycotting?? the
Joint Session of parliament becausewe did
not wish to participate in the ritualisation of
a very solemn occasion which has the sanc-
tity of Constitution behind it.

If one goes through the Address, one
hears the voice, not of the President of a
vibrant and progressive India, but the voice
of a President of a country which has lost his
self-reliance and self-dignity. That is why,
the President of this country was made to
indulge in banal platitude.s and sterile homi-
lies without any indication of any indepen-
dent and pro-people thinking or, of any basic
policy formulation in the whole Address.

Sir, I am very sorry to say that the
Address is the product of a Government
which is in bondage, a Government which is
on leash led by the nose by the combine of
Bush, Camdesus and Preston who have
become the arbiters of our nation. That is
why we find that the Address does not
enthuse the nation but condemns the people
compromises their dignity and ridicules their
commitment to self-reliance. This
Narasimaha Rao Government, now headed
by a sOber-gentleman-turnedarrogantwithin
a sphere of a few months, will go down in the
history as the one which has mortgaged our
country to the imperialist financial maraud-
ers for some tainted lucre. Our economic
sovereignty and national prestige have be-
come negotiable and we are projected to the
whole worlds ascringing supplicants tothose
agencies whose imperialist and capitalist
design so far as the Third World countries
are concerned is very well known. They are
more anxious to maintain their hegemony
than to come to the real rescue of the
developing and the Third World countries.
That is why very serious problems faced by
the ordinary people, common people of the
country not the highest income brackets of
this country like the steep and unabated
price rise of essential commodities hav
received a tongue-in-the cheek reference (
about six lines in an Address covering 19
pages while 16 lines have been devoted for
the fulsome praise for the Bush and
Company's so-called humanitarian philan-
thropic and democratic pretensions.
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SIr, I Is slgnlicant that we do not find 
any mentlonlnthls AddIass of avery serious 
dIMIIopment rala1ing 10 our Defence foralS. 
Wecannotbutexprassourgravastconcam 
at the agreements which have been made 
by the Indian Government behind the back 
01 this Parliament for military collaboration 
withimt U.S. A without taking the people and 
the Parliament lntoconfldanc:e.1l is reported 
that a Joint Executive Committaa has been 
set up for Army-ta-army cooperation which 
envisages joint training programmes, ex-
change of army personnei and other forms 
of longstanding cooperation including the 
Joint Naval Exercises. According to us, the 
only purpose or such a collaboration when 
we do not have a common enemy is joint 
exercises are held aganlst common en-
emies to serve their interests. This very 
conaboration can only be in the interests of 
the U.S.A. which wants to penetrate our 
Armed Forces and subom ils personnel for 
strategic interests. We demand the irnrnlkfi-
ate scrapping of such brazenly irrespon· 
sl)le agreements entered Into by the Gov-
ernment as they are bound to have great 
repercussions on our national integrity and 
our political sovereignty. h is a maner of 
concern there is neither any reference In the 
Presidenfs Address nor since this House 
has started its Budget Session the Ministers 
have corne forward, the Prime Minister or 
the Defence Minister has not come forward 
to make a statement in the House on such 
very irf1Jortant issues. Over and above this, 
the current year's Budget has put the final 
nail in the coffin of the principle of set-
reliance and mlxed-economywhich was the 
dream 01 PandilJawahartal Nehru and which 
was adopted, by and large, as our national 
policy. But Pandil Jawahartal Nehur has 
become an inconvenient name to the Con-
gress party. And Nehruvianaconomicpolicy 
Is being projected as dirty 
WOIds.( /ntetTuptbns) 

SHRI SRtBAllAV PANIGRAHI 
(Deogarh): When he was alive, they were 

'aftIcisIng him. And when he Is dead and 
(lOne, we remember him and they appract-
ate him.(/ntenuptbns) 

SHRISOMNAlHCHATTERJEE:Com-
pared 10 you he was' a great man. And 

Nehrwian economic policy Is being pro- ~ 
jecIed as an anllgrowth l-oncept. (/nfenup-
lions) We do naI any longer hear that the 
public sectors occupIy the commanding 
heights or our economy. This young man 
cI1enllhaJa used to say that but now he has 
forgoUan. But those who stm believe in the 
same, in the ptImacy of the pubic sector are 
being dubbed as anti-nationals, Now to the 
Congress Party and to the Congrass Gov-
ernment, market economy of the U.S. vari-
ety has become the mantra and Pandil 
~waharalal N9hru has been given an inde-
cent burial. Our objection to the Cenini's 
economic policies so for has been against 
the tardy implantation of the principles of 
self-reliance. OurotJieclion has been, so for, 
against the weakening of the public sector 
and the Congress Govemment's continuos 
pampering to a handful of monopolists and 
speculators in the country and perpetuating 
the miseries of the common people. But 
what has happened now? This Govemment 
has not only reversed the policy without any 
mandate from the people, without there 
being even a mentionin the election mani-
fest:>, without having a Majority support 
from the peopeI of this country but they have 
also changed the path of our economic 
growth or direction and they have adopted 
brazen facdly the capitalist path of market 
economy which wII only m.l1tipIy the miser-
ies and sufferings of the common people. 
And it has already resulted in surendering to 
the stranglehofd 01 monopolists, fOf8ign 
agencies and avenCOf11WOll'islng ourablly 
to decide our own future. 

Today, the Prime Ministefs interven-
tion was very significant. Why I say this is 
tiecause he has become arrogant. he has 
become insensitive. He is very happy. (/n-
tenupt;ons) 

SHRI SRIBALLAB PANIGRAHI: Be-
cause he disagreed with you, he became 
arrogant.(/n~ns) 

SHRt CHNANoulAL. CHANDRAKAR 
(Durg): Hewasexpl8SSing hisvi8Ws. But he 
says that he was arrogant I do not think l 
was conacL Even • you Interpret II in an y 
way, please do not Interpret • in a very 
wrong way. HehasjustexpntSS8dthevlaws 
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and feelings of the people of this cOuntry and 
aU ,lhat(!!,telTUpti<1ns) 

SHRI MRUTYUNJAYA NAYAK 
(Phubani): He caUed you as 'dada'. what 
more rasped do you expect from~he Prime 
Minister? You must ,reciprocate 
that.(Jnterruptions) 

$HAl SOMANTH CHATTERJEE: I wiD 
caR in 'Pardada'.(lntelTtl{Jtions) 

MR. DEPUTY·SPEAKER: ·let us not 
unnecessarty interfere. let us hear him. 
When you have·a chance you can rebut it. 

( Interruptions) 

SHRISOMNATHCHATTERJEE: I said, 
I was unhappy, It was unexpected from Shri 
Narasimha RaO( Interruptions) 

SHRI p.e. THOMAS (Muvattupuzha): 
let us wait for 40 years. Then they win say 
that Shri Narasimha Rao was the great 
person, (Interruptions) 

SHRI SOMNATH CHATTERJEE: He 
was very. He said that the people outside 
were very very happy with his Budget and 
with his economic policy.( Interruptions) Ac· 
cording to the Prime Minister. people are 
praising this Budget sky high. But who are 
these people? It is Washington Post, a 
newspaper of the American if11)8rialists, 
NRIs. Fleef, ASSOCHANM and the like. 
DR. Manmohan Singh Is being projected as 
a mesiah, who is supposed to have silved 
this country. But has the Budget been wei· 
comed brthe common people by the toiling 
masses? Nothey·the common people· con· 
s!dered !he Finance Minister and the Prime 
Minister of our country as the messiahs of 
our financial doom and of economic perfidy. 
as the moJtgager of this' and of eonomic 

, perfidy. as the of thiaco,untrys. prestige and 
dignity. We W~lnt to make it very clear that 
we can never be and'weshaD natbe aparty 
to this process miflSmantJlng and defile-
ment. We shall protest both here,and out· 

side. Onlynew~. Tho..-wasbes,aching 
our support a ,little while. earlier. We shaD 
protest both inside and outside this House, 
'on the streets, In the factonas, In the fields 
andiAavary~andComer of the country. 
Wear&givingthisao--;'-:~wamin9tothem. 

They are very 'happy also that some 
sarkart economists and some sarkari jour-
nalists are made to ling paeans of praise of 
the Budget. These people alwaysdo . Thay 
a'WfI!S ~ !!!e 5vYamii.ent Budget, 
which aver Is the Government and which· 
ever is the Budget. They praised the Rajiv 
Gandhihi's Budget and, now they are 
criticising the Rajiv Gandhi's Budget and 
applauding Narsimha Rao's Budget. But 
nobody is able to deny the effect of the IMF 
and the World Bank conditionardies on the 
preparation of their Budget. And very signifi· 
cantly this Government deliberately kept 
suppressed from the people and this Parlia· 
mEPnt those documents which uhimately, 
,tlpy were forced to disclose by presaura of 
public opinion and opinion in the House. It 
had disclosed a very sony, and serious state 
of affairs. I would request my hon. friends 
from the treasury benches not to make it a 
partisan issue and to please go through the 
documents very carefully for the Sake of 
their G~mment only, if, this tefT1)orary 
majority they wish to perpetuate. You may 
naw ignore and you may play with the future 
of this country. That is wh.y, in one of my 
earlier interventions, , had requested my 
very good friends from the traasurybenches 
Ie please go through them. Please do not 
mortgage your conscience. This is not a 
matter of whip, When so many people are 
raisingthfsquesiion, please try to go through 
those documents and find out what commit· 
liltmiS this Government has already had 
made.(Jnterruptions) 

, SHRI A. CHARLES (Trivandrum): We 
have gone through it. 

,SHRI' SOMNATH CHA~: H 
. knowIng.lhai. you are "'PPQrtlngihem, lhen 

we have to get rid of you. IIhisGovemment 
was honest with regard to Is economic 

,'poIIcIe$;_.uldhavedisclosedthedocu-
, .me" on""~c-.t.{~ 
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SHRI A CHARLIES: Sir. 1 am on a point 
of order. On the first page of the document •• 
it has been ver)' clearly laid down that it was 
a confidential docUment to be used in the 
office and In the event Of Its publication, prior 
approval of the World Bank has to be taken. 
So, that document was not presented here. 
When repeatedly they requested the hon. 
the Finance Minister. he said that he wiD 
place the entire records on the day of pre-
sentation of the Budget But they inSisted on 
the pr&sentatlon and they wera presented. 
We have gone through It. In para 97, there 
Is only one word that in 1992-93 Budget, 
some strudural adjustments will be made 
by the committees appointed by the Gov-
ernment. These ara confidential documents. 

MR. DEPUTY SEPAKER: There is no 
point 01 order. My request to the hon. Mem-
bers is, frequent interference takes away 
hon. Membra'stime. Secondly subsequently 
it win lead to shortage of time. You will get 
time to rebut it. So kindly restrain your-
selves. 

( Interruptions) 

SHRI SOMNATH CHATTERJEE: Shri 
Charfes' interruption, not intervention, has 
helped me. He has admitted that this coun-
try cannot disclose a document which is an 
agreement enterad into until the big brother, 
the World Bank, gives permission to the 
Government to disclose the document to 
the Parliament. This is the state of affairs 01 ' 
this oountry. 

We chaige that this Government has 
compromised our economic soveraignty and 
this 'Budget is the faithful implementation of 
the fiats ofthe IMF and the World Bank, I am 
not today dealing with the Budget In detail. 
That win be dean with when we come to the 
Budget discussions. 

[ Translation) 

SHAI RAM PRAKASH CHAUDHARV 
, (Ambala):lwouldllketoknowonlyonething 
, astowhomtheyhaV8mongagethe~ntry. 

Such things should not be said. You should 
not say such things. Can anyone ·mortgage 

his own country? 

(English] 

SHRI SOMNATH CHATTERJEEI: n is 
very very clear. We made that chaig8 and 
repeat that charge on the floor of this House 
that the main Budget provsions were known 
to the World Bank IMF combine before they 
made known to this House. . 

SHRI SRIBALLAV PANIGRAH 
I(Deogarh): This is something they know 
last year also. 

MR. DEPUTY SPEAKER: No comment 
is necessary. When you get a chance you 
rebut it with greater force. Why do you 
intertera unnecessarily? Let us stop this 
temptation 01 making comments every now 
and then. 

SHRI SOMANTH CHATTERJEE: 
Somehow I am a little comforted to know 
that there is still some conscience left They 
are feeling disturbed in their conscience. 
That Is why they ara Interrupting me. 

The Government's pretext of adopting 
this anti-people economic policy is thatthare 
has been a foreign exchange crisis. But we 
have never been told who Is responsble for 
this crisis. It is their publication; not mine. 
The commercial borrowings from 1983-84 
when they started in this country were As. 
2,493 crores. In 1988-89 when the Con-. ' 
grass Government came to an end It be-
come As. 18,400 crores-commerelal bor-
rowings on short-term basis. The total 
Uability on account of the Government, non-
Government commercial borrowings, IMF 
liability, rose from As. 13,747 erGres in 
1980-81 to Rs.SO,135 crores during the 
Congress Government's rule. Who is re-
sponsible for this?, This Government is 
shamelessly trying to say that every dlffi-
cuny in our economic structure is only be-
cause of the two Govemments. one of they 
supported_ Here they put up a .haplessly 
r1'inoriIy Government They did not even 
aDow that Govemment to place Its BtJdgat 
They say that Government Is responsible 
and ~ have no r8sponsIJIlity. This Is the 
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sense of respon~ibilily they have. 

In 1991-92 the total debI servicing was 
eStirnaIed to be Rs. 1" 936 crores of which 
the share of commercial bonowings was 
Rs,4,158croresJtwas35%ofthetotaldebt 
servicing which means a ~ trap. These 
are not my figures. Who Is reipOnSlble for 
this and how are youtfyingto soIvethis?1he 
only way they have chosen is to go on 
bended knees to the IMF ana to the Wortd 
Bank. 

We had even, opposed the '1981 ap-
proach'totheWot1d Bank, when the present 
Rashgtrapalhiji was the Fmance Minister 
hera. He had gone to the IMF to take loan. ' 
I would like to know as to what agreement 
was entered into then. Would you please 
disclose the 1981 agraement with IMF and 
the World Bank? We would mea to know as 
IOwhatwerethecondllionalitiether8, What 
has tcm:ed you to compIetIy sunender your 
righIs and COf1lJIetely bind your hands and 
teet. so far as our economic policies are 
c:oncemed? 

So far as the borrowings frcm1 the com-
men:iaI banks are concemed, the solution 
was nol to go to the IIF, but to I'Htricl non-
essential ifI1'Orts and to increase the ex-
portS. But, that was not the policy that was 
adapted. 

What Is the dInIdion of the pl8S8nl 
plan? The ....... DepuIJ Chainnan cIrcu-
iliad same dDcumerds containing the out-
... or1he Plan •• was said that the success 
of 1he plan depends on and it can only 
succeed • thana is n increase in the export 
to the extent of 13.6 per C8nI every year. It 

. Is In~ to reach Ihal They are no 
longer making that Icnsc:ast. Then, the 
Planning Con'mi8sIon Itself says that the 
planning process will come to a hal. Who Is 
nHIpDnSIbIB lor this and what .. the wa,. 
out? Is I ontylDgo to the _ and the World 
....-lis .... nbolherway In ttisCOUldry? 
II I for ilia thai IhiI counIry hils ..... 
tigtIting ....... iD •• ,...."'" What .. 
lberallt 01 .. Publlcsectorwhen lhllcoun-

by becam8 IndaipiIndenl and ... IIIII? 
Who came to the core -=tor? NOt a .... 
monopolist came to the core sector In this 
country. In the ..... sedor. In the"..cIar. 
who were the people. who ........ 1ndusIri-
aIIsts-friends of yours-who made irw8Bl-
ments? It was the public sector which came 
thar8 andJawarhaiaiNehru raalised1hatthe 
publicsector was the_panacea. theonly 
way out. On the basIS 01 his ......... he 
presentedthe InduslirlalPoicy In the House 
in 1956, which 1heCongntss party adopled. 
But, that Congress, of course. Is dead and 
gone. 

Now, with· the ... of the SovIeI Union. 
we have Shlai, we have BakarD and _ 
have Dwgapur. So the agiast SI88I c0n-
cerns came up. The public sector undertak-
ings like ONGC. Inct.an Oil CorporatIon, 
Stedl Authority of India, etc. have ~ 
this country 10 grow. With nascent damoc-
racy which wasto davelop undertheb'alma 
of partition and hUge mass1ran8ferofpeople 
from one place to another, the public sector 
has laken the role and. now II Is being 
ridiculed. Who is resonsiJle for the mis-
mangemenlofthepublicseclor?Todayyou 
are selling the shares of the pubic 88CIor 
undertakfngs. of proIlabIe cOllcerns, to 
whom? To the muli-nationals IfId to Ihe 
monopilists. They will come into the pubic 
sectorwhichwasgrowinup by the SUral and 
toil of the working class and the common 
people of this country. It is your return and 
Ills the compIment which you ant paying to 
the working class and to the pWIic I8CoIr in 
thiscounlr'y. Whatlstheprovilion made_ 
whatlslhe IndIcaIIongiYen In .. PMIidINIre 
Address as to how the price rtse .. bedeal 
with? Just a casual I8ference was made to 
that. Their mainfesto - I hope they have noI 
10m out page 25, becausa 25 Is raIIa 
unfortunate lor them says at page 25. thai 
Congress is deteminad to roB back the 
prices to levels obtaining inJuly 1990 in cae 
of diesel, kerosene. sail, ... ala, etc. 
EIther that h~baen 10m 8WIIJ or you haVe 
put "* an thIs:-'Page 2611 also lie bIdt or 
25. Tearing or that page .. help diem. III 
said; , 

-The Congnta ...... 10 ..... 
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. new jabs per year and 1 00 mIIRon jobs 
br the end of the century.· 

PrIce "has been rolled baCk. This is the 
wondeIfulpertorrnance of this Government. 
ThIs Is their malesto. That Is why I said 
yesterday that they all have been sold to 
1c'abatIInIIIs. At least Dr. Thomas has kept 
onacapy. 

I don' have to say that the prices have 
not gone down. It has increased manifold 
unabated price Increase. inflation rate went 
up 0 18 per cent. it is sOmetimes better that 
I use their own document to I'8frind them. 
Whal is the Incraase in· the price rise? 
So far. as the issue prices are concerned, 
thera is increase br this Govemment; com· 
mon quailty rice 30.4 percent Incraase;flne 
quality 25.2 lesser because richer people 
take that andsuperllnestllilesser 23.85 per 
sent. But the common rice Is Incraased by 
30.4 percent by youradmlnistered Incraase; 
wheat 19.7 per cent Increase; sugar 13.1. 
per cent incraase. The wholesals prices 
Index has gone up. 

tn 1991, this Government has been 
",undionlng. The annual rate of inflation has 
been 13.5 per cent for wholesale price In-
dex- the highest in the decade as the 
raasonal downtum in prices proved to be 
rather modest. Between AprIl and Decem-
ber , the majorportion of which this Govem-
ment has functioned with the blessing s of 
IF, the rate of Increase In prices stood 13.7 
per cent co"1*8d t09.3 percent. Even Mr. 

. Chandra shekhar performed better than 
you. In analysis of the nods In a monthwlse 
rise in prices lor 1991 shows inflation at 16. 
3peicentwhichwasthehighestlnSeplem-
bar as cofllNRd to 12. 2 per sent In June, 
etc. The rate of rise in prices lor primary 
articles during the caIandar year on a polnt-
to point basis has been estimated at 18.9.· 
per cent • Over and above this whaI do we 
find? Thent hal bean a contCioua Incra_ 
during .. In1ef _loft pertod. Yes, Itte 

..J.iIIDdMlnllllar ...... or CIvIl Supples Min-I1IIIiar Is heia. They Incna .. d the adminls-
1If.adpriDn. As I said. of ..... illncreaseln 
..... PdcOa. ........ faodanlclnlUCh 

. - rice. Wheat sugar." ..... ntng of the 

publk:dlstr1button system in this country and 
the gram fanfare of 1,700 blocks being 
brought under special P.DS. That announce-
ment was significantly made at Jaipur in the 
presence of their friend., the Chltif MInister 
of Rajasthan. 

The graatest misery of the common 
people today Is thera. The middle class Is 
also· getting alienated from them. Nether 
the budget nor the Presldent.s Addrass 
makesanyprovision as 10 howto contain the 
price rISe. for lasa to bring It down. fthought, 
Mr., Kral Choudhury was better outside than 
having come and witnessing this non-per-
formance of his Govemmfint. He Is a very 
good friend of ours. . 

Another very serious situation Which 
the countrY Is facing, specially the common 
people ,Is the problem of unemployment. 
Sir; In 1951, number of persons who wera 
u~yed wera 3.29Iakhs. The wonder-
ful Congrass contribution to this CCHAnt.-y <at 
the end of 1989 was 3.27 cmras. This flgura 
rafers to the ratglstered une~yedpeople. 
Therefore, whateverbe1he Inaeaselnpopu-
lation, It wm go to the une"1)loyment cat-
egory. This Is your wonderful achievement. 
aHtherecruits tothee~yment marketwll 
ramain unemployed. This is your wond8IfuI 
Achievement Sir, this is a vel}' serious sub-
ject Which we ... dlscusslng.(In~ 

SHRI P.C.CHACKO:(Trk:hur): How 
'about the position In West Bengal ("".".. 
lions) 

SHRlsOMNATHCHATIERJEE: Ithat 
gives you comfort, then for your satisfaction, 
I am prepared to assume which is nol cor-
rect 

In March 1991, with the help of the 
Congress, the Chandra Shekhar 
ao"arntnanl's performance I8SUlted Inba¥-
Ina 3.48.90,000 as registered educated 
unemployed persons.. and what was the 
average number of vacancies notilled dur-
ingthatperlod? I was 3", 000. Forone year, 
as I was claculat~ the figUN comes to 
33.48lakhl against unefl1)loyedperaons In 
the unemployment register In employement 
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exchanges and only a maximum of 4.56 
lakhs could be employed. What will happen 
to these unemployed people? What is the 
souree of livelihood for these people? Where 
will they go? Can the agricultural sector or 
the industrial sector bear any further em-
ployment? From where will they earn their 
livelihood, Mr. 'Chennlthala? Please teU us. 
I would like to know about it. And now, over 
and above, what is happening? We are told 
of employees being redundant. lour lakhs of 
Railway employees are going to ,rose their 
jobs. Government officeS are being closed 
and you are encouraging Exit Policy. You 
have not adopted a policy for reviving an 
single sick industry. The new modem hi-
tech industries will provide very lime em-
ployment to the ordinary people because 
they are highly mechanised and automatic 
machines are used, so far as we know. 
Then, where will these people go for jobs? 
Whatar~youdoingtohelpthemtoearnthelr 
livelihood through small scale industries? 
What entrepreneurial assistance are you 
giving them. Sir, ovsr two lakhs of sick 
companies are in private sector about which 
they are so enamoured. Why so many pri. 
vate sector industries are closed or sick? 
What are you going to do to help these 
people and now, you are getting rid of 
employees of the public sector. You are 
sending the units to the BIFR for closure and 
winding up., But what will happen to the 
employees? What is the hoax about the 
national Renewal Fund? It is said that it will 
be for retraining and re-deployment. With all 
sincerity and seriousness, I am asking as to 
where wm you redeploy them. What alterna-
tive training will you give them? How many 
people will you train with the amount in your 
Renewal Fund? For heaven sake, please 
ten us about this. What is the fate of those 
people who are unemployed who are not 
criminals or anti social elements? They 
want to live a decent life with an ordinary 
amount and not crores of rupees. They want 
to look after their families and lead a decen 
life. Where will they get deployed? Please 
tell us so that we can inform them Qot to 
worry and this benign Government win give 
them jobs. 

. Sir, the Exit .Policy has been thrust 
upon this country by the IUF. n you go 
through the history of latin American coun-
tries which had gone to the IMF and the 
World Bank, you wHI find that exactly similar 
and identical words were used. We hearthe 
very same words 'macro-economic policy', 
, structural adjustments' and so on. This is 
the largon that Dr. Manmohan Singh Is using 
now and we heard every word before. Brazil, 
Peru and many other countries had to swal-
low these words. There was the Exit Policy 
too. Have you become completely blind and 
Insensitive just for some foreign exchange? 
Have you given up your right to think and to 
decide for yourseff? What will happen now? 
Even the Rasthrapatlji is being made to utter 
words, if I may say so, which are againstthe 
interests of the common people of this coun-
try. He says that there should not be any 
strike and there should not be any industrial 
action. People may lose their jobs and die of 
starvation. But they should not protest. Is 
this country a country of slaves or sheep or 
goats? That they silently starve and die and 
shall not protest against all this? This coun-
try will never accept an attempt by the 
Government to prohibit Industrial action. H 
is not a charity from the Government. b has 
been earned by the working class through 
their struggle over a long period of time and 
they will never give up their right of industrial 
action to fight for their own rights. 

. Today we find that i.lere fs a very grave 
economic situation. is it reflected In. the 
President's Addre.ss? What is the. policy 
statement that has been made in the Ad-
dress as to how to solve this grave eco-
nomic situation? Nobody is denying it. Even 
the Government is saying that there Is a 
grave economic situation. But where is the 
reflection ofthat In the Presid6nt's Address? 
Eartler, we were at least told that the ad-
dress was prepared In a great hurry and they 
could not even .thlnk about it property. But 
now, they had seven months of Informed 
assistance from IMF also to pre~re the 
Presidenfs address. But this Is the position. 
This Address is nothing but a parchment in 
which ever thing thatthis country needs has 
been consciously omitted to be mentioned. 
Without meaning any disrespect to 
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Aastrepatijl, personally,l may say that it has 
become a useless document and It should 
be thrown into the wastepaper basket. 

There has to be an alternate approach. 
We have suggested It many times. But who 
Is listening? This government Is under the 
bondage of the IMF and the World Bank. 
Were they listening? We have circulated an 
alternate proposai. They did not even have 
the courtesy to cu."18 and discuss with us or 
even to call us and discuss this alternate 
approach. 

Now, what about land reform? Have 
you ever thought of bringing about land 
reforms in this country? We have suggested 
that without land reforms and without wider 
dispersal of ownership in industrial capital, 
without the use of a technology which is both 
modem and labour-intensive. a technology 
which will use labour and not replace it, we 
can never Improve our economy. When we 
bring about this type of reforms, then and 
then alone, we can increase the purchasing 
power of the common people and then and. 
then alone agricultural and industrial growth 
can follow on the basis of expansion of 
domestic mar1<et and not otherwise. But that 
is never an area to which they pay any 
attention. 

Instead, we find that in the economic 
sector, this Government has launched an 
outright attack, a comprehensive attack on 
the public sector. Even the Pariiament has 
not been taken into confidence when they 
took the decision with regard to 49 per cent 
disinvestment in the public sector. And this 
Is one of the most dangerous policies. Then 
they have adopted the -Exit Policy. With a 
sleight of hand, they dismantled the provi-
Sions of FER and MATP in the inter-session 
period and the FEAA has become a useless 
document. Now. they are supposedly think-
Ing on the Dunkel proposals, which will bring 
Ning to the agriculturists of this country and 
dNg industry in the country. But this govern; 
ment is thinking on those lines. Today we 
find It in the newspaper . It has been dis-
cusSed in the other House also. The Minister 
has said thai there are some positive fea-
tures I~ the Ounkel proposal so far as the 

. agrtculture sector Is concerned. But, Shri 
Chldambaram has said that without dis-
cussing the matter In Partlament, the Gov-
ernment will not take any decision. But, Sir, 
we are hearing not a word about any action 
taken against any of these big Industrial 
houses. As. SO,OOO crores of blackmoney 
are clreulating in this country. Is this not a 
pressure on oureeonomy? Is there any step 
taken to unearth this blackmoney? On the 
other hand, we know what this Government 
has done. The ten industrial houses in this 
country have taken loans upto 31st March , 
1991 from the following financial Institu-
tions: 

lOBI As. 1486 crores 

IFCI As. 553 crores 

ICICI As. 626 creres 

The total comes to As. 2666 creres 
which is outstanding from these ten busI-
ness or industrial houses to these important 
Governmental agencies. When the small 
scale sector or the medium scale sector go 
to these banks for the purpose of loans and 
advances, no money is made available for 
them. They are working overtime for the 
purpose of giving loans to these big indus-
trial hoses which have been allowed to 
remain unrealised for years and years. 

Even the Interest is not paid. What is the 
credibility of this Government orof this Party 
which has ruined this country by their mis-
rule of over forty years? 

What is ihe the performace of the 
present Government-Shri Narasimha Aao's 
Government? OVernight, they have taken a 
somersault. Nobody is sayinganyhting these 
days about Shri Aajiv Gandhi. 

The overall rate of growth Is minus 2.3 
per cent. The GOP growth Instead of 8 per 
cent. It is 2.5 per cent. 

The overall rate of growth was minus 8 
per Cent from April to October. Foodgrains 
output has dropped by 1.5 per cent during 
this Government's regime. Agricultural pro-
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ducIion is stagnant. Population is increasing 
but agricultural production is not incr8asing. 
The Balance of Payments' position was a 
1liiie dlficulL I do not know whether they 
wouldhaveagl88dtogtve U$thecopyotthe 
WoItd Bank Repot1 but, wa have somehow 
managed to get a copy of the Report. There, 
you will find that the only reason forgoing to 
World Bank was to get some foreign ex-
change for imports. Then, why this perfor-
mance of our economy? Why industrial 
production is going down? Why agricultural 
production is going down? Why GOP is . 
going down? What have you tione tor the 
last seven or eight months? This is the 
performance of this Government? We are 
told today by the Prime Minister that they 
have nothing to say and they are only show-
Ing their anger. When the prices have gone 
sky high, convnon people are very happy! If 
there are no jobs,conmon people are losing 
jobs who had jobs, the conmon people are 
very happy in this country! 

Now, the Prime Minister is only reading 
FlCCrs cilculars not even the ordinary pa-
pers of this country. He has lost touch with 
the common people of this country. That is 
my fear. That is our mislortune. Probably, 
our Prima MinisIar is not aJIowed to think of 
his own untillMF and World Bank permits 
him to think. 

I You come to the poIlIlcaI situation in 
. the country, what has happened to Punjab? 
How have you solved this problem? We are 
happy that some of our friends from Punjab 
are here, but have you solved the situation 
InPoojab? 

Unfortunately, the oUlCOme of the elec-
tion wtI further aggravate the sluation. No . 
sokdlon will be provided. We hadraquested 
I8p8aIedIy to Involve the people of this 
country to bring them into the etecIorai 
pacass_ You must announce a poIIIicaI 
package. You have RajIv-longoWai Agree-
ment. YOUhavenolimplemenledthatAgree-
menI. I do nor know JiWheIher it was desil8d 
by the Chandigarh M.P. or not. 

But the RajIv-Longowai Agreement Is 
not being given effect to. Their mlnorIly 
character they have somehow i~ by 
120f ourfrlends coming to that sida. But that 
manoeuvring wUl not bring about peace In 
the State; and the country WID have to pay a 
very h.."y price. 

The overwhelming majority 01 the rural 
population did not vote; onlyfOlatS of sepa-
ratism and terrorism have been encour-
aged. There have been also rigging in se-
lected places.' am not mentioning NandyaL 
It is enough to refer to Punjab for what has 
happened. The communal polarisation has 
taken place. We all want that peace should 
com back to Punjab; ~t this Govemment 
wiD not be able to do it. They have misutilised 
the situation for their partisan ends only to 
strengthen their position In Parliament. But 
Punjab is today almost tom asunder. There 
Is an aggravation of the situation there. We 
would like to know from the PrIma Minister 
what is his policy towards Punjab? Bow is 
this Govemment going to furiction in Punjab? 

. 
Today itsen we saw in the paperthat the 

situation has not improved an iota; on the 
other hand, the situation has become more 
complex and grave. 

I wish waH of the new Govemment. I 
have no quarrel with the new Govemment; 
but will they be able to function at an. 

Mr. Narasimha Rao has chosen his 
friends; he has increased his numerical 
position here by the Punjab eleclions; and 
he knows there arelriends here on the ot'" 
side facing him. TheywHI always come to his 
rescue. • 

We saw in a very recent happening in 
Kashmir, Srinagar, this EIda Yalta, which Is 
noIhing but Rao-Advanl joint ventunt. No 
mention is made In the President's Adchss 
when the country is being divided on the 
convnunal lines. In apia of my rasped, 
genuine respect for Jaewanl SlnghJI. his 
reference to the Muslim majorIIy population 
of Kashmir being one of the reasons forthe 
trouble there; • was Very unfortunate. 
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15J18 ...... stalled III We would .. to know from the 
hon. Prime Minister as to what his Instruc-

(SHRI RAM NAil< iii the Chaitl tiona went to our Counsellorin the indian 
EfI1b¥sy thel8 about thal 

We want thai the Kashmir Issue should 
be solved on the basis of SImla Agreement; 
but_ musttakeadaquale note 01 Pakistan's 
intention. The Pakistan's Prtme Minister 
supportedlhegeneralSlrikeolSthofFebru-
ary. The High Commissioneris openly trying 
to Intematlonallse the Issue Which Is nothing 
but a direct Interfentnca in our interanal 
affairs. I would Iika to know what is the 
Government seeIdng to do. We do not find 
any pointed I8fef8nce In 1he President's 
Address as how to bring about peace and 
normalcy in Jammu and Kashmr. I do not 
know which Airforce plane or which plane 
took Dr. Murli Manohar Joshi with all the 
fanfare to Srinagar for the purpose of 
unfurling the flag: the flag is unfurled every 
year. Why was thiS special provision made? 
What does Mr. Thomas say about that? 
Thel8fore, this Is the other dangerous situ-
ation in the country; this CongressI8JP ex-
istenceto remain in power, which is another 
serious development_I request weI mean-
Ing friends, If you have stiR unmortgaged 
conscience, please think about it. 

I am glad thai Mr. Jaswant Singh men-
tioned about Bofors. Prof. Thomas was very 
anxious that Bofors nobody should mention; 
he said, don' mention Bofors. According to 
the new information that has come out the 
Bofors issue is still very mICh germane lor 
the sake 01 having clean political systern in 
this country, ii, at aI possible, under the 
Congress Government. 

Thentfont. I would .. to know what Is 
the Government's response to this. What Is 
the stage at which the investigation • if 
arlything at an. is being canied on? 

Who is In charge of the investigation? 
Why was the investigating ofIlcer changed? 

. At whose instance was he changed? _. 

. What has happened to the St. Kitts' 
.. tnquIry?Just becauie .... ."...m Prime 
Minister's,..,.,. is tnvoIwed, you have given 
a burial to 1hat. And wIh all fanfare you 

Another Important aspect on Which we 
do notfind any I8terence Is the Ce",","SIate 
l8Iatlons which has been dellJratety kept 
pending unresolved. The Sartcaria Conwnis-
sion raporI is very convenient to them be-
cause they say that they are studying I. For 
years they wli study It : theywiU nevercoma 
to a conclusion. So many times It has been 
discussed In the House. • has been dII-
cussed In the Consullative Committee alSo. 
AI the poHtical parties have given theiropin-
ions. The State Governments have giuen 
their views. But nothing is being done. The 
rasult Is that aU the States, !ncIuding the 
Congress Party ruled States, are facing the 
gravest 01 problems because there Is no 18-
thinking on the Centre-State I8lations. The 
financiall8SouR:8S of every State are get-
ting shrunk. 

The small savings which went coning 
to the help of the State Governments, have 
now totally whittled. because It has become 
no longer attradive because of the changes 
in the rate of interest 01 other funds. 

Sir, so far as this small saving is con-
cemed,lamlnformedthatsubjecttocorrac-
tion by the Government a coriwninee was 
set-up known as the Rangarajan Commit-
tee. I would like to know what the report of 
that CommIttee is. I have written to the han. 
finance Minisl8r to place a copy 01 thai 
rapott 01 the Rangarajan ComnIttee, on 
SmaI Savings, on the Table of this House, 
but no I8sponse has com8. I have also 
raquesled the Hon. Speakerto see that lis 
preserded. 

From whatever angle we see, hom 
whatever aspacI we see our country is 
facing the gravest of~he problems beaII_ 
of the misrule of this Government, because 
of the surrender of this Government to 
foreign ~ and the muti-nationaIs. 
Today the people 01 this country ant gr0an-
Ing under a sevare strain and I warn 1he 
Government: You may ridicule us tadaJ 
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here taking advantage of your temporary 
majority, as you are ridiculing the people 
outside, as you are ridiculing the concept of 
Jawaharlal Nehru on public sector. But, Sir, 
the people of this country will not take it lying 
down. 

You are only concerned with less than 
one per cent of the population of this coun-
try. You are not concerned with the remain-
ing 99 per cent. Your market economy will 
not benefit the poorest of the poor in this 
country. Today 52 per cent of the people of 
the country are below the poverty line. There 
are crores and crores of illiterate people in 
this country. There are people who have no 
jobs, who have no future in this country. You 
are not concerned about them. You are 
paVing your own back. Even that you are 
patting because the IMF says.··You pal your 
own back." 

There are other issues like the foreign 
of policy. I am not going into them. That will 
be dealt by my Comrade Malini Bhattacharya 
when she speaks. Our economy being ~
pendent on the foreign powers is having its 
serious effect on the foreign policy formula-
tions of this country. 

Therefore, these are matters on which 
we cannot but express our concern and I am 
sorry, I cannot but oppose, very st.rongly 
oppose and say that this President"s Ad-
dress is a declaration of war against the 
people and not a declaration of war against 
poverty and disease. 

[ Trans/ation) 

ACHARYA VISHWANATH DAS 
SHASTRI (Suhanpur): Mr. Chairman. Sir, I 
would like to thank you for giving me an 
opportunity to speak on Motion of Thanks on 
the President's Address. I would like to draw 
the attention of the House to some prob-
lems. The President's Address attracts the 
attention of the whole country. Since it is a 
document which outlines the policies which 
Govemment is going to follow during the 
next year. It Is expected that the country will 

be govened on these lines. But people felt 
very dlsappointedwnh this document. There 
are some basic problems which have not 
received serious attention of the Govern-
ment such as the problem of unemploy-
ment. Seven to eight crore youth are unem-
ployed In our country who should otherwise 
be engaged In the task of nation building and 
channelise their energies for developmental 
works~ These Graduates and Post-Gradu-
ates have no work and obviously as an idle 
brain is a devil's workshop, they create 
some problems. President's Address does 
not ouUine any programme to tackle this 
major problem which is being faced by the 
country, Government should pay special 
attention to this problem by including the 
'right to work' as a fundamental right in the 
Constitution. The youth of this country have 
lost all hope and are direction less. This has 
resulted in brain-drain. Our best talent is 
going out of country. We should seriously 
think in this regard. 

I would like to quote the following cou-
plet of the poet Shri Gopal Das Neeraj:-

"Tan ki Havas 1T!an ko Gunahgar bana 
deti hai, 
Bagh ke Bagh ko Bimarillaga deti hai 
Bhukhe Peto'n Ko Desh Bhakti Sikhane 
Valo 
Bhukh Insaan Ko Gunahgar bana deti 
hai." 

Crores of Indian youth are in search of 
employment opportunities. We should pay 
serious attention to this problem. But Gov-
ernment has not paid enough attention to 
the problem. The PreSident's Address has 
not enunciated on this in a clear-cut 
manner.Thecountry is not as dynamic in the 
industrial sphere as it should have been. it 
has not marched ahead as it should be have 
been. We can progress through small-scale 
industries. Our country is predominantly an 
agricultural country. Only Metropolitan cit-
ies Delhi-Bombay Calcutta and Madras do 
not comprise whole country. Five Star Cul-
ture is nolthe real cuhure olthe country. Our 
countryispredominantlyanagrlculturalcoun-
try. The agro-industries should grow. We 
take salt that is produced in big factories. All 
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the things that we use in our everyday life 
such as soap, oil etc are produced in big 
industrial units by Multi-national companies. 
Peas are grown in the fields but the multina-
tio_nalcompanles process it, pack it In bottles 
and then sell it to us. The Multinational 
companies have thus taken over the pro-
duction of almost all the necessities of life. 
We are facing a similar threat as we were 
facil'lg IjlJr!~ the East India Company's ruie 
during the pre-Independence era. They kept 
us like slaves lor 150-200 years. Unless 
these things are not produced by the Small 
scale industries and Cottage industries, the 
multinational companies would continue to 
hold sway and the present state OT affairs 
will continue. It will be a matter of mere 
discussion in the House. There should be 
clear cut policy in thiS regard. The multina-
tional companies must not be encouraged. 

We often !alk of promoting cottage and 
small·scale industries and provide loan fa-
cilities also. Some people open new enter-
prises but it does not serve any purpose. 
Their finished products do not reach the 
market because the multinational compa· 
nies have so much pressure in the market. 
Therefore, unless and until a classification 
is made for goods which are to be manufac-
tured by multinational companies and the 
things which are to be procfuced under 
cottage and small scale industry, the prob-
lem cannot be solved. We are suffering the 
consequences of following wrong policies 
even today. Until and unless cottage Indus-
try and small scale industries get proper 
attention, the problem of unemployment 
cannot be solved. The unemployment prob-
lem will go on unabated and that IS also 
dangerous. We have already discussed the 
problems of Punjab, Kashmir, Bihar, Assam, 
Nagaland and Mizoram and the role of 
separaltist forces which are active in these 
areas. We should urgently pay attention to 
this problem. 

Hon. President has made a reference 
to the problem of Kashmir in his Address. It 
states, "The involvement of forces across 
the border in aiding • arming and providing 
logistic support to the terrorists in Kashmir is 
now well known"l would like to submit to this 

House that Pakistan wants to divide this 
country by supplying arms to the militant 
yoUth of this country. It wants to mislead the 
youth of this country and thus divide it. But 
. in the Presidential Address nowhere has it 
been mentioned how, Government is pro-
poses to solve this problem. I sometimes 
introspect on this problem. The han. Presi-
dent has put the facts before us. Therefore 
it is but natural for this House to start a 
debate on the topiC. If Pakistan continues to 
follow this policy then it should be warned 
and given an ultimatum of ten days and told 
that it should stop such mischievious activi-
ties otherwise, India can face this challenge 
and it would shatter their dreams of dividing 
India. Unless India takes a stern stand to this 
effect, the state of affairs would remain the 
same. Pakistan is hatching this conspiracy 
against India and the anti national forces are 
active within the country. How does our 
Government propose to settle this issue, 
there is no reference of this in the President'S 
Address. Government should ponder seri-
ously over the matter and take action in this 
regard. 

It is often discussed that the Ekta Yatra 
enunciated by the BJP had adverse effect 
on the country's polity. I would like to submit 
to the han. members of both the opposition 
and the ruling party sitting in this House that 
we should be able to serve the cause of 
integrity of this country if we go and unfurl 
the national flag in Kashmir. I have myself 
visited that place and experienced that it had 
boosted the morale of the security forces. 
The masses of Kashmir do not have any-
thing to do with the militant activities. The 
people there are suppressed and depre~ 
and this Yatra has tried to give them a sense 
of relief. It has aroused in them a sense of 
confidence and provided them enough 
strength and will power. This Yatra should 
be viewed with a positive attitude not with a 
negative attitude, because every activity of 
BJP seems pale to the jaundiced eyes of the 
ruling party. This is not the fault of BJP. 

On the end, I would like to draw the 
attention of the members of the House to 
two important points and then I would con-
clude. One point is Education policy. Forty 
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tour,.ars have passed after Independenc:e, 
IncIa Is stll not able to folow a clear educa-
IIonpoicy. . 

india has not been able to frame an 
education policy which instils a sense of 
pride in its culural heritage. H stating truth is 
a kind of revoll, then' dare say, that we are 
at revolutionaries. 

The education policy has become a 
maner of general discussion among the 
masses. But one thing which has ruinedthe 
country Is corruption. In my opinion it Is all 
because oftha faullyeducalion policy which 
raquiras soma fundamental changes. In this 
context we havetalwdtosome responsible 
persons but serioud effort has not been 
made in this dtreclion. I would like to draw 
the attention of the House to this maner 
also. 

The second point. would like to referto 
is regarding rise in prices. They have won 
the eledion on the assurance that prices 
would be brought down within 100 days but 
this· Budget gives little hope of any such 
thing happening. Prices are rising steadily 
but tha Praskienfs Address does not men-
tion any steps IkeIy to be taken to control 

. priBes.Sir,ltheprasentsituationcontinues, 
thel8w11be an acute shartage of commodi-
ties In future. During the British rule the 
people who part~ed in the freedom 
sIruggIe used to sing a song. AIIhough • 
cannot recall the entire song, some of the 
words were "Aman ~ denge, chaman 
bech denge". No doubt such points are 
discussed in the House in a Iottlymannerbut 
no conaata slaps are taken. The reason is 
that I the inteIIgentsia became apathetic, 
the paIrioIs wi! even go to the extent of 
saling the country. So, nothing is done for 
the general public. The people of this coun-
try vole for us and we get the status of han. 
Memberbul what dowedoforthose people. 
WhIe drawing the attention of the House to 
this maner I oppose the Motion of Thanks on 
the Pl8sidenrs Address. 

SHRI JAGMEET SINGH BRAR 
(fartdkol): SIr, I have risen 10 support the 

MotIon of Thanks on the PresIdant's.M-
chII. I conslclar rnyseI fortunate 10 have 
_ an 0AXJrlUIIilY 10 stand amkIsI the 
raprasentaIives or the 80 crora people of 
this caunby and COf1V8J the sentlmenls of 
the people of my constituency. . 

Opposllon leaders spoke intensely of 
the elections in Punjab. On behall of the 
people of Punjab,' would like to c:on.,almant 
the Govemmentforholdlngthe:ftUnlabelec-
tIons· efficiently in the face of many pr0b-
lems. Some great poeI rightly said that:-

"'8atsontahahaidushmandautejaman 
hamata. 
Kuchh baat hai kl hastl mlati nahln 
hanraIi. .. 

The Punjab elections was no ordinary 
event. I cofl1)liment the parties which par-
ticipated in the elections. 

Just now Shri Somnath Chanerjee was 
speaking and yesterday ShriJaswant Singh 
spoke on the President's Address. I would 
like to remind them of their party coHeagues 
who risked their lives to ~ate in the 
election. The AIlaIi Oal members who had 
been eIectad last time with a thufl1llng 
majority chose to walk out on the pretext of 
taking the oath with their swords and lost the 
opportunity to convey the sentiments of 
their constituents. We would have been 
happier If some rnen'bers of the Akall DaI 
had been elected instead of those elected 
from our party because problems of Punjab 
if expressed by them would have provided 
succour to all of us. I would like to campI!-
ment the Govemment of Shri P. V.Narasimha 
Rao and as Dr. Iqbal the great poet of the 
east has praised Guru Nanak in the folow-
ing words: 

"F .. sada aakhir utili tauheedld Punjab 
SII, 
Hind ko eIc mard-kabil ne jagaya Ichak 
se" 

This rore was eminently played by Shri 
Narasimha Rao who deserves aD praiae for 
the smooth conduct of the Punjabelectlons. 

Sir, in these 10 years(~ 
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this Is my ~n speech I ~ that no age and demoIaIIse lhem. In this way they 
tnten:uptlons be made. In the leSt 10 years, provided honour 10 the country. 
16000 ~ ..... 1dIIed In 'Punjab, The . 
B.J.P.leaderflllbhllashl,some membet's a( 
the Congress from lhe block level to the 
district level and some members of the 
C.P.I. and C.P.I. (M) wera killed in Punjab. 
1 would like to inform a very wall-known 
leader of the opposition who is present here 
that one of the things being said in the 
training camps in Pakistan is that:-

(ElJ9lish] 

Punjab is traasure box. The path of 
power is punjab. If you capture Punjab you 
capture India. 

( Translation] 

I would like to recall the sacrifice~ made 
by the people of Punjab since they find 
mention in the President's Address. As my 
coDegues have been referring to voting per-
centages I would like to tell them that I have 
been elected from Farldkot district from 
wherethe former Chief MinisterShri Parkash 
Singh Badal halls and he was one of the 
leaders who boycotted the Punjab polis. In 
his own vUlage 700 votes were polled out of 
a total of 1200. Of these, 400 wara in favour 
of the Congress. Sir, today I feel proud to 
say that when Falz Ahmed Fail was impris-
oned in the Rawalpindi jail and the then 

_ Govemment and banned his writings, he 
said: 

"Fatahe-e lauhen kalalntl:hhln gayeen 
tokyagamhai, klkhoonedllmeindubo 
Ohain ungHyan maiM. Jubanparmuhar 
lagi hal to kya, raIch tlhai harelc halka-
e zanzeer par juban maine. 

sO percentages should not be consld-
erad in the Punjab elections because thraats 
were received by people that the families of 
those who ~ame polling agents for 
C.PJ.{M),Congl'8SSorBahujanSamajParty, 
would be killed. I would lice to congratulate 
aU political parties and aH the people of 
Punjab for their courageous attitude to-

o warda the conspiracies designed to discour-

Today on this occasion, while _erRing 
to the gr8at State 01 Punjab I woulcllb to 
submIl that history has been repeated in the 
racerit elections in that State. History has 
been repeated in the land of Kartar" Singh 
Sarawan, Bhagat Singh and Lala Lajpat Rai 
, who gave the slogan of 'Simon Commis-
siOn go back'. Mr. Chairman, SIr, • haD from 
the land where people have kept the sacrad 
ashes of the great martyr shaheed Bhagat 
Singh and Rajguru till date in their houses 
who were hanged in the Lahore jail and their 
last ceremonies were performed on the 
bank of river Satluz after pouring Kerosene 
oil on their dead bodies. I hail form the State 
of Punjab where patriots sang this song-

'Sarfaroshi kee Tamanna Ab Hamare 
DHMeinHai, 
DelchnaHaiJoreKitnaBaju+KaliIMein 
Hai. 
Wakt Aane Par Tujhe Bata Denge Ai 
Asman, 
HumAbhiSeKyaBatayeinKayHamare 
Oil Mein Hal". 

• belong to the land where the people 
have high regard for these martyrs. Today I 
would like to thank the Government of Shri 
P.V. Narashima Rao, who in a speech at 
Aurangabad said that "I want aGovemment 
in Punjab." No one can beabiggerdemocra1 
than he is. He never said that he wanted a 
Congress (I) Government in Punjab, but just 
said ". want a Govemment." People of 
Punjab have elected a Government. I would 
like to thanlCthe President of India, Shri P. V. 
Narashima Rao and the Congress (I) Gov-
ernment for this hostorical step. 

In addition, I win not be fu1fliiing my 
duties If I do not make a mention of the 
difficulties and sufferings of the people, who 
elected me to this august House 8lthegrave 
risk to their lives. Just like someone has 
said-

"Kissa Ae Dard Sunate Hain . Kie 
Mazboor Hum. 
KIssa Ae 0atrI HaL .. 
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A great poet was born In lebanon who 
is called a poetic genius master or the 
unquestionable master. Here I am referring 
to Khalil Jibran who has penned down very 
good poems. One of his peoms is- 'We And 
You. " One of the lines of the said peom is-
"We are the sons of sorrow and you are the 
sons of joy." Further the poem Is as follows. 

(English] 

The poem-"We and You." 

··We are the sons of sorrow and you are 
the sons of joy, 

You donot COITJ)fehencl our cry. 
Fortheclamourofthe days Is crowding 
your ears, 
BlocIced wiIh the hard substance 01 
your ears 01 ind'lfference to truth. H 

[ Translation] 

I am making a mention of this because 
if we do not accept the truth we cannot save 
the Punjab. To save the Punjab, it is essen-
tial to think above the party politics. 

Hon. Members of various parties are 
represented in the House and I would like to 
$Ubinitthatfrom 1984 to 1992, no action has 
. been taken against the culprits of 1984 riots 
exceplpublishlng a white paper on the riots. 
II has been acknowledged that 5,000 per-
sons were killed in those riots. All these 
persons inducing children were brutaHy 
murdered. 

Three hundred years ago Guru Tag 
Bahadur came to this area from Punjab and 
sacrificed his life at SiSganj for not acceptin{, 
the religion In which he did net have any 
'alb: 

"111aIc Janju Rakha Prabh Taka, . 
Keeno 8ado Kalhoon Mein Saka. H 

Eight year:s haVe elapsed and none has 
been punished. A nunDer of Governments 
changed In the country. ~ri P.V. NarashIma 

Rao and Shrt Chandra Shekhar assumed 
office but not a single pollce·Offlcer or any 
other accused has beeri punished~ NOthing 
can be more shameful than air this. It Is 
mentioned In the Presl®nt's Address that 
situation In Punjab needs to be controlled 
and the people of the country also want 
peace In Punjab. I would like to submit that. 
In 1982 on the one hand renowned athlete 
Shrl Mlkha Singh carried the torch and 
lighted the flame, and on the other hand well 
known General, who made great sacrifices 
in safeguarding the borders of the country 
and has been awarded several medals by 
the Government for his ganantry, was re- . 
fused entry because of the turban on his 
head, when he was going to witness the 
Asiad Garnes. These things do not go down 
well with the people of Punjab. 

It is not the question of Chandigarh, it is 
not th8 question of other demands or it Is not 
the question of water but it Is the question of 
pride and prestige; it is the question of 
healing the old wounds. thOl'gh assurance 
were madlloften yet nothing has been done 
In this regard. Even before elections pr;)m-
ise of a. package deal for Punjab and the 
solution of water iS$ue and extension of 
economic benefits was made by the Gov· 
ernment and the ruling party. But· some 
vested interests did not allow to be imple-
mented that assurance and they enthuslas-
ticaUy claim that they only did not allow 
Chandigarh to be transferred to Punjab. 
Those people now consider lttemselves as 
heroes. 'lir 

I represent the people of Punjab and my 
party in the House. Whatever comes out 
from the heart definitely makes an impres-
sion: 

"Par Nahin Takate Parwaz Magar 
.Ralchta Hal ... 

I would like to submit to the House th.at 
there Is a need to remove the. sufferings and 
agony of the State. ' 

. .. . 

Haryana and Punjab are neighbouring 
States. Rajasthan Isthe land from where our 
ancestors hailed. It Is mentioned In the 
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. President's Address that the issu. relating 
• to dlstrbutlon of water should be settled 

through negotiations among the States. 
Neighbouring State HBfY8J18 is Inhabited by 
20 perJ:8nt Punjabls and Telugu has been 
recognised as the second language In that 
State Ignoring the Punjabllanguage; while it 
is a fact that a number of languages are 
spoken in our country. It Is folly to say that 
Haryana's shore of Satluj-Yamuna link ca- . 
nat can be drawn by delploying DSF and 

· Army. Who will agree with this? h is also a 
fact and every body accepts Itthat the nation 

• is above the language. 

{English] 

We are Indians first: we do not bothe, 
what is the language. 

I Trans/arion] 

From the signals sent to Punjab It is 
evident that step-motherly treatment has 
been meted out to the Punjabi Language 
and because of It only the tricking issue of 
Punjab is hanging fire 'or want to solution. 

~, Sir. through you and through the august 
House I want to draw the attantion towards 
these things. 

In addition I would like also to submit 
that the beautiful city Chandigath has been 
built 26 years ago by an Architect Leo 

• Crubusser by removing sma. vlHages. I 
wouid like to IITaw U. altenlion of the Gov-

: emmant throUUh YOU. Sir. that even after a 
'I Iong.periQd of 26 years tbe Govemment has 
" ~ been able to implement its convnitment 
· Ibr tr.ansterrlng ChanIfigarh to Punjab. 

During the tWign of AkaIi DaI Govern-
ment headed by Shri Sutfl SIngh Bamala it 

• was decided thai on the 26th January. 
Chandigathwoutd beformallytl8nSferred to 
Punjaban~U" cards were disIrIbuIed in the 
whole 0' Chandiprh In thi& CORnedion. But 
the next'mornlng t _. anftOl.lllC:8d that the 

~,''''''gftr'''''''''oIHincli~''''as 
· '~and FqJ.\a 01 Punji!Ib to Haryana 

_'uld be ...... ftrsI aAd only then· the 
Ohandlg ....... __ IiIe..aled.1s notal 
:this """of~' _.. . 

There Is only one place In the entire 
country wm.re enumeration was conduc:htd 
on the basis of language. In Kandukhera. a 
bonSerarealnPunjab.peopiewerefo~to 
tell the language they speak. There can be 
nothing more shameful than all this was 
done In the name of language. Through you. 
I would like to submit this. 

. MR: CHAIRMAN: This is your first ver-
sion, that is why I did not stop you but.. ... 

SHRI JAGMEET SINGH DRAR: I would 
like to make two more points and sum up. 

I want to mention it because the late 
Shri Rajiv Gandhi Is not amidst us today .• 
has been said "Daman Kist ka haa1h S8 jara 
raha magar. Ek rishta-e-khaya/ hai. jo toota 
nahln." 

In 1988 he went to Goindwal Sahib. I 
would take only 2-3 minutes. Please permit 
me to make this point. Goindwal is a place 
in Punjab which is said to be the "axis" and 
'nucleus' , It is the central place of Punjab 
where seve,al religions flourished. When 
Shri Rajiv Gandhi visited that place lakhs 0' 
peopIegathered there. There he announced 
setting up 01 a project costing Rs.3OOcroras 
and also a railway track from Goindwal 
Sahib to Tarantaran. However,l would like 
to draw aUent.ion to the fact that no initiative 
has been taken in this regard so 'ar. Our late 
Prime Minister made an announcement but 
the bureaucrati said that the project was not 
viable and therefore, it was not launched.' 

Besides, I would seek you permission 
to make a lew more submissions. It is a 
mailer Of concern for the ~tlre country, no 
matl81whether 8JP is in pow$rorCPM Is in 
power. People of Punjab feel aggrieved that 
they wOtktad hlUd to reclaim the barren ~ 
In the country. with sweat and hard labour 
Itley produced grains to feed. their country-
man. but today a vary u~on FD Act has 
been enacted and notices issued to them . 
under it and In the various parts of the 
country. People of the State are distressed . "'at though they are ready to sa<:rifica their 
lives forlhecou.otry, and are c:!oing whatever 
Is ...... yet they are ~Jesponsiblefor 
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such unhappy incidents as those which took 
place in Rudrapur for which a small section 
of people was responsible. 

I would like to rnaI«I one more submis-
sion before I conclude. One after the other 
hon. Prime Ministers visited Golden Temple 
In open Jeeps. Many dramas were enacted 
and the State has witnessed such things 
several times. It was only due to the historic 
decision of Shri P.V. Narashima Rao that 
elections were held in Punjab, Now he should 
visit the Golden Temple, listen to the prob-
lems of the people of Punjab and also take 
measures.to solve them. Delhi riots have 
baan cause of utter grief in the hearts of 
Punjabis residing all over India, I would like 
to submitthat the Govemment should take 
measures to provide justice to the people."of 
Punjab so far as the water dispute is con-
cerned, water is most important for this 
State. In regard to the Indira Gandhi Canal, 
I would like to mention that about one million 
acre feet water was provided to 
Rajasthan, "The Economic Times", one of 
the leading newspapers of the country has 
released a document which mentions that 
70 percent area is water logged area as a 
resuil of eight million acre feet water being 
provided to Rajasthan by Punjab and the soil 
of that State is not able to withstand this 
water logging. The soil Is not able to retain 
fertility. I would submit to the Government 
that water should b8 supplied through ca-
nals upto 1000 kms, However,ln this regard 
I would like to quote the report: 

[English] 

"In stage one of the command area, 
numerous villages .have been sub-
merged by waterlogging and smaller 
patches all along the canal suttered 
from water-logging, salinity of soil and 
salinity in ground water supply." 

[ Translation) 

'. My submission is that the problem will 
be solved only if tWo million acre feet of water 
'ow goln9 waste is diverted frorn Rai~sthan 

to Punjab and Haryana and the barren land 
in these States may also be reclaimed .. 

With these words I conclude my 
speech(/nterruptions).· 

PROF. UMMAREDDY VENKATE-
SHWARLU (Tenali): Mr. Chairman, Sir, the 
Address of the President presented on 24th 
February to the Members of both the Houses 
basically lacks the reflection of ground reali-
ties. 

It is customary that the report should 
trace the past events and also provide a new 
direction to the Government for its future 
performance. 

Disappointingly the Report neither 
traced the past real happenings nor pro-
vided any future priorities that are to be 
incumbent on the Government. When the 
nation went for polls in the year 1991, the 
Congress-I Party made tall promises but 
stands with dismal achievement today. The 
Congress-I Party promised: 

If it is voted to power, the Party is 
determined to roll back the prices to the 
levels of July 1990. 

Now, I would like to quote from the 
Election Manifesto ofthe Congress (I) Party 
from page 25 and I quote: 

"The Congress reiterates Its firm re-
solve to use the full power of the State 
to arrest the rise In prices and bring 
down the prices of essential commodi- • 

. ties and articles of common consump- , 
tion. Economic policy will be geared to 
this end. Stem action will be taken 
against black-marketing, hoarding and 
profiteering and against those who are _ 
profiting from the misery of the com-
monman. 

In particular, the Congress is de18r;:'~ 
mined to roll back prices to levels obtaining 
In July 1990 In theC8S8 of dlesel, Kerosene, 
Salt, edible oils, cyct8s and two-wheelers, 
electric bulbs, cotton sarees and dhotls of 
40scount orbelow. stoves Including smoke-

:~. 
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Jess chulhas, newsprint and postcards, in-
land letters and envelopes. " 

This was the promise given. But con-
trary to this. what had happened in these 
past eight months.? Ido not knowhow many 
blackmarketeers or hoarders or the profi-
teering machinery have been bookeddurlng 
the past eight month$; how much has been 
unearthed so far as the blackmoney is con· 
cerned. Our hon. friend Shri Mukherji has 
mentioned that more than As. 50,000 eroes 
in still Hngerlng on as blackmoney which is 
posing a threat to the Indian economic 
situation. Surprisingly, its economic policies 
have rolled the prices upward, contributed 
to the most unprecedented inflationary trends 
and thereby making the life of the common 
man highly miserable. 

Sir. soon after its assumption of charge. 
this Government evolved a new Trade Policy 
aimed at several structural changes to set 
right the balance of payments. But the so-
called economic policieS commenced with 
the devaluation twice, sale of Gold etc. 
created confusion in the society and its 
economic frent. compression of exports, 
Industrial stagnation. tremendous fall in the 
Industrial growth rate from 8 per cent to 
minus one per cent. reduction in GOP by 
eight per cent. aggravating inflation which 
turned out to be 16.7 per cent. skyrocketing 
prices of essential commodities and even 
reduction in exports are some 01 the result-
ant evils that have been mounted during 
these past eight months. The common rice 
price itseH has gone up by 30.4 per cent 
during this period. But the IMF conditionali-
ties 01 withdrawing subsidies even on fertil-
izers proved to be uproductive during th~ 
past khariff season. . 

In particular. 6-7 million tonnes 01 the 
loodgrains production has gone down Irom 
the expected 103 million tonnes. The rate of 
inflation has also touched an all time record 
of 16.7 per cent during this period of eight 
months. 

Asfarase~loyment Isconcemed, the 
Congrass(l) Party also envisaged genera-
tion of e":'P'Dyme~l The partY has said In Its 

Election Manlfestoof employment. TheParly 
has said In lis Election U£.nlf$sto In page 26 
about this. I quote: . 

"In its Approach to the Eighth Plan, the 
Congress envisaged employmentgen-
eratlon atthree percent peryear against 
the present rate of 1.6 per cent per 
year. Congress will work out a strategy 
to expand employment opportunities at 
three per cent per annum through suit-
able Industiral, agricultural, economic 
and fISCal policies. 

. The Congress will create 10 mliion new 
jobs per year and 100 million jobs by the end 
of the century .. 

The Congress will also generate 1090 
mllion man days of guaranteed rural em-
ployment every year." 

Has anyone of these promises been 
tuHilJed during the past eight months? 

16.00 bra 

I has· promised to create ten minion 
jobs and not even one lob has been created 
or given. Contrary to this promise. the Gov-
emment is bent upon throw:ng the industrial 
labour out of eR1>loyment by introducing the 
EXIT Policy, leaving aside creation of new 
jobs. This evidently is a part 01 the accepted 
conditionalities 01 IMF Since it has agreed 
upon extending the loan facility tor the cre-
ation of the National Revolving Fund toelear 
the Immediate financial commitments of the 
employees likely to face retrenchment ow-
ing to EXIT Policy. 

• the public sector undetaklngs are 
suffering with excess staff and faR in produc-
tivity, they should be i"l>roved but not to 1Mt 
closed. 

The past eight months rule of Con-
gress-I is marked with several political de-

. bacles. They have been claiming that their 
achievements have been endored during 
the pols which have been conducted during 
the past eight months. I may say that the 
~hasbeenrldiculedandthej)Olily 
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_. hoDcMinked during .... past eIghI 
months. UnIoftunately, this aipeCI. did nul 
lind iI place in the entire tong.speeCh of the 
PresIctent. 

The PoIIicatilSCabllllyin Punjab, Assam 
and Jammu and Kashmir did nat find .. 
d8mocIaticsolutionlhoughlheGovemment 
claims to have succI.lfuIJ c:andudad.lI}e 
elections In Punjab In the I8C8III *. 111it 
very fact that 1118 GcMnnment Immediately 
on the heels of its assu~n of charge 
~"Punjllbtillr:llaMla 1991 .... 
cnPMt."enul!imaleday of the sdledule ... 
eWIIIlRy shcIWs that 1M Conpss-I Party 
""l!S !!a1edent of Its success in the elections 
(I; 19'9~. 

ThistJec:amathebadpac:edent andthe 
eledions were ~ on tubsequent 
OCC8SIOftS. 

In 162 poll. several ott. patties have 
also bo,cottad and tis Is the I8a5On ..., 
........ _"Iow poling during the eIac-
tianL "rh8Ceftgrasahasbegged83p.cant 
seats .... haIdIy nine par cant voIaS. out of 
the 21.6 per cent votes that ware poll8d. In 
atmost 2000 villages, people did not tum up 
for voting. In a constih.tency by name 'Joga' 
it was a WORdaffuI experience where the 
totalvofang was morethan a lilkh,and hardly 
one peroantof thetota! voting and a fraction 
01 It ..m in. favour 01 the Congress party 
cancidaIe.Hehasbeendaclar8daseleded 
tothe~. This Isfhe manner in which 
the demOcracy was said to flave been ~ 
hetdand_shows howthedemoci'acyhas 
been ridicuIId in Punjab, where majority 01 
1M votes dd • participate mthe elections. 
Even the sikh leaders. the AtCOgnised sikh 
leaders went kept in jail and the elections 

'. were condUCIed. 

The pollical scenario in Assam and 
Jam"." Md ~r Is in a fluid stage. The 
probIiemot dIitancy andextntrni$m 01 JKLF 
cibd UlFA COUld ... be ~ and the annIIiIafion and ". . . " .' contInUe 
.. '. " " ~ anan:h)' .' . to,., ...... Co "',vary fq~ Of 
__ . ··.n.~.oI~IParty . ..~ ,acr ... ' • 

... 1b8Ir ...... rnanIS of the pall eight 
f1DIIIhs ... 8I1doIMd bJ the electorate In 
.... ellcllDn$ls IOIaIy dubtous and seIf-
deceIing.' .. 

In the by-elections that have been held 
racenIIy and mora partlcularty In Andhra 
Pradesh whent die PItma- MInIster hJmseII 
was in the election fray, you have seen from 
the newspaper reports how the democracy 
has been mbrd8red. In Ihe N8ndya1 con-
stIIuencr; whent the Pnme MInister himself 
was a candidate. his SUCC8$S was a fore-
gonec:ondusioA when the TOP party and its 
PnIeideI.aShdNJRdidnacfialdacandidale. 
Butift1hat~,alsortsofmalprac-
1oaW818 AtSOrted to right from pAWenllng 
cancldalestromfilW1gol nominations, booth 
CIIIpCUfing. rigging. impeIsonation, misuseof 
oHicIaI machinery and so on. A majorUy of 
5.8 JaktI voles was managed to have been 
achiavedbJ Prime Minister in the elections. 
Il might haW been ftICOlded or anteted in 
the Guinness . Book CIII RacoRI. But at 1he 
sametinw,allhne mqnctices also,.. 
bellilCOrdad In the GutnMss Book of World 
Record. 

In Manfpur. In ... CIII the Cllblnet's 
. decision and the recommeOdation of the 
Chief Ministerto dissolve the Assembly and 
to go In forflash polls. theGov8mment has 
placed it under animated susp8nstonwlh a 
llralafdeinlenticln otpattypol!ticalgainsand 
also to ~ time for hOrse-trading and 10 
buy the Me'rnb8fS. 

In MIn Pradesh, the wboIe co-op-
enIIive spirit ,was .mat1Ued .In·the NCeftt 

, ....... ."nomnartnGawo ........ tothe 
BOatd GI Diadols. whiCh is ~ &qII,8C- . 
edented and Which is mast ~ I 
we .... tomainlain .. ~spirit. 
Unfortllfl*'J. the Govemment of WIll 18-
mained sIIMt .... ~ •• ftUllbe 
r8~ that this .would.be \be. bBgin-
ning 01 the dIIslrudio~ 01 the coaperaIlve 
rnOvern8m andlhB.Cong ... (t)·f)artywouid 
beheld.r8spon~forsUdlflimouSasaas
sinaIion d11he . . alive andd'emocratic 
vaIuBs. If ttIIii·~ fW Ibe Govern-
mIlf\t of .... ~ .• "''Ouararue that __ ~....a. ... _ .. """, _ 
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wah sutl an undemocratic praCadent and 
noniinale even more members when it 
comes to their turn for pollical gains? 

In Nagpur Municipal elections. we ~ave 
seen In the newspapers and the newspaper 
reports reveal that there were a large num· 
ber of malpractices to capture the political 
power by Congress (I). The protests filed by 
the other parties went unheard ·off. 

These are all several distortions of 
democratic: values set up by the present 
P. V.Narashima Rao's Govemment in its 
eight months rule. 

With regard to the Centre-Slate rela· 
tIonship.1 would like to say that over-central-
Ization of powers with the centre is nor 
conducive to the federal strucrure of the 
country. If the tum of the political events in 
the Soviet Union and Yugoslovakia are of 
any lesson, the Government should respect 
the federal structure more particularty when 
several States are uncierthe non-Congress 

. (I) rule. 

Ido not know as what had happened to 
the recommendations of the Sarkaria C0m-
miSSion. They need to be implemented in 
letter and spirit. WIth the emergence of the 
changed political scenario in recent times, I 
suggest 'that n would be better for the Gov· 
ernmentlo bring about certain constitutIOnal 
changes to craate a "separate Institutions" 
to monitor the Cenlre-Slate relationship from 
time to time, in tune with the committed 
federal vafues of the Constitution. 

The President's Address did not men-
tion iboMt·some of the Important unfortu-
nate events that took place In the co~ry 
from time to time such as the starvatIOn 
deaths of the handoom weavers In Anc:Ihra 
Pradesh al}d the large scale massacre 01 . 
the Scheduled caste persons in ptaoes like 
Tsundur in Andhra Pradesh, Gaya III Bihar 
etc. The Government did not even exprass 

, Is minimum concern over such grave is-
sues in the long speech of the ~idenL 

The Government have convenientl, 
forgotten about rmntioning at efection ,._ 

fonns. Antl-08lecllon Bil, funclionlng 01 
Prasara Bharali. cornnissionlng of " chan-
nel in DoorscIarshan and also the Bofors 
Issue which has assumed a new dimension 
etc, These are some of the Important cur-
rents issues. 

The all·m!!~r! deterioratIOn of the law 
and the order ~ : .... , .. ,,;:; ;r, several Stateswilh 
the growing naxalism. extremism, mitilancy, 
fundamentalism act. are likely to pose a 
threat to the integrity and sovereignty of the 
country. This warrants the greatest concern 
and atlention of the Government. 

Lastly. the much talked about Ounkefs 
proposals which have created fear psycho-
sis about the prospects of agricultural, phar-
maceutical Industries, biotechnology etc., 
did not find place in the entire Address. 

F'mally. the Ekta Yatra organised by 
8.J.P.leaclersprovokedfundametalismand 
communal divisIOn rather than fosterlng..the 
much publicised unity and integrity. Though 
the Congress-I Government extended Its 
blessings, the whole yatra proved to be a 
farce and they had to borrow even the Army 
flag poll for hoisting the national flag In a 
hurry. 

Wilhthesewords.lthankthehon. Chair 
for having given me the opportunity. 

16.09 hrs. 

[SHRI P.M.SA YEEO in the ChairJ 

( Translation) 

SHRI AVUB KHAN (Jhunjhunu): Yr. 
Chairman, Slr.1 rise to support the Motion of 
Thanks on the President's Address. moved 
by Shri Sayeec11 would Ike 10 congralulate 
the Han. Prime UinIster and bls Govern-
ment that they have kept their .promise for 
conducting elections in Punjab during ~ 
rucuy. Inspite of the diIIic:uI siIuation ..... 
The people supported the Congress unani-
mously there and a large number of Mem-
bers belonging to Congress were elected 
from there. The people 0' Punjab should be 
congiatuIated- for this. The Govemtnant 
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should provide all the facilities to Punjab. as 
the people there had faced a lot of dilflCUllles 
during the Govemor's rule and due to terror-
ism. They should be provided all the neces-
sary assistance to get rid of these difficul· 
ties. A lot of people in Punjab have been 
wrongly kept in jails. They should be re-
leased through general amnesty. The Rajiv-
Longowal Aocor'd should be i~nted at 
the eartiest and Chandigarh should be 
handed over to Punjab.Then the Govem-
..... nt should pay its attention on otherthings. 
The Govemment has tackled the situation oi 
Kashmir with ability. If there Is a need to 
adopt more strictness, It should be done. 
The people should be mobilised and should 
be prepared for elections. It is known to 
everyone what was the result of Ekta Yatra 
n this yarra would have undertaken to unite 
the country, it would have been praised. In 
Rajasthan, this Ekta Yatra covered a dis-
tanceof thrae hundred kilometres ffOPlJaipur 
to Pilani. The Rajasthan Government is 
unable to make arrangements for drinking 
water, but a lot of funds were spent for the 
repair of the roads and lor removing electric 
poles and trees from the roads through 
which this Ekta Yatta passed. Crores of 
rupees were spent on this work. If the same 
funds were used to make arrangements for 
drinking water In Rajasthan, the people of 
that State would have blessed the State 
Government. The State Govemment was 
unable to provide a two 'eet connection 0' 
water to the people there underthe Jawahar 
Yojna, but crores of rupees were spent on 
the Ekta Yatral Was this yatra undertaken 
by the moghuls, that the roads had to beau-
tified, trees were cut and electric potes were 
I8moved. While coning out of the B.S.F. 
Bus in Kashmir, Shri Khurana was waiving 
his hands. If the road had been blocked by 
snow, was it possible for any pelSOn to go 
and unfurt the flag there. This yalta should 
have _been undertaken 'or the unity and 
integrity or the country. You cal yourself 
patriot. You should take aD the citizens 01 
this country aJongwith you. 00 not have 
such seI-Int8f'8St that you wll get mont 

. votes.' youcontinueto attack the ninoriIles 
In such a way. This is our country. 

-Hitd hain hum, vatan hal hlndustan 
hamara 
hum bulJulen hain Isle/, yeh gulsitan 
harnara.." 

We are bom in this country. It is our 
rertgion and duty to resped every inch of our 
motherland. It Is highly Improper to deliver 
provocative speeches andto pollute people's 
minds This practice has been adopted only 
to ~ votes and to mislead the people 
and the mislead people vote in favour of 
such party. You always try to get votes in the 
name of terJ1)1e and mosque. But you have 
never thought that there is no difference 
between a temple and a mosque. Both are 
places of worship. We have to remove this 
difference. Only then, ourcountrycan make 
some progress. If we continue to quarrel on 
such trifle issues and do not pay attention 
towards the economy of our country, we can 
never let the country progress. Everyone is 
responsible for this situation. Some people 
exploited the feelings of minorities but later 
on, minorities came to know about the 
reality. 

In the end, I would like to mention about 
the deployment of Army in Kashmir. I would 
Oke to request the Government through you 
that the Army of our country should not be 
used In place of police. The anny, which is 
there to safe guard the borders 01 our coun-
try. should not be used to do the work of 
polee. If the Anny is deployed inside the 
country to tackle intemal situation, it will be 
misuse of our forces and when there will be 
actual need of forces, they may not be able 
to do their own work. Therefore, I would like 
to submit that in any condition, the Army 
should not be used to tackle the internal 
dlstubances in the country. Instead, the 
Army should be provided wHh all the facili-
ties and It should be given the whole time for 
its training. If the Army does the work 01 
police. it wHl also be affected with the same 
poisonous feelings which has crept up in the 
police force, and It will nol be able to defend 
the country. In this couritry, the recruitment 
in police should be dene on the basis of 
comnunIIy and not on the basis of majocity. 
People from aD the conmunitles should be 
I8CNIted in the police. This wll stop the 
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Hindu-Muslim riots. It will help in stoping 
frequent attrocities and molestation of our 
-womenfolk. Large scale changes should be 
made in the set up of the police force and 
people from all the communities should be 
included in it. It will create a feeling of 
security among the people of every commu-
nity, because they will also have their repre-
sentatives in the police force. 

I would also like to mention another 
point here. The Government of Shri V.P. Singh 
and Shri Chandrashekhar has totally emp-
tied the coffers of our country. Such propa-
ganda was made that our coffers are empty 
and that is why Jhey counld not do anYthing. 
If any Prime Minister makes such propa-
ganda that our coffers are empty then who 
will come forward to help us. 

If the Prime Minister of such a large 
country says that his country's treasury is 
empty, which country will come to his aid? 
Under the circumstances, we would like to 
congratulate our hon. Prime Minister for 
formulating a policy that will·take the country 
forward. We have been demanding 'one 
rank-one pension' for a long time and the 
Government has finally fulfilled it. II is a 
matter of pride. 

The Government, the Prime Minister 
and the Defence Ministerdeserve ourhearti-
estfelicitations for fulfilling our long standing 
demand for 'one rank one pension.' I appeal 
to the Government to pay its attention to-
wards Fertilizers, keeping in mind the provi-
sion made for agriculture and farmers in this 
Budget. The 80 % of the total production of 
fertilizer goes to States, while Rajasthan 
receives only 18%. Despite being a large 
State, 61% of Rajasthan's land area IS cov-
ered by desert and only 31 % areas is popu-
lated. Indira Gandhi CanaliS the only source 
of water to meet the requirements of the 
State's populace. If the Union Government 
doesn't provide 100% assistance for the 
completion of the Indira Gandhi Canal, keep-
ing In the mind the interests of the people of 
the State, then Rajasthan would be deprived 
of water. It is my firm beDef that if the Centre 
doesn't take over the work of the Indira 
Gandhi Canal, then the State Government 

would spent the entire money at its disposal 
to widen the roads to greet the 'Ekta Yatra ". 

Mr. Chairman. Sir, I would like to con-
gratulate the Government for the provision 
made in the Railway Budget to convert 
metre gauge into Broad gauge. I think that 
work on one kilometre would provide em-
ployment to 1 0,000 people. 

Lastly, through you, I would like to 
appeal to you that the 15% reservation for 
minorities should be done away with. The 
minorities should be allowed to preserve 
their identity. They are part and parcel of this 
country and should be provided with all the 
opportunities available to other citizens. If 
they are kept apart, it would only increase 
theis bitterness. Therefore, I request the 
Government to remove this bitterness ana 
pay attention towards Rajasthan. 

[English] 

SHRI P.C. THOMAS: (MuvattupuZha): 
Sir, I am glad that the President's Address 
has pointed to air, ,.)st all the main problems 
which this country is facing and has dis-
cussed in general, the policy of the Govern-
ment with regard to these problems. Espe-
cially with regard to the problems of Punjab, 
Kashmir, Assam and other disturbed areas, 
the President has, in his speech, given 
concrete policy measures. 

With regard to communalism and such 
other problems faced generally in the coun-
try, the President's Address has made 
proper mention and has 'liven the steps 
Which the Government isgc,ngtotake in this 
regard. 

Now with regard to the new policy in the 
economic. industrial as well as our foreign 
spheres, these policies are being attaclced 
by some sections of our H;.;use. I think, the 
new Govemment has come forward to take . 
very brcadminded as well as very effective 
steps in this regard. 

We, of course, have apprehensions 
with regard to the rising prices and some of 
the problems which we are facing at the 
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centre and the steps Which the Government 
is going to take In this regard. We are aI 
viewing It with utmost importance. 

I would think that the new poHcies in the 
economic sphere Which are declared by the 
Government-many of which are in the sphere 
of exports as well as other new spheres- are 
absolutely in the way 01 tree marketing and 
encouragement to new industries to come. 
I think these policieS will bear results. Now, 
of course, we have a feeling that the boost 
Which is given to efficiency, should never be 
a problem in any way for those Who cannot 
compete. There are some suspicions In that 
way. But I would think that the competition 
which is taught or Which is envisaged wDl 
bring out effICIency and that is the only 
manner In which we can face the real dread-
tul situation of price rise and other problems 
which we are facing. I would think that some 
speciflCsugg&stionsshouldhavebeenmade 
with regard· to agricullural sector in the 
President's Address. Of course, President 
has mentioned that the Government is go-
ing to bring out new ventures in agricultural 
sector so as to bring about more production . 
and to boost this sector. I welcome them. 
But I would think when we speak of agricul-
ture, we always speak of foodgrains or 
oilseeds. Normally. we do not think of other 
items In the agricultural sector which have 
to be given more importance. 

In Kerala, we have pepper cultivation in 
a large number. But the pepper cultivators 
are in great difficulty. They have no hope to 
feel thallhey will come oul of the dreadful 

. situation in which they are now. I would think 
that there should have been a special men-
tion with regard to foreign exchange earning 
through agricultural produce like pepper. 

. Rubber is also another agricultural pro-
duce on which a special mention should 
have been made because this is also an 
lem where India is saving to a very great 
extent by more production and thereby re-
stricting imports which otherwise we should 
have had. I think ~ome more boost should 
be given to this sector as it is taci.a great 

problem of nat getting a proper prtc:e. 

. I would like to make a point W""8PI'd 
to the public dIstrI)UlIon system. KerBla Is a 
Slatewherethere is total statutory rationing 
of rice. There Is a real problem when the 
price of ration rice has gone up. Karala 
Government has got a very low· Budget 
When COrJ1)ared to the Budgets of other 
States. It is spending a siZeable peroentage 
of this Budget for saving the common man 
trom the rise in price 0[ ration rice. I would 
think that the Government shoutd take some 
special interest and see that at least In 
States where such types of rationing are 
invoked with regard to grains and food stuff 
which are used by the common man, some 
II1l'Of18nt measures have to be taken. States 
like Kerala should be given specIaJ aid to 
give proper aid to the common man In this 
regard. 

I am happy that the President has 
mentioned so many things including job 
opportunities and special forums to the 
Scheduled Castes and Scheduled Tribes. 
likewise, in housing also, the National 
HouSing Policy is envisaged. I have another 
point to make in this regard. In Kerala, there 
is a new Housing PolIcy which Is In the 
offlcslng. There.1s a move now to give 
houses to aU those who do not have houses 
for which great funds are required. 

or course, the funding agencies in the 
Centre are helpful to Kerala In this regard. I 
would suggest that the scheme should be 
devised in such a way that more and more 
benefits reach the poorer people. I hope that 
the help given by the Centre in this regard to 
Kerala would be more encouraging • 

A special mention is made in the 
PresIdent'sAddresswlhregarc:Jtoaleglsla-
tion for setting up a National Trust for the 
welfare 01 the mentally retarded ancHhose 
affected by cerabral palsy. I we1come this 
because the Government has taken a very 
good step for the welfare of the weak and 
less fortunate people of our SOCiety. 

Before concluding. I would like to say 
that the Ptesidant's Address has made a 
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mention on ourforaign policy and about our 
deallngswtnldlfenmtCOUnlrles.8uttherals 
one point which needs a special mention. 
There are many persons Who. go to other 
countries and earn a living thera. We ara 
encouraging them. But they ara facing too 
nIJCh of a dlftcully even for getttng a pass-
port. I would suggest that some Important 
reforms are necessary with regard to the 
issue of passpoft$ to make It easier for our 
cIIlzens to go abn..,"'CJ and find jobs. 

There are so many nurses who would 
like to go out of India and get jobs, But if they· 
are ",strained at the stage Of getting pass-
port. itseH,1t would be very discouraging for 
the n. When job opportunities are available 
ab oad, people should be given help and 
ee.;ouragement to get passports. 

On the whole, just within eight months • 
of Its rule, the Govemment has come up with 
so many new proposals which, I am sure, 
will save the people from the wrath of a 
dreadful situation In which they were put. 

( Translation) 

SHAI PIUS TIAKEY (Alipurduars): Mr. 
Chairman, Sir, I rise to speak against the 
Motion of Thanks on the President's Ad-
dress. The hon. President is well aware of 
the country's enormous size and 0' the 
disparity between the rich and the poor. 

. Even today, 50% of our population live 
below the poverty line, but there is no refer-
ence to them In ttie Address. Similarly, the 
Address is silent about any Govemment 
Initiative to solve the unemployment prob-
lem faced by 12 crore citizens of this coun-
try. 

The new Government has launched a 
publicilyca~ign acrossthecountry,calling 
its policies as 'progressive'. A lOt of effort has 
also been made to underplay the impact of 
the new poIllicas on the common people. 
The Budget presented by the Govemment 
smacks of the Intluenca Of another country . 
• has not been Independently prepared by 
us. The country's inlerests have been mort-

•• Expunged as ordentd by the Chair. 

gaged, under this Budg8t. I would like to 
know whether In whose Interests this Bud-
get has been preparad? Mr. Chairman, SIr, 
you know very weII.that fof8igners have 
always come io this ~ntry to serve their 
senlSh interests. They came with the objec- . 
tIve of explollng the wealth of this country. 
You ara well aware of the manner In which 
this country's Immense wealb was taken 
away to other counbies, during British Raj.. 
We wera left with nothing. Today, after 40-
45 years of Independence. we are going to 
repeat history. MillionS of people have ben-
efited from the developmenl,lhaltOOk place 
Inlhepost Independence era. Yet, today the 
Prime Minister and Finance Minister are 
behaving like peons and falling at the feet 01 
others, for aid. History Is witness to the fad 
that in order to humiliate the native Princes, 
the Englishmen deliberately pr8SCI'IJed a 
uniform for the peons, which was akin 10 the 

.. robes wom by the Rajas and Maharajas. 
E~n today. you win find that the gate-
keepers and peons in Hotels wear uniforms, 
slmDartothe ones worn byAajas and Maha-
rajas, during their hey days. Our Prime 
Minister and his entire cabinet including the 
Finance Minister is all set to ••• to hoodwink 
the masses and take them back to a slmlar 
position. They are an praise for the World 
Bank and the Intemational Monetary Fund 
and are prepared to agree to all their condi-
tional.las. They intend to hoodwink. the 
masses. 

The rupee has been devalued twice. 
Who suggested it to the Govemment? Ru-
pee has no value. Whatlsthe raason behind 
it. Price rise has become .order 01 the day. 
Despite having adeqUate stock Of wheat, 
paddy and rice it is strange that we are 
i!l1)Ortlngwheatfromoutsidebecalasewheal 
Is not available in distribution system, where 
has the stock of wheat disappeared? WIth 
the object of giving additional profit to trad-
ers, they have been asked to store wheat In 
their godowns. 

The factories areclosecl andthe people . 
are despendety running. heAt and theAt in 
search of employment. they are being .!8" 

..... 



555 Motion of Thanks on 

ISh. Pius Tirkey] 

MARCH 4,1992 the President's Address 556 

trenched. it is being said that the number of 
railway employees and Bank el1l>loyees 
and other employees in every field will be 
curtailed. It is an anti people Government 
aAd,therefore, it is working againstthe inter-
est of this country. They have attel1l>ted to 
sea this country. into foreign hands. They 
shouid be exposed. 

The trbal problem is existing in every 
part of the country .In the name of construc-
tion of darns and factories, agricuituralland 
is being snatched away from the tribals and 
there is no provision to rehabilitate these 
people. DIseases are spreading and Chil-
dren are dying of. starvation. We are being 
mortgaged econOmically and politically. The 
foreigners will come and spoil our culture. 
TheywiU rob us of everything and take these 
thlngstotheirowncountry. Thetradersfrom 
outside come for griding their ~e .. The 
ordinary person should understand these 
things. If this Goverment fails to understand 
this aspect, the Govemment should resign 
Immediately but the country should not be 
mortgaged. 

Land reforms have not been imple-
- mented till date. Genuine farmers have still 
not been able fo acquire land. There is no 
mention of the tribal agitation. Jharkhand 
Movement or Bodo Movement or measures 
to safeguard the country. Their lands are 
being seized and atrocities are committed 
on their womenfolk, scheduled castes and 
scheduled tribes but there is no mention 
about the measures proposed to betaken to 
safeguard the integrity of the country. How 
wi. our unity be maintaifted. The country-
men should understand this and make ev-
ery possble effort to take the country for-
ward. You have alraady said that nothing will 
be done without taking thS people into con-
fidence but what to talk of common people, 
you are not taking into corifidence even the 
council of Ministers and two or three per-
sona who are playing in foreign hands are 
tamlshlng the image or the country by mort-
gaging I. HIstory wiI never forg"" them. 

--expunged as ordered by the Chair. 

I strongly oppose the President's Ad-
dress and urge the Government to note that 
the country is nottheirprivate property; they 
have only been entrusted the responsibility 
of running this Government. 80 crore people 
of this country have entrusted this responsi-
bilityto them. The bankrutcy is not a one day 
development but It Is the result of the policy 
of capitalist system being followed for the 
last forty years. Owing to this defective 
system our country has lost its image and 
seH respect and we have been left In a State 
of beggery-- (Interruptions). Peon Is not a 
bad word, like a 'Minister'., he also serves 
the country and as such use of the word 
'peon' is not unfair. 

MR. CHAIRMAN: The word used by 
you is not unparliamentary but.. 

[English] 

SHRI PIUS TIRKEY: What is wrong in 
it? 

MR. CHAIRMAN: It is not an 
unparliamentary word I agree, but, at the 
same time, not in a good taste for a person 
like you to use. 

SHRI PIUS TIRKEY: I withdraw it. 

MR. CHAIRMAN: Those words should 
be expunged from the proceedings. 

[ Translation] 

SHRI PIUS TIRKEY: However, the 
manner in which he is behaving, is not 
expected even from an ordinary person and 
the Prime Minister is not an ordinary person. 
After all the Prime Minister is a leader of 80 
crore people of this country. H we have to 
bear poverty and undergo sufferings It should 
be done like a leader but my implication Is 
that II Is against the dignity of the Prime 
Minister to make dealings with other coun-
tries without taking his country Into confI-
dence. 
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SHRI PETER G; MARGAN lANG 
(Shlllqng): I rise to support Motion of Thanks 
on the President's Address moved by Slut 
Po M. Sayeed.1 want you first to tum to page 
nine, para 23 of the President's Address. I 
congratulate the Govemment forthelr poHcy 
on sc a ST. I am aggrieved that no mention 
Is rnadeabout direct Christians Including sc 
a ST Christians In the 'J2rasldenfs AddresS. 
About 15mlliionSCaSTshavebeendenied 
their rights and privileges foroonverslon Into 
Christianity. No mention has been made 
aboutbrlnglngthe Presidential ordertocover 
them. It Is very unfortunate. 

o . They have been fighting for this cause, 
to bring them back Into the SC & ST privi-
leges; but no mention has been made about 
it In the President's Address. • 

A Private Members' Bill has been circu-
lated by Mr. George Femandes and It Is 
unfortunate that we wOI have to support It. 

o The Government should do something about 
inclusion of Dallt Christian In SC HsL . 

WeI, right from the time of the National 
Front Govemment. when they gave the 
neo-Buddhlsts their rights the Inclusion of 
Dallt Christians was demanded. however,tll 
now, nothing has been dOne for the the SC 
& ST turned Christians. 

Sir, para 27 on page 10 of the Address 
refers to the Public DIstrIbution System. I 
congratulate the Govemment for Its efforts 
to strengthen It. But the people of the hlUy 
areas of the North-Eastem region. most of . 
them, do not produce enough the rice. There 
Is an acute shortage of rice and the Govern-
ment, In on:Ier to make this system more 
effective should ensure that morafoodgralns 
are supplied to that area. The present sup-
plies are too short for the people to apprecI-
ate the effective functioning of the Pubic 
DlstrlJutlon System. 

I milt cogratulat. the Govemment for 
making praper vIgIance and proper vision. 
lis true but mont food UouId be pnMdad 
to 1heIe States of the North-Eastern region. 

Mora cori1n1odItles should be added to 11111 
Public 0IstrIM1on System and that wi! help 
especially the poor people. The GOV8in-
mant ...... add.ems I""" edbIeo" and 
Daltothe.ems being aupplledbythe PubIc 
DIstribution System to make It more effec-
~ and to help the poor peqple. 

Also, the Consumers ProtecIion Ad, 
1986 IftJSt have more provisions to give 
proteCtIon to the consumers. Otherwise, we 
find that the consumers are being exploiled 
by the businessmen and therefore s0me-
thing should be done for thJs.. 

Para 18 on page 6 of the PrasIden1'. 
Address refers to tourism.°lt Is a very good 
Idea and I only want to tell the Government-
that the North-Eastem part of India 8Isocari 
offer good places for the tourists to come. 
We have beautiful flora and fauna. We have 
no Infrastructure, and It Is yet to be dIMiI-
oped In the North-Eastem region. The only 
thing that we must have Is an extension of 
the Inclan Airlines to Shliong AIrport. lbIs I 
have been t.UIng the Governm8nt off and on 
that the Shllong Airport Is fit for receiving ao.lng planes. In fact, In 1988 the GcMtm-
ment had promised to extend the IncIan 
AJrInes schedul8 to ShIIIong AIrport. S0me-
how, that' cId not come about. OpenIng of 
~11ong AIrport wII surely .._, Maghalaya 
and other States also to boost up tourism. 

Para 19 on page 7 of the Addrassrefers 
to Agrtculura. Many progra~ and p0li-
cies 8I81hera aI of which I welcome. 0nIr 
thing Is, I would .. to ~ upon the 
Govemment the need to 8XIInd some help 
to the North-East8ll' States b8ca .... mOIL 
of these States til today 818 depending on 
l'IIn-fedcUltlvatlon.lamsorrytosaythalthe 
ICAR though It does exist thera, It Is not 
fulf.1ng the work thai has been givan' to 
them. They should have tesled the sol 
thera. And they should have broadad the 
scope to have neW seedI whlchwlll8duce 
the cost of productIOn. OlherwIsetheCOSl of 
prodUdIon In agrtculunt In the North Eat- -

. em RegIon" more than an,whent .... In 
india. SomethIng should be done on thII. . 

Now, I come to pages 12 and 13 ... ' 
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graph 30. I congratulate theGovammentfor 
"II' poIIcIIts In the field of 8ducaIJon. I only 
.... toappealtotheGcMNnmenttoextend 
racognllion Khasl language. When they 
I8COgftise Manlpurl language and NepalI . 
language, they should also recognise Khul 
language. Some limas, we find that the 
Govamment might forget. I only remind the 
Government that Khasi language also has 
devalopad fully as language. It should be 
nlcognlled and Ilshould be Incfuded In the 
Elghlh Schedule of the Constitution. 

Lastly I come to paragraph 5 of page 2 
UlFA~.llftIStcongratulatethePrtme 
Mlnlsler and the Home MInister for bringing 
1he ULFA activists to the negotiating table 
and also for suspending Army operation In 
Assam. However, I only want to remind the 
~nt· again that this problem Is a 
humane problem and it should be solved 
Ihrough humane negotiation respecting the 
c:adra, the lI.FA avtivlsts, and alSo try to 
nthabillate them properly so that their sel-
I88p8Ct Is racognised~ lheralore, the Gov-
ernment should try to solve this problem 
showing I8Sp8Ct and humane consideration 
to the demands made by them. 

Sir, .. should not forget also that In 
Assam we have Bodo movement Now, 
promses had.been given and a Committee 
had bean appointed. On this very important 
Issue. i hope that the Government will turn 
Is eyes and try to bring a peaceful solution 
because the Bodo movement needs special 
consideration from the Government. I ap-
peal to the Govamment to give special 
anantIon to this movement atso. As time Is 
very short IntSume my seal, Th~nk you, Sir. 

(T~· 

SHRIMA TI GIRIJA OEY' (Maharaj 
ganj):Mr. CIIannan. SIr,I rise to oppose the 
IIIOIIDn of ThanIca on PrasIdenI's Address 
which Is cfevotedtoforgattlng altheconmit-
....... that were made In ... pest. I was 
eIIct8d to thts HeMe last ,_,.. When I 
heant .. AddI8I8 .orthe hilma, he had 
saldtbal .... extnNnIIy~forthe 

most badcward among 1M backwards.. I 
consider myself as the most backward 
among thebackw8lda becauaethewomen 
.. placed at the IOwastIlrata of the IOcfeIy 
In india, Wh8lher they belong to afftuent 
class or the oppntS88d 0118. They ... ne-
glected everywhent. 

Forty four years have passed but the 
conditIOn of women ntmalns unchanged 
and nothing has been done to ...,.,. the 
condlllon of women and perhaps. the sup-
prasslon of women wI continue unchecked 
In futu ... also. 

They raised the Issue of prtce rise. Last 
year, they raised the Issue of women as It Is 
the senslive section of our populaUon. 
Women fI1d ChIIdntn belonging to poor 
families In they need In puIicuIar .. the 
most sensitive section of our population. 
They need immediate attentIOn. Several 
months have passed. Had wUl power been 
the ... , some concrete results would have 
come out. If the entire women class was not 
be uplifted, at least sorne steps could have 
been taken. Something could have been 
done forthewelare of women and chlldr8n. 
BUltoday we see the same plight of women 
and childntn as It was earlier. No concrete 
step or decision has been taken by this 
House In this diredlOn. 

For the development of women, inte-
grated programmes like chid development 
and universal development of chid have 
been chaIIc8d out. Instead of eqNslslng 
on words, we should take some concrete 
steps particularly In this direction so that 

. women may get some relief. 

Mr. Chairm8n, Sir, legislations went 
enacted agaInSt 'Devadasi' system during 
the yealS 1934. 1835, 1942 and later on by 
KamalakaOovemrnent in 1982. The girls of 
poorfamiesaAunadl'DevadasII'dadIcaI-
Ing them to 'Mala Chellalah'. Truth .. truth. 
'Joglnr system Is prevalent In Hyderabad In 
Andhra Pradesh. Poor girls are made 
'Joglnls' hAt. MoIhels ..... 1he ....., of 
ntlgion to hide their pcMtIIy and dedicate 
their girls to 'Chelalah Mala'. The name or 
'JogInI' Isnalhlngbutprosl1lutlon In ...... 
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have the details of it yet there are many 
voluntary organisations in the society which 
have CC)JIected data in this regard. According 
10 them about 75lakh to one CfOre women 
are engaged in this prvfesslon. Nobody 
joins this profession out of sweet will. Whal 
happens totham aft.rlhey have joined this 
profession is known to all of us. These 
women are engaged in this humiliating act 
just to earn their livelihood. n women are 
considered sensitiv8 part of the society when 
wiD the efforts be made for their develop-
ment. Through you, I would like to ask it from 
the Government. 

Mr. Chairman. Sir. it has been said that 
if women receive education, the develop-
ment of society can take place at a taster 
pace. I agreewittt It. But if you gothrough the 
statistics of literacy, you witI find that women 
have been a neglected kJt in the matter of 
education in the country. There is only 40 
pement literacy at national level and there 
are many backward States Where there is 
only 18-20pen::enlliteracy. Much has been 
saidabouteducation here. TheI8 are schools 
wtthoul school buildings. You want to 
vocationallse education. You want to intro-
duce job-oriented education. But how are 
the thnIe basic things lUc:fmg, teaching and 
books ftlquired for education possible in 
schools which have no buildings. We have 
13 percent such primary schools and 4.11 
percent upper primary schools in the coun-
try. You may just imagine as to how ltIe 
primary schools can be run without build-
ings. How can the science classes be con-
ducledthere?Similarly,thenuJTt)erofsingie 
room schools is 34 per cent whereas ltIe 
pett:entage of singleleacherprimary schools 
is 23. These are run without teachers. The 
fad is in my knowledge. " a teacher is 
transferred, no teacher is poSted for 3-4 
months. The villagers have to 

17..GOhrs. 

wait fO!' a longer period. KeepIng in view the 
plight $If women and standard of education, 
.. can say that althe promiseS to provide 
educaIloniowomenhavebeenmadeforthe 
sake of promiSes only. II has also been 

stressed thai tourism wiI be encouraged 
and promoted. 

Bihar Is my Slate and there Is a lot of 
tourismpotentiallher8 .• has also been said 
that these tourist places would be linked 
with rail Hnes. But In Bihar, most oflhetourist 
places,namely Bodh Gaya, Rajgeer, 
Nalanda, Vaishali and Netraha! in North 
Bihar and Gandhi Ashram have not been 
linked with raD lines. No rail One hasbaen laid 
up to Vaishali, which is a famous tourist 
place of Bihar. In this way, Bihar is being 
totally neglecled. It has been said Iha! rail 
Imes would be extended Iron) loul'ism point 
of view. I have raisK a few issues to 5how 
how Bihar has been neglected. The prem-
ises to elltend rail lines and promote tourism 
have not been kept 

The artistes are als.o part of the society. 
As festivals are being held for the last two 
years, prior to thaJ I have been watching 
over T.V. that such festiVals are also being 
organised at national and intemaiionailaY-
eIs in which programmes were conducted. 
Earfier also India was famous forilsPhiloso-
phy, Its technical education, its knowledge 
of music. Butthera is no denying1he fact thai 
now-a-daysthesethingsarebeingnegtacted 
to1ally. Day by day the number of 8Itistes is 
going dOwn. Our Youths take little int8I8St In 
classical music. Has anybodyavergon& Into 
its causes. All the mJSk:Ians baning a ... 
irrespective of their castes, are being ne-
glected in the society. And in the case of a 
woman musician, she Is totally negtected. 
Although consumerism Is there, yet she Is 
neglected. There alVa nurrberoflrbtswho 
earn their livelihood by means of music. AI 
the singers of Rajasthan, be they 'langa; or 
puppeters and 'Nata' and 'Bhats' of Bihar, 
depend on music for their livelihood. The 
numbaroffokadist8sis-goingdownasthey 
are neither recognised norgel soc:iaISlaius. 
The Government "as nevel' paid any allen-
tion to 1hem. The dancers and 'Phadgayalcs' 
are taken to foreign coutdries .me .. they 
show their performances but what to talk of 
taking them to foreign countries. awn on 

. the roads of Dethi, yoUwlllftndthapupp8l8rs 
slaeping in a juggi bY the road side. In this 
way, anumberofartistes and 'Ghranas' are 
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sleeping in a juggi by the road side. In this 
way, a number of artistes and 'Ghranas' are 
vanishing due to lack of infrastructure. 

I would like to say that the Mallick 
Ghamna of Bihar, famous for 'Ohrupad' , is 
also vanishing. There is no one to preserve 
the heritage they possess. Had the Govern-
ment come forward to preserve their art, a 
lot of work could have been done to save the 
culture of India. I would like to urge upon the 
Governmentto protect the singers of Mallick 
and Panchog Ghamnas al)d Nangachhia 
and Pachgachhia Gharanas. They will also 
be vanished in a number of days~ No artiste 
would remain there to Sing and play musical 
Instruments in India. 

Commemorative stamps of big leaders 
are released. But no such stamp of Onkar 
Nath has been released so far. The Con-
gress Party had embedded its time capsule 
and embedded the record of his songs. I 
have never seen a commemomtive stamp 
on his Guru Vishnu when Iwasgoing through 
his life history. In this way, the singers are 
being neglected totally. That is why I oppose 
the Motion of Thanks on the President's 
Address after dmwlng the attention to these 
neglected lot 

SHFU J. CHOKKA RAO (Karimnagar) : 
Mr. Chairman, Sir,lwhole heartedlysupport 
the Motion of Thanks on the President's 
Address moved by Shrl Sayeed. After for-
mation of Government under the leadership 
of Shri P.V. Narasimha Rao, he has taken 
concrete steps to solve the economic crisis 
and political problems in the country. The 
confidence of all the Indians in him is 
stregthening. The Opposition leaders also 
think that the Government running under 
the leadership of Shri P.V. Narasimha Rao 
is functioning well to some extent. Unfortu-
nately,.some political parties in the country 
are th inking Jo win the elections and get the 
poWer. That is vwhythe country is conforming 
with the· problems for the last 40 years. 
Through you, I 8RP8a1 to the opposition 
parties 10 give I,Ip Political approa~ and 
adopt constructive- BpAf'oach to solve the , . . . 

problems of the country. The Hon. Prime 
Minister has announced that he is ready to 
have Issue based discussion on any issue, 
whatever it may be, and would like to take a 
decision after obtaining conscience of opin-
Ion open mlndedly. But the leftist parties are 
not thinking properiyeven after he has given 
such assumnce. I would like to appeal them 
to change their attitude and apprise the 
Hon. Prime Minister of their view point In 
conscience of opinion. Let It be discussed 
with open mind.Agltatlonal approach will do 
nothing In the matter. We are facing conse-
quences of steps taken from political angle. 
Thus, the political parties should ponder 
over it. I would like to appeal not only to 
opposition parties but the public of India. 

Support them in this hour of hardship: 
After Mr.Namslmha Rao's assumption of 
power by elections, Punjab elections and 
election for corporation in Bombay have 
been conducted. Congress's victory in these 
elections shows that people have faith and 
sympathy with Congress and they hope that 
the Government will do something. 
But .. unfortunately the opposition parties are 
presenting their attitude In a wrong way. I 
have been In politics for the last fifty years. 
Expressing my views with sorrow, I appeal 
to the opposition parties to adopt aconstruc-
tive approach and to think of the country. 
Second thing, I want to say about Punjab 
election. People were nol believing that 
elections would be held in February. But our 
Prime Minister stated that he was firm to 
hold eledlons and was ready to face any 
difficulties. He took such step and ordered to 
hold elections In Punjab. Our Prime Minis-
ter, who is also preSident of the Congress 
party, never appealed .to vote Congress 
there. He said that the State should be ruled 
by the elected representatives ofthe people. 
All major parties took part In the elections. I 
congratulate them because It was a coura-
geous act. People have elected Congress 
there. h has formed the Government so it 
has a great responsibility . But opposition 
should not think that they will not co-operate 
.because the CongressGovemment Is there. 
They should not also think that Congress 
would not do anything. Inspite of being __in 
power, we will not work there only for Con-
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gress. Today, the whole country is con-
cerned about the Punjab problem It is a first 
step in Punjab. The Government of the 
people has come In power aiter elections. I 
hope that alongwlth It, political solution will 
also be there and we will get success. 

In the same way, weare passing through 
a difficult period in Kashmir. Unfortunately,our 
neighbouring country, Pakistan is troubling 
us. We have to lake such a step there which 
may restore the confidence of Kashmiri 
people in us. Elections are to be held in 
Kashmir as were held in Punjab. Unfortu-
nately, B.J~P. which is the main opposition 
party here. conducted 'Ekta Yatra' from 
Kariyakumari to Kashmir. It has benefited or 
not only B.J.P. knows. This problem does 
not relate to only B.J.P. It is a wrong method 
to get votes for the party by raiSing Hindu 
sentiments. If all parties cooperate the Prime 
Minister, I hope that we will succeed in 
Kashmir also. We have started talks with 
UlFA in Assam. We will find a political 
solution there also. Today. opposition is 
thinking that it will stregthen the Congress. 
so some people want to join agitation. B~ I 
hope that people have understood these 
people and they wID not support sUCh move-
ments. We have to maintain the unity of the 
country. Some people are troubled by the 
steps taken in regard to economic reforms 
by the Government under the leadership of 
P.V. Narasimha Rao. Though, the Prime 
Minister himself has said in the Parliament 
that there is a need of some sacrifice" All the 
world knows about the conditions of I.M.F. 
and the World Bank. We are forced to seek 
loan so we have to agree with the conditions 
laid down by IMF and World Bank. There 
should be an alternative to it. The alternative 
should be of such type that if they do not 
provide loan. we should utilise the man 
power and other resources of our country 
and should sacrifice for few days. The rich 
class should reduce its expenditure on luxu-
rious things. " 

Mr. Chairman, Sir. through you., I re-
quest the opposition parties to make" their 
policies clear. What change do they wish? 
They should come Qut with constructive 
"measures. We. the Congres~men also 

. . ~ " ' .. 

recognise the importance of public sector. 
OUr hon. Minister of State in the Ministry of 
Parliamentary Affairs is a trade union leader. 
Today, there are few commltted people In 
the trade unions. Not only of Congress, but 

" of opposition also. OUr Prime Minister has 
proposed that the sick units should be 
handed over to the trade unions, if these are 
willing to accept the challenge but no one Is 
coming forward. Nehruji laid the foundation 
of public sector so it should not be weak-
ened. It should be given full support to 
stregthen. In thesa 

17.17 hrs. 

(MRDEPUTY SPEAKER in the Chaitj 

circumstances, if the opposition challange 
to take over these sick units and run these 
effectively then It should not waste time In 
mere talks. They should do It in practice and 
show the results. 

The second thing is that the Andhra 
Pradesh and some other Slates are facing 
tWe Naxalite problem There is a need for 
political solution~ Much work has to be done 
for the progress of umemployed and the 
poor In the rural areas. That Is why the Prime 
Minister has kept the portfoRo of rural devel-
opment under his charge. It Is necessary 
that the work should be done for the poor. 

Mr. Deputy Speaker. Sir. Hanumantrao 
Committee Report has been submitted to 
the Govemment which has also ~n men-
tioned In the Presldenfs Address. If the 
Government implements those recommen-
dations as soon as possible, we can do 
some thing for those who are below poverty 
line. n will remove discontent among the 
people but very little provision has been 
made In the budget presented here, for rural 
development, agriculture, primary educa-
tion etc. Today, the Prime Minister said In 
reply to a question that It would be Increased 
after some months. Much aUention should 
be paid towards It and there is no need to 
seek help from the I.M.F. arid the World 

: Bank. Government should take some con-
crete steps. There are so many Irrigation 
projects for which helps of crores of rupees 
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Prime Mlnisterhadsaidthat only20percent 
al1he 10taI expendihne is reaching to the 
people and the NKnaInlng 80 per cent is 
being misutilised. There is a need to check 
t. Thera is no hurdle in II. I.M.F .. World 
Bank. Government and the officials in bu-
reaucracy should have a set policy. a com-
mitment. Several crores of rupees are being 
wasted. There is a leakage in between and 
the poor ara not getting money due to 
corruptionandothers~s.ltshould 
be changed. We should -improve it. You are 
tree to utilise thetareign Investmmt. It Is not 
necessary to use it far mam.ifacluring on 
eatable items and spent it in IuxUftlOUS 
things. Planning is necessary to use the 
foreign money which Is being given to 
ramove uoompIOyment in the rural areas 
under our pnorily sector. I hope that the 
Prime MiniSter is aware of what is g~lng on 
now-a-days. He has a long experience. He 
has beetI a Mintsteftor several years_ tUW\!( 
he wll take a \I8f)' good step for it in tew 
months. But opposiIion Is misguiding. ex-
peIing .... paop48 In the prasent cifcum-
S1IInC88. ~ has spNad 8¥8fYWhera. 
PolItes lies in1he nWnd$ whelhertbey .. at 
taaor allunch. We ant facing the clfllculies 
today due to this politics. Today. au poItical 
parties shoutd give up this dirty politics. 

Our then PrimeMlnlster.1a1e SbriJUiiv 
Gandhilnlroduc:ed~1 Raj BiR. The 
power should be handed overto tM eigMy 
percent people in rural areas who are agri-
cultural tabOUIS. artisans. and1he sman and 
matginalfannars. PrtorIy.shoutd be given In 
plan. pI'IIp8rdon to the people of these 
...... They should be gillen a c;bance to 
""'p1IInandtheyShoWdaiso have righI of 
~. Onlythitn. weeMaleve 
OUr goals. We should radUce wasleful 8X-
periditure and -non-planned expenditure. 
·ParIamenI Uitmber$ should not stay in five 
star hoIets When they go on lour. The car 
owners shoUld reduce the petrol c:ons&Iq)-
tion~ perrot cannot be saved br increasing 
the rate. IIsconlilumption will not J'8duce. AI 
officets should have a habI of Waking on 
_'for -5-8 1dIomII_ 1111, they aN .. 
car, ..... UIICIInIand. Soma offic:eJS 

practice walking willi cars allnclaOata and 
then 1hey go home. Such people should be 
asked to saakCOfl1MllscHy I8llrament. You 
should ask us how should the money be 
spent which we are taking from I.M.F. and 
Wortd Bank. 'The Govemmenl has also ac-
cepted that Dunk81 proposals ara not in the 
interast of our country. OurMinisterof Com-
melee has asked 10 discuss It when a dis-
cussion is held on II. You should discharge 
some of your duties towards t.,. country. 
We should face these dilficulies today. 
Onc:a mora through you. I thank you and 
appeal to the opposillon parties. and the 
peapJe 01 this country to support the steps 
beiag taken by the Government. 

[EJiglish) 

PROF. K. VENKATAGIRI GOWDA 
(BangaJore South): Mr. Deputy Speaker. 
Sir. I fise to speak on the Uotion of Thanks 
on the Pfesjdent"s Addrass on the 24th 
February. 1992. Tllis Address was prepared 
by the Goyemment of India. 

The Government expectedly over-
played Is achievements and underplayed 
Is faRuras and lapses. Uy friend Shri 
P.M.Sayead wille tnGVing the motion of 
ttaankll spoke for nearly one hoUr._He made 
a briIIant speech. 

In the course of his speech. he made a 
referance to every aspect of Indian nationa1 
~. polity. economy. society. foI8ign policy 
and so on. But in the course of his speech. 
he dlverg(Hi from the main theme 01 Ihe 
President and mentIoned.S8V81'31 mailers 
which went not strictly germane to the main 
theme. 

." ., 
However. I thank him for giving the 

guidelines. -

The PesicIent. in his Address. made 
reference 10 the grim 8conomic scenarto. 
But he c:Id not spell out how grim It is. Every 
SChool boy knows thai" economic sce-
nario Is grim. How grim It is. is nol speIt out. 

14 "....111. the ~n rat. ts 12 pelt" 
cent. ThelUJlPYaI ~iI..,... .... 



569 IIoIiDn 01 Thanks on. PHAlGUNA 14,1913 (SAKA)fhe Pt8sident~ Acti8ss 570 

rata of 15 to 18 per cent. The output Is rising 
at the rate 01 5 to 6 per cent. This excess 
money supply caUses rise in price level. 

There Is unemployment In the country 
of the order of 5 crores. The PrIme Minister 
said that before the end of this decade , there 
wID be an addition of 7 crores to the Indian 
labour force. How to find employment to all 
these people is a problem for ttie Govern-
ment. . 

There is black money of the order of As. 
1,80,000 crore. We do not know how this 
money is generated and how it is spent. This 
black money feeds fueltothe fire of inflation. 
Fiscal and monetary controls cannot stop 
this menace of inflation in the economy. 

There is internal debt of the order of As. . 
26,000 erore. This takes away 33 percent of 
the Government revenue by way of Interest 
payment. 

There is external debt of the order of 
As. 2,00,0001- crores. This takes away 30 
per cent of our export earnings towaros 
interest payment. 

. All these factors made the situation 
grim. Apart from that, there are political 
problems In Assam, in Kashmlranc:lln Punjab. 
All these problems are coming to be solved. 
The President made several suggestions to 
solve them. . 

Till now, Indian economy Is guided by, 
what is called, the Nehruvlan model. 
Nehrwianmodel retardedeconomlcgrowth. 
This model erected two barriers to growth. 
They are inflation barrier and the balance of 
payment barrier. Nehruvian model gave us 
inflation.and balance of payment deficit. It 
made us go to the World Bank and IMF for 
loans at frequent Intervals. 

Now this model Is taken over by, what 
is called, the Rao Singh model of economic 

~ development. Shrl P.V. Naraslmha Rao Is 
gentle, genetlemanly, soft and soft-spoken. 
Hs co1Ieague Dr. Manrnohan SIngh has got 
the same virtues. Th8segentlamen evolved 
a model of economic growth which, I have 

caDed, the Rao Singh model. They have 
. evolved the new Industrial ()Olicy. The indus-
trial policy was announced by the Govern-
ment In Parliament on 24th July last year on 
the day of the Oudget. This Is necessary for 
India to make progress In the modem world. 
India wants toenterthe global market. If that 

, Is so, It Is necessary. Some Members in 
. Parliament and outside say that this is sur-

render to the International Monetary Fund 
and that this Is compromise wilh india's 
dignity and honour and so on. Some people 
aiso say that this is entry policy for multI-
nationals and exit policy for Indigenous in-
dustries. This is not correct for, in a smaH 
country like Singapore with a population of 
only 2.5 million, there are 700 rg,lItinatlonal 
companies. They are not able to control the 
Government at al. How can then they con-
trol Government of India which has a popu-
lation of 85 crores? 

Therefore, those who oppose the multI-
nationals are antJ..progressive and anti-na-
tional. 

Why Is Industrial poUcy necessary? In-
dia Is short of capital and whatever capital 
thereis, Is shy. 

The indian technology Is out of date. 
The Indian managerial techniques are ante-
diluvian. The foreign capital brings all these 
things and makes the economy grow. It is 
true there are $Orne initial difficulties. But H 
they are overcome, Indla.1s going to make 
rapid progress In the world. 

Sir, It Is true that the exit Policy Is 
Inherent or Implicit In the industrial policy. 
Why Is this there? Many industries m the 
country are sick; they are unvlable; they are 
loss-making units. They survive because of 
the budgetary support given by the Govern-
ment of India every year. This budgetary 
support Is ~ burden on the P!lOI' taxpayer. 
Therefore, the result Is sickness and SQ the 
Government of India Is contemplating this' 
exit Policy. But those who leave the indus-
try. those who are u~yed should not _left In the lurch. There Is what Is caledthe 
SocIal Safety Netto glvetham assistance,to 
give them succour. There is a National 
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Renewal Fund which is of the order of Rs. 
2000 crores. Those who are unemployed 
will be given re-training, will be given re-
employment after a short period of unem-
ployment. Therefore, this policy is good for 
the country. That is why I whole heartedly 
welcome it. 

Then, what about the agricultural sec-
tor? The President has made reference to it 
in his Address. But it does not evolve or spell 
out what strategies we should follow in the 
matter of agriculture. In India, food prices 
govem the general P.rice Index, food prices 
govern tile inflation rate. Wheneverthe food 
prices rise. the inflation rises, whenever the 
food prices fall,jnflation rate also falls. There-
fore, the major plank of the policy is to 
control inflation. It should ensure adequate 
food supply. 

Now, I would like to refer to our Indian 
Planning. I draw some lessons from the 
Indian Planning experience. The First Plan 
'Was a tame affairS" and it was farm-onented. 
The First Plan was very small in size. Two 
years after the Plan was launcl1ed. the price 
level fell. There was a Imle balance of pay-
ments surplus. Therefore. the First Plan was 
a great success because of the fall in food 
price, because of the price policy adopled 
then. When the Plan was half-way through, 
Mr. Chou-en-lai paid a visit to India. When 
he visiled India, he was taken around the 
Indian Industrial establishments. While go-
ing back his country. he invited Pandit 
Jawaharlal Nehru to visit China. A year later, 
Pandit Jawaharlal Nehru visited China. He 
was taken around the industrial establish-
ments in China and he was very much 
impressed with the Chinese economic ad-
vancement. Nehruji came back to India, 
called his Economic Advisor Prof. 
Mcihalanobls and asked him to prepare a 
Plan along the Chinese model which was 
based on the Russian Model, which, in turn, 
was based on the Feldman Model. The Plan 
was prepared. h was put into action in 1956. 

But, unfortunately, two yearS later both 
the barriers I have reftered to already came 

up-the inflationary barrier and the balance. of 
payments barrier. At that time, Shri Morarjl 
Desai was the Finance Minister and he was 
going to America. In the Palam Airport, 
newsmen met him and asked why was he 
going to America. He said that he was going 
because he wanted to borrow money. When 
asked for what purpose, he said that he was 
going to borrow money because he had to 
pay the interest on the debt which he had 
already taken. Therefore he said that he 
would borrow the money, pay the interest. 
He came back bare-handed. This is what he 
said. The problems of inflation, balance of 
payments, external borrowing were created 
by the Nehruvian Model. It is a good thing 
that the attention has been paid to it now. 
Now. we have got what is called the Rao-
Singh Model. Therefore, the country should 
adopt what is called the food supply strat-
egy. People are under-fed. Due to short-
age of food supply, prices are rising and 
when prices are rising, you cannot control 
inflation at all. if you want to control inflation, 
you must increase the food supply and 
regulate the food prices. If it is done. auto-
matICally the inflation control would become 
very easy. 

Sir. the President has made a refer-
ence to the population policy. The population 
growth will put a tremendous pressure on 
our resources. Indian population is growing 
at a rate of 3 per cent per annum. Every 
year, there Is an addition of 1.70 crores to 
our population. Every year, we are adding 
an Australia to out population. 

The Prime Minister has stated that be-
fore the end ofthis decade there would be an 
addition of seven crores of people to our 
population. That is the problem. There is 
what is called the one-child family norm. We 
must adopt this norm as our population 
polICy and see that India achieves the Zero 
Population Growth. It Is only then India' can # 

prosper better. In a growing population, 
there are more consumers than producers. 
They consume whatls-normally saved. What 
is normally saved Is spent on consu~on •• 
Savings faU. H savings fall. Investment also 
falls and if investment falls. growth falls. 
Theref,!re. if you want to promote the eco-
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nomic growth, you must promote invest-
ment. If you want to promote Investment, 
you must promote savings and to promote 
savings you have to reduce the greater 
growth of population. 

Because now there is population explo-
sion and this presents a barrier for the 
growth. Therefore, the Govemment should 
adopt a family planning programme appli-
cable to every region, applicable to every 
sections ofthe society. I do not say'religlon'. 
The other day Shri Fotedarsaid notto mix up 
family planning with religion. I do not mix it up 
at all. I say every section of the society must 
be asked to apply the family planning tech-
niques to control the rate of population 
growth. 

'" The President has mentioned about the 
revafTl>8d public distribution system. But 
this system is very badly managed. The fair 
price depots through which food is supplied, 
have unfortunately, become the 'unfair price 
depots'. There is lot of black-marketing In 
the fairprice depots. Those who are incharge 
of the fair price depots do not supply the food 
articles to the ration card holders. They 
supply it to the restaurants and hotels at 
black-market prices and make a profit. There-
fore, this system should be streamtlned so 
that food is supplied to the poor and the 
downtrodden. 

The President made a reference of the 
, progress made in the field of science and 
t~hnology. But he is too oPtimistic. Two 
years ago I read an artilce in 'Frontline' 
which was about 'Science Progress in India'. 
The article said that about an American 
magazine which was USIed one thousand 
scientists but non. of them Is Indian. What 
sort of research are we doing?Our research 
institutes are white elephants and are taking 
away a lot of our poor man's money. The 
research is imitative and not innovative. In 

l universities also, Govemment is Spending a 
~ lot of money on research. But this research 

Is trash. Most of Ills trash. It Is Published In 
joumals. But nobody reads It. Therefore, the 
Government or India and other funding 
agencies shoiJldtake care to seethat quality 

research is produced and published In sci-
entific joumals in India and abroad. 

The President made a reference to the 
primary school education. Many of the pri-
mary schools do not have buildings at all. 
They dO riot have blackboard. They do not 
have fumiture.They do not have teachers. 
Therefore, fifty percent ofthe boys students 
who join the primary schools drop out after 
an year Qrso and 66 percent ofthe gll1s also 
drop out. Therefore, primary education is 
the basis forthe higher education. It must be 
streamlined and it must be based on a 
strong foundation.Therefore, we must see 
that all the primary schools are provkl!d with 
good teachers, good equipment, good li-
brary, good fumiture and so on. 

The President made a reference about 
the rise In riParian disputes in the country. 
He had in mind, of course, the Cauvery 
Water Dispute. He did not spell It out. The 
Cauvery Water Dispute rocked the South 
Indian States of Karnataka and 
Tamil Nadu for nearly a month. On 25th 
June the water tribunal gave the award 
directing the Kamataka to release 205 TMC 
of water to Tamil Nadu. This agitated the 
farmers In the Cauvery basin area In 
Kamataka. On the 5th December,an all 
party delegation met the Prime Minister. 
The Ch!ef Minister of Kamataka explained 
to the Prime Ministerthe case of Kamataka . 
. The Prime Minister gave a patient hearing 
and uhlmately said, "do not go to a court of 
law. Leave it to me." For a month or so, 
nothing happened. On the 5th January, an 
all party conference was held in Mandya I 
was in the delegation. It passed three reso-
lutions. Firstly, the Prime Minister should be 
given a time limit-within which he should 
settle the dispute between Kamataka and 
TamU Nadu. Secondly, the order of the 
tribunal which has been notified In the ga-
zetteshould bedenotified.lfthesethlngsdo 
not happen before 19th of February, all the 
MlAs, MLCs and all the Members of Parlia-
ment from Kamataka should resign en 
masse. Following this Shrl Rangarajan 
Kumaramangalam·said that he would also 
resign and the Tamil Nadu legislators would 
also resign. This is an attitude or challenge 
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and confrontation which does not settle our 
riparian dispute. . 

The PrasldenthassaldthatthereshQuld 
be adjudication In the matter of settling the 
disputes. But adjudicalion does not solve 
the problems at d. The Supf8me Court 
gave its decision and the aggrieved States 
do not keep quiet. They are embittered and 
they try to frustrate the decision of the 
Supreme Court. 

In 1956. when Nehru was the Prime 
Minister of India and T.T. Krishnamacharl 
was the Finance Minister. two 8iRs were 
moved in the P8I1lament, in this very House. 
One was the River Boards BiD and the other 
was WaterTrblnal BilL The approach of the . 
River Boards BiD was conciliatory and the 
approach of the Water Tribunal was . 
adjudicatory. However. the Government of 
Indiadroppedthe RiverBoard Act and made 
use of the WaterTrblnaI Act and then relied 
upon adjudication. Therefore, Gove~ 
of India should drop the WaterTribun~ Act 
and then give HIe to the River Board Act and 
see that the disputes are seU!ed amicably by 
convening a meeting of the two Chief Minis-
leIS and so on. 

UIIimaIeIy on 11th of February. the 
Prime MinisIer convened a maetkIg althe . 
·two Chief Ynisters of Kamataka and Tami 
Nadu and arranged for a meellng between 
the two. The meeting took place in a very 
cordial attnDSphere. At the end of the meet-
ing. Shri Bangarappa said that it was a good 
begiMing and the Chief Minister 01 Tamil 
Nadu said that it was an ueR:ise In futility. 
I dO not know what she meant by that. 
However. I appeal to the Government of 
India. I appeaIloShri P. V.Narasimha Raoto 
convene a meeting of the Chief MInisters of 
Tamil Nadu and Kamataka again and then 
.... at a","I1Bnt 01 the DIspUle.amc.-
blrbefal8June becallSelnJunethaltrcdJle 
may-.,t again. 

I am suntJhat with sagacIIy. wlh,,-
sightedness.he wifbe ableto ..... 1he1WO 
a.i8I MiniItars meet again and make them 

. arrive at a setIIement of the water dispute. 
Otherwise. the relationship between the two 
States wli be embittered and there wi. be 
trouble for Kamataka and Tamll Nadu 8nd 
also for the Government of India. 

The President has made reference to 
· other things also. He made a reference to 
the forergn policy that Is what is caBed as· 
SAARC. SAARC is collection of countries 
which are naturaUy hostile. Pakistan does 
not lice India; Nepal does not like India; 

· Bhutan does not like India; Bangladesh . 
does not like india; Sri Lanka does not like 
India and the only country which likes India 
Is MaldIves. Therefore.lthlnkthatthe SAARC 
should be giVen up. .. 

There is a reference of the security 
aspect for India. Now. Pakistan has gone 
nuclear. Mr. Pressler. the American Senator 
visited Pakistan In the month of January and 
he came to India where he said that Pakistan 
has gOt a strong nuclear arsenal. We want 
to deveiop nuclear energy for peaceful pur-
poses. Incia should also go nuclear. forthe 
nuclear bomb. . 

In the early 19505. when Mr. Churchl. 
was the Prime Minister of England, he pro-
poundedthe doctorlne of "DefenCe tocfeter-
renee". He wanted to manufacture atom 
bomb but the labour Party opposed t. But 
Mr. Churchil said that 'We want to have an 
atom bomb not becallse we want to drop 
thern on Russia or on any other country but 
because it is a defenee through deterrence .. 
• we have got the bomb. others won' drop 
borms on us. They will be afraid to drop 
bombs on us. And. therefore. the bomb is 
f18CIPSS8fY to defend ourselves from the 
foreign altack. •• Theralore. Incia should go 
nuclear. Unfortunaiely. the Pntsident has 
not made any refenmce 10 the India's secu-

• rIty scenario. India's security requirements 
and .. SOon. 

WIll u-. amandmants. I welcome 
the Presldenrs Addresa- a large part of it. 

SHRI YAIMA SINGH YUMNAM 
( ..... " Mr. Deputy Speaker. SIr •• · .... to 
oppose the Motion of Thanks to the 
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President's Address. ThepeopleofManipur, Government. Realy some groups or see-
the people of the north-eastem region of the tions of people of Punjab or Kashrrir ara 
country had been waiting very anxiously to ._ four!Cf antl-natlonal. Why did they go to thai_ 
hear, toleam andunderslandthe President's extent? The'history will say thai at that time 
Address. It Is because they had been ex- they were very mJCh neglected. That Is why -
pectlng and anticipating that some impor- the group rose In arms. Likewise If the same 
tant measuras win be announced in the miStake Is commmed even in the north 
Address in respect of the region. We under- eastern region, I am-afraid, thera might be 
stand that the Prasident's Address Is a trouble. So In this context I am making an 
policy statement of the Government. The appeal, I am urging the party In power at the 
measuras to be taken by the Government Centre not to neglect these araas. -_ 
during the coming financial year are re-
flected in the Address. -So we had been 
waiting. But after the Address is given , all 
ttie sections of the people are found frus-
trated; not only frustrated, but disappointed 

-also. Theyfeltpainedto'learnafterstudying 
the Address that none of the measures that 
they were expecting is mentioned in the 
Address. 

We must not forget that India is the 
Union of the States. Any in suffered in any 
part of the country is suffered by all .. It might 
be in Punjab, Kashmir, UP, Bihar, Assam or 
Manipuror anywhere. If there is ill in any part 
of the country, it will be a concem of others 
also. We must not forget, I partlculariy say 
the party In power or the Government at the-
centre must not forget, that India is the 
Union of the States. While perusing the 
Address by the Prasident we have not been, -
by we, I am reHering to the people of the 
north-eastern region, reaDy satisfied. 

I would like to present.beforethis House 
that you know the north-eastem region . 
particularly Manlpur, has borders with Burma 
and it OCCUpies a very strategic pOSition in -
respect of the security of the country. As we 
have experienced in the Chinese invasion, 
what we call1ndia-China war, it the border 
people had been infusedwllh patriotiSm, we 
could have been successful in many ways. 
But at that time they wera neglected. These 
border States in the north eastem ~n 
were very much neglected. That is why 
China did have the upper hand at that time. 
If we leave the region as it is, neglected as 
II is, then the future of that part is gloomy. 

Let us nor repeat the mistakes commit-
ted in Punjab, In KasI1n* by the Union 

_ I am now coming to my amendments.. 
My amendments ara for very important 
measures. FIrStly, let us take the language 
issue. 

I have been stressing before this au-
gust House -for inclusion of the Manipuri 
language iri the Eighth Sv"iledule. Today 
also, I am repeating the same. I think the 
House and some Members may feel m0-
notonous on my repetition. But, I am help-
less and I have to repeat it again today also. 
because we feel restless there. Our lan-
guage, Manipuri is everything for the people 
Mat,lipur. We have been demanding for the 
inclusion of Manipurllanguage in the Eighth 
5q1edule, which means thatthe recognllDn 
?jihis language by the nation. II has gone to 
mis extent that- I have to repeat it again 
here-thousands and thousands of people 
including women, students, youth and aD 
walks of life have restored to hunger strike-
of course, ralay hunger strI<e-throughout 
the State, In the hiD, in the valley and in the 
districts. Dhamas are also rasorted to. , 

From tocIay onwards, the youth, the 
students haVe restored to non-co-opera-
tion. This Is "1 anotherturnlng point. It may 
craatevoilenceand I may even cause nuch 
destruction to the people of the Slate. SuI, 
we are against it and we wanted to maintain 
non-violence. Now. It is out of our control. 
So,lwouldurgetheGovemmenttolooklldo 
it and-take appropriatft action sothal a Bill-
ean be Introduced dwlng this BudgaI Ses-
sion itself. n Is the demand of the people and 
it is a very sacrad demand of the people. A 
delegation of all the parties have .. the 

-Prime Mi_nister and he was V8fJ much sym-
pathetic wIh us. What_ are expecting Is 
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thai a BiB must be brought forwaftf during 
. this Budget Session by the Government 
The Mermars of all the p;u1ies In this House 
are so syrf1)8thetic that If the Government 
presenlstheBiII. itwillgothmugh. This is my 
I88dlI1g and understanding. 

PROF. M. KAMSON (Outer Manipur): 
One very iqIortant point Is there I am not 
opposing him. In the TV outside, mY name, 
Kamson Isclsplayed, when ShriYumnamis 
speaking. Through you,lraquesl that it may 
be conacted.. 0IherwIse my voice win be 
racorded as opposing the PresIdent's Ad-
dress, whentas I am in full support of the 
President's AddI8ss.. 

MR. DEPUTY -SPEAKER: Are you 
happy? . 

PROf.M.KAMSON:Yes.lalsosupport 
the MaIioa of Thanks on the Presidenfs 
Address.. 

SHRI YAIIIA SINGH VUMNAM: I am 
also happy for pointing out that my mUM 
has naI been displayed. I hope It will ~ 
c:onacted, as poinI8d OUI by Shri Karnson. 

\ 
As Ng8Ids 1he ....... oftha people I 

ofManipurln ~oI1his language issue, . 
I have been. again and again urging the 
Government aI the CenIra lor bringing lor-
ward a 811 to this eflecI, during this Budget 
Session. 

Haw I arnwging upon 1heGovernmenl 
to full aI _ COt .......... made by the 
Gowarnment. • may be Rajv-Longowal 
AccoId or Assam Accafd or any 0Iher ac-
CORI. 

. Oneconmtlmentlsaboutthelanguage. 
Al that lima. there was a spacial~known 
as Kabow Valley. It was under Manipur 
when It was a sovereign princely State . 
Although I was a part of Burma, but it was 
under ManlpUr. But to con.,1y with the pro-
posaIs of late PandltJawaharlal Nehru, we 
agreed to accede It.We sacrifICed It. We 
made a great sacrifice because we ex· 
pected that in retum of that sacrifice, the 
people.of Manlpur wiD get more facilities. 
So, IqJIement the prOmIses made. 

So far as the question of language is 
concemed, there Is a commitment for in-
cluding Man.,.". language in the Eighth 
Schedule of the Constitution. It has not been 
fulfilled so far. 

Since you have rung the beD, I would 
like to make some other points also. But 
what is the difficulty of the Union Govem-
ment for including Manipuri in the Eighth 
Schedule to fufful a convnitment that'was 
made in the metger agreement. So, J once 
again urge upon the Union Govemment to 
do4he needfuL 

Sir, four decades of planning have' 
elapsed but no big projects have been set up 
in the State of Manipur in spite-of great 
expectations. 

MR. DEPUlY-sPEAKER: The time Is 
too short. Please conclude. 

SHRI Y AlMA SINGH YUMNAM: I am 
. speaking on behalf of my party. So. I would 
Ike to have 111018 time. 

MR. DEPUTY..sPEAKER: W. are sil-
ting on bahal of IncIa.. 

StfIIYAIMASINGHYUMNAM:PIease 
aRow me to continue for another five to ten 
minutes: 

MR. DEPUTY .. SPEAKER: You con-
tinue for one or two mnutes. 

MragardaManlpur ....... amarger 
....... 1&. M you knoW. I have spoken In 
1his House ... ManIpur was a sovet8Ign 
princeIr s. .• was f1I8II8dwllhthe Indian 
UniOnonlf abDUl40 ,...agowlh agreat ....... ..,...,.In _1IgIMRI8fit wit . SHRt YAIMA SINGH YUUNAM: Any-
be ...., "the .GoNmmenlkl power. I ' war I have to conclude becauee you have 
............... 01 .. ( ..... UnIan. gINn me tJme. Now I have to CCMtr ~ • 
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otherpolnlS also. I would Ike to speak about 
Bodo and Karblaong movements. 
Karibiaongs are demanding an automous 
State In Assam. I consider that we have to 
agree to this. The Bodo movement is also 
there. The Govemment has appointed a 
committee to look into that and submit a 
report by 31st.March. 

18.00 hrs. 

I urge the Government that I would be 
in the interest of the country H those reports 
are submitted within the time given, that is, 
31 st March .. 1 would like to speak about one 
of rriy amendments. It Is for shifting the 
Assam RHles from Kangla which Is known as 
a sacred place in the State. Kangla is a place 
of sanctity. When the British occupied 
Manipur, Assam RHleswere allowedtocaOl> 
there and they have been occupying the 
area uptil now. n is against the wili of the 

people of the State. So,the people. have 
been demanding IhatAssam Rilles must be 
shifted to somewhere _Ise. lis also not so 
dHficult for the CentralGovemment, If they 
want to COOl>Iy with it If the State Is to be 
kept under a peaceful atmosphere, these . 
smaA things must be complied with by the 
Central Government immediately. 

Wtththesewords, I conclude my speech 
though I have to leave so many points. 

MR. DEPUTY~SPEAKER: Now the 
House stands adjoumedto meet again at 11 
AM on the 5th March, 1992. 

18.02 hrs. 

The Lole Sabha then adjourned ti' Eleven 
of the Clock on ThutSday, 1Aarch$, 
199~hafguna 15, 1913 (Salca). 

PrInted at: S. Narayan & Sons, De",11 0008. 




